
 Friday, April  7,  959

 Chaitra  17,  88]  (Saka)
 Second  Series,  No.  42

 LOK  SABHA

 DEBATES

 Seventh  Session

 (Second  Lok  Sabha)

 सत्यमेव  जयते

 LOK  SABHA  SECRETARIAT

 New  Delhi



 Co_umMns

 [Seconp  Searts  Vow.  XXIX  Arrm  6  to  20,  959/Cuarrra  I6  To  आओ,
 88l  (Saxa)]

 No.  4.—Monday,  April  6,  3959/Chattra  ‘16,  ‘1881  (Saka)
 Oral  Answers  to  Questions—

 *Starred  Nos.  766६  to  7668,  I670,  I67!,  ‘1674,  7675  end
 3678  to  aa co  9975--54

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  1669,  ‘1672,  7073  1676,  677  and  I684  to  I690  9954--62
 Unstarred  Questions  Nos.  2708  to  276t.  9962—g0

 Re.  Motions  for  Adjournment  9999
 Public  Accounts  Committee

 Twelfth  Report  999°
 Petitions  1
 Calling  attention  to  Matter  of  Urgent  Public  Importance—

 Indo-Pak  Interim  agreement  on  canal  waters  999i-—93
 Correction  of  Answer  to  Starred  Question  No,  722  9993
 Demands  for  grants—

 Ministry  of  Labour  and  Employment  9993—10186
 Daily  Digest  10187—~g0

 No.  42.—Twesday,  April  7,  1959/Chastra.  nm  7887  (Saka)
 Oral  Answers  to  Questions—

 *Starred  Questions  Nos  1693,  1696.  to  l70r,  7703  ‘1707;  I7II  to  WIS,  and
 ITI8tOI720  —,  LO0IgI—20226

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  469I,  1692,  1694,  ‘1695,  ‘1702;  7704  to  ‘1706,  ‘1708  to

 ‘1710,  7776  and  ANT  10327~33
 Unstarred  Questions  Nos.  2762  to  2809  and  283r  to  2834  I0233—~60

 Motion  for  Adjournment—
 Peking’s  andouncement  of  the  news  of  the  Dala:  Lama's  artival  in  India  be-

 arnouncement  of  the  News  in  New  Delhr  926I—63
 Papers  laidonthe  Table  .  .  .  1063-64
 Estimates  Committee

 Minutes  of  Mzetings  :  नि  नि  नि  7  I0364
 Correction  of  Answer  to  Starred  Question  No.  933  .  .  10365~66,
 Demands  for  Grantsp—

 Ministry  of  Pood  and  Agriculture  «9,  +»  ्  1036653,
 ‘10394-10454 54 Busincus  of  the  House  *  «  >  10293-94

 DalyDgest.  en  9.  ff  -  ,  ,  ,  .  1045560,



 il

 No.  43.—Wednesday,  April  8,  2959/Chaitra  18,  7884  (Saka)—~
 Oral  Answers  to  Questions.—

 Starred
 d  Questions

 Nos.  7727  to  ‘1726,  17238  to  7735  7734  1735)  7737  to
 १739  7747  ००  1743,  -  1046110503

 Short  Notice  Question  No.  wg.  t0303—06

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  7727  7733  1736,  7747  and  7744  to  7748  10$06—I1
 Unstarred  Questions  Nos.  3874  to  2867  है  ‘  7  TOstI—42

 Papers  laid  on  the  Table  7  :  +  :  है  .  30542
 Demands  forGrants  tee  FOS  G2—I0,08

 Ministry  of  Food  and  Agriculture  ween  205  G2  IGT
 Ministry  of  Defence  7  .  +  I06I2—I070E

 Daily  Digest  .  .  न  न  मै  :  IO0709—I2

 No.  44.-—-Thursday,  April  9,  I959/Chaitra  t9,  I88:  (Saka)}—

 Oral  Answers  to  Questions—
 *Starred  Questions  Nos.  .749  to  7754  ,  7756  to  ‘1762,  7764,  766  to  1767,

 1769001771;  7773  and  I765  10713-—-S2
 Written  Answers  to  Questions—

 Starred  Questions  Nos.  1758)  1763,  7758  and  772  L07$2—$4
 Unstarred  Questions  Nos.  2868  to  2977  07$4—8r
 Short  Notice  Question  No.  20  Pa  10781-82

 Papers  laid  on  the  Table  10782
 Correction  of  Answer  to  Starred  Question  No.  7747  10782-83
 Opinions  on  Bill.  :  10783,
 Committee  on  Private  Members’  Bills  and  Resolutions—

 Forty-first  Report  .  10783,
 Estimates  Committee—

 Fiftieth  Report  0783
 Demands  for  Grants  मे  हे  .  10784—10960

 Ministry  of  Defence.  :  '  :  :  T0784—I0902
 Ministry  of  Rehabilitation  .  :  7  Togoa—6o

 Daily  Digest  मु  हि  है  r096:—66

 No.  4§.—-Saturday,  April  I,  .959!Chaitra  Fi  ‘1881(Saka)—

 Oral  Answers  to  Questions—
 *Starred  Questions  Nos.  7774  to  ATT6s  7778,  I77%  हा  to  r785,  7757,

 1788,  £790  to  I793,  7795,  T7986,  1798,  B00  and  xf0:  7”
 (0०8४८

 10967-11006
 Short  Notice  Question  No.  27  2  7  Tr006—09

 Written  Answers  to  Questions—.
 Starred  Questions  Nos.  ‘1780,  1786,  7789  7794  7797  and  7799  TI009—I
 Unstarred  Questions  Nos.  2978  to  2930  and  2932  to  2966  IIOTI-—-36

 Motions  for  Adjournment  न  +  हे  है  ‘11036—39,
 Paper  laid  on  the  Table  नि  :  न  77०39
 Business  of  the  House.  .  +  है  ्  मे  <  77039
 Re.  Discussion  of  Report  of  Committee  of  Parliament  on  Official  Language  22०4०
 Demands  for  Grant.  .  EI040-~—I5I28

 Ministry  of  Rehabilitation  :  7  :  r0go—TII76



 ig

 Committee  on  Private  Members’  Billa  and  Resolutions—
 Forty-first  Report

 Resolution  re,  Malpractices  in  Foreign  Exchange
 Resolution  re.  Export  of  Monkeys

 Statement  re,  Shooting  down  of  I  A.F  Aurcraft  in  Pakistan

 Dally  Digest
 No.  46.—Tuesday,  Apri  In  959!Chautra  24,  i88:  (Saka)—

 Oral  Answers  to  Questions—
 Nos  r802  to  ‘1806,  1808,  1813,  1816,  I827,  8I9  to  r823

 Written  Answers  to  Questions—~

 —
 Questions  Nos  ‘1807,  7809  to  ‘1812,  1814,  i8:5,  1818,  ‘1822,  .823  and

 I
 Unstarred  Questions  Nos  2967  to  3022  and  3023  to  (3031

 Re.  Remussion  of  Suspenuon  period  of  Shn  Arjun  Singh  Bhsdauria
 Demands  for  Grantp—

 Mansstry  of  Communsty  Development  and  Co-operanon
 Daily  Digest

 No  47  —Woednesday,  April  ‘1S:  959/Chastra  25,  1881  (Saka

 Oral  Answers  to  Questions—
 *Starred  Quest  ons  Nos  3829  to  1835,  1837,  1838,  7840  to  7843  1845  to  847

 and  7849  to  3852
 Written  Answers  to  Questions—

 Starred  Quesnons  Nos  836,  1839,  1844,  7348  and  3853
 Unstarred  Questions  Nos  3032  to  3087  and  3083  to  3773

 Re.  Remission  of  suspension  period  of  Shri  Arjun  Singh  Bhadsura
 Re.  Motion  for  Adjournment
 Paper  ७00  on  the  Table
 Estimates  Commutiee—

 Forty-eeventh  Report
 Demands  for  Grane

 Ministry  of  Community  Development  and  Co-operation
 Ministry  of  Commerce  and  Industry

 Petitions
 Re.  Guillonne  on  Demands  for  Grants
 Duly  D  gest

 Cotunens

 lIT2p
 £429-—-72
 1117283,
 ITI9i—96
 1183-90

 UNIQ7—11202,

 TI203—40
 IT240—44

 ‘11244-—~51
 II2§I—94

 11294—99
 tagy

 77279

 11299-11300
 १7300

 1130111460
 ‘11460—64

 34465—22506

 1150608
 1150853

 TI§53
 I9553-54

 11554

 11554
 —iIr it

 ir
 II954~-98

 r598-—  ‘11636,
 33637-—-l

 11636-37
 tr708—2
 w1qi3—18



 Corus
 No,  48.—-Thursday,  April  16,  959/Chattra  26,  1881  (Saka)—-

 Oral  Answers  to  Questions  —
 “Starred  Questions  Nos,  7844  to  oct  859,  I860,  863,  ‘B65,  (867, +1870,  1872,  I873,  876  to  शा  8  and  Ft  80  59

 ‘1803,  TESS,  1867,  88
 n7I9~59

 Written  Answers  to  Questions—.
 Starred  Questions  Nos.  1858,  r863,  ‘1862,  r864,  1866,  1868,  r89r,  28  हे 1875,  7879,  7887  to  r883  and  7

 is
 2760—67 Unstarred  Questions  Nos.  3774  to  370  13967—11809,

 Papers  Laid  on  the  Table  ir  809-T0
 Estimates  Commitiee—

 Forty-eighth  Report  T8100
 Committee  on  Private  Members’  Bills  and  Resolutions

 Forty-second  Report  A  ‘11810
 Correction  of  Reply  to  Starred  Question  No.  775  ‘Tr81n
 Demands  for  Grants  नि  गे  7  11812-~11970

 Ministry  of  Commerce  and  Industry  18I2—p1
 Ministry  of  Finance.  +  हे  7  नि  11891-11970,

 Business  Advisory  Committee—
 Thrity-seventh  Report  rI970

 Daily  Digest  +  LIQ7I~76

 No.  49.—Saturday,  April  18,  959/Chastra  28,  881  (Saka)—
 Oral  Answers  to  Questions—

 “Starred  Questions  Nos.  884,  ‘1886,  1887,  ‘TSB9.  ‘1891  to  I897,  7900  to
 79०3  ‘1905.  LI977—I2009

 Short  Notice  Question  No.  23  72009—I4
 Written  Answers  to  Questions —

 Starred  Questions  Nos.  1885,  ‘1888,  1890,  1898,  1899,  7904  and  906  12014  <I 8
 Unstarred  Questions  Nos.  JIgT  to  3245  3208  —4%

 Papers  Laid  on  the  Table  7204K~49
 Estimates  Commuttee—

 wn  Minutes  or  32049
 (2)  Thirty-eighth  Report  i2049

 Business  Advisory  Commuittee—
 Thirty-seventh  Report  :  1204-50

 Business  of  the  House  20§0-§!
 Demands  for  Grants—-

 Mimstry  of  Finance  Ta0st-  32334
 Committee  on  Private  Members’  Bills  and  Resolutions

 Forty-second  Report  ®  7  tee  I2934
 Bills  Introduced—

 a)  The  Indian  Penal  (Amendment)  Bill,  959  (Insertion  of  new  sec-
 tion  383A)  by  Shri  Kashi  Nath  Pandey  32335

 (2)  All  India  Domestic  Servants  Bill,  r959by  Shri  KanharyaLal  Balmiki  72735
 Arbitration  (Amendment)  Bill—

 Motion  to  consider—Negatived  A  .  ‘1213657
 Code  of  Criminal  Procedure  (Amendment)  Bill—

 Motion  to  refer  to  Select  Commuttee—-Withdrawn  .  .  7  ‘WQ1S 7-94 cy
 T2lgt  2290



 Cousexs

 No,  30.~—Monday,  April  20,  959/Chattra  30,  1882  (Saka)—

 Oral  Answers  to  Questions—
 "Starred  Nos.  7907  to  IpT3,  I933t0  I935,I927,  1920,  ‘1932,  ‘1944,

 79925  aad  4 97937  220I—39
 Written  Answers  to  Questions—

 Starred  Questions  Nos.  I922,  ‘1916,  ‘1918,  I929,  I932,  ‘1933,  and  I926.  +  1223943
 Unetarred  Questions  Nos.  3246  to  336  .  ‘12343—84,

 Correction  of  Answer  to  Unstarred  Question  No,  955  -  T2384
 Papers  laid  on  the  Table  न  7  है  .  न  :  न  ‘1za8q—86
 President's  assent  to  bills.  +  .  न  72266
 Estimates  Committee—

 Forty-ninth  Report.  4  .  72286
 Calling  Attention  to  matter  of  Urgent  Public  Importance—

 Accident  to  Cochin  Express  at  Erode  on  réth  April,  7959  a  .  ‘  2286—88
 Demands  for  Grants—

 Minimry  of  Finance.  नि  वि  12289—1  3348,
 1241422,

 Finance  Rill,  r959—
 Motion  to  consider.  I23q8—-2474,  7३2423--१0

 Appropriation  (No.  2)  Bill,  959.—In‘roduced  and  Passed  *  ‘  t29a3-23
 Daily  Digest  t24gi—g8

 swered  indicates,  that  the  Question wes  actually auked  on  the  foorof the  House  by  thar  "Mien

 6l  LS.D—20.



 |

 LOK  SABHA  DEBATES
 बलाल,

 #  (०)  ६  *  |  t

 LOK  SABHA
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 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr  Srxraxer  in  the  Chatr]

 ORAL  ANSWERS  TO  QUESTIONS

 Central  Basic  School  in  Delhi

 +1603  Shri  Ram  Krishan  Gupta:
 "Will  the  Minister  of  Education  be
 pleased  to  state

 (a)  Whether  the  proposal  for  the
 establishment  of  the  Central  Basic
 School  in  Delhi  has  been  considered
 and  finalised  and

 (b)  of  so  nature  of  the  final

 (a)  The  proposal

 Dr.  K,  L.  Shrimall:  The  idea  uw

 i:

 TOr92

 classes  to  start  with  and  then  one  class
 added  every  year

 चची  बिभूति  सिन  .  में  जानना  चाहता
 है  कि  यह  स्कूल  शहर  में  खोला  जायेगा  या

 देहात  में  खोला  जायेगा।  बेसिक  स्कूल  ता

 देहात  में  हो  खोलने  की  बात  होती  है  ।

 Dr.  K  L  Shrimali  Both  in  cities
 and  rural  areas

 Shri  Tyagi:  Is  :t  the  policy  of  the
 Government  to  open  basic  schools  only
 in  rural  areas  and  leave  the  urban
 area  students  to  go  to  public  schools
 and  other  schools  of  higher  standard?

 Dr  K.  L.  Shrimali  No  That  is  not
 the  policy  That  is  why  the  proposal
 is  to  start  the  school  in  urban  areas,
 in  the  city  of  Delhi,  so  that  people
 might  know  that  basic  schools  are  as
 good  in  rural  areas  as  in  urban  arenas
 The  Ministry  has  already  taken  a
 decsion  in  this  matter  that  there
 should  be  a  uniform  pattern  both  in
 the  rural  areas  and  urban  areas  No
 different  kinds  of  educahon  for  the
 rural  areas  and  urban  areas

 sit  wer  दहन  श्रीमान  क्या  यह  सत्य

 है  कि  इस  सम्बन्ध  में  दिल्‍ली  प्रशासन  की  राय
 भी  ली  गई  है

 ?  भौर  यदि  यह  सत्य  है  तो

 उन्होने  इस  सम्बन्ध  में  क्या  सम्मति  दी  है  ?

 Dr.  EK.  ॥,  Shrimali:  The  Del:
 Administration  was  consulted  At
 first  the  proposal  was  that  they  may
 start  the  school  Later  oon,  it  war
 thought  that  it  would  be  much  better
 if  some  voluntary  organisation  took  up
 this  work

 Shri  Tangamani:  May  I  know
 whether  the  Government  is  aware  that
 bame  schools  have  succeeded  m  rural
 areas  m  other  States  but  not  in  the
 urban  areas?



 rally  But  bas:r  school  teachers  are
 paid  a  little  more  in  some  places

 Shri  Sonavane:  What  other  volun-
 tary  agencies  have  been  approached
 for  starting  the  school  besides  the
 Gandhi  Nidhi?  What  would  be  the
 percentage  of  grants  given  to  such
 voluntary  agencies?

 Dr.  KE.  L.  Shrimali;  The  idea  is,
 the  Ministry  will  give  up  to  cent  per-
 cent  grant  if  necessary  in  order  to
 make  this  experiment  successful.

 Shri  Tyagi:  How  does  the  cost
 compare  of  the  basic  school  on  the  one
 side  and  the  other  schools  of  higher
 standard  on  the  other  side?  Of  course,
 when  I  compare  the  cost,  I  compare
 similar  classes

 Dr.  &  L.  Shrimali:  No  definite  data
 have  been  collecterl  At  one  stage,  we
 did  try  to  collect  some  data.  In  some
 States  it  was  found  that  the  basic
 schools  were  more  expensive  than
 ordinary  schools.  I  have  asked  the
 Ministry  to  look  into  this  matter  a
 little  more  carefully  Investigation  is
 being  made

 Shri  Tyagi:  Is  it  the  policy  of  the
 Government  to  make  primary  educa-
 tion  compulsory  in  the  whole  of  India
 and,  if  so,  will  they  cope  with  the
 expenses  if  they  start  with  basic
 schools?
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 Mr  Speaker:  We  are  going  away
 from  one  thing  to  the  other—free
 cOMpulsory  education.  Next  Question.

 _  _ थीमर  लक्ष्मी  बाई
 :  प्रध्यक्ष  महोदय,

 में  भी  एक  सवाल  पूछना  बाहती  हू  i

 Mr,  Speaker:  I  am  sorry

 Shrimati  Laxmi  Bai:  I  have  never
 questions  This  ig  the  first  time

 I  am  asking

 _  में  जानना  चाहती  ह्  किज़ो  प्रापकं
 बेसिक  स्कूल  है  उन  में  भौर  भाहिनेरी  स्कूलो
 में  क्या  सम्बन्ध  रहेगा  ।

 डा०  का०  ला०  श्रीमाली  :  जहा  तक
 इसका  प्रदन  है  कि  हस  स्कूल  का  दूसरे  स्कूलो
 से  क्‍या  सम्बन्ध  रहेगा,  जो  एक  स्कूल  से
 दूसरे  स्कूल  का  सम्बन्ध  रहता  है  वैसा  ही

 |

 बह
 खीमती  कनी  बाई '  :  इस  का  नाम

 बेखिक  स्कूल  है  भौर  दूसरे  का  नाम  आाडिनेंरी

 स्कूल  है।  इसलिये  में  जानना  चाहती  ह  कि
 इन  दोनों  में  क्या  सम्बन्ध  रहेगा  ।

 न

 अध्यक्ष  भहोदव  :  दोनो  मे  बन्च  पढते
 t

 Blo  का०  सा०  श्रीमाला  :  ग्राखिर
 इस  का  कुछ  नाम  तो  देना  था  ।  इसलिये
 उसका  नाम  बेसिक  स्कूल  ग्क्ता  गया  है  ।

 ऋमतो  लक्ष्मी  धाई  :  अभी  माननीय
 मंत्री  महोदय  ने  बतलाया  कि  बेसिक  स्कूल  कुछ
 ज्यादा  लर्चीले  होते  हैँ  भारितेरी  स्कूल्स  से  t

 मेरी  राय  तो  यह  है  कि  उन  का  यह  कहना  गलत
 है।  में  इसको  पर्व  कर  सकती  ह  कि  बेसिक
 स्कूल  सब  से  सस्ते  होते  है ंऔर  उन  में  काम  भी

 श्गच्छा  होता  है  ।

 Mr,  Speaker:  The  hon  Lady  Mem-
 ber  must  be  a  little  more  alert  and
 ask  questions  m  the  beginning  Next
 question



 taig9g  Oral  Anmoers  CHAITRA  ay,  ‘1881  (SAKA)  Oral  Answers  10196

 हिन्दी  सिखाना

 *eaeg,  aft  wee  दर्शन  :  गया  गृह-
 कार्य  मत्री  १५  दिसम्बर,  १६५८  के  घताराकित
 वन  सकया  १५२६  के  उत्तर  के  सम्बन्ध  में

 यह  बताने  की  कृपा  करेंगे  कि

 (क)  सरकारी  कर्मचारियों  को  हिन्दी
 सिखाने  की  जो  व्यवस्था  है  उसे  और  पुर-
 सस्‍्कारो  को  अधिक  शाकर्षक  व  लोकप्रिय  बनाने
 के  लिये  क्‍या  इस  बीच  निर्णय  कर  लिया  गया

 है  ,  भौर

 (ख)  यदि  हा,  तो  निर्णय  को  कार्या-
 न्बित  करने  के  लिये  किस  प्रकार  के  कदम  उठाये
 गये  है  झयवा  उठाये  जायेंगे  ?

 The  Minister  of  Home  Affairs  (Shri
 a  B.  Pant):  (a)  and  (b).  No  new
 step  has  been  taken.  The  matter  is
 constantly  under  review  and  consi-

 et  गो०  wo  qm:  (क)  और  (ख)
 कोई  नया  कदम  नहीं  उठाया  गया  है,  परन्तु
 इस  विषय  पर  लगातार  पुनविलोकन  धौर
 विचार  किया  जा  रहा  है  1

 शबी  भक्त  क:  श्रीमन्‌,  क्‍या  में  जान
 सकता  हू  कि  इस  समय  भारत  सरकार  के
 झाघीन  कितने  ऐसे  कर्मचारी  है  जो  हिन्दी
 के  जानकार  नहीं  है  और  क्या  गवर्नेमेंट  ने
 इस  बात  का  प्रन्दाजा  लगाया  है  कि  कुल  कितने

 बचों  में  जा  कर  उन्हें  हिन्दी  में  शिक्षित  किया
 जा  सकेगा  ?

 Rilo mo  नन्त:  १७०००  कमंचारी

 ण्से  हे जिनको  हिन्दी  में  शिल्षा  दी  जा  रही  है  ।
 प्रति  बर्ष  कुछ  हजारो  को  इसी  तरह  शिक्षा

 दी  जाती है।  यह  ठीक  ठीक  कहना  कि  किसने

 लोभ  ऐसे  है  जो  पूरी  तरह  हिन्दी  नही  जानते,

 खरा  मुदिकत  है  t  मगर  बराबर इस  बात की
 कोशिश  है  कि  सभी  को  हिन्दी  का  बोध  हो
 जाये  ।

 ह । अ  क्त  दहन  श्रीमान्‌,  क्‍या  प्रशासन

 के  ध्यान  में  यह  बात  भाई  है  कि  पिछले  दिनो
 तक  अधिक  संख्या  में  कर्मचारी  हिन्दी  की

 कक्षाभों  में  सम्मिसिस  होते  थे  क्योंकि  उन्हें

 यह  विश्वास  था  कि  हिन्दी  जल्दी  ही  केन्द्र  में

 सागू की जायेगी को  जायेगी  ।  लेकिन  उन  के  दिमाय  में
 शाज  यह  भावना  है  कि  शायद  यह  तिथि

 और  बढ़ा  दी  जायेगी,  इस  वजह  से  उनकी

 संख्या  में  कमी  होती  चली  जा  रही  है  ।  क्‍या

 इस  सम्बन्ध  में  कोई  विचार  किया  गया  है  या

 इस  सम्बन्ध  में  लोगो  को  कुछ  प्रोत्माहन  दिया
 जा  गहा  है  कि  अविक  से  भ्रधिक  सख्या  में

 दे  हिन्दी  पढ़ें  ?

 की  गोठ  wo  wee:  में  कोई  कारण  नही
 देखता  कि  जो  उन  का  पहले  विचार  था  उस

 में  कोई  परिवतंन  शब  झाये  ।

 श्रो  बजराज  रि  झभी  मत्रों  महादय
 ने  इस  प्रष्न  का  उत्तर  नहीं  दिया  कि  हिन्दी  को

 पूर्ण  रूप  से  कर्मचारियों  को  सिखाने  को  कब

 तक  व्यवस्था  कर  दी  जायंगी  ।  इसके  साथ
 मैं  यह  भी  जानता  चाहूगा  कि  क्‍या  इस  योजना
 के  सातह़त  हिन्दी  सीखने  वाले  कर्मचारियों
 की  सख्या  पहले  से  बढती  जा  रही  है  ?

 शी  ite  wo  पन्त:  करीब ५३  केन्दों

 में  हिन्दी  की  शिक्षा  दी  जाती  है  ब्ौर  ८००

 क्लासेज  हैं  जिन  में  हिन्दी  पढ़ाई  जाती  है  t

 करीब  १७०००  नोगो  को  शिक्षा दी  जा  रही
 है।  प्राज  के  दिन,  इस  वक्‍त  टोक  सख्या  क्‍या
 है,  मैं  यह  नहीं  कह  सकता  ।

 को  Wo  का०  भदराचा५॑  :  क्‍या  मैं  जान

 सकता  हू  कि  हिन्दी  व्याकरण  को  सरल  बनाने

 की  भी  कोई  चेप्टा  हो  रही  है  जिससे  कि  अन्य

 भाषा  भाषी  लोगो  के  लिये  हिन्दी  शिक्षा  सुगम
 हो  सके  ?

 शो  गों०  to  we:  यह  तो  जो  माहि-
 त्यिक हूँ,  हिन्दी  के  ही  नहीं  शौर  भाषाझों  के

 भी  है,  उनके  बैठकर  विचार  करने  को  बात

 है  कि  व्याकरण  का  रूपान्तर  किया  जाये  !
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 शो  त्थानी  :  जेंडरलेंस  करने  का  सवाल

 है  1
 Educated  Unemployment  in  Orima

 *1697,  Shri  Panigrahi:  Will  the
 Mimster  of  Education  be  pleased  to
 refer  to  the  reply  given  to  Unstarred
 Question  No.  323  on  the  24th  Novem-
 ber,  958  and  state’

 (a)  the  assistance  given  to  the
 Government  of  Orissa  for  implement-
 ing  the  scheme  of  relieving  educated
 unemployment  during  ‘1058-59,  and

 (b)  the  extent  to  which  the  scheme
 succeeded  in  relieving  educated  une
 employment  in  Orissa  during  the

 The  Minister  of  Education  (Dr.
 K  L  Shrimali):  (a)  Rs  3  lakhs.

 (9)  1,000  teachers  and  22  inspecting
 officers  were  allotted  to  the  State
 Government  for  employment  in  the
 year  1958-59  If  the  scheme  has
 been  implemented  m_  full,  3022
 educated  persons  will  have  been  em-
 Ployed  in  1958-59

 Shri  Panigrahi:  May  I  know  whe-
 ther  during  the  year  ‘1958-59  any
 survey  was  made  to  find  out  the
 exact  number  of  educated  unemploy-
 éd  mm  Orissa?

 Dr  K.  L,  Shrimalt:  I  do  not  have
 that  informaton  with  me.  This
 scheme  has  a  very  hLmited  purpose
 The  hon  Member's  question  really
 does  not  arise  out  of  the  main  ques-
 tion

 Shri  Panigrahi:  May  I  know  whe-
 ther  the  Orissa  Government  have
 asked  for  more  money  from  the
 Central  ‘Government  to  carry  out
 their  schemes  for  providing  employ-

 t  to  the  educated  unemployed  in
 that  State?

 Dr.  E,  L.  Shrimali:  I  am  not  aware
 Mach  State  is  allotted  money  accord-
 ing  to  certain  principles.  The  Orizse
 State  is  a  backward  State,  and,  there-
 fore,  in  this  scheme,  they  had  a  larger

 allotment,  and  if  they  make  any  fur-
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 ther  requests,  the  Ministry  will  cer-
 tainly  consider

 Shri  Tyagi:  In  what  way  is  the
 Orissa  State  backward?

 Dr  हू,  L.  Shrimali?  Educationally
 and  also  economically

 Shri  Hem  Barua:  He  should  use  the
 word  ‘under-developed’  rather  than
 ‘backward’.

 Mr.  Speaker:  If  it  is  backward  ia
 education,  what  is  the  meaning  of
 giving  more  money?  The  question
 relates  to  educated  unemployed

 Dr,  K.  L.  Shrimali:  The  Central
 Government  are  giving  cent  per  cent
 assistance  for  this  scheme  at  least
 during  the  Plan  period;  and  the  prin-
 ciple  was  that  those  States  which
 were  backward  educationally  and
 economically  should  be  given  larger
 assistance  than  the  other  States,

 Shri  8  M.  Banerjee:  The  question
 deals  with  educated  unemployed.  I
 think  there  was  a  scheme  to  employ
 80,000  teachers  to  reduce  the  number
 of  educated  unemployed.  What  has
 happened  to  that  scheme,  and  may  I
 know  the  number  of  teachers  who
 aave  been  appointed  oor  are  being
 appointed’

 Dr  K.  L.  Shrimali:  Ths  w  a
 question  with  regard  to  that  scheme.
 60,000  teachers  are  to  be  employed  in
 a  penod  of  three  years,  about  15,000
 in  1958-59,  20,000  in  i959-60  and
 25,000  in  960-6l;  and  we  are  trying



 have  to  wait  for  some  time,
 because  the  year  is  just  over

 Colombo  Pian

 vm.
 {  Se  pa

 Will  the  Mimster  of  Finance  be
 Pleased  to  state

 (a)  whether  at  is  a  fact  that  the
 USA  has  become  a  full  member  of
 the  Colombo  Plan  Council  for  Techni-
 cal  Co-operation  in  the  South  and
 South  East  Asia,

 (b)  if  so,  what  material  changes
 are  hkely  to  occur  in  resources  posi-
 fon,  and

 (९)  its  effect  on  the  size  and  phasing
 of  assistance  programme  for  different
 countries”

 The  Deputy  Minister  of  Finance
 (Shri  B.  R.  Bhagat);  (a)  Yes,  Sir

 (b)  No  material  changes  are  lkely
 fo  occur  in  the  resources  position;  and

 (ce)  The  size  and  phasing  of  asaist-
 ance  programme  for  different  coun-
 tres  are  also  not  bkely  to  be  affected

 aft  रघुवाथ  सिंह  :  प्रमरीका  जो  कोलस्बो
 प्लान  में  शामिल  हो  रहा  है  तो  उसके  द्वारा
 क्या  सहायता  इस  कोलसम्बों  प्लान  को  दी
 जायेगी  ?

 श्री  ब०  रा०  भगत  कोलम्बो  प्लान  में
 तो  झमरीका  एक  भरते  से  शामिल  है  ।
 भी  उसकी  जो  टेकनिकल  शभ्रसिसटेंस
 काउसिल  है  उसमें  वह  शामिल  नहीं  है  ।

 Shri  Kasliwal;  Previously  we  had
 understood  that  the  Colombo  Plan  was
 Rkely  to  be  wound  up  during  the
 course  of  the  coming  few  years  May
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 I  know  whether  now,  as  a  result  of
 the  coming  in  of  America  for  techni-
 cal  co-operation,  there  us  a  likelhood
 of  the  prolongation  of  the  Colombo
 Plan  for  some  more  time?

 Shri  B.  ER  Bhagat:  I  do
 how  the  hon  Member  got  the  impres-
 gion  that  the  Colombo  Plan  was  likely
 to  be  wound  up  The  only  thing  is
 that  the  first  phase  was  for  a  part-
 cular  perod,  and  the  consultative
 commuttee  will  decide  the  matter
 There  is  no  hkelihood  of  its  being
 wound  up  at  all

 Sanskrit  Education  Board

 +
 Shri  Subodh  Hansda:
 Shri  8,  C.  Samanta:
 Shri  Shree  Narayan  Dass:

 not  know

 Will  the  Minster  of  Education  be
 pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 Government  of  India  are  contemplat-
 ing  to  establish  a  Central  Sanskrit
 Board,  and

 (b)  if  50,  the  composition  and  func-
 tions  of  the  proposed  Board’®

 The  Minister  of  Education  (Dr
 KK.  L.  Shrimall):  (a)  Yes,  Sir

 (b)  The  composition  and  functions
 of  the  Board  have  not  yet  been  fina-
 hsed

 I  would  hke  to  inform  the  hon
 Member  that  it  is  under  the  active
 consideration  of  Government,  and  I
 hope  we  shall  be  able  to  announce  it
 within  the  course  of  a  few  days

 Shri  Subodh  Hansda:  May  |  know
 whether  the  universities  and  the  State
 Governments  have  been  consulted
 while  constituting  this  board?

 Dr.  K  L.  Shrimali:  It  is  not  neces-
 sary  to  consult  State  Governments  and
 the  universities  in  this  matter,  but
 there  are  other  recommendations  of
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 the  Sanskrit  Commission,  in  regard  to
 which  we  have  to  consult  the  State
 Governments  and  the  universities,
 and  that  consultation  is  taking  place

 की  ao  do  सामस्त  क्या  मै  माननीय

 मत्री  जी  से  जान  सकता  g  कि  हिन्दुस्तान

 में  कुल  सस्कृत फे  विश्वविद्यालय  किसने है
 शौर  कितने  कालिज  है  जिनके  लिये यह  बोर्ड
 बनाने  को  भावश्यकता  है  ?

 डा०  का०  ato  शीमालो  माननीय
 सदस्य  को  शायद  यह  विदित  है  कि  सस्कृत
 कमीशन  न  यह  सिफारिश  की  थी  कि  इस

 तरह  का  एक  बोर्ड  बनाया  जाये,  उन्होंने
 तो  कहा  था  कि  एक  स्टेट्यूटरी  बोडी  बने  ।
 लेकिन  उसके  बारे  मे  अभी  विचार  किया  जा

 रहा  है  ।  तो  ससकृत  कमीशन  की  सिफारिण
 के  ऊपर  ही  इस  समय  विचार  किया  जा  रहा

 है  जहा  तक  यूनीवरसिटियों  का  ताल्लुक
 है  जहा  तक  मुझे  मालूम  है  ससस्‍्कृत  की  दो

 यूनीवरसिटिया  है,  एक  तो  वाराणसी  में  भौर

 दूसरी  कुरुक्षेत्र  में  1 और  विद्यालय  कितने  हैं
 इसका  में  ठीक  ब्योरा  भाषकों  नहीं  दे  सकता  ।

 Shri  0.  R.  Pattabhi  Raman:  Are
 Government  contemplating  the  asso-
 eration  of  pandits  and  shastris  on  this
 board?

 Dr.  E  L  Shrimali.  There  will  be
 Sansknt  scholars,  naturally,  on  the
 board

 Shri  Dasappa:  May  I  know  whether
 popularisation  of  Sanskrit  among  the
 masses  is  one  of  the  objectives  of  this
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 Dr  K  L.  Shrimal:  Az  I  have
 already  stated,  the  functions  are  being
 defined,  and  I  hope  to  make  the
 announcement  within  the  course  of  a
 few  0898

 Shri  Shree  Narayan  Das:  I  just
 wanted  to  know  the  principle  on
 which  this  board  will  be  constituted,
 not  the  details  of  it.

 Dr.  K  L  Shrimali:  The  proposal  is
 to  have  an  advisory  board  to  advise
 Government  both  with  regard  to
 matters  of  policy  and  with  regard  to
 matters  pertaining  to  the  propagation
 and  development  of  Sanskrit  m  the
 country

 Shri  Jadhav:  May  I  know  whether
 the  Report  of  the  Sanskrit  Commis-
 zion  will  be  laid  on  the  Table  of  the
 House?

 Dr.  K  L  Shrimall:  As  far  as  I  am
 aware,  it  has  already  been  placed  in
 the  Library  But  if  it  has  not  been
 placed,  I  would  see  that  it  is  placed

 Shri  Supakar:  May  I  know  whether
 it  will  be  one  of  the  functions  of
 this  Sanskrit  Board  to  see  that  all  the
 recommendations  of  the  Sansknt
 Commussion  are  implemented  withm
 the  shortest  possible  time?

 Dr.  K  ॥,  Shrimali:  As  I  have
 stated,  there  are  certain  recommenda-
 tions  with  which  the  Central  Govern-
 ment  have  to  deal,  and  there  are  cer-
 tam  recommendations  with  which  the
 State  Governments  and  the  unversi-
 thes  have  to  deal  As  I  said,  as  far  as
 the  Central  Government  are  concern-
 ed,  we  shall  do  everything  that  is
 possible  to  implement  some  of  the
 recemmendations  of  the  Commission
 as  far  as  posmble  As  far  83  the  State
 Governments  are  concerned,  we  are  in
 consultation  with  the  State  Govern-
 ments  and  the  universities  in  this
 matter

 भीगती  सक्भी  बाई  सस्कत  बोर्ड

 संस्कृत  में  काम  करेगा  या  अंग्रेजी  में
 ?  डेबेलय-

 मेंट  कैसे  हो  जायेगा  ?
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 Blo  का०  ato  औमाली  :  संस्कृत  बोर्ड
 का  काम  तो  हिन्दी  में  होना  चाहिये  मेरे  ख्याल
 से।

 Shri  C.  K.  Bhattacharya:  May  I
 ‘know  whether  the  Government  have
 accepted  the  recommendations  of  the
 Sanskrit  Commission  that  Sanskrit
 should  be  introduced  at  least  for  cere-
 ‘monial  occasions?

 Dr.  K.  L.  Shrimali:  All  these  recom-
 mendations  are  under  consideration.  I
 cannot  give  the  details  of  it.

 Shri  Ram  Erishan  Gupta:  May  !
 ‘know  whether  the  administration  of
 these  two  Sanskrit  universities  wil)  be
 ‘transferred  ta  the  Board?

 Dr.  K.  L.  Shrimall:  There  is  no
 proposal  to  transfer  these  universities
 to  the  Board.  The  universities  have
 ‘been  started  by  the  State  Government,
 and  they  do  not  come  under  the
 jurisdiction  of  the  Board.  .

 Shri  Sonavane:  What  is  the  urgency
 about  the  establishment  of  this
 Sanskrit  Board,  and  what  are  the
 financial  implications  of  the  establish-
 ment  of  such  a  Board?

 Dr,  KE.  L.  Shrimali:  The  urgency  i‘
 that  the  Sanskrit  Commission,  after
 having  examined  this  question  very
 carefully,  has  made  that  recommen-
 dation,  and  I  think  it  is  our  duty  to
 propagate  and  preserve  Sanskrit
 literature  and  Sanskrit  studies  which
 is  the  repositary  of  our  cultural
 heritage.

 Regarding  financial  implications.  we
 had  a  provision  of  nearly  Rs.  5  lakhs
 ‘at  cur  disposal  out  of  which  we  have
 already  spent  some  money.  It  is  not  a
 big  amount,  but  we  hope  to  seek  the
 advice  of  the  Board  with  regard  to
 giving  grants  to  institutions.

 Rural  Institute  in  Punjab

 ”  ३७,
 Shri  D.  C.  Sharma

 {  Shri  Ajit  Singh  Sarhadi

 Will  the  Minister  of  Education  be
 Pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  965  on  the
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 १509  December,  958  and  state  the
 progress  made  so  far  in  starting  a
 rural  institute  in  Punjab?

 The  Minister  of  Education  (Dr.
 हु,  L.  Shrimali):  Approva]  has  been
 accorded  to  a  rural  institute  being
 started  by  Kasturba  Seva  Mandir  at
 Rajpura.

 Shri  D.  C.  Sharma:  May  I  know
 what  will  be  the  functions  of  this
 rural  institute  and  whether  they  will
 be  different  from  similar  rural  insti-
 tutes  in  other  States?

 Dr.  K.  L.  Shrimali:  No,  Sir.  It  will
 be  more  or  less  on  the  same  lines  as
 the  other  rural  institutes  are  func-
 tioning.  As  far  as  the  functions  are
 concerned,  I  have  answered  this  ques-
 tion  several  times  in  this  House.

 Mr.  Speaker:  In  his  main  question,
 the  hon.  Member  only  asked  the  hon.
 Minister,  with  reference  to  his  earlier
 question,  the  progress  made  in  start-
 ing  this  rural  institute.  Now  he  goes
 to  the  fundamentals  and  asks  what
 ix  the  object.  No,  no.

 Shri  D.  C.  Sharma:  That  will  be
 run  by  the  Kasturba  Trust,

 Mr.  Speaker:  It  is  not  necessary
 that  every  hon.  Member  must  pursue
 his  question  by  a  supplementary.
 There  may  be  need  for  the  supple-
 mentary,  there  may  not  be  necessity
 for  it.

 Shri  D.  C.  Sharma:
 you.

 Mr.  Speaker:  The  hon.  Member  put
 a  question  as  supplementary  as  to
 what  are  the  functions  of  this  rural
 institute.  His  main  question  assumes
 that  he  knows  the  functiong  and  only
 wants  to  know  the  progress  made.

 Shri  D.  C.  Sharma:  You  please
 listen  te  the  whole  supplementary  put.
 I  asked:  are  these  functions  different
 from  the  functions  of  similar  institu-
 tions  in  other  States,  because,  I  tell
 you  why.  in  other  States  the  rural
 institutes  are  being  run  by  the  State.
 and  this  institute  is  going  to  be  run
 by  a  voluntary  agency.  That  is  why
 T  asked.

 I  do  not  hear
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 Dr  KE.  L  Shrimali:  The  hon
 Member  w  not  properly  imformed
 Out  of  ten  institutes  which  are  exist-
 ing,  mune  are  run  by  voluntary  or-
 ganisations,  only  one  by  the  State
 Government  and  this  institution  8
 also  being  run  by  a  voluntary  organi-
 sation

 Shri  D  C  Sharma:  Therefore  Il
 want  to  know  what  will  be  the  res-
 pective  shares  of  the  voluntary  organ!-
 sation  and  the  State  and  Central
 Governments  एडनय शश  admunustration
 and  finances  That  is  what  I  want  to
 know

 Mr.  Speaker  It  does  not  arise  The
 question  is  about  the  progress  made  +o
 far  Has  the  hon  Minister  got  that
 information?

 Dr  E  L.  Shrimali:  I  do  not  have
 the  details  with  regard  to  finances

 Shri  Tyagi:  But  you  are  not  financ-
 ing  I  beheve  It  is  voluntary

 Shri  Ajit  Singh  Sarhadi:  Is  it  a
 fact  that  there  is  a  proposal  to  have
 a  rural  university  at  Ludhiana’
 Would  the  functions  be  identical  or
 separate?

 Dr  E  L  Shrimali-  The  hon  Mem-
 ber  might  put  that  question  to  the
 Punjab  Government  I  have  no  idea
 about  this  proposed  rural  imstitute  at
 Ludinana

 Permission  to  Join  Educational  Insti-
 tutions  by  Government  Servants

 *70l  Shri  Harish  Chandra  Mather
 Will  the  Minister  of  Home  Affairs  be
 pleased  to  state

 (a)  what  are  the  Government  rules

 to  appear  in  examinations  to  improve
 their  career,  and

 (b)  whether  these  facilities  vary
 from  Department  to  Department?

 The  Minister  of  State  in  the  Minty-
 tty  of  Home  Affairs  (Shri  Datar):
 (a)  and  (b)  The  following  instruc-
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 tions  have  been  issued  by  Government
 on  this  subject—  =  -

 “Ordinarily,  there  can  be  no
 objection  to  the  pursuit  of  know-
 ledge  by  Government  servants  in
 ther  leisure  hours  But  this
 must  be  subject  to  the  conditron
 that  such  pursuit  does  in  no  way
 detract  from  ther  efficrency
 Wherever  found  necessary,  the
 administrative  authorities  may
 require  that  Government  servants.
 under  their  control  should  take
 prior  permission  before  joming
 educational  institutions  or  courses
 of  studies  for  University  Degrees,
 as  the  joining  of  educationa)  insti-
 tutions  involves  advance  commit-
 ment  about  attendance  at  specified
 hours  and  absence  from  duty
 during  periods  of  Exarunstions
 Ordinarily  permission  is  to  be
 granted,  but  with  a  view  to  deal
 summarily  with  cases  where  it  is
 noticed  that  the  Government
 servant  has  been  neglecting  his
 duties  for  the  sake  of  his  studies
 a  condition  may  be  attached
 saying  that  the  permussion  may  be
 withdrawn  at  any  moment  with-
 out  assigning  reason

 Government  servants  belolnging
 to  the  Scheduled  Castes|Tribes
 may  be  allowed  to  take  full  ad-
 vantage  of  the  educatilona]  faci-
 lites  subject  to  the  policy  stated
 above

 Ministries|Departments  follow
 the  above  principles  ”

 facilites  and  asustance  are  now  giver:
 in  this  matter  since  independence?

 Shri  Datar:  I  am  not  aware  of  any
 restrictions  from  the  British  adminu-
 tration,  but  we  have  made  rules
 which  have  been  pointed  out  in  the
 statement  Ihid  on  the  Table  of  the
 House
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 Shri  Harish  Chandra  Mathur:  In
 the  matter  of  competitive  examina-
 tions  where  it  mu  not  necessary  to

 necessary  hurdles  put  by  the  admunis-
 tration  in  certain  cases  against  em-
 ployees  desiring  higher  education’

 Shri  Datar  The  hon  Member  ४5
 quoting  only  the  last  sentence  without
 the  proviso  to  it  When  ४  is  found
 that  his  duties  are  bemg  neglected  on
 account  of  his  proposed  appearance
 for  some  examination,  then  only  will
 the  permission  be  taken  away

 Shri  Hem  Barus  It  5  said  in  the
 statement,  and  I  have  gone  through
 the  entire  statement,  that  on  a  certain
 presumption  that  there  is  mefficiency
 or  something  like  that,  it  might  be
 withdrawn  But  at  the  same  time,

 Mr  Speaker.  If  there  are  indivi-

 Mr.  Speaker  Shall  it  be  said  im

 ed?
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 passed  B.A,  M.A,  and  even  law  May
 I  know  whether  these  cases  are  being
 considered  for  promotion  to  higher
 ranks?

 Shri  Datar.  |  have  already  stated
 that  each  case  us  considered  on  merits,
 and  we  have  laid  down  the  minimum
 qualifications  for  categories  of  Gov-
 ernment  servants  So,  only  those  that
 possess  them  are  taken  m  service  If,
 for  example,  they  want  to  improve
 their  educational  qualifications,  they
 have  to  do  it  subject  to  what  has  been
 stated  tn  these  rules

 Shri  8  M.  Banerjee  My  question
 has  not  been  answered  I  want  to
 have  a  clarification

 Shri  Tangaman,  In  the  statement.
 we  find  that  Government  servants
 belonging  to  Scheduled  Castes  are
 allowed  to  take  full  advantage  of
 the  educational  facilities  May  I
 know  how  many  such  Scheduled
 Caste  Government  servants  were
 allowed  this  opportunity  dumng  the
 year  1957-587

 Shri  Datar.
 figures  with  me

 Shri  Harish  Chandra  Mathur  May
 T  ask  a  question?

 Mr.  Speakers  I  have  allowed  him
 three  questions  already

 Shri  Harish  Chandra  Mathur  Only
 two  questions  you  allowed  me

 Mr  Speaker:  All  rmght

 Shri  Harish  Chandra  Mather:  Is  it
 a  fact  that  Assistants  of  the  Secre-
 tanat  m  genera]  were  not  permitted
 to  sit  even  for  the  IAS  examination,
 and  it  requred  the  intervention  of
 the  Prime  Minister  to  get  that  restric-
 tion  removed?

 I  have  not  got  the

 The  Minister  of  Heme  Affairs  (Shri
 G.  है.  Past):  As  a  rule  people  are
 allowed  to  appear  in  Ons  im
 order  to  improve  their  prospects  It
 is  only  in  exceptional  cases  that  per-
 musgion  is  withheld
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 Coal  and  Iron  Mines  in  Tripura
 *3703,  Shri  Bangshi  Thakur:  Will

 the  Minister  of  Steel,  Mines  and  Fuel
 be  pleased  to  state:

 (a)  whether  it  एड  a  fact  that  there
 are  coal  and  iron  mines  in  Tripura;
 and

 (9)  if  so,  whether  Government
 have  any  proposal  to  exploit  them?

 The  Parliamentary  Secretary  to  the
 Minister  of  Steel,  Mines  and  Fuel
 (Shri  Gajendra  Prasad  Sinha):  (a)

 The  Geological  Survey  of  India
 investigated  occurrences  of  coal  in  the
 Pratyekray  Charra,  east  of  Ujan
 Thangnang  in  the  Tripura  State
 during  1951-52  The  quality  ang  the
 quantity  of  the  deposit  have  not  yet
 been  estimated.  There  are  no  iron
 ore  mines  in  the  Tripura  State

 (b)  No  Sir

 Shri  Bangshi  Thakur:  May  I  know
 whether  it  is  a  fact  that  one  Shri  5
 Dutta  has  found  some  coal]  in  one  of
 the  hills  in  Tripura,  and  the  opinion
 of  the  experts  in  Calcutta  regarding
 the  quality  of  the  coal  ot  satisfac-
 tory?  How  far  is  the  Government
 aware  of  that”

 Shri  Gajendra  Prasad  Sinha:  I  have
 already  said  that  the  investigation  for
 locating  coal  was  made  in  Tripura
 State  but  at  present  more  concentra-
 tion  is  on  the  entire  belt  of  Bihar,
 Bengal  and  the  outlying  areas  of  States
 of  Assam  and  Madhya  Pradesh.  There-
 fore,  a  thorough  estimate  could  not  be
 made.

 Shri  Bose:  What  are  the  mineral
 deposits  found  there?

 Shri  Gajendra  Prasad  Sinha:  There
 were  coal  deposits  found  there

 Shri  T.  B.  Vittal  Rao:  May  I  know
 when  the  Indian  Bureau  of  Mines  will
 take  up  the  task  of  proving  the
 deposits?  =  क

 Shri  Gajendra  Prasad  Sinha:  I  have
 already  said  that  at  present  the  con-
 centration  is  more  on  the  industrial
 area  of  Bihar  and  West  Bengal  in  the
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 Second  Plan.  In  the  Third  Plan,  of
 course,  some  of  the  outlying  areas  will
 be  investigated  and  the  Indian  Bureau
 of  Mines  will  try  to  find  out  and
 prove  the  coal  deposits

 Army  in  Kashmir  and  NEFA

 "1701.  Bhri  Ajit  Singh  Sarhadi:  Will
 the  Minister  of  Defemce  be  pleased  to
 state:

 (a)  whether  Government  are  consi-
 dering  any  scheme  to  provide  facilir
 ties  for  housing  to  the  officers  and
 other  ranks  posted  particularly  in
 Kashmir  and  NEFA  and  also  educa-
 tional  facilities  for  their  children;
 and

 (b)  af
 scheme”

 The  Deputy  Minister  of  Defence
 (Sardar  Majithia):  (a)  and  (5)  There

 is  a  regular  programme  of  construction
 of  residential  accommodation  for
 service  personnel  from  year  to  year
 and  it  is  making  satisfactory  progress
 So  far  as  personnel  posted  to  J  &  K  and
 NEFA  are  concerned,  they  are  not
 entitled  to  family  accommodation
 Free  single  accommodation,  to  which
 they  are  entitled,  is  provided  to  them

 so,  the  progress  of  the

 A  contributory  scheme  for  financial
 assistance  to  service  officers  for  the
 education  of  their  children  is  under
 consideration  A  scheme  for  educa-
 tional  facilities  for  the  children  of
 service  personnel  other  than  officers
 is  being  worked  out  in  the  Services
 Headquarters  No  special  scheme  in
 respect  of  such  person  posted  to  J  &
 K  and  NEFA  is  contemplated

 Shri  Ajit  Singh  Sarhadi:  In  view
 of  the  fact  that  the  service  personnel
 have  got  to  remain  in  NEFA  or
 Kashmir  for  long  periods,  is  there  any
 proposal  to  give  them  separate  resi-
 dential  accommodation  for  their
 families  at  government  expense?

 The  Minister  of  Defence  (Shri
 Krishna  Menon):  It  would  not  be
 proper  for  me  to  subscribe  to  the  first
 part  of  the  question.  If  they  remain
 there  it  will  be  because  they  are
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 operational  areas  and,  therefore,  there
 cannot  be  families  stationed  there

 aft  wee  बर्शन  म्ानतीय  उपमत्री  महोदय
 ने  बताया  है  कि  सैनिकों  के  निवासस्थान  के
 लिये  एक  कार्यक्रम  चल  रहा  है|  मै  जानना

 चाहता  हु  कि  हमारे  जो  प्रफसर  झौर  सैनिक

 हैं  उन  में  से  कम  से  कम  कितने  परसेंट  लोगो
 के  लिये  ग्रभी  तक  रहते  का  इतिजाम  किया  जा

 चुका  है  ?

 Sardar  Majithia:  It  gas  been  said  in
 the  answer  that  it  is  under  considera-
 tion  We  are  discussing  a  scheme
 according  to  which  each  officer  uy
 supposed  to  contmbute  Rs  5  a  month
 towards  an  educationa)  fund  The
 Government  of  India  will  give  a
 matching  grant  to  a  similar  extent
 Out  of  the  money  thus  collected,  we
 will  be  giving  stipends  to  the  boys  who
 come  under  the  scheme

 शो  भक्त  दर्शाम  माननीय  उपमत्री
 महोदय  शायद  मेरा  प्रथन  समझ  नही  हैं।  मैं  न
 जानना  चाहा  है  कि  यह  जो  रेजिडेशल
 हार्वासज  बनाने  का  एक  प्रोग्राम  चलाया  जा

 रहा  है,  उसक  अन्तर्गत  कितन  परसेंट  ग्रफसरों
 झौर  सैनिकों  के  लिये  प्रभी  तक  मकान  बनाय
 जा  चुके  है  झौर  इसी  योजना  क  प्नन्तग्गंत
 कितने  और  बनाये  जाने  की  उम्मीद  की  जाती

 है  ?

 Sardar  Majithia:  Buildings  are
 going  up  constantly  The  hon  Mem-
 ber  has  already  heard  about  one  pro-
 ject  Other  projects  are  going  on  and
 ‘we  are  trying  the  best  we  possibly  can
 with  the  finances  available  to  us

 Mr  Speaker’  The  difficulty  arises
 on  account  of  a  vague  kind  of  answer
 The  hon  Minister  has  not  got  it  He
 wants  to  know  the  percentage  If  he
 has  got  it,  he  may  give  it

 Shri  Erishna  Menon:  So  far  as  the
 Jumor  Commissioned  Officers  are  con-
 cerned,  they  are  entitled  to  00  per
 cent  married  accommodation,  and  if
 there  are  no  government  buildings
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 available,  then  other  buildings  would
 be  provided  for  the  purpose  80  far
 as  the  Commussioned  Officers  are
 concerned,  under  the  present  arrange-
 ment,  it  s  only  a  small  percentage  that
 is  entitled  to  marmed  accommodation
 at  present  because  we  cannot  provide
 financially  for  these  arrangements
 The  schemes  under  construction  have
 not  been  sanctioned  by  Government,
 there  is  no  secrecy  about  it,  but  it  has
 not  reached  a  stage  where  necessary
 sanctions  have  been  given  We  are
 endeavouring  by  methods  of  economy
 in  materia]  and  newer  methods  of
 construction  to  make  the  money  go
 fu  her  which  means  there  would  be
 more  accommodation  than  previously
 contemplated.

 Shri  M  RB  Krishna:  May  I  know
 whether  it  is  a  fact  that  a  decision  has
 already  been  taken  that  officers  should
 be  paid  Rs  50  for  their  children  when
 they  are  separated  from  the  parents?
 If  so  wall  the  same  concession  be
 extended  to  the  men  also®

 Shri  Krishna  Menon:  With  regard
 to  the  second  part  of  the  question,  on
 education,  ॥  you  will  allow  us,  I
 would  lay  a  paper  on  the  Table  of
 the  House  containmg  the  whole
 scheme,  because  there  are  so  many
 details  We  are  anxious  to  give  the
 information  We  will  do  so  ma
 day  or  two

 Mr  Speaker:  He  will  place  a  paper
 on  the  Table  of  the  House

 Welfare  of  Scheduled  Castes

 7711,  Shri  Ayyakannu:  Will  the
 Minister  of  Home  Affairs  be  pleased  to
 state:

 (a)  whether  it  के  fact  that  the
 Union  Government  have  asked  ail
 the  State  Governments  to  give  the
 status  of  “ex-Officto  Secretary”  to  the
 Directors  for  the  Welfare  of  Sche-
 duleq  Castes  in  there  respective
 States,  and

 (b)  the  names  of  the  States  that
 have  implemented  this  suggestion  so
 far?
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 The  Minister  of  State  in  the  Minis-
 ery  of  Home  Affairs  (Shri  Datar):  (a)
 and  (b).  The  Government  of  India  have
 mot  specifically  asked  the  State  Gov-
 ermment  to  give  ex-officio  status  of
 Secretary  to  the  Directors  for  the
 Welfare  of  Scheduled  Castes  in  their
 respective  States  as  the  matter  is
 Primarily  the  concern  of  the  State
 Governments.  However,  the  Com-
 missioner  for  Scheduled  Castes  and
 Scheduled  Tribes,  in  his  annual  re-
 port  for  ‘1956-57  made  a  recommend-
 ation  to  this  effect  which  was  for-
 warded  along  with  other  recommend-
 ations  to  all  the  State  Governments
 for  necessary  action.  The  details  of
 the  action  taken  by  them  in  regard  to
 this  recommendation  have  been  fur-
 nished  by  the  Commissioner  in  para-
 graph  7(a)  at  page  5  of  Vol.  I  of  his
 annual  report  for  the  year  i957-58
 which  was  laid  on  the  Table  of  the
 House  on  Sth  December  958

 Shri  Ayyakannu:  May  I  know
 whether  in  some  of  the  States  the
 Directors  of  Harijan  Welfare  are  not
 able  to  spend  the  amounts  allotted  for
 the  welfare  of  this  community  be-
 cause  of  the  financial  implications?

 Shri  Datar:  There  are  some  States
 which  have  nof  fully  spent  the
 amounts.

 Shri  Tangamani:  The  hon.  Minister
 referred  to  the  Commissioner's  re-
 commendation  of  1956-57.  That  recom-
 mendation  was  conveyed  to  the  va-
 rious  State  Governments.  What  I
 would  like  to  know  is  whether  any
 of  the  State  Governments  have  given
 the  status  of  Secretary  to  these  Hari-
 jan  Welfare  Officers.

 Shri  Datar:  There  are  a  few  States
 where  they  have  got  the  status  of
 either  Secretary  or  Deputy  Secretary.

 Shri  Panigrahi:  Which  are  the
 States  which  could  not  spend  =  the
 amounts  fully  as  mentioned  by  the
 hon.  Minister  just  now?

 Shri  Datar:  I  have  not  got  the
 figures  here  just  now.

 fir.  Speaker:  It  does  not  arise  out
 of  this.
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 The  Minister  of  Home  Affairs  (Shri
 G.  है.  Pant):  Very  few  have  spent  the
 amount  fully.

 Shri  Basamatari:  I’  want  to  know  on
 what  basis  the  Director  of  Harijan
 Welfare  is  appointed,  because  most  of
 the  States  have  no  Director  of  Harijan
 Welfare.

 Mr.  Speaker:  How  does  it  arise  out
 of  the  original  question?

 Shri  Basumatari:  There  are  some
 States  which  have  no  Director  of
 Harijan  Welfag.

 Shri  Datar:  It  fs  entirely  for  the
 States  to  decide

 Shri  G.  B.  Pant:  Obviously  on  the
 basis  of  their  suitability  for  the  office.

 Shri  Balakrishnan:  May  I  know  the
 names  of  the  States  which  have  im-
 plemented  the  recommendation?

 Shri  G.  B.  Pant:  In  Orissa,  the
 Director  is  also  the  Secretary.  In  UP,
 the  Director  is  ex-officio  Deputy  Sec-
 retary.  In  West  Bengal,  the  Director
 is  ex-officio  Deputy  Secretary.

 Shri  Ayyakannu:  Most  of  the  re-
 commendations  made  by  the  Com-
 missioner  are  not  implemented  so  far
 What  steps  have  been  taken  by  this
 Government  to  persuade  the  State
 Governments  to  see  that  they  are
 implemented?

 Shri  G.  B.  Pant:  We  can  only  make
 suggestions  and  not  compel  any
 State  Government.

 Howe  Guards  Organisation

 +
 Shri  6.  M.  Banerjee:
 Shri  Jagdish  Awasthi:
 Shri  Vasadevan  Nair:
 Shri  P.  0,  Borooah:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  a  decision  has  been
 taken  to  create  Home  Guards  Or
 ganisation  in  Delhi;

 “1712.
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 (b)  whether  such  Organisations  will
 be  created  in  other  States  also;  and

 (e)  of  so.  the  amount  to  be  spent
 annually?

 The  Minister  of  Home  Affairs  (Shri
 G.  B.  Pant):  (a)  Yes

 (9)  The  States  in  which  they  do  not
 exist  have  been  asked  to  consider  the
 possibility  of  setting  up  such  volunt-
 ary  Organisations

 (c)  The  expenditure  met  by  the
 State  Governments  themselves  As
 for  Delhi,  a  budget  provision  of
 Rs.  25  lakhs  is  being  made  for  the
 current  financial  year

 Shri  8.  M,  Banerjee:  What  is  the
 necesaty  of  such  an  organisation  in
 the  country  and  what  work  will  be
 given  to  them  specifically?

 Shri  G.  B.  Pant:  Often  calamities
 such  as  floods,  drought,  epidemics  and
 s0  on  have  to  be  faced  and  relief  has
 to  be  given  Firat-aid  has  to  be
 supplhed:;  crowds  in  fairs  etc  have  to
 be  regulated  and  fire-fighting  and
 ether  similar  operations  have  to  be
 eonducted  Besides,  it  is  desirable  to
 have  people  disciplined  by  such  train-
 ing

 Shri  85  M.  Banerjee:  May  |  know
 whether  these  persons  wil]  be  provid-
 ed  with  arms’?  I  also  want  to  know
 whether  they  will  be  only  used  in  the
 ease  of  natural  calamities  or  fires  etc
 and  whether  they  will  not  be  used  for
 quelling  people’s  movement’

 Shri  G  है,  इदत:  I  think  people's
 movements  are  not  to  be  quelled  by
 thus  Government  There  is  no  such
 intention  to  use  them  or  anybody  else

 Shri  Vasudevan  Nair:  The  hon
 Minister  has  stated  that  these  are
 volunteer  organisations.  May  I  know
 whether  the  members  of  these  Home
 Guards  organisation  will  be  regularly
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 Shri  G.  B.  Pant:  It  is  expected  that
 they  will  be  volunteers

 Shri  Jadhav:  In  how  many  States
 3७  there  this  organisation  at  present?

 Shri  ७,  B,  Pant:  It  is  in  Bombay
 There  ७5  the  Raksha  Dal  in  UP  I
 think  there  are  some  similar  organisa-
 tions  in  a  few  other  States  also

 श्री  बाजपेयो  यह  होम  गाइस  का  सगठन
 क्या  पुलिस  विभाग  से  सम्बद्ध  होगा  ?  यदि
 हा  तो  इस  की  भर्ती  किस  प्रकार  से  होगी  7

 श्री  गो०  to  पन्‍त  हाम  गाई  से  और
 पुलिस  विभाग  से  कोई  बैर  नहीं  होगा  q
 जरूरत  होने  पर  दोनों  मिल  कर  काम  कर  सकते
 हैं  ।

 श्री  बाजपेवी  मेरा  प्रत  यह  है  कि  इस
 का  नियत्रण  कौन  करेगा  t

 हो  ito  ब०  पत्त  इस  का  नियत्रण
 होम  गाइ स  का  कमान्डेट |:  करेगा  t

 श्री  बाजपेवी  वह  किस  =  नियत्रण  सें
 हागा  ?  J

 Shri  P.  C.  Borooah:  In  view  of  the
 repeated  border  violations  in  Assam  by
 Pakistan  may  I  know  whether  the
 Government  thinks  of  giving  arm  to
 the  Home  Guards  in  that  area’

 Shri  G.  है.  Pant:  The  suggestion  can

 °9723  Shri  Bam  Krishan  Gupta:

 Sth
 state  the  nature  of  efforts  made  for
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 tract  has  been  entered  into  with  the
 Rumanian  authorities  for  the  purchase
 of  2  additional  deep

 paler  dni
 It  is

 further  proposed  to  purchase  5
 more

 deep  drilling  rigs  from  USSR.  and
 negotiations  to  that  effect  are  in  pro-
 gress.

 Shri  Ram  Krishan  Gupta:  May  !
 know  whether  any  ol  drilling  equip-
 ment  has  been  obtained  so  far  due  to
 these  efforts?

 Shri  Gajendra  Prasad  Sinha:  Yes,
 Gir;  there  are  already  five  deep  dril-
 ling  rigs  with  us.

 Shri  Tangamani:  The  hon.  Parlia-
 mentary  Secretary  has  stated  that
 these  drilling  operations  are  also  tak-
 ing  place  May  I  know  whether,  in
 places  where  surveys  have  been  made
 and  where  oil  is  likely  to  be  found
 as  in  the  case  of  the  Cauvery  belt,
 drilling  operations  will  commence?

 Shri  Gajendra  Prasad  Sinha:  The
 hon.  Member  is  aware  that  we  have
 got  only  four  deep  drilling  rigs

 An  Hon  Member:  Five  He  said  just
 now

 Shri  Gajendra  Prasad  Sinha:  We
 are  negotiating  to  purchase  from
 Russia.  We  have  already  got  four  deep
 driling  rigs  and  all  these  are  engag-
 ed:  One  in  Cambay,  another  in
 Hoshiarpur,  the  third  in  Jwalamukhi.
 We  are  going  to  have  the  fourth  in
 Sibsagar.

 Shri  Bose:  May  I  know  whether
 in  addition  to  the  purchase  from  for-
 eign  countries  any  attempt  is  being
 made  to  manufacture  these  drills  in
 our  own  country?

 The  Minister  of  Mines  and  Oil  (Shri
 K.  D.  Malaviya):  The  whole  question
 of  the  manufacture  of  the  drilling
 equipments  is  under  the  active  consi-
 deration  of  the  Government  in  col-
 laboration  with  the  Defence  Ministry.
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 वायु  शक्ति  विभाष

 phere.  ft  wee  बन :  क्या
 बैज्ञालिक  गयेज्रणा  जौर  सास्कृतिक-कार्य  मंत्री

 १४  विसम्बर,  १६५८  के  ताराकित  श्र्द्न  संख्या
 ६७४  के  उत्तर  के  सम्बन्ध  में  यह  बताने  की

 कृपा  करेंगे  कि

 (क)  क्या  बाय  दाक्ति  विभाग  के
 निदेशक  की  इस  बीच  नियुक्ति  हो  गई  है  ;
 और

 (ख)  यदि  हा,  तो  उत्तर  भ्देद  के
 पव॑ंतीय  जिलों  में  वायु  शक्ति  का  उपयोग
 करने  की  दिया  में  क्‍या  कार्यवाही  की  मई

 है  ?

 The  Minister  of  Scientific  Research
 and  Cultural  Affairs  (Shri  Humayer
 Kabir):  (a)  No,  Sir.

 (b)  Necessary  action  m  this  con-
 nection  will  be  taken  after  the  Officer-
 in-chage  of  the  Wind  Power  Division
 has  been  appointed.

 श्री  भक्त  वर्न  में  यह  जानना  wear
 हू  कि  सारे  देश  भर  में  कया  कोई  ऐसा  व्यक्ति

 नहीं  मिला  जो  इस  काम  को  सम्भाल  सके  ?

 इस  का  क्‍या  कारण  है  ?

 श्री  हमायून  कबिर  यह  भ्रफसोस  को
 काल  है  कि  नहीं  मिल,  लेकिन  भ्रभी  इसके  बारे
 में  कुछ  कदम  उठाये  गये  हैं।  कमेटी  ने  सिफा-
 रिदा  को  है  कि  नेशनल  एभरोनाटिकल  रिसर्च
 लेबोरेटरी  के  डाइरेक्टर  शौर  बार  झौर  अफसर

 नियुक्त किये  जायें।  वह  इस  काम  को  सम्माल
 लेंगे  ।

 wt  wer  दर्शाता  चूंकि हम  बहुत  से
 टेकनिकल  कार्यों  में  विदेशियों  से  सहायता

 ले  रहें है,  प्त  क्या  गवर्नमेंट का  विचार  है
 कि  इस  कार्य  को  भागे  बढ़ाने  के  लिये  किसी
 विदेशी  सस्था  या  सरकार  से  कोई  सहायता
 नी  जाये  ?

 थी  हुमायून्‌  कबिर  :  विदेशी  एक्स्पट्स
 से  मश्विरा लिया  गया  था  लेकिन  क
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 डाइरेक्टर  wr  जायेंगे  तो  यह  सवाल  नहीं
 ठेगा  क्योंकि  डाइरेम्टर  भ्पनी  जगह  पर  बैठ
 कर  काम  को  भागे  चलायेंगे  ।

 Shri  Harish  Chandra  Mathor:  The
 Education  Miniter  informed  me  im
 2954  that  they  had  started  an  experi-
 ment  on  this  in  Rajasthan.  May  I
 know  what  progress  has  been  made
 since  954  in  this  matter?

 Shri  Hamayon  Kabir:  This  ts  the
 progress  report  Two  types  of  wind-
 rolls  have  been  designed  and  also
 manufactured.  That  is  the  result
 achieved  so  far.

 हरी  wea  दर्शन  मैं  यह  जातना  चाहता

 हु  कि  यह  डाइरेक्टर  कब  से  अपना  काम  प्रारम्भ
 करेगे  भौर  क्‍या  सारे  देश  का  कोई  सर्वेक्षण
 किया  गया  है  कि  किन  किन  इलाको  में  यह
 हवा  चकिया  सफल  हो  सकेगी  ।

 शनी  हुमामून  कबिर  पहुले  सवाल  का
 जवाब  यह  है  कि  बहुत  जल्दी  सरकार  एक
 झादमी  नियुक्त  करेगी  डिफेंस  मिनिस्ट्री
 के  साथ  बातचीत  हो  गई  है  बह  उनका
 छोडने  क॑  सिये  तैयार  हो  गई  है  t  दूसरे
 सवाल  का  जया त  यह  है  कि  भ्रभी  राजस्थान
 झौर  सौराष्ट्र  की  तरफ  ज्यादा  ध्यान  दिया
 जाय,  उस  के  बाद  दूसरी  जगहों  की  तरफ
 देखेंग  ।

 Shri  Harish  Chandra  Mathur:  May
 I  know  if  the  experiments  are  stull
 continuing  since  1054  or  whether  they
 have  come  to  a  conclumon?

 Shri  Humayun  Kabir:  Some  expen-
 ments  have  been  carned  out  and  we
 have  got  a  fairly  satisfactory  result
 I  cannot  claim  that  the  results  §  are
 very  striking  but  with  the  appoint-
 ment  of  a  new  director  we  hope  that
 work  will  go  ahead  rapidly

 Development  of  Raral  Areas  of  Deihi

 2715.  Shri  D.  C.  Sharma:  Will  the
 Momster  of  Home  Affairs  be  pleased
 to  refer  to  the  reply  given  to  Un-
 starred  Question  No  208  on  the  I8th
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 December,  956  and  state  at  which
 stage  is  the  consideration  of  the  ques-
 tion  regarding  development  work  in
 the  rural  areas  of  Delhi  as  recom-
 mended  by  the  Rural  Areas  Com-
 mittee  of  the  Delhi  Municipal  Corpo-
 ration?

 The  Minister  of  Home  Affairs  (Shri
 G  8B.  Pant):  A  statement  is  laid  on
 the  Table  of  the  Sabha  [See  Appendix
 VI,  annexure  No  ay.

 Mr  Speaker:  Next  question
 Shri  D  C  Sharma:  I  called  out  the

 number  of  my  question—7]5

 Mr.  Speaker:  He  did  not  put  the
 supplementary  and  so  I  called  the  next
 question

 Shri  D.  C  Sharma:  Nobody  gave
 me  an  answer

 Mr  Speaker.  The  hon  Munster  of
 Home  Affairs

 Shri  G.  B.  Pant’  What  is  the  ques-
 tion,  Sir?

 Mr,  Speaker:  No  7I5

 Shri  G.  B  Pant:  I  have  given  the
 answer

 Mr,  Speaker:  That  is  what  1
 thought  (Interruptions)  I  heard
 the  hon  Munster  saying  that  a  state
 ment  has  been  laid  on  the  Table  of
 the  House  Then  I  looked  at  the  hon
 Member  but  he  kept  quwet.  Therefore
 I  passed  on  to  the  next  question

 Shri  D.  C.  Sharma:  In  the  statemen‘
 it  28  stated  that  some  colleges  will  be
 opened  m  the  rural  areas  May  IJ
 know  how  many  such  colleges  are
 under  consideration  of  the  Govern-
 ment  to  be  opened  in  the  rural  areas”

 Shri  G.  B  Pant:  I  do  not  know  if  it
 is  definitely  stated  that  a  college  will

 opened  <A  request  was  made  that
 llege  should  be  opened  and  it  has

 said  that  it  would  be  considered.

 ¥

 fe
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 Shri  9,  0,  Sharma:  May  I  know
 wher,  the  panchayat  elections  will  take
 Place  under  the  amended  Panchayat
 Act  which  has  been  passed?

 Shri  G  B.  Pant:  I  hope,  shortly.  As
 soon  as  possible.

 को  न  प्रभाकर  दूसरी  पचरवर्षीय
 योजना  में  दिल्ली  के  देहात  में  सड़कें  बनाने

 की  बात  है  और  उसक  सम्बन्ध  में  देहात  कमेटी

 नेड्ंगी  सिफारिशे  की  हैं  ।  केकिन  उसके
 बावजूद  बह  सड़कें  नहीं  बन  रही  है  i  इसका
 क्या  कारण  है  ?

 भरी  me  wo  oe:  feet  गफलत
 होगी  ।

 Shri  Tangamani:  May  |  know  how
 long  it  wil]  take  for  re-settlement  of
 the  villagers  of  the  flood  affected
 willages  in  the  site  which  is  chosen
 at  Radio  Colony  and  Model  Town?

 Shri  G.  B.  Pant:  Well,  sites  have
 been  provided,  and  it  is  for  the
 villagers  to  make  their  choice.

 Will  the  Minister  of
 pleased  to  state:

 Defence  be

 (a)  whether  two  employees  of  Sta-
 the  Workshop,  New  Delhi  were  ar-
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 (8)  whether  one  of  the  arrested
 persons  is  an  armyman;  and

 (e)  whether  a  departmental  on-
 quiry  has  been  instituted  ip  this  con-
 nection?

 The  Deputy  Minister  of  Defense
 (Sardar  Majithia):  (a),  (b)  and  (d).
 Yes,  Sir.

 E  g  8  that  day  4  he  did

 mation  to  the  hon  Minister.

 Shri  s.  ML  Banerjee:  Only  those
 two  persona  were  arrested.  What  I
 want  to  know  is  whether  that  officer
 has  been  put  under  arrest,  even  under
 military  arrest.



 Mr.  Speaker:  Order,  order.  Shri
 Vajpayee.

 Shri  Erishna  Menon:  That  again,
 Sir,  is  a  matter  of  enquiry.  First  of
 all,  there  must  be  a  prima  facie  cas°
 established.  When  the  police  have
 taken  up  the  matter,  we  cannot  pro-
 eeed  against  that  officer  without  pre-
 judice  to  the  question.

 Shri  8.  M.  Banerjee:  What  was  the
 material  which  was  being  carried  by
 these  people  in  that  car?

 Shri  Krishna  Menon:  I  am  sorry,  Sir
 that  is  also  a  subject  of  enquiry.

 Shri  मा,  BR.  Krishna:  May  I  know
 whether  there  are  cases  where  the
 persons  working  in  the  EME  Workshop
 have  been  found  producing  weapons,
 particularly  DBBL  guns  etc.  of  the
 civil  type;  if  so,  whether  any  action
 hes  been  taken  against  them?

 Shri  Krishna  Menon:  That  is  not
 part  of  this  question.

 Mr.  Speaker:  That  is  an  independ-
 ent  matter.

 Acquisition  of  Land  in  Rourkela
 +

 JS  Shri  Panigrahi: “1719.
 5  Shri  BP.  0.  Boroosh:

 Will  the  Minister  of  Steel,  Mines
 ana  Fuel  be  pleased  to  state:

 (a)  whether  the  villagers  of  33
 villages  have  been  displaced  so  far  in

 30  (Ai)  LSD—2.
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 Rourkela  as  a  result  of  land  acquisi-
 tion;

 {b)  if  so,  the  number  of  displaced
 persons  who  have  received  compensa-
 tion  so  far;

 te)  the  total  area  acqmred  so  far
 for  the  Rourkela  Steel  Project;  and

 (a)  whether  the  people  m  the
 acquired  villages  are  being  forcibly
 evicted  from  their  homes?

 The  Minister  of  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  (a)  to
 (d).  The  acquisition  of  land  for  the
 Rourkela  Project  has  affected  32
 villages  The  State  Government  have
 so  far  acquired  an  area  of  9559.27
 acres  The  acquisition  of  land  for  the
 Project  and  the  resettlement  of  dis-
 placed  persons  are  being  attended  to
 by  the  State  Government.  The
 Hindustan  Steel  Limited  have  so  far
 placed  Rs.  88.39  lakhs  for  payment  of
 compensation  at  the  disposal  of  State
 Government;  it  is  understood  that  out
 of  this,  Rs  82.92  lakhs  have  been
 actually  paid  by  the  State  Govern-
 ment  According  to  the  information
 available,  the  State  Government  have
 so  far  evicted  666  families

 Shri  Panigrahi:  May  I  know  the
 tota]  mumber  of  villagers  who  have
 been  displaced  so  far  and  the  total
 number  of  villagers  who  have  been
 rebabilitated  so  far?

 Sardar  Swaran  Singh:  So  far  as  the
 villages  are  concerned,  from  most  of
 the  villages  only  a  partial  displace-
 ment  has  taken  place.  28  villages  are
 such  from  where  only  pertial  dis-
 placement  has  taken  place  The
 remaining  villages  have  been  com-
 pletely  vacated.  But  no  one  is  asked
 to  vacate  unless  compensation  3s  paid
 to  him  and,  also,  arrangement  is  made
 by  the  State  Government  for  rehab:-
 hitating  him.

 Shri  Panigrahi:  May  I  know  the
 total  amount  of  compensation  due  to
 the  villagers  who  have  been  displaced
 and  the  total  amount  of  compensation
 actually  paid  to  them?
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 Sardar  Swaran  Singh:  I  have  already
 indicated  that  Rs.  82.92  lakhs  has
 actually  been  paid  by  the  State  Gov-

 Shri  Sadhan  Gupta:  May  I  know

 in  the  Rourkela  Factory  itself?

 Sardar  Swaran  Singh:  It  will  not  be
 possible  to  offer  regular  employment
 on  the  operation  side  because  that
 requires  skill,  certain  aptitude  and
 certain  trainmg  But  there  is  so  much
 work  being  done  and  wages  have
 actually  been  pushed  up  a  great  deal
 There  are  very  few  cases  of  people
 who  have  not  actually  got  employ-
 ment  But  this  demand  always  con-
 tinues,  it  ४5  quite  natural,  everybody
 wanting  to  rmprove  his  emoluments
 ७  will  not  perhaps  be  correct  to  sug-
 gest  that  people  there  are  unemployed
 There  is  so  much  work  to  be  done  that
 about  50,000  people  are  at  work  and
 a  good  part  out  of  that  comes  from
 the  vicinity

 Shri  Ranga:  Is  there  8  sufficient
 degree  of  co-operation  from  the  locel
 government  in  regard  to  the  acquisi-
 tion  of  land  and  also  the  settlement
 of  claims  and  payment  of  compensa-
 tion  to  the  displaced  persons’

 Gardar  Swaran  Singh:  Actually,  Sir,
 this  is  left  mostly  to  them.  It  pty
 obviously  for  the  State  Government  to
 assess  the  compensation  and  also  to
 get  possession  The  Central  Govern-

 tt  or  the  project  authorities  place
 the  money  at  their  disposal.  I  have
 no  reason  to  complain  against  the
 State  Government.  I  am  sure  they
 are  doing  the  best  that  is  possible
 under  the  circumstances.

 I  do
 not  have  the  figures  about  the  land
 that  has  been  acquired  for  the  rehabi-
 hitation  of  colonies.

 Oil  Refineries

 1700
 Shri  D.  C.  Sharma

 of  Shri  Ram  Krishan  Gupta

 Will  the  Minister  of  Steel,  Mines  and
 Fuel  be  pleased  to  state:

 (a)  whether  Government  have
 received  the  Balance  Sheets  of  the  oil
 refineries  mm  India  for  the  year  end-
 ing  the  3lst  December  I958;  and

 (b)  if  so,  the  percentage  of  profit
 and  the  dividend  declared  by  each
 refining  company?

 The  Parllamentary  Secretary  to  the
 Minister  of  Steel,  Mines  and  Fuel
 (Shri  Gajendra  Prasad  Sinha):  (a)
 Not  yet,  Sir  The  Balance  Sheets  will
 become  available  to  Government,  it  is
 expected,  in  July  or  August,  when  the
 Companies  are  expected  to  file  them
 with  the  Registrar  of  Companies  after
 their  Annual  General  Mectings  are
 held

 (tb)  Does  not  arise

 Shri  D.  C.  Sharma:  May  I  know
 why  it  will  take  six  months  for  these
 companies  to  put  forward  their
 balance-sheets?

 Shri  Gajendra  Prasad  Sinha:  That
 is  provided  in  the  Act.
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 WRITTEN  ANSWERS  TO
 QUFSTIONS

 Coal  Washerie,

 “esl,  Shri  B.C.  Majhi:  Will  the
 Minster  of  Steel,  Mines  and  Faei  be
 pleased  to  state:

 (a)  whether  the  coal  washeries  in
 Dugda,  Bhojudih  and  Patherd:h  have
 been  established;  and

 (b)  it  not,  when  they  are  expected
 to  be  completed”

 The  Minister  of  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  (a)  No,
 sir

 4b)  Work  on  the  Dugda_  coal
 washery  has  commenced  It  “w  expec-
 ted  to  be  commussioned  *owards  the
 end  of  9860

 Tenders  have  been  issued  for  che
 Bhojudih  coal  washery  and  it  is
 expected  to  be  completed  by  96]

 The  coal  washery  at  Patherdth  1g  in
 the  planning  stages  and  may  materia-
 lise  in

 ed

 Kecognition  of  Hindi  Examinatiens

 "1602,  Shri  Vidya  Charan  Shukla:
 Will  the  Munister  of  Education  be
 pleased  to  state

 (a)  whether  the  Reviewing  Com-
 mittee  set  up  to  make  recommenda-
 tuons  for  according  recognition,  of
 examinations  conducted  by  private
 Hind:  organisations  has  submitted  its
 report,

 (b)  :f  so,  broad  feature,  thereof,

 (c)  the  action  taken  thereon”

 The  Minister  of  Education  (Dr.  K
 L.  Shrimali):  (a)  to  (c)  A  statement
 w  laid  on  the  Table  of  the  Sabha
 [See  Appendix  VI,  annexure  No  42)

 Children’s  Little  Theatres

 “16%,  Shri  Shree  Narayan  Das:
 Will  the  Minister  of  सतस्थािविट  Re-

 Written  Answers  CHAITRA  17,  388  (SAKA)  Written  ाप़ाघाहावँ  70228

 search  and  Cultural  Affairs  be  pleased
 to  state.

 (a)  whether  the  Children’s  Luttle
 Theatre  m  Delhi  and  Calcutta  get  any
 grant  from  the  Government  of  India,

 (b)  af  so,  the  nature  and  amount
 of  sych  grants  so  far  given,

 (९)  whether  Government  have  ex-
 amined  the  working  of  these  organis-
 ations;  and

 (a  uf  so,  with  what  result’

 Kabir):  (a)  and  (b)  An  ad-hoc  grant
 of  Re  5,000  from  the  Mimster’s  Dus-
 cretionary  Fund  was  given  to  the
 Children’s  Little  Theatre,  Calcutta
 in  1954-55.

 (ce)  No,  Sir

 (a)  Does  not  arise

 Unauthorised  Comstrucuons  m  Delhi

 *1695  Pandit  0  N.  Tiwary  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state

 (a)  whether  it  is  a  fact  that  un-
 authorised  and  unplanned  construction
 of  houses  is  proceeding  apace  in  Delhi,
 and

 (b)  whether  any  measures  are  under
 contemplation  to  stop  such  con-
 structions?

 The  Minister  of  Home  Affairs
 (Shri  G  B  Pant):  (a)  <A  certain
 amount  of  such  construction  as  going
 on

 (b)  The  .taff  of  the  three  authori-
 ties  concerned,  namely  the  Delha
 Municipal  Corporation,  the  Delhi
 Development  Authority  and  the  New
 Delhi  Municipal  Committee,  are  tak-
 mg  suitable  action  under  the  law
 with  the  help  of  the  administration.
 The  Delh:  Municipel  Corporation
 which  deals  with  the  major  part  of
 the  area  has  reinforced  its  enforce-
 ment  staff  and  has  also  obtained  ad-
 ditional  police  assistance  for  forcibly
 stopping  unauthorised  construction
 and  demolishing  such  structures



 Charges  sgainat  Officer  of  Wellman

 (९)  whether  it  is  also  a  fact  that
 the  maintenance  cost  of  these  vehicles

 —
 by  the  Government  of  India;

 (d)  what  steps  have  been  taken  to
 bring  this  officer  to  book?

 poration  and  there  was  also  an  allega- tion  of  discrimination  against  Indians.
 (b)  No,  Sir.

 (c)  No,  Sir.
 (dy  Does  Not  arise

 Cultaral  Delegations
 °2704.  Shri  Assar:  Will  the  Minis-

 ter  of  Scientifie  Research  and  Cul-
 tural  Affairs  be  pleased  to  state:

 (a)  how  many  cultural  delegations
 Kiave  been  sent  abroad  in  1956-57  and
 ‘1957-58;  and

 (b)  the  critena  adopted  in  select-
 ing  cultural  delegations  for  touring
 abroad?

 and  Cultural  Affairs  (Shri  Humayun
 Mabir):  (a)  Five  in  1956-87  and  one
 in  1957-58.

 (b)  Members  of  these  delegations
 are  selected  after  taking  into  eon-

 sideration  the  record  and  experience
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 of  the  persona,  their  suitability  ‘he
 the  country  and  the  pecestan  and  their
 availability.

 Turbine  Wheel  Assembiles

 ५  ti  Shri  Morarka:  Will  the  Min-
 ister  of  Defence  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  26  tur-

 (b)  if  so,  the  reasons  for  purchasing
 €0  many  extras;  and

 (c)  whether  the  responsibility  for
 this  excess  purchase  has  been  fixed?

 The  Deputy  Minister  of  Defenses
 (Sardar  Majithia):  (a)  and  (b).  2B
 is  a  fact  that,  based  on  the  recom-
 mendations  of  the  manufacturers,  the
 LA.F.  had  purchased  26  turbine  wheal
 assemblies  in  1954-55.  According  te
 the  assessment  of  the  Air  Force  the
 total  requirement  for  the  item  works
 out  to  37.  The  question  of  over-
 provisioning  does  not,  therefore,  arise.

 (९)  Does  not  arue.

 indian  Investments  in  4
 Foreign

 Countries
 01706,  Shri  Jinachandran:  Wil!  the

 Minister  of  Finance  be  pleased
 state’

 (a)  whether  any  spemal  sanction  of
 the  Government  of  India  is  required
 for  Indian  investments  in  foreign
 countries;

 (७)  if  so,  the  nature  thereof;  and

 {c)  whether  any  help  is  extended
 by  Government  in  such  cases?

 The  Deputy  Minister  of  Finamee
 (Shri  B,  BE,  Bhagat):  (a)  to  (e).  Indian
 nationals  wishing  to  make  investments
 in  foreign  countries  have  to  seek  the
 permission  of  the  Reserve  Bank  of
 India  for  transfer  of  capita]  by  them
 Such  sepplications  are  referred  te
 Government  which  are  considered
 very  carefully  in  view  of  our  speciel
 need  of  capital  for  development  pur-
 poses  at  the  present  juncture.
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 Andaman  and  Nicobar  Indands

 1708.  Lachman  Singh:  Will
 the  of  Heme  Affairs  be
 pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  people  of  the  Andaman  and
 Nicobar  Islands  face  considerable  diffi.
 culties  in  the  matter  of  inter-island
 communication  in  the  absence  of  an
 all-weather  ship;

 (bd)  what  is  the  frequency  of  the
 Government  ehipe  voyage  for
 Andaman  to  Nicobar  Islands  and
 pice-verea; *

 (९)  whether  Government  are  con-
 templating  to  purchase  any  new
 wemels  for  increasing  the  frequency
 of  inter-island  service;  and

 (d)  xf  so,  when  such  a  ship  will  be-
 eome  available’

 The  Minister  of  State  in  the  Minis-
 try  ef  Home  Affairs  (Shri  Datar):  (a)
 Yes,  Sir

 (b)  Government  ships  (mv
 ‘Andaman’  and  m.y,  ‘Nicobar’  touch
 Car  Nicobar  on  their  voyages  to
 Madras  once  in  every  two  months.
 Bendes  this,  mv  ‘Indaus'  and  Police
 Boata  also  ply  between  Port  Blair
 aad  Car  Nicobar  as  and  when  neces-
 sary.

 (c)  Yes,  Sir

 (d)  No  definite  date  could  be  in-
 @eoated  at  this  stage.

 :  F  Z  ६  cia  5

 (b)  sf  go,  the  results  thereof?

 The  Minister  of  Mines  and  ou
 (Mat  K.  D.  Malaviya):  (a)  Yes,  Sir.
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 (b>  A  sample  assaying  38:16  per-
 cent  Cr2°  3,  22:20  per  cent  FeO.  «
 was  upgraded  to  50°69  per  cent  Cr2°
 with  80:8  per  cent.  recovery  by  gra-
 vity  separation  methods

 Discovery  of  Gold  Deposits  in
 Rajasthan

 *I7l0.  Shrimati  Sucheta  Kripalani:
 Will  the  Minister  of  Steel,  Mines  and
 Fuel  be  pleased  to  state-

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  Geologist  had  discovered
 gold  mines  at  Khetri  and  Dhosi  hills
 in  Rajasthan,  and

 (b)  if  so,  when  it  is  proposed  te
 start  excavation  work’?

 The  Minister  of  Mines  and  Oil  (Shri
 K.  D  Malaviysz):  (a)  and  (b).  No,
 Su  The  Geological  Survey  of  India
 had  carried  out  an  investigahon  m
 this  area  in  May  1958,  but  no  native
 gold  was  discovered  as  a  result  there-
 of.  In  view  of  the  negative  results
 obtained  it  was  not  considered  worth-
 while  to  continue  these  investigations.

 Acro-Engines

 “116.  Shri  Morarka:  Will  the
 Muniste:  of  Defence  be  pleased  to
 state

 (a)  whether  it  xs  a  fact  that  some
 aero-engines  were  purchased  at
 £3,975  each  instead  of  £72,500  be-
 cause  the  order  was  not  placed  in
 time,

 (४)  if  so,  what  were  the  reasons  for
 delaying  the  order  by  I]  days,  and

 (९)  whether  enquiries  were  made
 and  responsibility  located  for  this
 delay?

 The  Deputy  Minister  of  Defence
 (Sardar  Majithia):  (a)  Yes,  Sir

 (by  and  (c)  A  Court  of  Enquur
 has  been  ordered  and  instituted  Its
 report  is  awaited
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 एल्तांधिरो  में  लोहे  के  मिक्षेप

 *2ete.  की धापर  क्या  इस्पात,
 खान  और  इंचने  मत्री  यह  बतान  की  कृपा  करेगे

 ॥.

 (क)  क्‍या  यह  सच  है  कि  रत्नागिरी

 जिल  में  लगभग  ११४  वर्गमील  क  क्षेत्र  में  कल्ने
 लोहे  व  निक्षेप  पाये  गये  है

 (रू)  यदि  हा  तो  य  निर्क्षेष  जिले  के

 किस  भाग  में  हैं

 (ग)  क्‍या  सरवार  इस  कच्ची  धातु
 को  निकालने  के  लिये  कोई  योजना  कलाने  जा

 रही  है.  भौर

 (घ)  सदि  हा  तो  उसका  स्वरूप  क्‍या

 ड्  ?

 खान  शोर  तेल  ह. अ  शची  Wo  go

 आसलोग)  (क)  शौर  (ख)  रत्लागिरी

 जिले  के  रेडी  नामक  क्षत्र  में  कच्चे  लोहे  क

 मूभडारों  का  पता  चला  है  लेकिन  द.  भूभडार
 ११४  मील  तक  नहीं  फैले  हुए  है  |  इस  क्षेत्र

 में  हाल  ही  में  की  गई  छानबीन  से  श्रगट  हो
 गया  है  वि  कच्चे  लोहे  वाला  क्षत्र  तीन  मील
 के  करीब  पूर्व-पश्चिम  में  भौर  ३०००  फुट
 के  करीब  उत्तर-दक्षिण  में  फंसा  हु्पा  |

 (ग)  शौर  (घ)  पर  मालम  हुआ  है  वि
 ग्डी  गाव  झौर  इसके  प्रास  पास  क  क्षेत्रों  मं
 कच्चे  लोहे  की  छानबोन  का  काम  शुरू  किया

 जा  चुका  है  और  यह  दाम  प्रगति  पर  है  ।

 खान  बीन  का  काम  पूरा  हो  जाने  के  बाद  इस
 कच्ची  धातु  क  उपयोग  की  याजना  बनान  वा

 विचार  बिया  जायेगा  ।

 Oceanography  of  Eastern  Coast

 Shri  Ram  Krishan  Gupta:
 m  {  Shri  P  K  Deo:

 ‘Will  the  Miumster  of  Selentifie  Ke-
 and  Cultural  Affairs  be  pleas-

 ed  to  state
 (a)  the  steps  taken  to  study  the

 Oceanogrephy  of  the  Eastern  Coast  of

 Written  Answers  APRIL  7,  980  Written  Answers  30734

 India  with  particular  reference  te
 Orissa  Coast,  and

 (b)  the  results  thereof?

 M.  M.  Das):  (a)  and  (b).
 ment  is  laid  on  the  Table  of  the  Sabha
 [See  Appendix  VJ,  annexure  No  43  ]

 Expenditure  on  German  Experts  ia
 Rourkela

 2763.  Shri  Ram  Krishan  Gupta:  Wl!
 the  Minister  of  Steel,  Mines  and  Fael
 be  pleased  to  state  the  total  expend:
 ture  incurred  so  far  at  Rourkela  on
 the  German  Chief  Engineer  and  other

 organisation  til]  the  end  of  December
 was  Re  32  57  lakhs

 Limestome  Reguirements  for  Bhilai
 Steel  Plant

 2764  Shri  Ram  Erishan  Gupte  जा
 the  Minister  of  Steel,  Mines  and  Fuel
 be  pleased  to  state  the  source  from
 which  limestone  required  fo.  the
 Bhilai  Steel  Plant  would  be  acqur-
 ed?

 The  Minister  of  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh).  Lime-
 stone  required  for  the  Bhuila:  Steel
 Plant  will  be  obtained  from  the
 Nandim  Limestone  Quarries  located
 a  few  miles  away  to  the  North-west
 of  Bhilar  i  would  invite  attention
 to  the  answer  I  gave  to  Starred
 Question  No  1480  on  the  23rd  March,
 3959

 Will  the  Minster  of  Steel,  Mines  and
 Fuel  be  pleased  to  state  the  totel  out-
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 put  of  iron  ore  during  958  (State-
 wise)?

 The  Minister  of  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  The
 State-wise  output  of  iron  ore  during
 958  2s  as  follows:

 State
 =, Gn  tons)

 Andhra  Pradesh.  .  196.846

 Bihar  *  नि  (2,225,607
 Bombay  ett  ‘143,329
 Madhya  Pradesh  .  (230,241
 Mveore  .  .  ‘854.661
 Orissa.  .  नि  *  2,193,676
 Punjab  16,637

 Rayatthan  86,860

 Tort  -  *  S907,047

 Revenue  Collections  in  Panjab

 2766  Shri  Ram  Krishan  Gupta:  W)!!
 the  Minister  of  Finance  be  pleased  to
 state  the  amount  of  money  collected
 by  the  Government  of  India  by  way
 of  taxes  and  other  revenue  measures
 in  the  Punjab  State  dumng  1958-897

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  The  information  is
 being  collected  and  will  be  laid  on
 the  Table  of  the  House

 Pakistan  Nationals  in  Punjab
 2767.  Sari  D.  C.  Sharma:  Will  the

 Minister  of  Home  Affairs  be  pleased
 to  state

 (a)  the  number  of  Pakistan:  ne-
 thonals  detected  in  1958-59  who  have
 been  living  in  Punjab  by  =  falselv
 declaring  themeelvex  as  Indian
 citizens;  and

 (b)  the  action  taken  against  them”

 The  Minister  of  Heme  Affairs  (Shri
 G.  B.  Pant):  (a)  Eight

 (b)  They  have  been  arrested  and
 prosecuted,

 Sarnath  Monuments

 2768.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Scientific  Research  and
 Cultural  Affairs  be  pleased  to  refer
 to  the  reply  given  to  Unstarred  Ques-
 tion  No.  2544  on  the  8th  April,  958
 and  state  the  amount  spent  for  the
 maintenance  of  Sarnath  Monuments
 during  1958-597

 The  Deputy  Minister  of  Scientific
 Research  and  Cultural  Affairs  (Dr.
 M.  M.  Das):  Rs.  26,300  (Upto  the  end
 of  February,  959)

 Capital  of  Punjab

 2769  Shri  Ram  Erishan  Gupta:
 Shri  Ajit  Singh  Sarhadi!:

 Will  the  Minister  of  Finance  be
 pleased  to  state  the  total  amount  to
 be  given  during  the  remaining  period
 of  the  Second  Five  Year  Plan  for
 the  construction  of  the  Capital  of
 Punjab?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  The  Central  Govern-
 ment  is  not  committed  to  provide  any
 specific  assistance  to  the  Punjab  Gov.
 ernment  for  the  construction  of  the
 Capital  at  Chandigarh  The  amount
 of  assistance  to  be  given  for  the  pur-
 pose  during  the  remaining  period  of
 the  Second  Five  Year  Plan  has  not
 been  determmed

 Isste  of  Visas  to  Foreigners

 2770  Shr  Pangarkar:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state

 ta)  the  numbe:  of  foreigners  to
 whom  Visas  to  visit  India  were  issued
 during  the  first  quarter  of  the  vear
 1959,  and

 (b)  the  names  of  the  countme:s  to
 which  these  persons  belonged?

 The  Minister  of  Home  Affairs  (Shri
 G.  B  Pant):  (a)  According  to  the
 information  received  so  far,  the  num-
 ber  (excluding  Commonwealth  citizens
 and  Pakistan  nationals)  75  5  328
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 (bd)  Almost  all  countries  in  the
 world.

 Béucations]  Granta  to  Bombay  State

 S77l.  ह... 1. ह  Pangarkar:  Will  the
 Minister  of  Education  be  pleased  to
 mate:

 (a)  the  amount  of  grants  allotted
 by  the  Centre  to  the  Bombay  State
 during  1958-59  for  the  different  pro-
 jects  and  schemes  in  the  field  of
 education;  and

 (b)  the  amount  of  such  grants  as
 were  sanctioned  durmg  1957-58  to
 Bombay  for  educational  purposes  but
 which  could  not  be  utilised?

 The  Minister  of  Education  (Dr
 xk  L  Shrimali):  (a)  An  amount  of
 Re.  ‘1,78,97,528  has  been  sanctioned  to
 the  Government  of  Bombsy  during
 1958-59  for  the  purpose

 (b)  Information  is  not  yet  available

 Silemce  in  Educational  Institutions
 2712.  Shri  D.  C.  Sharma:  Will  thi

 Minister  of  Education  be  pleased  to
 refer  to  the  reply  given  to  Unstarred
 Question  No  5l!  on  the  5th  Decem-
 ber,  958  and  state  the  further  action
 taken  by  the  State  Governments  on  a
 circular  letter  issued  to  them  on  the
 observance  of  silence  and  discipline
 m  all  educational  institutions  for  ten
 minutes  a  day?  .

 The  Minister  of  Education  (Dr.  K
 L  Shrimali):  Further  rep:  have
 been  received  so  far  from  the  Gov-
 emmments  of  Madhya  Pradesh,  Andhra
 Pradesh  and  Orissa  as  well  as  from
 the  Administrations  of  the  Union
 territories  of  Dellu,  Himacha]  Pradesh
 Laccadive,  Minicoy  and  Anfaman  and
 Micobar  Islands  statmg  that  neces-
 sary  instructions  have  been  issued  to
 the  educational  institutions  concerned

 bom
 In  the  case  of  Andhra

 the  instructions  apply  only  to
 Schools

 ?

 Tt  may  be  pomted  out  that  the  sug- gestion  w  not  that  there  should  be
 a  daily  silence  for  ten  minutes  neces-
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 sarily  but  that  there  should  be  9  brief
 period  during  which  either  some
 prayer  be  recited  or  there  should  be
 alient  meditation.

 2713.  Shri  Panigrabi:  Will  the
 Minster  of  Steel,  Mines  and  Fuel  be
 Pleased  ‘o  refer  to  the  reply  given  to
 Starred  Question  No  8i8  on  the  ani
 March,  959  and  state

 (a)  whether  the  Onssa  Government
 had  informed  the  Central  Government
 that the  steps  taken  to  restore  the
 price  of  Kerosene  Oil  to  its  normal
 level  have  not  had  the  detired  effect
 in  Orissa,

 (b)  whether  the  State  Government
 have  completed  collecting  information
 icgarding  the  latest  position  m  price
 of  Kerosene  O:l  now  prevailing  in
 different  areas  of  the  State,

 (c)  whether  the  report  of  the  State
 Government  ha«  been  received  by  the
 Central  Government,

 (d)  whether  a  copy  of  the  report
 will  be  laid  on  the  Table,  and

 (e)  whether  Government  propose  to
 take  any  steps  against  the  dealers  and
 retailers  of  Kerosene  Oil  who  were
 found  to  have  increased  the  prices  of
 Kerosene  Onl?

 The  Minister  for  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  (a)  to
 (d)  The  report  received  from  the
 Government  of  Orissa  (dated  24-3-59)
 is  that,  after  the  removal  of  the
 restrictions  on  the  sales  of  Kerosene,
 the  prices  of  Kerosene  had  almost
 touched  normal  in  urban  and  certain
 rural  areas  of  the  State  but  the  highcr
 priees  were  persisting  in  some  rural
 areas  Retail  pmce  of  Kerosene  pe:
 seer,  as  intimated  in  the  said  report  of
 the  Government  of  Orissa  was,
 district-wise,  as  follows:—

 0  9  Otm0-I2—-9
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 “TDi  "Brice per  deer
 =  =

 Balasore  .  0-—8—0  ६9  O-=10  -6

 Sambalpur  O—8-—0  0  ~£2  0

 Sundergarh  o~I0 0  to  ह द

 Ganjam  cate  Oo  to  O--I4  0

 Korsput  .  o~8—0  lo  ©  Or  0

 Kalahend:  0  “9-0  lo  0  -I0  ~0
 Boudh  Phulbam.  0०  i0—o  tno  2  3

 Mayurbhan,  o-gom  ro  0

 K-onjhar  Om—I0-——  0  O20

 Bolangir  o-8—6
 Dbenkang)  हआ.  JO  2  ~-D

 2  The  State  Government  have  added
 that  the  higher  prices  were  persist.
 img  m  the  rural  areas  as  adequate
 supphes  had  not  reached  distant  rural
 afeas  due  to  transport  difficulties
 They  are  in  close  touch  with  the  oi]
 companies  as  wel]  as  with  the  Ra:!-
 way  authorities  The  main  difficulty
 has  been  Railway  restrictions  on  the
 Calcutta-Vizag  raulway  line  The
 State  Government  have  not  issued

 (९)  Powers  under  the  Essential
 Commodities  Act,  955  in  respect  of
 Kerosene  have  already  been  delegated
 to  the  State  Government  of  Orissa  on
 20th  February,  1959,  on  their  request
 The  State  Government  have  reported
 that,  if  the  higher  prices  in  some
 rural  areas  do  not  come  down,  they
 would  take  necessary  action  agamst

 ‘after  issuing  pmce  control
 i

 LA.3.  and  LPS,  Officers  in  Rajasthan

 2TH,  Shri  Earni  Singh}i:  Wall  the
 Minister  of  Home  Affaire  be  pleased  to
 state  the  number  of  TAS  and  IPS

 ‘1984-55,  1955-36,  ‘1056-57  and  1957-58?

 30240

 The  Minister  of  Home  Affairs  (Shri G.  8  Pant):  The  required  inforn  o-
 hom  is  as  under
 re  —

 By  Direct  By  Promo
 Year  Recruytment

 onen

 IAS  LPS  IAS  IPS”

 1954-55  2  3  ्  9
 1955-56  3
 7956  q*  4  3  4  &
 1957-58  9

 _

 2  2

 7  II

 Income-tax  in  Rajasthan

 2775  Shri  Karni  Singhji:  Will  the
 Mineter  of  Fiance  be  Pleased  te
 State  the  amount  of  income-tax  asses-
 S€d@  and  collected  division-wise  in
 Rajasthan  from  1949-50  to  957.589

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  The  mformation  is
 NYt  maintained  division-wue  How-
 ever,  figures  of  Income-tax  assessed
 बात  collected  Income-tax  circle-wise
 are  being  obtained  and  a  statement
 Will  be  lad  on  the  Table  of  the  House

 soon  as  pogmble

 विदेशों  भाषाओ्ों  के  लिये  छात्रवत्ति
 पाने  बाल  छात्र

 २७७६  भी  सरऊज  पढें  क्या  शिक्षा
 मची  यह  बतान  की  कृपा  करेग  ि

 (क)  बिदेशी  भाषा  छात्रवृत्ति  याजना
 कै  अन्तर्गत  अब  तक  भारत  सरकार  के  खच
 से  कुल  किलन  डार  बिदेश  भेज  गये  और

 (3)  इस  याजना  पर  सरवार  द्वारा
 अब  तक  कुल  कितना  व्यय  क्या  गया  है

 शिक्षा  मत्री  (डा०  to  ao  ओमाली )
 (१)  ६६।

 (ख)  फ़रवरी  fave  तक  Yo?
 3८  oo  रुपये!
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 उत्तर  चदेदा  में  लड़कियों  को  शिक्षा

 २७७७.  भो  सरज  पांडे  :  क्‍या  शिक्षा
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  लडकियों  की  छिक्षा  के  लिये
 उत्तर  प्रदेश  सरकार  को  HRKE-Eo  के
 लिये  कितनी  राशि  दी  गई  और

 (ख)  क्या  उत्तर  अदेश  सरकार  न  इस
 कार्य  के  लिये  कोई  सहायता  मागी  थी?

 शिक्षा  संत्री  (डा०  का०  eo  ्ोगालो)  :
 (%)  शोर  (@).  लडकियों  की  शिक्षा  के

 विस्तार  और  महिला  अध्यापिकाशों  की
 सिखलाई  का  प्रबन्ध  करने  के  लिये  जो  योजना
 केन्द्र  न ेचलाई थी  उस  के  वास्ते  १६४६-६०
 में  १३  ८४  लाख  रुपये  की  रकम  अन्तिम
 रूप से  रखी  गयी  है।  लडकियों को  शिक्षा
 सम्बन्धी  जो  योजनाए  राज्य  चला  रहे  है  उन
 के  लिये  जो  रकम  रखी  गयी  है  और  प्रोग्राम
 में  शामिल  कर  लो  गयी  है  वह  च्  २५४
 साख  रुपये  है।  इस  में  केन्द्र  से  १२  ८२
 न्नाम्व  रूपये  की  सहायता  मागी  गयी  है।

 Fortign  Scholarships  to  Students  from
 Assam

 ‘2778,  Shri  P.  C.  Boroosh:  Will  the
 Minister  of  Scientific  Research  and
 Cultaral  Affairs  be  pleased  to  state

 {a)  the  number  of  scholerships
 given  to  students  from  Assam  for
 training  in  foreign  countries  unde:
 scholarships  schemes  administered  by  ‘
 his  Ministry  during  1958-59:  ang

 {b)  how  many  are  likely  to  be  given
 during  1950-60  to  students  from
 Assam?

 The  Deputy  Minwter  of  Scientific
 Research  and  Coltoral  Affairs  (Dr.
 मा.  M.  Das):  (a)  Two.

 (b)  As  scholarships  are  awarded
 strictly  on  ment  and  without  regional
 considerations,  it  not  possible  to
 forecast  how  many  will  be  given  to
 students  from  Assam  in  1959-60.
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 Area  Libraries  in  West  Bengal

 zris,  S  Shri  8.  0.  Samanta:

 the  I5th  December,  958  and  state:

 (a)  whether  the  applications  for
 establishing  area  libraries  in  West
 Bengal  have  since  been  completed;

 (b)  if  so,  whether  assistance  has
 been  granted  to  all  the  applicants;  and

 dc)  the  conditions  laid  down  for
 sanction  of  such  assistance?

 The  Minister  of  Education  (Dr.  K.  L.
 Shrimall):  (a)  Out  of  the  three  ap-
 plications  received  for  grant  of  aid
 under  the  Government  of  India  scheme
 of  assistance  to  voluntary  educational
 organisations  two  have  since  been
 completed

 (b)  No,  Sir  It  is  considered  that
 such  projects  should  be  assisted  by
 the  State  Government

 (९)  The  conditions  are  given  below:

 i)  the  institution  is  of  reco-
 gnised  competence  and  ability:

 (i)  the  project  recommended
 is  of  «special  educational  umpor-
 tance;  .

 (iu)  the  estumates  have  been
 checked  and  found  reasonable;

 (iv)  the  insutution  is  engaged
 in  outstanding  work  of  educational
 importance,  and

 (४)  that  the  State  Government
 and/or  the  institution  concerned
 will  meet  their  share  of  expendi-
 ture,
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 Non-Government-Aided  Schools  of
 Dethi

 f  Shri  Ram  Krishan  Gupta:
 2788.  {  Shri  Bhakt  Darshan:

 i  Shri  D.  C.  Sharma:

 Will  the  Minister  of  Education  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  208  on  the
 10th  December,  958  and  lay  a  state-
 ment  on  the  Table  showing:

 ta)  whether  Government  have  con-
 sidered  the  report  of  the  Committee
 appointed  to  enquire  into  the  working
 of  the  non-Government  aided  schools
 ef  Delhi:

 (b>  if  so,  whether  all  the  recom-
 mendations  of  the  Committee  have
 been  accepted;  and

 (c)  if  not,  the  nature  of  the  recom-
 mendations  accepted  and  turned
 down?

 The  Minister  of  Education  (Dr.  K.  L.
 Shrimali):  (a)  Yes,  Sir

 (b)  and  (c)  A  statement  showing
 the  decisions  so  far  taken  by  the  Gov-
 emment  on  the  various  recommenda-
 tions  of  the  Committee  is  laid  on  the
 Table  of  the  Sabha  [Placed  फच
 Library  See  Index  No  LT-3344/59  )

 All  India  Council  for  Seerondary
 Eduration

 3781.  Shri  Ram  Krishan  Gupta:  wil
 the  Minister  of  Education  be  pleased
 to  state:

 (a)  the  nature  of  the  decision  taken
 resolutions  passed  and  recommenda-
 tions  made  at  the  Eighth  meeting  of
 the  All  India  Council  for  Secondary
 Education  held  recently  at  New
 Dethi:  and

 (b)  the  steps  taken  or  proposed  to
 be  taken  fo  implement  these  decisions
 resolutions  and  recommendations*

 ‘The  Minieter  of  Education  (Dr.  K.  L..
 Shrimali):  (a)  and  (b).  At  this  meet-
 ing,  which  was  of  a  business  nature.
 severa]  matters  relating  to  the  work
 af  the  Council]  were  considered.  Action
 en  the  proposals  approved  had  to  be
 taken  by  the  Council,  which  was  then

 0244

 Working  as  an  autonomous  body.  So
 far  as  Government  is  concerned,  it
 Considered  the  proposal  relating  to  ths
 budget  of  the  Council  for  the  next
 financial  year.

 Will  the  Minister  of  Finance  ve
 Pleased  to  refer  to  the  reply  given  to
 Starred  Question  No  608  on  the  str
 December,  958  and  state-

 (a)  the  latest  position  regarding  ar-
 Tears  of  income-tax  (Statewise);

 (b)  total  amount  recovered  during
 1958-59;  and

 (९)  maximum  and  minimum  num-
 ber  of  annual  instalments  allowed  to
 the  assessees  for  payment  of  arrears?

 The  Minister  of  Finance  (Shri
 Morar}i  Desai):  (a)  and  (b)  The  in-
 formation  is  being  collected  and  8
 @tatement  will  be  laid  on  the  Table  of
 the  House  as  early  as  possible

 (९)  There  is  no  hard  and  fast  rule
 for  allowing  mstalments  which  are
 Allowed  taking  into  consideration  the
 nature  of  the  case  and  the  financia!
 bosition  of  the  assessee  appiving  for
 instalments

 Indo-Pakistan  Conference  on
 Cooperative  Fands

 (Shri  Ram  Krishan  Gupta:
 |  Sardar  Iqbal  Singh:

 Will  the  Minister  of  Finance  he
 Bleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No  337  on  the
 l}th  December.  3958  and  state

 (a)  whether  Government  have
 Teceived  the  report  about  the  items
 discussed  and  decisions  taken  at  the
 conference  of  officials  of  India  and
 Pakistan  held  at  Jullundur  on  the  28th
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 November,  958  regarding  cooperative
 funds;  and

 (b)  xf  80,  the  details  thereof?

 The  Minister  of  Finance
 Morarji  Desai):  (a)  Yes.

 (b)  The  representatives  of  the  coope-
 rative  departments  of  West  Pakistan
 and  Punjab  met  between  the  28th
 November  and  the  7th  December  958
 to  consider  or  verify  certain  claims
 due  to  be  paid  to  evacuees  in  both
 the  countries  by  the  cooperative  socie-
 ties  which  were  affected  by  partition.
 As  a  result  of  the  discussions  at  these
 meetings,  the  estimate  of  the  amount
 due  to  be  paid  in  West  Pakistan  has
 been  increased  by  a  sum  of  Rs.  88,386-
 12-8  =  (net).  The  question  of
 transferring  certain  Government  secu-
 rities,  now  held  in  Pakistan,  to  the
 cooperative  movement  in  India,  in  part
 settlement  of  the  payment  due  to  be
 made  by  Pakistan  to  India  at  the  time
 ef  the  final  sett.cm.nt  contemplated
 in  Part  II  of  the  Banking  Agreement
 eof  3949,  was  also  raised,  and  it  was
 agreed  that  the  decision  in  regard  to
 this  item  should  be  expedited.  It  is
 understood  that  further  meetings  to
 discuss  this  and  other  outstanding
 yesues  are  likely  to  be  held

 (Shri

 Allahabad  High  Court

 T1sM.  Shri  s.  M.  Banerjee:  W:ll  the
 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  whether  the  Central  Govern-
 ment  is  contemplating  to  appoint  addi-
 tional  judges  for  the  Allahabad  High
 Court;  and

 (b)  whether  recommendations  have
 been  received  from  the  State  Gov-
 ernment  and  the  High  Court’

 The  Minister  of  Home  Affairs  (Shri
 G.  B.  Pant):  (a)  and  (b).  Yes:  pro-
 posals  for  filling  up  two  posts  of  Addi-
 tional  Judges  on  the  Bench  of  the
 Allahabad  High  Court  are  under  con-
 sideration,

 Written  Answers  APRIL  7,  900  Written  Answers  79346

 Mercy  Petitions

 ia:

 Harish  Chandra  Mathur:
 2it5.  4  Shri  D.  C,  Sharma:

 Sardar  Iqbal  Singh:
 Will  the  Minister  of  Home  Affairs  be

 pleased  to  state:

 (a)  the  number  of  a)  murder  cases
 and  (i:)  other  cases  m  which  pardon
 or  remission  of  sentence  have  been
 granted  by  the  Central  Government
 og  President  during  each  of  the  last
 three  years;  and

 (b)  whether  any  principles  have
 peen  laid  down  to  govern  such  ?

 The  Minister  of  State  in  the  Ministry
 ef  Home  Affairs  (Shri  Datar):  (a)
 A  statement  is  laid  on  the  Table  of  the
 gabha.  [See  Appendix  VI,  annexure
 No.  “)

 (b)  Every  case  is  considered  amet
 disposed  of  strictly  on  its  own  facts
 and  merits

 हिाचल  प्रवेश  में  स्कूल  झोर  'दिकक

 २७८६
 को  पा  बेज : '

 ५  sito  Wo  सामन्त  :

 क्या  शिक्षा  मत्री  यह  बतान  की  कृषा
 करेंगे  कि

 (क)  क्‍या  यह  सच  है  कि  हिमाचल  प्रदेश
 में  प्राथमिक  स्कूलों  के  कमंच्रारी  कई  सिडिल

 स्कूलों  में  काम  कर  रह  है।

 (ख)  क्या यह  भी  सच  है  कि  इस  राज्य
 के  मिडिल  स्क्लो  के  कर्मचारी  कई  नये  हाई

 म्क्लो  में  काम  कर  रहे  है.  और

 (ग)  यदि  हा,  तो  इस  विषय  में  सरकार

 कपा  कार्यवाही  कर  रही  है

 फिका  मंत्री  (डा०  का०  ला०  भोभाली  )  :

 (क)  से  (ग)  कुछ  प्राथमिक  झौर  सिडिल

 स्कूलों  को  क्रण  मिडिल  भौर  हाई  स्क्लॉ
 जना  दिया  गया  है।  बढ़ाये  गये  स्कूलों  में

 पुराना  अमला  ही  काम  कर  रहा  है।  तब
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 से  इन  स्कूलों  के  लिए  जिन  भ्रतिरिक्‍त  पदो  “Whe  ts  Who”  of  Indian  Painters

 की  झावश्यकता  पड़ी  थी  उन  पर  नियुक्तिया
 व  पा

 हो  चुकी  है।  पर  चूकि  सिखलाई  प्राप्त
 अध्यापक  श्रासानी  से  नहीं  मिलते  इसलिए
 ड्राइंग  और  व्यायाम  के  अध्यापक  नहीं  रखें
 जा  सके।

 हिलाचल  प्रदेश  में  स्कूल

 {*
 'फद्देव  :

 Qece.  है  -  Wo  सामन्त

 क्या  शिक्षा  मत्री  यह  बताने  की  कृपा  करेगे
 कि

 (क)  हिमाचल  प्रदेश  में  कितने  ऐसे
 मिडिल  और  हाई  स्कूल  है  जिनका  निरीक्षण

 डिस्ट्रिक्ट  इन्स्पेक्टर  ग्राफ  स्कूल्स  ने  एक  या
 दो  या  तीन  वर्ष  से  नहीं  किया  ;

 (रा)  डग  क्‍या  कारण  हैं;

 (य)  कया  यह  सच  है  कि  हिमाचल  प्रदेश
 के  पात्र  जिलो  में  से  केवल  एक  जिले  में  डिस्ट्रिक्ट
 इन्स्पैक्टर  है  भ्रौर  1...  सब  में  एडिवनल
 हिस्टूक्ट  इन्स्पैक्टर  हैँ?

 frre  मंत्री  (डा०  का०  शीमाली )  :

 (क)  १६  हाई  स्कूरों  झौर  १८  मिडिल

 म्क्नो  का  एक  वर्ष  तक  (अ  मिडिल  स्कूलो  का
 दो  तक  शोर  ४  मिडिल  स्कूलों का  निरीक्षण
 नीन  वर्ष  तक  नहीं  हुआा।

 (ख)  एमा  पता  चला  है  कि  सभी  स्कूलों
 का  नियमितरूप  से  ।नरीक्षण  करना  सदा  ही
 सभव  नहीं  है,  क्‍योंकि  कुछ  ऐसे  स्कूल  भी
 हैं  ओ  घ्रदेचा  के  दूर  दराज  इलाकों  में  है  और

 जहा  मौसम  की  खराबी  के  कारण  कभी  कभी

 याने  जाने  की  कठिनाई  हा  जाती  है।  इस
 के  अलाव  पिछले  दा  वर्षों  में  निरीक्षण  कर्म-
 चारी  शिक्षा  सर्वेक्षण  के  काम  में  भो  लगे  रहे
 इसके  साभ  साथ  स्कूलों  की  सख्या  भी  काफी
 बढ  यई  है,  मगर  निरीक्षण  कर्यच्रारियों  की
 गिनती  उतनी  ही  रही  है।

 (4)  जी  नही ।

 2788.  Shri  Pangarkar:  Will  the
 Minister  of  Sclentific  Research  and
 Oaltural  Affairs'be  pleased  to  state:

 (a)  whether  any  efforts  have  been
 made  so  far  for  the  preparation  of
 "Who's  Who  of  Indian  Painters  and
 Sculptors";  and

 (७)  af  so,  the  details  thereof?

 The  Deputy  Minister  of  Scientific
 Research  and  Cultural  Affairs  (Dr.  ह ६
 M.  Das):  (a)  and  (b).  The  Laht  Kala
 Akadem:  has  undertaken  a  programme
 of  preparing  and  publishing  an  Artists’
 Directory.  Necessary  material  collect-
 ed  from  individual  artists,  art  asso-
 erations  and  organisations  relating  te
 over  400  artists  is  now  being  edited  for
 publication

 Sangeet  Natak  Akademi

 2789.  Shri  Pangarkar:  चा!  the
 Minister  of  Scientifie  Research  and
 Cultural  Affairs  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 No  ‘1051  on  the  8th  September,  7958
 and  state:

 (a)  whether  the  quinquennial  report
 for  the  period  ‘1953-58  has  been  pub-
 hshed  by  the  Sangeet  Natak  Akademi:
 and

 (b)  af  so,  when?

 The  Deputy  Minister  of  Scientific
 Research  and  Cultural  Affain  (Dr.
 M.  की,  Das):  (a)  Yes,  Sir

 (b)  March,  l959

 ater  में  खुदाई

 शची  रघमाव  सिंह  :

 २७६०.
 J

 श्री  Ko  Fo  दास  :
 की  सुबोध  हसवा
 Mao  Wo  सामन्त  :

 क्या  tmiee  गबेधणा  और  सांस्कृतिक
 कार्य  मत्री  यह  बताने  की  कृपा  करेगे  कि

 (क)  क्या  प्रहमदाबाद  से  ३०  मील

 की  दूरी  पर  लोअल  नामक  स्थान  में  खदाई
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 करते  समद  ५०००  चे  पूर्व  काल  के  बदो
 पाये  गये  हैं  ,

 (ल)  यदि  हा,  तो  उनका  ब्यौरा  क्‍या

 है,

 (ग)  इन  खुदाइयबों  के  परिणामस्वरूप
 आरतीय  इतिहास  पर  क्या  प्रकाका  पडा  है  ,
 झौर

 (घ)  लोथल  में  खुदाई  पर  अब  तक

 कुल  कितनी  राशि  व्यय  हुई  है  ?

 बेजानिक  गयेबणा  शौर  सांल्कृतिक-कार्य
 सचों  (ली  हुमायून  कबिर)  :  (क)  घोर

 (3)  जी  हा।  इस  खुदाई  में  भौजार,

 हथियार,  गहमे  और  परेलू  उपयोग
 की  चीजे  तावें  और  कासे  की  कुल्हाड़िया,  पिने

 मदनी  पकड़न  की  बसी,  नीरे की की  नोकें,
 भान  की  नोकें  और  बरसों  के  टुकड़े  मिले

 हैं  Te

 (ग)  ब  तक  जो  चीड़े  पाई  गई  हैं
 उनसे  पता  चतता  है  कि  सिधु  घाटी  की  सम्यता

 मोहनजोंदडो  के  दक्षिण  में  लगभग  too
 मील  दूर  सौराष्ट्र  के  समद्री  किनारे  तक
 फंली  थी।

 (घ)  *  €८  ४५४  so  (जनवरी
 *  48  के  नत  तक)  t

 केन्द्रीय  सेवायें

 २७६१.  शो  विभूति  सित्र  *  क्या  खुह-
 कार्य  मत्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  क्‍या  सरकार  न  वंष  १६४९  के
 लिय  कोई  ऐसी  योजना  बनाई  है  जिससे  कि

 सभी  राज्यो  के  निवासियों  को  केन्द्रीय  सरवार
 की  तीसरी  और  चौथी  श्रेणी  की  सेवाभो  में

 काम  करने  का  अवसर  मिल  सके  और

 (ख)  यदि  हा,  ता  उसका  स्वकूप  क्‍या

 है?

 क  में  राज्य  मंत्री  (जी
 बातार)  (क)  जी,  नहीं।

 (@)  सवाल  नहीं  उठता।

 Sinking  of  Villages  in  Almora  District

 grez,  J  Shri  Raghunath  Singh:
 हाल  Ram  Krishan  Gupta:

 Will  the  Minister  of  Steel,  गा  and
 Fuel  be  pleased  to  state.

 (a)  whether  it  is  a  fact  that  two
 sinking  villages  in  Almora  District  in
 Uttar  Pradesh  on  the  border  of  Nepal
 are  taken  as  lost;  and

 (b)  if  so,  whether  any  investigation
 was  made  to  know  the  cause  of  their
 sinking?

 The  Minister  of  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  (a)  It  ४
 reported  that  the  sinking  villages  of
 Garbyang  and  Chhindu  cannot  be
 saved  No  remedial  measures  eg
 construction  of  retaining  wall,  and
 efficient  drainage  provision  is  Likely  to
 ieimnedy  the  situation

 (b)  Yes,  Sir  The  investigation
 carried  out  reveals  that  the  underlying
 formations  are  respon-ible  for  what
 has  been  happening  in  the  vi'lages
 The  topmost  formation  on  which  the
 villages  are  built  is  gravel,  conusting
 of  pebbles  which  range  from  to  ae
 or  even  more  in  diameter  It  35  natu-
 rally  very  pervious,  and  water  after
 percolating  makes  its  way  into  the
 underlying  sandy  loam  or  warved
 clays  Further  the  joints  in  the
 clays  facilitate  water  filling  where  it
 freezes  in  winter  and  exerts  tremend-
 ous  pressure  on  the  walls  of  the  join‘s
 Thus  the  joints  widen  and  the  top-
 gravel  also  cracks  along  with  them
 with  the  result  that  gaping  fissures  are
 formed  on  the  surface  Finally  slips
 take  place  along  these  inclined  fis-
 sures

 ,  Coal  Production  in  Private  Secter

 2793.  Shri  Ajit  Singh  Sarhadi:  Will
 the  Minster  of  Steel,  Mines  and  Fuel
 be  pleased  to  state

 (a)  whether  the  private  sector  us
 keeping  to  the  schedule  in  the  matter
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 of  mereased  production  from  coal
 mines;  and

 (b)  whether  it  sa  fact  that  the
 expenditure  of  production  per  ton  is
 more  in  the  pu'lic  sector  than  in  the
 private  sector?

 The  Minister  of  Sicel,  Mines  and
 Feel  (Sardar  Swaran  Singh):  (a)
 Yes,  generally

 (b)  The  expenditure  m  the  public
 sector,  excluding  Singareni,  compares
 favourably  where  the  production  ४5  by
 expansion  of  existing  collieries  In
 the  case  of  new  mines  opened  up  in
 virgin  areas,  the  expenditure  is  bound
 to  be  higher  The  real  comparison
 can  be  between  identical  condstions

 Drama  Competition
 27i%.  Shri  Aurobindo  Ghosal:  Will

 the  Minister  of  Scientific  Research  and
 Cultural  Affairs  be  pleased  to  state

 (a)  whether  any  drama  competition
 is  proposed  to  be  organised  by  the
 Sangeet  Natak  Akadem:  during  1959,
 and

 tb)  if  so,  at  what  place  and  in  what
 languages*

 The  Deputy  Minister  of  Scientific
 Research  and  Cultural  Affairs  (Dr  M
 M  Das):  (a)  Yes,  Sir

 (bp  In  Hind:  at  Delhi  and  in  Tamil
 at  Madras

 Basic  Training  College,  ‘iripura
 2795  Shri  Bangshi  Thaker:  जगा

 the  Minister  of  Education  be  pleased
 to  state

 (a)  how  much  amount  Government
 has  to  pay  yeerly  as  rent  for  the  entire
 area  and  the  building  in  which  =  the
 Basic  Training  College,  Tripura,  has
 been  opened;

 (b)  for  how  many  years  that  build-
 ing  and  the  area  has  been  under  the
 possession  of  Government,

 (९)  whether  Government  contemp-
 late  to  buy  the  same;  and
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 (a)  af  so,  when?

 The  Minister  of  Education  (Dr.  E.
 L.  Shrimali):  (a)  Re.  6,000  per  annum
 for  the  land  and  building  of  the  col-
 lege  and  Rs  2,814  pa  for  the  hostel
 attached  thereto

 (b)  College  buildings  and  compound
 since  March,  ‘1954;  hostel  building  and
 compound  since  ‘13-7-1954

 (c)  and  (d)  The  land  and  burld-
 ings  of  both  the  college  and  the  hostel
 have  since  been  sacguired

 Scheduled  Caste  and  Scheduled  Tribe
 Agriculturists  in  Madras

 2796  Shri  Elayaperumal:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state  the  amount  allotted  to  the
 Government  of  Madras  during  the
 years  ‘1956-57  and  1957-58  for  assist-
 ing  the  Scheduled  Caste’  and  Sche-
 duled  Tribe  agricultunsts

 The  Deputy  Minister  of  Home  Affairs
 (Shrimati  Alva)-  The  information  5
 given  below

 I956  ६7  WQSTR-

 Rs  Rs

 “Schedules  Castes  63  42  lakhs  7  32  lakls

 Scheduled  Tbe.  0  दा  lakhs  5  oO  lakhs

 Total  ¥4  03  lakhs  if  40  lakhs

 Indus  Valley  Civilization

 Shn  है.  है.  Das:
 2191  <  Shri  Subodh  Hansda.

 Shri  S.  C.  Samanta:

 Wil:  the  Minister  of  Scientific
 Research  and  Cultural  Affairs  be
 pleased  to  state

 (a)  the  total  number  of  sites  con-
 taming  the  Indus  Valley  Civilzation
 found  in  Indian  Union  since  1948,  and
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 (b)  how  many  such  sites  have  so  far
 been  q  explored,  and  (nu)  excavated’

 The  Deputy  Minister  of  Scientific
 Research  and  Cultural  Affairs  (Dr
 M  M.  Das):  (a)  Forty  sites  containing
 the  remains  of  Indus  Valley  Civiliza-
 tion  have  been  found

 (b)  (i)  Six,  excluding  minor  muscel-
 laneous  excavations  in  Kathiewar

 (n)  Three

 Oil  in  Jammu

 2798  Shri  0  C.  Sharma:  Will  the
 Minister  of  Steel,  Mimes  and  Fuel  be
 pleased  to  state

 (a)  whether  it  is  a  fact  that  chances
 of  finding  oi]  in  Jammu  _  Province,
 especially  in  Ramnagar,  Mansar,
 Rajour:  and  Nowshera  are  bright,  and

 (b)  af  so,  what  further  steps  have
 been  taken  for  explomng  oil  at  these
 places?

 The  Minister  of  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  (a)  No,
 Sir  This  cannot  be  indicated  at  this
 stage

 (b)  Does  not  arise

 Clerical  Grade  Examination

 2799  Shri  D.  C.  Sharma.  Will  the
 Minister  of  Home  Affairs  be  pleased
 lo  state

 (a)  the  number  of  candidates  who
 applied  for  appearing  in  the  Clerical
 Grade  Examination  held  in  Decem-
 ber,  3958  and

 (b)  the  total  number  of  persons  who
 appeared  in  the  Examination  at  the
 various  centres  in  the  country  (Cen-
 tre-wise)?

 The  Minister  of  State  in  the  Ministry
 ef  Home  Affairs  (Shri  Datar):  (a)
 13,207

 (b)  A  statement  's  laid  on  the  Table
 of  the  Sabha.  [See  Appendix  VI,
 annexure  No,  45).
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 Diamend  Mince  in  Sawal-Madheger
 2000.  Shri  Pahadia:  Will  the  Minister

 of  Steel,  Mines  and  Fuel  be  pleased
 to  state.

 (a)  whether  वां.  is  a  fact  that  there
 are  diamond  mines  in  the  valley  of
 Village  Gudha  Chandarji  in  Nadanti
 Tehsil  of  Sawsi-Madhopur  district
 (Rajesthan);  and

 (b)  if  so,  what  steps  are  being  takes
 to  enquire  into  the  matter  fully?

 The  Minister  of  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  (a)  Ne,
 Sir  The  rocks  in  the  ares  are  mostly
 amphibolites,  Quartzites  and  Conglo-
 merates,  which  are  not  known  to  con-
 tain  any  diamond

 (b)  Does  not  arise

 Three-Year  Degree  Course  im
 Gauhati  University

 ‘2801.  Shri  L.  Achaw  Singh:  Will
 the  Minister  of  Education  be  pleased  to
 state

 (a)  whether  three-year  degree
 course  is  being  introduced  in  Geuhati
 University  and

 (b)  7  so,  when  the  scheme  will  be
 implemented  and  grants  sanctioned  for
 the  purpose”

 The  Minister  of  Education  (Dr.  K.
 L  Shrtmall):  (a)  Yes,  Sir

 (9)  The  scheme  will  be  implement-
 ed  by  the  Gauhat:  University  fram
 1962-63,  and  its  colleges  will  become
 eligible  for  Central  share  of  assistance
 from  that  year

 Scheduled  Caste  and  Schedpied
 Tribe  Agriculturists  in  Himachal

 Pradesh

 2802.  Shri  Daljit  Singh:  Will  the
 Minister  of  Heme  Affairs  be  pleased
 to  state’

 (a)  whether  the  scheme  to  saust
 the  Scheduled  Caste  and  Scheduled
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 (b)  if  so,  the  amount  of  money
 spent  and  number  of  families  benefit-
 ed  during  1957-58  ard  1958-597

 The  Deputy  Minister  of  Home  Affairs
 (Shrimati  Alwa):  (a)  Yes,  Sir

 (b)  A  statement  35  laid  on  the  Table
 af  the  Sabha  [See  Appendix  VI,
 annexure  No  4]

 Distribution  of  Steel  Wire
 ‘2803.  Shri  Daljit  Singh:  Will  the

 Minister  of  Steel,  Mines  and  Fuel  be
 pleased  to  state

 (a)  whether  any  review  of  the
 working  of  the  control  of  imports  and
 distribution  of  steel  wire  has  been
 carried  out,  and

 (b)  uf,so,  the  results  thereof?

 The  Minister  of  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  (a)  and
 (b)  The  review  of  the  working  of
 the  control  of  imports  and  distribution
 of  all  controlled  categories  of  steel
 including  steel  wire,  is  carried  out
 every  six  months  in  connection  with
 the  formulation  of  the  Import  Policy
 for  the  appropnate  period  The  latest
 review  was  done  in  connection  with
 the  policy  for  the  October  1958—
 March  3959  period  and  the  pohcy  has
 been  notified  by  the  Iron  and  Steel
 Controller  in  his  Public  Notice,  dated
 2-11-1968  as  modified  on  2-2-1959  and
 is  laid  on  the  Table  of  the  Sabha
 [See  Appendix  VI,  annexure  No  47

 V
 संभालथों  हारा  पत्तों  को  खरीद

 जी  we  mo  सिह २८०४
 +  थी  छत  लिह  भदोरिया

 क्या  शृह-कार्य  मंत्री  यह  बताने  की  कृपा
 करेगे  कि

 (क)  war  भारत  सरकार  के  विभिन्न

 मभालयों  हारा  पुस्तकों  की  खरीद  के  बारे  में

 कोई  नियम  हैं;  भौर

 ्)  यदि  हां,  तो  उनका  ब्यौरा  क्या

 है?
 मंत्रालय  में  राज्य  मंत्री  (की

 बातार) :  (क)  और  (@)  हर  एक  मंत्रालय
 30  (Ai)  LSD—8
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 अपनी  जरूरत  के  मुताबिक  किताबें  खरीदता

 है  बशतें  कि  उसके  पास  निधि  हो  ।  इस  काम
 के  लिए  रुपया  खर्च  करने  का  तरीका  प्रौर
 शक्ति  के  बारे  में  नियम  जनरल  फाइनेन्सल
 ख्ल्स,  भाग  tt  के  परिशिष्ट  ८  के  क्रम  सख्या
 ३१  में  दिए  हुए  हैं  जिसकी  प्रतिया  लोक-
 समा  के  पुस्तकालय  में  है।

 Industrial  Development  of  Delhi
 2805  Shri  Ram  Krishan  Gupta:  Will

 the  Munster  of  Home  Affairs  be
 Pleased  to  state’

 (a)  whether  the  Delhi  Munucipal
 Corporation  has  drawn  up  a  Rs  4
 crore  plan  to  develop  new  industrial
 sites  round  the  city,

 (b)  if  so,  the  details  of  the  plan
 and

 (९)  whether  Government  have  ap
 proved  the  plan?

 The  Minister  of  Home  Affairs
 (Shr  G.  B  Pant):  (>  <A  scheme
 drawn  up  by  the  DDA  for  develop-
 ing  about  900  acres  as  an  industrial
 area  near  Okhla  is  being  considered
 by  the  Corporation  authorities

 (9)  The  plan  includes  the  acquisi-
 tion  laying  out  and  development  of  the
 area  for  the  purpose  of  allotment  to
 industrial  units,  new  or  old,  m  accord-
 ance  with  the  general  policy  that  may
 be  prescribed  m  this  behalf

 ic)  The  scheme  has  not  been  for
 mally  submitted  to  Government  for
 approval

 Alr  Force  Storage  Unit,  Sulur  (Madras
 State)

 2806.  Shri  8  BR.  Arumugham.  Wl!
 ‘he  Minister  of  Defence  be  pleased  to
 state

 (a)  whether  any  scheme  for  the  dc
 velopment  of  the  Air  Force  Storage
 Unit  at  Sulur,  Madras  State,  has  been
 taken  up,

 (b)  of  so,  what  are  the  items  of  de
 velopment  and  the  estumated  cost  of
 this  scheme,  and
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 (९)  when  it  is  likely  to  be  taken
 up?

 The  Deputy  Minister  of  Defence
 (Serdar  Majithia):  (a)  No,  Sir.

 (b)  and  (c).  Do  not  arise  at  present

 New  Basic  Schools  in  Himachal
 Pradesh

 2807.  Shri  Daljit  Singh:  Will  the
 Minister  of  Education  be  pleased  =  tc
 state:

 (a)  the  number  of  new  basic
 schools  opened  in  Himachal  Prades*
 during  (1958-59;  and

 (b)  the  number  of  primary  school:
 converted  into  basic  schools  during
 the  same  period?

 The  Minister  of  Education  (Dr.  K.
 L,  Shrimali):  (a)  40.

 (b)  50.

 Welfare  Extension  Projects  in  Punjab
 2808.  Shri  Daljit  Singh:  Will  the

 Minister  of  Education  be  pleased  to
 state:

 (a)  the  kind  of  welfare  extension
 projects  established  in  Punjab  by  the
 Central  Social  Welfare  Board  with  the
 Central  assistance  during  1958-59;  and

 (b)  the  location  of  these  projects?
 The  Minister  of  Education  (Dr.  K

 L.  Shrimali):  (a)  Welfare  Extension
 Projects  of  the  co-ordinated  pattern

 {(b)  The  four  projects  of  the  cO-
 ordinated  pattern  are  lomated  in  the
 foltowing  Stage  I  Blocks;-—

 G:)  Machhiwara,  District  Ludhiana
 (i)  Samana,  District  Patiala

 (iii)  Dasuya,  District  Hoshiarpur
 (iv)  Pundri,  District  Karnal.

 fron  Ore  Deposits  in  Palani  Taluk
 (Madras  State)

 2809.  Shri  Balakrishnan:  Will  the
 Minister  of  ‘Steel,  Mines  and  Fuel  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  iron
 ore  deposits  are  found  in  some  of  the
 hills  in  Palani  Taluk  of  Madras  State;
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 (b)  whether  Government  have  con-
 ducted  Geological  Survey  in  these
 areas;  and

 (c)  if  so,  the  details  thereof?

 The  Minister  of  ‘Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  (a)  to
 (eo).  No,  Sir.  No  iron  ore  is  reported
 from  the  Palani  Taluk.  Geological
 mapping  was  done  in  this  area  some
 time  back.  The  rock  formations  here
 do  not  indicate  the  possibility  of  find-
 ing  large  deposits  of  high  grade  iron
 ore.  The  rock  formations  encounter-
 ed  are  mostly  granite  with  possibilit-
 ies  of  smail  bands  of  Magnetite  Quart-
 zite  bands,  which  may  provide  only
 very  low  grade  iron  ores,  if  at  all.

 Systematic  mapping  in  the  Madurai
 district  is  in  progress  since  1957-58
 and  is  being  continued.  The  work  so
 far  done  does  not  indicate  the  possi-
 bility  of  occurrence  of  any  economic
 minerals.

 Non-Official  Organisations  for  Wel-
 fare  of  Scheduled  Castes  and

 Scheduled  Tribes

 2811,  Shri  8.  K.  Gaikwad:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state  the  amount  of  grant-in-aid
 paid  during  the  year  1958-59  to  Hari-
 jan  Sevak  Sangh,  the  Depressed
 Classes  League  and  such  other  pri-
 vate  institutions  by  Central  Govern-
 ment?

 The  Deputy  Minister  of  Home  Affairs
 (Shrimati  Alva}:  A  statement  show-
 ing  the  Central  grant-in-aid  given
 to  the  non-official  organisations  in
 question  during  the  year  1958-59  =  is
 laid  on  the  Table  of  the  Sabha.  [See
 Appendix  VI,  annexure  No.  48  }

 Promotion  from  Grade  पा  te  Grade  I

 2812,  Shri  Braj  Raj  Singh:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  what  is  the  minimum  period  of
 service  a  Section  Officer  has  to  put  in
 Grade  Ill  before  becoming  eligible  for
 ptomotion  to  Grade  II  in  the  Centra!
 Secretariat;
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 (b)  what  was  the  provision  regard-
 ing  minimum  service  in  the  original
 constitution  of  the  Central  Secretar-
 iat  Service;  and

 (९)  how  many  of  the  187  ‘Sectior
 Officers  promoted  to  Grade  IT  on  th-
 28th  February,  1959,  fulfilled  this
 condition  of  minimum  service?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  (Shri  Datar):
 (a)  to  (c)  Under  the  Central  Secre-
 tariat  Service  Scheme,  officers  who
 have  completed  6  but  not  more  than
 0  years  of  service  in  Grade  HI  are
 to  be  considered  for  promotion  ६0
 Grade  I  of  that  Service  In  actua'
 practice,  however,  owing  to  shortage
 of  officers,  at  has  not  been  possible,
 while  making  selections  7  the  past,
 to  adhere  strictly  to  this  provision
 Prometions  are  made  on  the  recom-
 mendations  of  the  U.P.SC,  who  make
 the  selections,  on  the  basis  of  merit,
 according  to  their  standards  of  suit-
 ability

 Social  Welfare  Centres  in  Andhra

 ‘2813,  Shri  D.  5S.  Dora:  Will  the  Min-
 ister  of  Education  be  pleased  to  state:

 (a)  the  number  of  Social  Welfare
 Centres  started  under  the  Centra’
 Social  Welfare  Board  in  the  backward
 areas  of  Andhra  Pradesh;

 (b)  the  location  of
 opened  during  ‘1958-39;

 (ce)  the  schemes  taken  up  in  these
 centres  during  the  said  period;  ard

 new  centre

 (d)  the  amount  of  mone:  spent  oD
 each  centre  during  the  same  period”

 The  Minister  of  Education  (Dr  K.
 L.  Shrimall):  (a)  There  is  no  such
 category  as  ‘backward  ares’  in  an
 State.  All  centres  under  the  Welfare
 Extension  projects  of  the  Central
 Social  Welfare  Board  are  however
 located  in  rural  areas.  776  socia]  wel-
 fare  centres  have  been  started  =  i7
 Andhra  Pradesh  upte  3i-2-958.  In-
 formation  in  respect  of  centres  start-
 ed  during  the  period  from  1-1-1959  to
 31-3-1958  in  being  collected  and  will
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 be  laid  on  the  Table  of  the  Sabha  as
 soon  as  possible

 (b)  A  statement  giving  the  location
 of  centres  started  upto  91-12-1958  is
 laid  on  the  Table  of  the  Sabha  [See
 Appendix  VI,  annexure  No  49]  In-
 formation  pertaining  to  the  centres
 started  from  1-1-1959  to  ‘31-3-1959  is
 being  collected  and  will  be  Jaid  on
 the  Table  of  the  Sabha  as  soon  ax
 possible

 (९)  Balwadis,  Social  Education  for
 women,  Arts  and  Crafts,  Maternity
 services  and  other  general  cultural  and
 recreational  activities

 (a)  Smmee  some  of  the  staff  at
 Preject  level  ‘as  to  work  in  the  var-
 ious  centre;  and  certain  other  ad-
 min'strative  expenditure  i5  incurred
 at  Project  level,  the  accounts  are
 maintamed  only  Project-wise  and
 not  centre-wise  Statements  giving
 the  figures  of  expenditure  pertaining
 ta  the  vears  ‘1954-55,  1955-56  and  1956-,
 57  for  the  Welfare  Extension  Proyccts
 in  Andh-a  Pradesh  are  lad  on  the
 Table  of  the  Sabha  [See  Appendix
 VI  annexure  No  50]  Information
 perta’ning  to  the  years  ‘1957-58  and
 99§8-59  wi!l  be  laid  on  the  Table  of
 the  Sabha  as  soon  as  possible

 Crime  in  Manipnur
 28l4.  Shri  L  Achaw  Singh:  Wili

 ‘Min  ster  of  Home  Affairs  ४
 nt  ased  to  state

 (a)  whether  it  is  a  fact  that  crimc
 गदर  mereae4  during  the  last  6  months
 i+  Manipur,

 ‘b)  af  so,  the  number  of  dacoiti-
 ‘nd  looting,  during  this  period  wher:

 arms  were  used;  and
 fe)  the  total  number  0  dacoities

 that  taok  place  in  Manipur  =  durine
 1958-597

 The  Minisier  of  Home  Affairs
 (Shri  G.  B  Pant):  (a)  No

 tb)  Cases  of  dacoities  in  which  arms
 were  used—l6

 Cases  of  robbery  in  which  arm
 were  used—Z.

 (९)  24,
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 Shri  Vajpayee  (Balrampur)  rose—

 Mr.  Speaker:  I  am  not  going  to
 allow  him  to  speak.  With  respect  to
 these  matters,  it  is  only  when  I  have
 got  some  doubt  that  I  will  allow  any
 explanation.  I  have  looked  into  the

 motion  they  are  entitiad  to  dn  so.  The
 hon,  Minister.

 The  Minister  of  Home  Affairs  (Shri
 G.  B.  Pant):  I  submit  that  regafdless
 of  the  merits  of  the  subject-matter

 fully  that  it  must,  except  in  very
 extraordinary  circumstances,  be  relat-
 ed  to  some  domestic  affairs.  When
 diplomatic  relations  are  involved  or
 when  delicate  matters  of  other  type
 are  sought  fo  be  somefow
 into  the  discussion  of  the  subject,  it
 would  be  risky  to  accept  an  adjourn-
 ment  motion  even  if  it  were  other-
 wise,  on  the  face  of  it,  admissible
 under  the  rules.  But,  as  it  is,  these
 motions  do  not  seem  to  me  at  al!  ad-
 missible.

 So  far  as  Shri  Hem  Barua's  motion
 is  concerned,  he  has  referred  to
 Panchsheel  and  to  something  that  the
 Prime  Minister  said  in  the  course  of
 his  press  conference.  He  has  also
 referred  to  some  message  that  was
 published  in  Peking.  I  am  not  in
 touch  with  Peking  and  do  not  exactly
 know  what  has  happened  there.  But
 I  cannot  say  what  sources  of  informa-

 about  any  matter.  I  cannot  be  ex-
 of

 embassies  of  the  Chinese  or  of
 a
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 Shri  Vajpayee:  What  was  the
 statement?  Y  want  to  know  about
 the  leakage  of  the  news  He  has  made
 some  reference  to  it,  within  the
 frontier  or  outside  the  frontier

 Mr,  Speaker:  No,  no  I  am  not  allow-
 ing  anything  more  on  this

 —

 12  64  brs.

 PAPERS  LAID  ON  THE  TABLE

 Noriication  unpex  Pusurc  Emprioy-
 MENT  (RequiRemmnT  as  TO  Tasp-

 eNcE)  AcT

 The  Minister  of  State  in  the  Minis-

 try  of  Home  Affairs  (Shri  Datar)  |

 beg  to  lay  on  the  Table  8  copy  of
 Notification  No  GSR  323  dated  the
 Zist  March  १959  issued  under  sub-
 section  (2)  of  Section  4  of  the  Pub-
 lic  Employment  (Requirement  as  to

 Residence)  Act,  1957  [Placed  in
 Library.  See  No  LT-2337/59)

 RULES  MADE  UNDER  Pustic  EMPLoy-
 MENT  (REQUIREMENT  AS  TO  RESIDENCE)

 Act

 Shri  Datar.  I  beg  to  lay  on  the  Table
 under  Section  4  of  the  Pubhc  Employ-
 ment  (Requirement  as  to  Residence)
 Act,  957  &  copy  of  each  of  the  follow-
 ing  rules

 (i)  The  Andhra  Pradesh  Public
 Employment  (Requirement  85
 to  Residence)  Rules,  1959,
 published  in  Notificauon  No
 GSR  824  dated  the  2Zist
 March,  959

 (४)  ‘The  Himachal  Pradesh,  Mani-
 pur  and  Tnpura  Public  Em

 t  as  to
 Residence)  Rules,  1959,  pub-

 March,  1959  [Placed  m
 Library  See  No,  LT-338/59)

 CHAITRA  cUn  88]  (SAKA)  Estimates  0364
 Committee

 AMENDMENT  TO  CUSTOMS  AND  CENTRAL
 Excux  Douries  Rerunp  (Foren  Rates)

 Ross

 The  Deputy  Minister  of  Finance
 (Shri  B.  R.  Bhagat):  I  beg  to  lay  on
 the  Table,  under  sub-section  (4)  of
 Section  43B  of  the  Sea  Customs
 Act,  1878  and  Section  33  of  the  Cen-
 tral  Excises  and  Salt  Act,  1944,  a  copy
 of  Notification  No  GSR  326  dated
 the  2Ilst  March,  1959,  making  certain
 further  amendment  to  the  Customs
 and  Central  Excise  Duties  Refund
 (Fixed  Rates)  Rules,  958  [Placed

 tn  Library,  See  No.  LT-839/59)

 Notirications  uNDER  Sza  Customs
 Act

 Shri  B.  R  Bhagat:  I  betg  to  lay  on
 the  Table,  under  sub-section  (4)  of
 Section  43B  of  the  Sea  Customs  Act,
 ‘1878  a  copy  of  each  of  the  following
 Notifications

 4a)  GSR  No  329  dated  the  ‘2ist
 March  959

 (in)  GSR  No  330  dated  the  2st
 March,  959  contaming  the
 Customs  Duties  Drawback
 (Diamonds)  Rules,  959
 (Placed  wm  Library,  See  No
 LT-340/59)

 22  06  hrs

 ESTIMATES  COMMITTEE

 Minutes  or  MEETINGS

 Shri  Thirumala  Rao  (Kakinada)
 I  beg  to  lay  on  the  Table  a  cc  oy  of
 the  Minutes  of  the  sittings  of  Est:-
 mates  Committee  relating  to  the
 Thirty-sixth,  Thirty-seventh,  Forty-
 fourth  and  Forty-fifth  Reports  on  the
 Mimstry  of  Heaith
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 2.06)  hrs.
 CORRECTION  OF  ANSWER  TO

 STARRED  QUESTION  No  933

 The  Parliamentary  Secretary  to  the

 (Shri  Gajendra  Frasad  Sinha):  On
 behalf  of  Shri  K.  0,  Malaviya  I  beg
 to  make  a  statement  In  reply  to
 suppleme  itaries  by  Shrimat:  Parvathi
 Krishnan,  enquiring  why  there  had
 been  delay  in  the  supply  of  the  spe-
 ciahsed  equipment  and  suggesting
 that  one  of  the  reasons  for  the  dela;
 was  that  the  supplicrs  were  not  really
 experienced  in  the  manufacture  of
 such  equ'pment,  it  had  been  stated
 that  the  supphers  did  not  send  the
 supplies  in  time  and  the  only  alterna-
 tive,  therefore,  was  to  spend  a  littl:
 more  money  and  go  ahead  with  the
 work  ‘!t  had  been  stated  further  that
 there  was  delay  in  the  schedule  and
 that  greater  details  as  to  why  the
 agreement  was  not  fulfilled  would  be
 furnished  at  needed  The  fact  is  that
 the  supphers  of  those  items  of  equip-
 ment  had  indicated  certain  probable
 dates  of  delivery  on  informal  inquiry
 This  was  pricr  to  the  sue  of  formal
 tender  notice.  by  the  Lig  ute  Project
 authorities  As  the  suppliers  had
 accepted  orders  for  the  supply  of
 similar  equipment  to  other  countnes
 in  the  interval  between  their  furnish-
 ing  the  preliminary  information  and
 the  issue  of  tender  notices  by  the
 Lignite  Project,  the  dates  finally
 quoted  by  them  got  extended  beyond
 what  they  had  indicated  carher
 There  have  been  no  avoidable  delays
 in  the  shipment  of  the  specialsed
 equipment  after  the  placement  of
 orders  The  expenditure  of  Rs  62
 lakhs  on  additional  conventional  ma-
 chinery  was  not  due  to  any  non-ful-
 filment  of  contractual  obligations  by
 the  suppliers

 As  regards  the  suggestion  that  the
 firms  were  not  specialists  in  the
 manufacture  of  the  equipment,  it  may
 be  stated  that  both  firms,  Mexsrs
 LMG.  and  Krupp,  are  firms  of  in-
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 ternational  repute  and  orders  were
 placed  on  them  on  the  basis  of  com-
 petitive  tenders.

 2.09  hes.

 *DEMANDS  FOR  GRANTS  (Contd)

 Mrnistry  of  Foop  anp  AGRICULTURE

 Mr.  Speaker:  The  House  will  now
 take  up  discussion  on  Demands  Nos
 36  to  4]  and  I9  to  327  relating  to
 the  Ministry  of  Food  and  Agriculture
 for  which  eight  hours  have  been
 wretiak

 Hon  Members  desirous  of  moving
 cut  motions  may  hand  over  at  the
 Table  within  5  minutes  the  numbers
 of  the  selected  cut  motions  I  shall
 treat  them  as  moved,  if  the  Members
 in  whose  names  those  cut  motions
 ‘tand  are  present  in  the  House  and
 the  motions  are  otherwise  in  order

 Demand  No.  36—Mrnistry  or  Foop
 AND  AGRICULTURE

 Mr.  Speaker:  Motion  moved

 “That  a  sum  not  exceeding
 Rs  69,17,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  vear  ending
 the  Sist  dav  of  March,  960  in
 respect  of  ‘Ministry  of  Food  and
 Agriculture’”

 Demanp  No  37-—-Forrar

 Mr.  Speaker:  Motion  moved

 “That  a  sum  not  exceeding
 Rs  2,37,69,000  फ्ल  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  1960,  in
 respect  of  ‘Forest’™.

 *Moved  with  the  recommendation  of  the  President.
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 Demanp  No.  38—AGRICULTURE

 Mr.  Speaker:  Motion  moved.

 “That  a  sum  not  exceeding
 Rs.  9,21,10,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  Sist  day  of  March,  1960,  in
 Tespect  of  ‘Agriculture’  ”

 Demand  No  39—AcnricurrecRaL
 Researcu

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  -4,52,60,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  ‘1960,  in
 respect  of  ‘Agricultural  Re-
 search’”

 Demand  No  40—ANIMAL  HUSBANDRY

 Mr.  Speaker:  Motion  moved

 “That  a  sum  not  exceeding
 Rs  2,40,64,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  =  .n  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  980  in
 respect  of  ‘Animal  Husbandry'”

 DEMAND  No  4!—-MISCELLANEOUS
 DEPARTMENTS  AND  OTHER  ExXpENnpi-

 TURE  UNDER  THE  MINISTRY  oF  Foop
 AND  AGRICULTURE

 Mr,  Speaker:  Motion  moved

 “That  a  sum  not  exceeding
 Rs.  10,78,08,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  im  course  of
 payment  during  the  year  ending
 the  Sist  day  of  March,  1960,  tn
 respect  of  ‘Miscellaneous  Depart-
 ments  and  other  Expenditure
 under  the  Ministry  of  Food  and
 Agriculture’
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 Demanp  No  i9—CaprraL  OUTLAY  ON
 Forests

 Mr.  Speaker:  Motion  moved

 “That  a  sum  not  excecding
 Rs  12,81,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  1960,  ॥"
 respect  of  ‘Capital  Outlay  on
 Forest’”

 Drmanp  No.  20—Purcuase  or  Foop-
 GRAINS

 Mr.  Speaker:  Motion  moved
 “That  a  sum  not  exceeding

 Rs  1,65,56,30,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of
 payment  during  the  year  ending
 the  35  day  of  March,  1960,  in
 respect  of  ‘Purchase  of  Food-
 grains

 Demanp  No  2]—Orner  =  Capra
 or  THE  MINISTRY  or  Foop  aNnpb
 AGRICULTURE

 Mr,  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding  Rs
 33  39,92,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  ‘1960,  in  res-
 Pect  of  ‘Other  Capital  Outlay  of
 the  Ministry  of  Food  and  Agri-
 culture’

 Mr.  Speaker:  Shri:  Nagi  Reddy
 Does  Shr:  Asoka  Mehta  want  to  speak?

 Shri  Asoka  Mehta  (Muzaffarpur)
 Yes

 Mr.  Speaker:  ]  have  called  Shri
 Nagi  Reddy

 Shri  Nagi  Reddy  (Anantapur):  Mr
 Speaker,  Sir,  we  are  today  to  discuss
 ane  of  the  subjects  which  is  the  con-
 cern  of  every  human  being  in  ths
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 country.  Probably  it  is  the  only  de-
 partment  about  which  everyone,  both
 m  the  cities  and  the  villages,  talka
 every  day.  Therefore,  I  went  through
 the  report  that  has  been  presented  to
 the  House  by  the  Ministry  very  very
 carefully  to  find  out  as  to  what  their
 review  of  the  past  has  been  and  what
 suggestions  they  make  for  the  future.
 T  am  sorry  to  say  that  the  report  is  a
 report  of  self-justification  of  the  past,
 and  because  of  that,  it  is  a  report  of
 self-complacency  so  far  as  the  future
 79  concerned,

 We  have  passed  through  the  most
 difficult  year  so  far  as  the  foodgrains
 situation  is  concerned,  last  year.  I
 expected  that  the  report  would  take
 into  consideration  the  difficulties  that
 are  encountered  by  the  people  and  the
 Ministry,  and  that  there  would  be  a
 kind  of  self-critical  evaluation  of  the
 past  so  that  we  would  be  in  a  better
 position  to  adjust  both  the  organisa-
 tional  and  other  matters  for  the
 future.

 What  do  we  find  in  the  report  so
 far  as  the  past  is  concerned?  It  is
 said  that  the  prices  of  cereals,  parti-
 cularlv  rice,  did  not  go  up  as  much
 as  could  have  been  expected.  I  do  not
 know  by  how  much  it  was  expected  to
 rise.  because  I  cannot  get  into  the  mind
 of  the  hon  Minister  to  find  out  by
 how  much  he  expected  the  prices  to
 rise.  But  I  find  from  the  report  itself
 that  last  year  the  price  of  rice  has
 been  the  highest  that  was  reached  in
 the  past,  say,  ten  years,  and  yet  we
 are  told  that  the  situation  was  not  as
 bad  as  was  expected.  Probably  the
 Minister  has  forgotten  that  last  year
 one  of  the  greatest  battles  was  fought
 in  this  country  by  the  peaple  for  food-
 grains,  especially  in  his  own  State  of
 U.P.  and  in  the  neighbouring  States  of
 Bihar  and  West  Bengal.  The  people
 had  to  fight  very  bitter  battles,  be-
 cause  the  Government  did  not  think.
 as  per  the  report,  that  the  price  had
 riven  as  much  as  was  expected  and  the
 Government  was  complacent  in  regard
 to  the  difficulties  of  the  people.
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 This  self-laudatory  attitude  in  the
 report  is  going  to  give  them  much

 points  in  September.  The  price  of
 wheat  had  risen  from  84  points  to  25
 points  in  January  this  year.
 erence  8  so  vast  and  it  is
 that  neither  the  peasant  in  the  village nor  the  consumers  in  other  places  got
 justice  done.  Then,  who  got  the
 Himalayan  profits  last  year?  Quite
 naturally,  the  middleman,  the  ‘rader,
 because  he  purchased  rice  at  99  points and  sold  it  in  the  lean  months  at  118
 points,  and,  he  purchased  wheat  at  the
 lowest  point  of  84  and  sold  it  at  about
 i25°  I  do  not  know  why  the  Ministry did  not  take  note  of  it  m  the  review
 They  are  so  very  self-complacent  of
 the  future  that  they  have  said  in  the
 report  that  we  need  not  worry  about
 the  future  at  all  anditis  goingto  be
 excellent  They  have  told  us  that  we
 netd  not  worry  this  year,  because  the
 crops  have  been  very  good:  we  are
 having  the  best  crops  compared  to  the
 last  so  many  years;  the  market  is
 going  to  be  better  than  what  it  was;
 our  troubles  are  going  to  be  less:  we
 have  got  enough  stocks  in  our  hands
 and  probably  we  are  going  to  import
 more  This  is  what  they  have  told
 us.

 As  for  the  fact  that  we  have  had
 very  good  crops  this  year,  there  is  no
 doubt.  But  is  the  Government  aware
 that  in  ‘1956-57  we  did  not  have  a  bad
 crop—I  should  say,  we  did  have  a  good
 crop  But  still,  what  was  the  position?
 We  were  told  then  that  “the  crops  are
 good  and  the  position  is  going  to  be
 better".  But  the  price  of  rice  in  057
 stood  at  9]  points  in  January  and
 points  in  August.  So,  a  good  crop  by itself  does  not  mean  that  the  prices
 are  going  to  be  reasonable,  In  the
 present  state  of  affairs,  with  the  type
 of  trading  being  conducted  in  the
 country,  with  monopolists  functioning
 and  with  black-marketers  almost  left



 teat  Demends  CHAITRA  YM,  88]  (SAKA)

 scot-free,  there  is  no  doubt  that  the
 Government  cannot  be  complacent  of
 the  future.  That  was  exactly  the  ex-
 perience  in  1956-57,

 The  Government  refuses  to  review
 the  past  properly  and  try  to  relate  the
 past  experience  to  the  future.  Today
 we  are  told  that  we  need  not  worry
 and  the  pomtion  35  going  to  be  much
 better,  We  were  told  in  a  statement
 laid  on  the  Table  of  the  House  on  Ith
 February  that  “the  price  of  rice  had
 already  recorded  a  substantial  fall  and
 that  the  index  number  of  the  whole-
 sale  prices  which  had  78९३  to  28  in
 September,  ‘1958,  had  fallen  to  4”
 IT  am  surprised  at  the  word  ‘already’
 it  ७  not  at  all  surprising  that  the
 prices  have  fallen,  for  the  simple  rea-
 son  that  every  year  m  January  and
 February,  the  prices  of  rice  do  fall
 Then,  where  uw  the  surprise  and  why
 should  it  be  said  that  they  had  ‘al-
 ready’  tallen?  This  shows  that  Gov-
 ernment  cannot  imagme  a  natural
 situation  in  natural  terms  and  they  are
 not  able  to  look  to  the  future  in  the
 proper  perspective.

 Let  us  take  the  pomtion  in  the  past
 few  years  im  the  months  of  February
 and  September  each  year.  In  ‘10956,  it
 was  77  pomts  in  February  and  I0]  in
 September  In  ‘1957,  it  was  9  and
 itl  In  1958,  it  was  00  and  2l6  I
 had  read  the  figures  previously  also
 In  1959,  is  there  a  guarantee  that  it  is
 not  going  to  be  lke  that?  This  self-
 complacent  statement  of  the  Mimuster
 after  the  past  experience  that  we  can
 look  to  the  future  with  confidence  be-
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 interest  of  the  consumers,  but  also
 of  the  producers.  So,  I  would  only
 warn  the  Government  to  be  careful
 about  the  future.  This  complacent
 attitude  in  you  and  the  way  m  which
 you  are  trymg  to  lull  the  people  in
 regard  to  the  future  38  not  going  to  be
 of  any  help

 We  are  in  the  most  critical  position
 m  the  second  Five  Year  Plan  Every-
 thing  hinges  on  the  manner  in  which
 you  are  going  to  tackle  this  food  pro-
 blem.  If  the  Food  Department  and
 the  Ministry  refuse  to  take  note  of
 these  grave  features  in  our  economic
 hfe,  they  will  be  called  in  the  not  very
 distant  future  as  the  saboteurs  of  the
 whole  of  the  second  Plan  I  only  wish
 at  least  now  the  Government  would
 take  note  of  these  factors  and  try  to
 evolve  a  proper  policy;  not  only  evolve
 a  policy,  but  act  up  to  it  boldly

 Then  we  were  told  for  the  last  3—4
 months  that  a  new  policy  3s  going  to
 he  evolved  and  it  35  coming.  Well,
 the  country  is  eagerly  waiting  for  it,
 and  thats  State  trading  in  foodgrains
 There  was  a  lot  of  talk  about  st,  but
 all  the  talking  was  only  from  the  side
 of  the  Prime  Miuster  and  not  from
 the  side  of  the  Department  of  Agricul-
 ture  They  had  been  ominously  silent
 all  these  days  When  there  was  an
 uproar  from  certain  sections  of  the
 country  who  have  been  opposed  to  this
 trade  in  foodgrains,  when  speeches
 were  made  in  the  country  by  certain
 people  as  to  how  it  is  dangerous,  when
 certain  people  were  being  mobilised
 against  State  trading  and  the  very
 policy  of  State  trading,  I  expected
 that  the  Food  Department  would  come
 forward  and  tell  people  and  educate
 the  people  az  to  how  it  is  important,
 why  it  is  necessary  and  how  it  is  in
 the  interest  of  the  consumers  and
 producers  I  thought  it  was  the  duty
 of  the  Food  Department,  before  im-
 plementing  a  particular  policy,  to  edu-
 cate  the  people,  try  to  tell  them  that
 this  us  in  the  interest  of  the  people
 for  various  reasons.  But  I  find  they
 have  been  extremely  silent,  and  the
 result  of  it  we  know  today.  We  know
 how  State  trading  in  foodgrains  has
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 been  sabotaged  not  by  the  people  w.0
 have  been  talking  against  it  but  by  the
 very  Department  which  has  ५0०  i:mple-
 ment  it  I  sometimes  feel  that  the
 Department  has  heen  silent  all  these
 days  only  to  allow  a  certain  amount
 of  mobilisation  of  certain  sections  of
 the  pepole  against  State  trading  in
 foodgrains,  which  will  have  its  reper-
 cussions  on  the  Plan,  so  that  they
 may  not  be  accused  for  having  tailed
 to  implement  the  programme  which
 was  announced,  announced  probably
 not  with  enthusiasm  by  the
 Food  Ministry  but  announced  with
 enthusiasm  and  conviction  by  the
 Prime  Minister  The  reactionaries
 fave,  in  the  past  three  montis,  डेटा
 it  into  their  heads

 Mr  Speaker.  The  hon  Member  will
 have  three  more  minutes

 Shri  Nagi  Reddy  I  have  taken  only
 ten  minutes

 Mr,  Speaker:  Twelve  mmutes  He
 will  have  three  more  minutes  I  will
 give  5  mmutes  I  will  call  Shr:  Sarjw
 Pandey  also  and  will  give  him  some
 time

 Shri  Nagi  Reddy.  Then  I  think  I
 must  conclude  without  even  com.ng
 to  the  main  points

 Mr,  Speaker:  All  right,  let  hm
 have  20  minutes

 Shri  Nagi  Reddy:  I  expected  more
 because  every  day  the  first  speaker
 is  given  more  time

 Mr.  Speaker.  I  will  give  him  &
 more  minutes

 Shri  Nagi  Reddy:  Then  we  are
 being  told  that  the  whole  of  the
 people  are  being  mobilised  against
 State  trading,  saying  that  State  trad-
 ing  a  not  in  the  interests  of  the  con-
 sumers  or  the  agriculturist<

 Producers  know  as  to  how  they  are
 bemg  fleeced  by  the  whole  salers,
 and  :t  is  the  experience  cf  every
 Producer  im  agricultural  goods,
 not  only  in  food  but  also  in  other

 APRIL  2,  i980  for  Grants  30874

 agricultural  goods.  We  know  what
 happened  m  the  case  of  jute  last
 year  We  aaked  for  a  big  production.
 Big  production  came  and  the
 agriculturists  +  lost,  because  they
 produced  more,  unfortunately  if
 they  did  ss  not  produce  as
 much  as  they  did,  probably  they
 would  have  got  a  better  price.  Today we  are  seeing  as  to  what  is  happening to  the  tobacco  market  in  Andhra.  So,
 the  wholesalers  as  a  whole  have  got
 such  a  grip  over  the  market  that  the
 Producers  themselves  are  not  getting
 2  proper  price  for  whatever  they
 produce

 et  are  tofd  that  in  the  interest  of
 the  consumers,  in  the  interest  of  the
 producers,  there  should  not  be  State
 trading  And  State  trading  is  being
 upposed  by  people  not  only  in  ordi-
 nary  terms  but  with  vehemence  Ther
 5  resistance  agamst  it  and  people  are
 talking  of  bloodshed  Probably  the
 Minister  also  must  have  received  a
 copy  of  the  speech  that  was  delivered
 in  the  All  India  Foodgrains  Dealers
 Conference  by  Shri  M  R  Masani,  in
 which  he  said:

 “If  this  were  to  be  pursed  then
 it  will  result  in  bitter  resistance,
 bloodshed  and  a  fall  in  food  pro-
 duction  "

 An  Hon.  Member:  Blcodshed?

 Shri  Nagi  Reddy:  Yes  And  he  has
 appealed  to  the  people  that,  “there
 can  be  no  question  of  millions  of  ordi-
 nary  people  throughout  the  country,
 who  cherish  their  homes  and  families,
 their  temples  and  religion,  their  farms
 and  shops  and  their  entire  way  of  life,
 would  find  it  difficult  to  share  the
 Prime  Munister’s  indifference  to  ap-
 panimg  catastrophe"  And  he  says
 that  the  Prime  Munuister’s  words  have
 been  “reckless  and  irresponsible”  All
 this  is  being  allowed  by  the  Depart-
 ment  without  giving  a  proper  reply
 My  contention  is  that  this  department
 has  remained  silent  in  spite  of  the
 attacks  that  are  being  made  on  State
 trading  in  foodgrains  Instead  of
 coming  forward  to  defend  their  policy
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 in  the  interests  of  the  consumers  and
 the  producers,  they  have  allowed  it  to
 go  unprotested.

 Mr.  Speaker:  Why  not  the  hon,
 Member  help  the  Government?

 Shri  Nagi  Reddy:  That  i5  what  we
 are  doing  Just  because  they  would
 not  do  it,  I  have  to  do  it  for  the  sim-
 ple  reason  that  the  Ministry  had  to
 be  helped  at  least  by  the  Opposition,
 when  the  Opposition  feels  that  parti-
 cular  cause  which  thev  have  enunciat-
 ed  is  good  and  the  department  have
 failed  to  implement  it  or  failed  even
 to  argue  their  case  properly.

 Shri  Vasudevan  Nair  (Thruvella)
 Then  nobody  can  help  them

 Shri  Nagi  Reddy:  A  certain  section
 is  being  mobilised  against  this
 policy  There  ts  nothing  suprising
 im  it  The  only  surprising  thing  is
 that  Government  have  not  taken  ade-
 quate  precautionary  measures  to  guard
 themselves  against  the  attempts
 by  the  vested  interests  to
 sabotage  our  plans.  When
 one  reads  the  latest  Report  which
 has  been  presented  to  know  how  they
 are  going  to  implement  State  trading
 in  foodgrains.  one  feels  that  he  cannot
 be  convinced  of  the  pohcies  which  are
 being  enunciated  We  are  told  that
 today  we  have  not  enough  money,
 that  today  we  do  not  have  enough
 organisation  to  collect  afi  the  food
 from  the  people  and.  therefore,  as  &
 beginning  we  are  going  to  license
 wholesale  dealers.  This  licensing  of
 the  wholesale  dealers,  I  should  say,  is
 not  going  to  solve  the  problem.  I
 will  warn  the  Government  that  it  will
 only  lead  to  greater  corruption  and
 administrative  inefficiency.  There  is
 no  doubt  about  that.  Because,  when
 you  take  a  step,  you  must  take  a  rea-
 sonable  step,  at  least  to  a  certain
 extent.  Why  is  it  difficult,  I  ask,  for
 the  Government  to  come  forward  and
 accumulate  at  least  some  portion  of  the
 foodgrains  and  then  gradually  extend
 it  fully  ta  every  area?  It  is  not  a
 dificult  thing.  For  example,  the
 Government  have  given  so  many  loans
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 to  the  peasants  like  Taccav:  loans.
 They  are  being  recovered  They  can
 collect  the  taccavi  loans  from  the
 Peasants  in  the  form  of  grains.  But
 the  co-operation  of  the  people
 is  necessary  for  that  il
 they  will  have  to  take  that

 small  step;
 it  is  a  serious  step—it  requires  the
 co-operation  of  the  panchayats  in  tne
 village;  it  requires  the  co-operation  of
 the  co-operative  societies  in  the  vil-
 lages;  it  requires  the  co-operation  of
 the  people  who  should  be  convinced
 first  of  the  importance  and  the  neces-
 sity  of  this  Therefore,  the  Govern-
 ment  has  failed  m  their  duty  im  the
 past  in  this  regard  and  now  ‘t
 is  failing  m  ther  duty  in  this  regard.
 Licensing  of  the  wholesalers  will  only
 hit  the  small  wholesalers  It  will
 increase  the  profits  of  the  big  whole-
 salers  Because,  it  is  always  the  case
 in  this  society  that  bigger  fish  swal-
 lows  the  smaller  fish  That  is  our
 experience

 An  Hon  Member:  That  5  in
 satellites.

 Shri  Nagi  Reddy:  This  programme
 which  १5  being  enunciated  today  is  not
 going  to  solve  the  food  problem.  For
 example,  last  year  we  had
 zones  where  we  fixed  cer-
 tains  prices.  The  prices  were
 not  implemented  Who  should
 implement  them?  The  people  who  had
 to  implement  them  would  not  imple-
 ment  Difficulty  arose.  The  Southern
 Zone  was  formed.  That  zone  was
 sad  to  be  a  self-sufficient  zone
 Pnees  were  fixed  Each  Government
 was  expected  to  go  and  purchase  from
 the  areas  which  had  produced  more
 There  is  a  pithy  sentence  in  Telugu’
 A  Reddy  of  this  village  is  a  non-
 entity  in  the  neighbouring  village  He
 is  the  Reddy  in  his  village,  he  75  a
 powerful  man  only  in  his  village’  ‘ot
 in  the  neighbouring  village  What
 was  the  use  of  fixing  the  price  in
 Andhra  which  is  ruled  by  a  separate
 Government  and  asking  some  other
 Government  which  35  a  neighbouring
 Government  to  go  and  purchase  there
 at  the  controlled  rates?  Who  is  going
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 to  hear  them.  In  the  same  way,  today
 what  is  happening  is,  the  Madras
 Government  has  stopped  the  export  of
 .paddy  from  the  Madras  State  from  the
 Tanjore  area  into  Kerala.  Again,  we
 will  be  tald  that  the  Kerala  Govern-
 ment  can  go  and  purchase  in  Andhra
 at  the  controlled  rate  Who  is  going
 to  give  at  the  controlled  rate?  If  the;
 won't  give,  what  is  it  that  the  Kerala
 Government  can  do?  They  can't
 touch  an  ant  in  Andhra.  It  is  impossi-
 ble;  they  can’t  They  have  no  right.
 They  have  no  power  All  this  is  good
 talk.

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A,  ्  Jain):  How  did
 they  get  50,000  tong  themselves?

 Shri  Nagi  Reddy:  The  Kerala  Gov-
 ernment  went  and  purchased  in  the
 open  market  They  got  it  Later  the
 Andhra  Government  came  to  its
 rescue  They  got  it  That  is  a  differ-
 ent  matter  It  is  the  duty  of  the  Cen-
 tral  Government  to  see  when  they  fix
 the  prices  that  the  prices  are  imple-
 mented.  Implementation  38  a  serious
 thing  which  should  be  taken  note  of
 If  the  Government  simply  enunciates
 the  policy  and  refuses  to  implement
 its  own  policy  and  give  administrative
 sanction  to  that,  naturally  it  is  not
 going  to  help  the  position  so  far  as
 it  25  seen  today

 In  the  end—I  would  conclude
 because  there  ‘is  not  time  enough  and
 I  generally  do  not  take  more  time
 than  is  allotted.  I  wil]  take  only  one
 thing,  and  that  is  the  difficult  situation
 that  the  tobacco  growers  are  facing
 today  due  to  the  complete  monopoly
 over  the  trade  by  the  ILT.D  The
 Andhra  peasant  is  not  able  to  sell  his
 tobacco  at  all  because  the  IL.TD  has
 formed  certain  grades  There  are  13
 gtades  of  tobacco  They  purchase
 only  the  first  three  grades,  the  best.
 What  happens  to  the  rest,  we  do  not
 know.  The  peasants  have  accumulated
 so  much  of  tobacco  today  that  they  are
 almost  in  ruin.  It  is,  therefore,  that
 the  Andhra  peasants  have  been
 requesting  the  Government  for  a  long
 time  that  this  grading  system  should
 be  stopped.  You  ean  have  three
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 grades  I  hear  that  in  America  they
 have  only  three  grades.  How  is  it
 that  in  India  a  foreign  company  like
 the  IL.T.D.  with  a  complete  contre]
 over  the  market  has  come  forward  to
 create  3  grades?  The  first  three  are
 purchased  and  the  rest  is  left,  The
 Government  must  be  able  to  give
 immediate  protection  to  them.  I
 would  only  say  that  the  best  course
 would  be  for  the  State  itself  to  inter-
 vene  in  the  tobacco  trade  as  it  did
 once,  I  think,  24  years  ago,  and  see
 that  the  peasants  get  the  proper
 market  which  they  require  and  the
 proper  price  which  they  should  have.

 Then,  I  would  only  remind  the
 Moimster  of  the  sad  phght  of  the  jute
 growers  in  our  country.  It  so  happen-
 ed  unfortunately  that  the  Government
 did  not  intervene  in  time  and  the
 result  was,  the  jute  industralsts
 together  controlled  the  prices.  It  is
 not  a  free  market.  We  are  being  told
 that  there  is  a  free  market  in  this
 country  There  is  no  free  market  in
 this  country  for  certain  goods  that  are
 produced  by  the  peasants  There  is  a
 monopoly  market  का  this  country.
 This  monopoly  market  has  ruined
 the  jute  grower  and  the  tobacco
 grower  We  know  that  quite  a  num-
 ber  of  agricultural  commodities,
 pepper,  cocoanut,  turmeric  and  other.
 things  have  fallen  below  the  produc-
 tion  price  and  the  peasants  today  are
 finding  themselves  in  difficulties.  The
 most  serious  trouble  that  the  whole
 country  is  facing  today  is  the  com-
 plete  breakdown  of  the  purchasing
 capacity  of  the  people,  of  the  can-
 sumers  who  are  mostly  peasants
 in  this  country,  Their  consuming
 capacity,  their  purchagmg  capa-
 city  has  been  reduced  to  such  an
 extent  that  the  increased  production
 in  our  country  is  not  finding  sometimes
 the  increased  market  that  ia  essential.
 As  a  matter  of  fact,  I  should  only
 read  in  the  end  a  small  sentence  from

 Viswa  Bharati  University.  Reviewing
 the  condition  of  a  village  in  956  they
 say,  unless  there  are  certain  social
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 eonditions  which  could  be  brought
 about  in  this  country,  unless  we  are
 able  to  give  greater  attention  both  in
 the  matter  of  production  and  market-
 ing  and  changes  in  special  relations,
 ‘we  cannot  produce  a  new  life  in  the
 villages  They  say,  though  there  has
 been  abolition  of  the  zamindari  system,
 “it  has  no  yimble  impact  on  their
 economic  resources  and  their  economic
 resources”,  ete  It  says,  “neither  the
 structural  organisation  of  production
 for  the  social  leaderstup  in  our
 hierarchical  structure  has  undergone
 any  major  change”  in  these  ten  years
 of  our  policies  which  are  being  imple-
 mented  only  m  talk  and  not  m  action
 This  Ministry  w  one  of  the  most  im-
 portant  Ministries  not  only  because  it
 is  concerned  with  all  the  people  in  the
 country  but  also  because  it  is  the  base
 on  which  any  Plan  has  to  be  imple-
 mented  I  hope  the  Government  will
 enunciate  proper  policies  Not  only
 that  I  hope  the  Government  =  will
 educate  the  people  on  its  own  policies
 and  act  up  to  them  with  much  greater
 vigour  and  conviction  than  what  they
 have  done  so  far  Now  they  have
 sabotaged  State-trading  in  foodgrains I  hope  that  they  will  not  do  the  verv
 same  thing  as  regards  land  reforms
 and  other  social  reforms  that  are  ex
 pected  to  be  implemented  in  this  year
 as  has  been  promised  by  the  ruling
 party  itself

 Shri  Asoka  Mehta:  The  Minister,  on
 more  than  one  occasion,  has  claimed
 that  this  year  we  are  having  a  record
 crop  It  is  true  that  this  year  the  crop
 promises  to  be  very  good  But,  I
 beheve  we  would  be  making  a  mis-
 take  if  we  consider  it  as  a  record  crop
 for  the  very  simple  reason  that  even
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 figures  Absolute  figures  have  got  to
 be  viewed  against  certain  develop-
 ments  that  are  taking  place  and  I  am
 therefore  surprised  that  the  Minister
 should  have  looked  at  the  figures  only
 in  terms  of  their  absolute  number
 Every  year,  merely  to  mark  time,  we
 require  about  8  lakhs  tons  more  of
 foodgrains—merely  to  mark  time  If
 any  macklog  is  to  be  made  up,  if  any
 improvement  ts  to  be  made  as  far  as
 the  food  requirements  of  our  country
 are  concerend  or  if  prices  are  to  be
 brought  down  of  course  a  greater
 effort  will  be  necessary

 ‘When  we  look  at  this,  we  find  in
 the  last  ten  years  :f  the  figures  are
 to  be  believed  the  area  under  culti-
 vation  undoubtedly  has  mereased  by
 about  22  millon  acres  If  the  figures
 are  rehable,  that  is  an  achievement  for
 which  the  country  can  legitimately  be
 satisfied  But  there  has  not  been  a
 marked  improvement  as  far  as  the
 yield  is  concerned  Here  as  else-
 where  it  needs  to  be  remembered  that
 we  have  reached  a  stage  where,  as
 one  authority  has  put  it  it  is  proba-
 ble  that  in  the  future,  the  loss  im
 cultivable  land  or  at  least  in  the
 fertiht.  will  be  about  as  great  as  the
 gain  unless  heroic  conservation  and
 expansion  measures  are  undertaken
 On  8  previous  occasion,  I,  together  with
 some  other  Members  had  raised  the
 question  of  finding  out  what  has  been
 the  net  improvement  im  irngaton
 potential  in  the  country,  particularly
 in  minor  irrigation  I  then  pointed
 out  Sir  that  both  the  figures  for
 gross  irrigation  and  net  irmgation
 should  be  made  available  We  are
 publishing  figures  only  for  gross  irm-
 gation  J]  pointed  out  how  such  a
 provision  tends  to  be  deceptive  We
 have  the  report  saying  that  on  soil
 erosion,  है है 15  schemes  have  been  taken
 up  and  that  es  lakhs  acres  will  benefit
 by  this  scheme  For  the  same  year,
 how  many  acres  of  land  have  become
 eroded’  This  is  the  gross  figure  The
 net  figure  will  be  difficult  to  deter-
 mine  On  a  previous  occasion  I  point-
 ed  out  how  in  the  Punjab,  on  the  one
 hand  they  have  been  improving  im-
 gation  facilities  while  on  the  other
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 hand,  water-logging  hss  been  en-
 croaching  upon  fertile  lands  available
 for  agriculture  It  is  absolutely  neces.
 sary  that  both  sides  should  be  brought
 forward  If  the  report  is  to  be  mean-
 ingful,  and  2f  the  Minister  is  not  to  be
 musled  by  his  own  figures,  he  should
 try  to  place  before  himself  both  the
 gains  made  as  well  as  the  loss  suffered
 during  the  year

 The  production  figure  has  got  to  be
 8  moving  target  and  in  terms  of  anv
 achievement  we  must  remember  that
 the  gross  figure  is  likely  to  be  decep-
 tive  and  the  key  figure  ४  that  of  the
 net  advance  These  are  two  prelimi-

 I  have  to  make  them  from
 time  to  time  because  I  find  that  when
 these  matters  appear  in  the  reports
 these  facts  are  either  not  kept  m  view,
 or,  even  if  the  persons  concerned  are
 aware  of  them,  no  effort  is  made  to
 bring  them  to  the  attention  of  those
 who  are  poing  to  read  these  reports

 On  the  question  of  prices,  it  is  truc
 that  prices  have  started  coming  down
 m  some  parts  of  the  country  We  have
 learnt  from  our  mistakes  m  the  past
 Certain  fall  in  prices  has  occurred  in
 certam  parts  of  the  country  The
 Government's  policy  of  purchase  has
 started  providing  some  kind  of  pnce
 support  and  one  would,  therefore,
 say  that  we  have  learnt  something
 from  the  mustakes  that  we  had  made
 im  the  past

 In  this  connection,  Sir,  I  would  hke
 to  invite  the  attention  of  the  House  to
 Page  4  of  the  Report  of  the  Muinisirv
 of  Food  and  Agriculture  In  page  4
 you  find  the  index  numbers  of  whole-
 sale  prices  of  foodgrains  from  August.
 3957  to  January,  959  It  covers
 probably  about  eighteen  months.  In*
 that  short  period,  Sir,  you  will  find
 that  very  sharp  fluctuations  hav-
 taken  place.  There  have  been  rises
 and  falls  Fluctuations  ang  variations
 have  been  very  marked  We  have
 been  told  that  one  of  the  policies  that
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 the  Government  wants  to  pursue  is
 that  of  price  stabilisation  What  %
 being  done?  What  steps  are  being
 taken  to  introduce  element  of
 Stability?  This  Report  itself  shows
 that  in  a  bref  period  of  eighteen
 months  there  have  been  sharp  fiuctua-
 tions  It  has  gone  upwards  and  down-
 wards  Now,  there  are  various  reasons
 for  it  IT  am  aware  that  for  every
 movement,  upward  and  downward
 reasons  can  be  put  forward  One  can
 say,  looking  back  over  these  fiuctua-
 tions  for  the  last  so  many  years  that
 almost  for  every  fluctuation  some
 leason  can  be  put  forward  We  have
 to  find  out  uf  institutional  changes  can
 ‘oe  imate  पाद  och  policy  Urenges  om
 tiated  wherebv  these  fluctuations  can
 be  reduced  Now,  this  was  one  of  the
 questiong  that  the  Foodgrains  Enquirv
 Committee  wa.  asked  to  go  into  It
 had  made  two  recommendations  One
 was  chr  it  the  Foodgrains  Stabilisation
 Organ  sa  ion  to  which  I  shall  come  in
 8  minute  «and  the  other  was  about
 price  stub  i  ation  Board  The  sugges-
 tron  «tow  price  stabilisation  Board
 has  '  »  completely  neglected  I  do
 not  kn  what  alternative  the  Gov
 ernment  has  I  have  already  said  that
 to  some  extent  the  present  policy  of
 Purchase  »  having  good  effect  It
 nas  already  been  stated  by  the  Gov-
 ernment  that  there  a:c  all  kinds  of
 difficuities  and  dangers  in  this  policy
 of  pre  fixation  Even  if  Co-
 opera‘.ves;  come  up,  it  has  been  sug-
 gested  that  there  will  always  be  a
 certain  imount  of  pressure  from  cer-
 tain  Jtctors  in  the  country  to  see  tha!
 the  prices  ate  fixed  at  a  higher  level
 So,  this  question  of  fixing  prices  at
 the  proper  level  is  a  matter  that
 bristles  with  difficulties  These  things
 can  either  be  done  by  some  kind  of
 an  independent  Board  supported  by  an
 Advisory  Committee,  or,  it  can  be
 done  by  Government,  or  by  the  Parta-
 ment,  as  is  done  in  Sweden  If  it  is
 done  by  Govertiment  then  again,  the
 Question  comes  up  before  Parllamen!
 Now,  therefore,  it  is  felt  that  the
 fixation  of  prices  for  the  agricultura!
 Produce  is  likely  to  become  increasing-
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 ly  difficult  because  of  various  pres-
 sures  that  will  be  exercised  and  there-
 fore  it  becomes  necessary  to  think  out
 #  machinery  which  would  be  insulated
 to  the  extent  possible  against  such
 pressures  In  this  respect  the  Govern-
 ment  seems  to  be  talking  with  two
 voices  Care  has  to  be  taken  to  sev
 that  these  pressures  do  not  influence
 price  fixation  There  is  a  considerable
 amount  of  diffidence  about  the  wav  the
 pr.ce  fixation  policy  is  going  to  work

 Government  invited  almot  thr
 entire  and  perhaps  the  inadequatelv
 informed  opposition  of  various  force-
 in  the  country  against  itself  In  a
 matter  sensitive  like  that  of  price  fixa-
 tion,  I  think,  Government  ‘should  trv
 to  get  support  from  all  sections  befor;
 It  announces  any  policy  ang  before  it
 starts  with  price  fixation

 Then,  Sir,  regarding  State  Trading
 certain  announcements  have  been
 made  I  am  surprised  to  find  that
 The  Prime  Minister  had  set  up  a
 Committee  consisting  of  some  Mem-
 bers  of  this  House,  including  some  on
 this  side  This  js  a  Committee  before
 which  major  questions  of  food  policy
 are  to  be  brought  up.  I  happen  to  be
 a  member  of  the  Committee  We  were
 assured  that  before  any  decision  on
 these  matters  is  taken  the  Committee
 will  be  consulted.  The  whole  idea  was
 to  settle  these  questions  outside  the
 arena  of  partie,  and  politics  and  to
 bring  them  on  a  table  where  serious
 discussions  could  take  place,  where
 the  necessary  information  could  be
 provided  beforehand  to  people  be-
 longing  to  the  ruling  party  as  well  as
 the  Opposition  parties.  I  am  surpris-
 ed  to  find  that  certain  decisions  have
 been  taken  and  certam  polcy  an-
 nouncements  have  been  made  here
 without  taking  the  trouble  of  con-
 vening  this  Committee.  Is  this  the
 way  in  which  the  so-called  High
 Power  Committee  of  this  House  are
 going  to  be  treated?

 Shri  A  FP.  Jain:  J  mav  inform  the
 hon,  Member  that  this  is  only  a  prov:-
 sional  scheme.  It  has  been  put  before
 the  National  Development  Council,  and
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 ut  had  also  been  before  the  House.
 I]  may  inform  the  hon  Member  that
 the  scheme  will  again  come  up  before
 the  Committee  and  any  suggestions
 coming  from  the  Committee  will
 receive  due  consideration,

 Shri  Asoka  Mehta:  As  far  as  the
 duestion  of  State  tradimg  in  food-
 grains  is  concerned.  it  has  had  a  very
 chequerea  career  In  September  last
 year,  this  suggestion  was  summarily
 dismissed  by  the  Food  Minister  In
 November,  1958,  :t  was  suddenly  ac-
 cepted  We  do  not  know  what  deve-
 opments  took  place  in  between  Now.
 yn  April,  है१...) क  fhe  provisional  scheme,
 whatever  it  is  waters  down  consi-
 derably  whatever  was  accepted  at
 Jeast  m  princip!e  in  November.  958

 Going  through  the  statement  that
 the  hon  Minister  has  made,  and  try-
 ing  to  understand  the  scheme  as  it
 has  been  evolved,  I  am  reminded  of
 what  used  to  be  said  in  9]9  or  920
 about  progressive  realisation  of  res-
 ponsible  government  m  fulness  of  time
 in  this  country.  Here  4  a  scheme
 which  promises  us  that  there  will  be
 progressive  realisation  of  socialisation
 in  the  trade  in  foodgrains  in  the  ful-
 ness  of  time

 Now,  the  marketable  surplus  m
 India  ws  calculated  at  38  to  20  million
 tons  Rice  is  about  9  to  0  million
 tons,  and  wheat  is  about  3  million
 tons  In  1958,  the  total  purchases
 made  by  Government  amounted  to
 nalf  a  million  tons  Out  of  a  market-
 able  surplus  of  8  to  20  million  tons
 our  total  purchases  were  half  a  mil-
 jion  tons  Is  this  sufficient  to  enable
 Government  to  exercise  strategic
 control?  We  do  not  know  how  much
 more  they  are  going  to  purchase  this
 year

 But,  here  again,  let  us  look  at  the
 position  of  the  storage  facilities,  be-
 cause  without  storage  facilities  you
 cannot  put  through  a  policy  of  socia-
 usation  of  wholesale  trade  in  food-

 grains  It  has  been  estimated  by
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 those  who  are  entrusted  with  that
 task  that  storage  facilities  to  the  tune
 of  8  million  tons  would  be  needed
 Im  1988,  storage  facilities  for  76,000
 ton,  were  complefed  I  leave  it  to
 you,  Sir,  to  deade  how  many  years
 ४  will  take  to  build  up  the  storage
 facilities  for  5  million  tons,  if  this  is
 the  rate  at  which  we  are  to  progress
 In  ‘1959,  xt  is  said,  storage  facilities
 for  2°90  lakh  tons  are  under  construc-
 tion  or  are  likely  to  be  taken  up  for
 construction  On  a  liberal  estimate,  at
 this  rate,  it  will  take  twenty-five  years
 before  we  shall  have  the  storage
 capacity  for  5  million  tons

 That  was  whv  I  sad  that  this  seem-
 ed  to  be  a  policy  of  progressive  reali-
 sation  If  that  is  the  policy,  one  should
 make  it  clear,  because  then  we  shall
 not  be  evoking  or  arousing  oppoution
 and  resistance  My  hon  friend  read
 out  just  now  the  speech  that  Shri
 बा  R  Masani  made  the  other  day  at
 a  conference  of  merchants  dealing  In
 foodgrains  I  was  present  at  that  con-
 ference  I  wanted  to  know  how  the
 merchants  felt  I  knew  and  I  found
 that  they  were  zreatly  excited,  thev
 were  greatly  agitated:  they  were  ex-
 etted  and  agitated  when  nothing  was
 going  to  happen  nothing  very  much
 was  going  to  hapoen  which  need  ex-
 cite  or  agitate  But  we  agitate  the
 people  on  both  sides  fmends  who
 want  that  there  should  be  certain
 changes  feel  amtated  when  thev  find
 that  those  changes  are  promised  and
 nothing  happens  then,  there  are  those
 who  get  agitated  because  they  are
 opposed  to  theie  changes  I  do  not  cav
 who  is  nght  and  who  is  wrong  that
 is  immaterial  but  there  1s  no  point  In
 agitating  both  ades  and  getting  noth-
 ing  done  at  the  end  of  it  That  seems
 to  be  a  policy  where  Government  are
 anxious  fo  have  the  largest  number  of
 people  arraved  against  them  I  just
 eannot  understand  ai  government
 whose  main  purpose  is  to  mobilise  the
 rsaximum  possible  ill-informed  कार
 position  against  them  If  that  kind  of
 situation  arises,  the  responsibility  Hes
 squarely  an  those  who  are  today  sit-
 ting  on  the  Treasury  Benches.
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 capacity  of  one  million  tons,
 gre  expected  to  come  up  This
 pace  at  which  we  are  going,  an
 these  warehouses  are  being
 provide  facilities  to  traders  These
 warehousing  corporations  were  set  up
 to  provide  faciffitfes  fo  growers  We
 are  told  now  that  the  growers  are
 not  coming  forward  to  take  advant-
 age  of  it  What  is  wrong  with  all
 these  things?  If  these  facilities  are
 going  to  be  taken  advantage  of  by
 the  trades,  then  there  is  no  point  in
 our  saving  that  our  polcy  is  to
 socialise  the  trade  in  foodgrains
 because  as  I  say,  to  enuneciate  a
 policy  and  to  undermine  it  or  to  per-
 mit  it  to  get  undermined  ig  to  invite
 opposition  from  both  sides

 In  this  foodgrains  trade,  a  dyarchy
 hac  been  introduced  now  The  pur-
 chases  will  be  made  on  behalf  of
 Government  and  also  on  behalf  of
 the  traders  themselves  This  dvyarchy
 m  foodgrains  trade  ig  likely  to  be
 disastrous  This  dvarchy  is  hkely  to  be
 very  disturbing  because  this  parti-
 cular  system  if  IT  am  not  mistaken
 was  thoroughly  examined  by  =  the
 Thirumala  Rao  Committee—my  bon
 friend  is  there—in-  95]  or  952
 Again,  subject  to  correction  by  my  ‘hon
 friend,  Shri  Thirumala  Rao  who  head-
 ed  that  committee  and  produced  a  verv
 valuable  report  at  that  time—I  hope
 he  will  my  something  on  this  subject
 later  on—that  committee  came  to  the
 conclusion  in  the  light  of  all  available
 experiences  that  that  particular
 system  was  not  desirable  I  know
 there  are  influential  people  in  this
 Government,  who,  for  the  last  =  ten
 years,  have  been  trying  to  foist  that
 programme  upon  Government.  Every

 Hadbipe
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 “We  fee]  that  step  by  step  condi-
 tions  should  be  created  so  that  in
 the  course  of  the  next  three  or
 four  years,  the  foodgrains  stabili-
 sation  organisation  may  be  in  a
 position  to  control  a  substantial
 portion  of  the  wholesale  trade  in
 the  country.".

 considering  the  rate  at  which  my  hon.
 friend  is  going,  I  say  it  will  take
 twenty-five  years.

 Shri  A.  P.  Jatu:  The  point  is  whe-
 ther  the  hon.  Member  has  advocated
 dyarchy  or  not.

 Shri  Asoka  Mehta:  It  ali  depends.
 After  all,  you  may  say  there  was
 dyarchy  when  the  interim  government
 was  formed,  but  that  dyarchy  was  of
 a  besically  different  nature  from  the

 ates  i  ft
 Ee to

 whether  these  returns  are
 ehecked  up  and  any  kind  of
 cant  conclusions  being  drawn;
 those  in  authority  do  not
 know  this.  Well,  this  is  the

 should  we  do?
 might  be  asked,  as  the  Food  Minister

 धप ti

 ll

 a what  is  to  be  done.  I  would  say
 there  are  only  a  limited  number
 districts  where  there  is  a  marked
 plus  in  rice  or  wheat.  I  know  in
 statemert  that  he  made
 Minister  has  said  that  the

 E  under  |
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 22  to  5  districts,  as  far  as  rice  and
 wheat  are  concerned,  a  different  policy
 a  comprehensive  policy,  a  comprehen-
 give  approach,  can  be  made.  I  am  not
 satisfied  with  the  explanation  that  he
 has  given  or  the  arguments  that  have
 been  put  forward  in  the  statement
 that  he  made  here  about  his  objection
 to  a  corporation.  It  may  be  that  a  cor-
 poration  for  the  whole  country  may
 or  may  not  be  possible  but  for  these
 limited  areas,  I  believe  a  corporation
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 is  likely  to  serve  the  purpose  better,
 unless,  of  course,  the  hon.  Minister  is
 confident  that  in  the  next  three  years
 all  the  co-operatives  that  we  are
 anxious  to  create  in  the  country  are
 going  to  come  up.  We  cannot  link  up
 the  different  reforms,  one  with  the
 other.  If  you  link  them  all  together
 and  if  in  any  particular  sphere  or
 particular  sector  the  reforms  tend  to
 fall  behind  schedule,  then  everywhere,
 all  along  the  hne,  you  find  that  the
 progress  is  hampered.

 It  would  be  a  good  thing  if  we  can
 achieve  integrated  progresss,  but
 looking  at  the  results,  looking  at  the
 way  we  have  been  functioning  in  the
 wR  ven  to  ywélve  years,  3  Amini  very
 much  if  there  is  even  a  single  Mem-
 ber  in  this  House  who  will  get  up  and
 say  with  a  clear  conscience  that  we
 have  the  strength,  the  means,  the
 vision  and  the  determination  to  move
 forward  in  an  integrated  way  If  that
 is  so,  where  there  is  this  kind  of
 lukewarmness  al]  round,  would  it  not
 be  better  not  to  link  up  some  of  these
 things  so  intimately  and  so  compietely
 that  our  failure  on  one  front  may
 result  in  our  failure  in  other  fronts
 also?  I  would  therefore  say  that  on
 both  these  points,  the  need  have  in-
 tensive  State  trading  in  limited  num-
 ber  of  districts  and  the  advisability
 of  having  one  or  more  corporations
 for  that  purpose,  need  to  be  gone  into
 once  again.  I  am  glad  to  know  from
 the  hon.  Minister  that  the  suggestions
 be  has  made  are  of  a_  tentative
 character,  and  I  hope  and  trust  that
 the  matter  will  be  given  further  at-
 tention.

 I  would  be  failing  in  my  dutv  if  I  did
 not  invite  the  attention  of  this  House
 to  something  which  the  Public  Ac-
 counts  Committee in  Bombav  has
 recently  pointed  out.  The  Public  Ac-
 counts  Committee  in  Bombay  went
 into  a  particular  deal,  a  deal  for  pur-
 chasing  10,000  ton;  of  jowar,  worth
 about  Rs.  29  lakhs  and  this  particular
 deal,  was  entered  into  by  the  Govern-
 nent  of  Bombav  because  the  Govern-
 ment  of  India  had  recommended  the
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 name  of  &  particular  firm.  Later  on
 when  enquiries  were  made  it  was
 found,  in  the  words  of  the  committees:

 “The  Madhya  SBharat  Govern-
 ment,  however,  informed  the  Bom-
 bav  Government  that  they  could
 not  help  them  in  the  matter  as  the
 firm  wae  not  registereq  in  their
 State  The  Government  of  India
 also,  when  the  matter  was  taken
 up  for  enquiry,  informed  the  Bom-
 bay  Government  that  there  was
 no  such  firm  in  existence.

 “The  departmental  representa-
 tive  who  appeared  before  the
 Committee  explained  that  since
 tne  ‘hrm  was  reconmentet  फक  ‘tie
 Government  of  India,  and  as  the
 Tates  and  other  terms  and  condi-
 tions  had  already  been  settled  by
 them,  the  Bombay  Government
 Waa  only  required  to  enter  into  a
 formal  agreement  with  the
 agents.”.

 The  Government  of  India  was  sup-
 posed  to  have  checked  it,  but  later
 on  it  was  discovered  bv  the  Govern-
 ment  of  Bombav  that  no  such  firm
 existed  and  the  Government  of  India
 also  could  do  nothing  about  3t.  The
 Committee  therefore  comes  to  the
 conclusion:

 “Strangely  enough,  no  attemot
 also  seems  to  have  been  made  to
 inquire  of  the  Government  of
 India  as  to  the  circumstances  in
 which  the  firm  which  was  not  in
 existence  came  to  be  recommend-
 ed  by  them.  Perhaps  the  Public
 Accounts  Committee  of  the  Lok
 Sabha  may  also  look  into  this
 matter”

 I  am  raising  this  question  for  a  very
 simple  reason.

 Shri  A.  P,  Jain:  What  report  is  that?

 Shri  Asoka  Mehta:  The  latest  re-
 port  of  the  Public  Accounts  Commit-
 tee,  Bombay  State,  1958-59,

 Whether  our  Public  Accounts  Com-
 mittee  will  go  into  it  or  not,  I  do  not
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 ikmow,  but  the  hon.  Minister  should
 go  into  it,  because  the  scheme  which
 we  are  adopting,  as  I  said,  envisages
 m@  certain  dyarchy,  There  is  goimg  to
 be  no  machinery  for  direct  purchases
 or  only  a  limited  machinery  for  direct
 purchases,  and  great  care  has  to  be
 taken.  If  that  care  is  not  taken,  we
 shall  find  similar  complaints  coming
 up  in  future.

 In  the  limited  time  that  ie  at  my
 disposal,  I  would  just  like  to  say  that
 this  scheme  is  linked  up  with  this
 whole  question  of  co-operatives.  The
 question  of  co-operatives  has  been
 made  somewhat  confused  and  cam-
 plicateg  by  the  controversy  that  is
 being  carried  on  about  joint  farming.
 I  have  no  desire  to  go  into  that  con-
 troversy  just  now,  but  I  would  like  १०
 draw  attention  to  the  suggestions  for
 agricultural  self-sufficiency  that  were
 recently  made,  before  this  controversy
 was  stirred  up,  by  Sir  B.  P.  Singh,
 Roy,  Shri  C.  H.  Bhabha,  Shri  Tulsidas
 Kilachand  and  Shri  B.  M.  Birla  On
 page  9  they  say  that  they  recom-
 mend  tractors  for  use  to  improve  our
 cultivation.  Then  they  say:

 “The  difficulties  in  using  these
 tractors  in  smal]  holdings  of  land
 will  also  have  to  be  worked  out.
 This  aspect  wil]  have  to  be  dis-
 cussed  and  decided  on  the  village
 unit  level  where  it  should  be  pos-
 sible  by  mutual  agreement  to  en-
 sure  that  a  group  of  farmers  with
 land  holdings  up  to  00  acres  mey
 be  enabled  to  make  use  of  tractors

 an  arrangement  under  which  a
 group  of  farmers  with  requisite
 land  is  able  to  come  together  with
 proper  demarcation  of  land  and
 removal  of  barriers  in  order  to
 utilize  the  facilities  for  scientific
 farming  *

 These  gentlemen,  before  this  con-
 troversy  came  up,  looking  at  this  pro-
 blem  in  a  non-political,  detached
 manner,  also  came  to  the  conclusion
 that  some  kind  of  removal  of  bound-
 aries  or  demarcations  will  become
 necessary  if  agriculture  was  to  be  im-
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 proved  I  am  saying  this  just  for  this
 reason  that  the  whole  problem  of
 building  up  co-operatives  in  India  is
 getting  bedevilled  today  by  this  con-
 troversy,  a  controversy  which,  to  my
 mind,  is  unreal  because  neither  are
 those  on  the  Treasury  Benches  an-
 xious  just  now  to  put  through  these
 changes,  nor  are  those  opposing  them
 so  vehemently  from  this  side  of  the
 House  really  vehement  in  their  oppo-
 sition  because  their  own  colleagues
 only  a  few  months  back,  when  this
 controversy  had  not  come  up,  made
 more  or  less  the  same  kind  of  sug-
 gestions  that  some  others  have  been
 making  today.

 This  particular  controversy  has  re+
 aulted  in  side-tracking  attention  from
 the  more  important  question  of  deve-
 loping  our  co-operatives.  because  this
 question  is  intimately  linked  up  witn
 the  development  of  State  trading  in
 foodgrains,  and,  I  would  say  that  it
 is  amazing  that  so  far  there  has  been
 no  response  from  the  Government  to
 the  very  strong  criticisms  that  have
 been  made  by  those  who  are  engaged
 in  the  co-operative  movement  against
 the  recommendations  of  the  Law  Com-
 mussion  on  the  co-operative  law,  as  to
 what  kind  of  law  has  to  be  created

 I  have  seen  recently  the  working
 party's  report  that  has  been  produced
 on  the  co-operatives  in  the  country.
 A  large  number  of  co-operatives  are  m
 a  very  weak  state.  Simultaneously
 we  have  to  embark  upon  a  double
 programme,  a  programme  of  expansion
 and  a  programme  of  consolidation.  st
 is  a  two-pronged  attack,  @  two-
 pronged  attack  where  consolidation
 will  have  to  be  given  much  greater
 importance  than  expansion,  because
 there  is  no  point  in  expanding  unless
 we  are  sure  that  the  fabric  that  is
 being  created  will  be  strong  enough
 to  stand  the  various  burdens  that  are
 going  to  be  thrown  upon  it

 I  think  this  whole  question  of  what
 kind  of  legal  framework  3  going  to
 be  provided,  what  kind  of  powers  are
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 ratives  is  set  at  rest.  I  hope  that,  that

 Food  and  Agriculture.  Consequently,

 Shri  Satya  Narayan  Sinha:  On  the
 l0th  there  is  an  Investiture  ceremony

 for  E  §  हु  5  2

 Shri  Braj  Raj  Singh  (Firorsbad):
 The  notice  is  very  short.

 Shri  Satya  Narayan  Sinha:  The
 Rehabilitation  Ministry  have  not  mucb
 to  say  about  it

 is  bra.

 DEMANDS  FOR  GRANTS—contd.

 Monsray  or  Foop  ann  AGRICULTURE—
 contd.

 ।  राम  सुभग  चहु  (सहसराम)  :

 अध्यक्ष  महोदय,  यह  मेरे  लिये  एक  समाचार
 था  कि  हमारे  ऐसे  भी  भच्छे  भण्छे  दोस्तों  ने,
 जैसे  कि  भी  प्रशोक  मेहता  जी  हैं,  एक  शोर
 तो  सरकार  को  यहू  राय  दी  कि  स्टेट  ट्रेडिंग
 जारी  की  जाय,  शौर  उन्होंने  बताया  कि  यह
 राय  सितम्बर,  १६५५८  में  दी  गई  थी,  भौर

 दूसरी  ओर  मार्च,  १६४६  में  बे  उस  जल्से

 में  शरीक  |. ह  जो  कि  इस  चीज  का  चिरोब

 करने  के  लिये  किया  गया  था  ।

 Shri  Asoka  Mohta:  May  I  correct
 my  hon.  friend?  I  did  not  sympathise

 should  go  and  listen  to  what  they
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 has  gone  only  to  lsten  to  their  ad-
 vice.  If  somebody  goes  to  Tibet  to
 listen to  the  Chinese  people, that  will
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 ब  मैं  इस  बात  पर  भरा  रहा  हू  कि  भी
 तक  जो  बातें  कही  गईं  उनमें  ज्यादातर

 शाथ  समस्या  के  बारे  में  कही  गईं  ।  कैसे
 खाद्य  का  उत्पादन  बढ़ाया  जायेगा,  इसके
 बारे  में  मी  तजवबीज  दी  गईं  लेकिन  इतनी

 ज्यादा  नहीं  जितनी  कि  दी  जानी  चाहिय  |
 झाज  हम  लोगों  की  समस्या,  और  सरकार

 भी  कहती है  कि  उन  लोगों की  समस्या,
 इसलिये  विकट  होती  जाती  है  कि  हमारी
 झादबादी  बढ़नी  जाती  है  1  इस  बात  को  में
 भी  मानता  हू  कि  प्राबादी  बढ़  रही  है  भौर
 प्रति  दस  वर्ष  करोड़ो  की  श्राबादी  बढ  रही
 है।  सन्‌  १६४१ से  १६५१ तक  इसमें  १३  २
 प्रतिशत  की  वृद्धि हई  छेकिन  यदि  हम  दूसरे

 देशों  में  जो  आबादी  की  वृद्धि  हुई  है  उसको
 देखें  तो  इससे  हमें  हिचकने  की  ज़रूरत  नहीं
 है  I  सन्‌  १८७१  से  १६२१  तक,  भारत  में
 झाबादी  की  वृद्धि  हुई  ५२  प्रतिशत,  इसी
 समय  के  दौरान  ब्रिटिश  भाइल्स  में  हुईं
 xe  प्रतिक्षत,  जापान  में  हुई  १२०  प्रतिशत
 शौर  भमरीका  में  हुई  २३०  प्रतिशत  ।  यहां
 यह  कहा  जा  सकता  है,  चाहे  भाप  भूमि  के
 उत्पादन  करने  की  क्षमता  के  लें  या  हमारी
 अचवा  सरकार  की  उत्पादन  करने  की  अमता,

 कि  हमारी  उत्पादन  को  बढ़ाने  की  शपित  सीमित
 है  इसलिये  उत्पादन  जोरों  से  नहीं  बढाया  जा
 सकता  लेकिन  यह  भी  मैं  बहुत  ज्यादा

 मानने  को  तैयार  नहीं  हु  -  यदि  हम  भाबादी
 के  लिहाज  से  देखें  तो  जितनी  हमारी  बढ़ती
 हुई  भावादी  बढ़ती  है  उत्तको  खिलाने  के  लिये

 हमको  ve  मिलियन  टन  धनाज  को  बरुरत
 थी  सन्‌  text  में  और  करीब  चदर

 मिलियन  टन  की  जरूरत  होगी  सन्‌  १६६०-
 ६१  में  t

 २६  तारीख  के  स्टेट्समैन  में  निकला
 था  कि  एक्सटेंशन  कमिश्नर  की  रिपोर्ट  जो

 है  कि  इस  बर्द  हमारा  उत्पादन  ७०  मिलियन
 टन  होगा  ।  यानी  इस  ष  जो  उत्पादन

 होगा  बहु  जो  हमारा  लक्ष्य  निर्धारित  किया

 शया  था  द्वितीय  पचवर्षीग  फेजना  में,  #  पये
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 करीब  ४  मिलियन  ह-:. ह  कमर  होगा  ।  हमारे
 लिये  करोब  ७३  या  ७४  मिलियन  टन  झनाज

 होना  चाहिये  था  जो  कि  करीब  द 6  मिलियन
 टन  कम  हुप्रा  ।  और  आागे  यदि  हम  देखें
 तो  हमको  सन्‌  १६६१  में  ८५  मिलियन  टन
 झनाज  चाहिये  और  सन्‌  १६७१-७२  में
 ६६  मिलियन  टन  झनाज  चाहिये  ।  भ्रगर

 हम  सन्‌  १६७१  को  छोड़  भी  दें  तो  क्‍या  हम
 इस  लायक  हैं  कि  हम  एक  या  दो  वर्षों  में
 पना  उत्पादन  बढ़ा  कर  cy  मिलियन  टन
 नाज  पैदा  कर  सकें  ।  जब  हम  इस  चीज
 को  प्रोर  ध्यान  देते  हैं  तो  सोचते  हैं  कि  क्‍या

 हमारी  शक्ति  ऐसी  है  ?  हमारे  मित्र ने  सभी

 कहा  था  कि  कोई  आदमी  इस  सदन  में  है
 जो  कांशिएन्शमसली,  ग्रोपत  हार्ट  से  कह  सके

 द. /  are  having  a  clear  vision  about
 hen  में  तो  स अता  हूं  कि

 The  people  of  India  are  quite  com-
 petent  and  they  are  having  a  very
 clear  vision,  if  they  are  only  freed
 from  the  theoreticians  of  this  country.
 By  ‘theoreticians’  I  do  not  mean  any-
 body,  I  mean  everybody.

 Shri  Hem  Barua:  It  is  a  general
 staternent.

 Dr.  Ram  Subhag  Singh:  They  may
 be  on  any  side  including  that  of  Shri
 Barua.

 Shri  Hem  Barua:  I  know  that.

 Shri  Braj  Eaj  Singh:  (Firozabad):
 What  about  the  Food  Minister  and  his
 Deputies?

 Dr,  Ram  Subhag  Singh:  Yes.

 wa  सवान  यह  उठता  है  कि  हस  लीज  को
 कीते  किया  जा  सकता  है  जो  रिपोर्ट  २९
 तारील  को  निकली  थी,  उसमें  दिया  हुमा
 है:

 “Reports  of  harvests  from  most
 of  the  nine  States  where  the  drive
 for  higher  production  of  Rabi
 foodgrains  was  launched  in  Sep~

 tember  indicate  at  least  20  per
 cent  increase  in  production  now
 coming  to  a  close,”

 इसे  पढ़  कर  मुझे  बढ़ी  खुशी  हुई  कि

 रबी  कैम्पेत  के  कारण  यह  वृद्धि  हुईं  1  अगर
 उसकी  वजह  से  यह  वृद्धि  हुई  तो  मैं  उसकी
 पूजा  करूंगा  शौर  चाहूंगा  कि  इस  कम्पन
 को  ज्यादा से  ज्यादा  तरक्‍्कौ  दौ  जाय  सरकार

 की  शोर  से  भौर  जनता  की  शोर  से  ।  छेकिन
 धगर  इस  कैम्पेन  के  कारण  वृद्धि  नहीं  हुईं
 तो  क्या  होगा  ?  क्‍योंकि  जब  सन्‌  १६५३-
 ५४  में  अच्छे  सानसूत  के  कारण  उत्पादन
 में  वृद्धि  हुईं  तब  भी  सरकार  या  प्लैनिंग

 कर्मीश्षन  यह  दावा  करने  लगे  थे  कि  पहुं  वृद्धि
 हम  लोगों  के  इरिंगेशन  की  बढ़ाते  से  शौर
 अच्छे  अच्छे  उत्पादन  के  तरीकों  को  बहाने
 से,  अच्छे  सीड्स  के  देने  से  हुई  है  t  चाहे
 भगवान  की  कृपा  से  ही  यह  वृद्धि  हुई  हो
 लेकिन  ऐसा  दावा  करने  बाले  बहुत  से  लोग
 बड़े  हो  जाते  हैं।  ऐमी  हालत  में,  भष्यञ्ष
 महोदय,  मै  चाहूंगा  कि  झाप  ऐसे  स्टेटमेंट्स
 की  छानबीन  करा  लिया  करे  क्‍योंकि  जो  बड़े
 बड़े  उच्चाधिकारियों  की  शोर  से  स्टेटमेंट
 दिये  जाते  है  उनमें  हम  लोग  भी  शामिल  हो
 जाते  हैं  1  प्रौर  जो  बात  कही  गई  यदि  बहू
 सत्य  है,  यदि  केवल  इस  कंम्पेन  से  ही  २०
 प्रतिशत  को  वृद्धि  हुई  है  तो  भौर  किसी  बौम्पेन
 की  जरूरत  नहीं  है  |  इसके  अलावा  दूसरी
 कैम्पेन  भी  हम  चला  सकते  हैं  -  बहरहाल
 इसे  में  यहो  पर  छोड़ता  हूं  ।  मैं  चाहता  हूं
 ज्यादा  से  ज्यादा  तरक्की  हमारे  उत्पादन  में
 हो  भगर  उसमें  सचमुच  हमारी  कैम्पेन

 सहायता  पहुंचा  सकती  है  t

 मेरी  समझ  से  उत्पादन  बढ़ाते  के  लिये
 स्टेट  ट्रेडिंग  में  भाज  कोग्मापरेटिव  इल्स्टि-

 दपूचानल  बेन्जेज  लाने  की  ज्यादा  से  ज्यादा
 OER  है  t  लेकिन  झगर  कोई  समझे
 कि  यह  किसी  झफमर  को  निमुकत  कर  दे
 धौर  उससे  प्रदेश  था  जिले  या  1,  में  उत्पादन
 बढ़  जायंगा,  तो  मह  भसम्भव  सी  चीज  है  1
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 की  जा  सकती  हैं,  वे  की  जाती  हैं।
 कुछ  बड़े  किरान  भी  सरकार  से  यह  सहायता
 आसानी  से  ले  सकते  हूँ  ।  लेकिन  छोटे  द्ोटे
 किसान  जो  हिन्दस्तान  के  एक  कोने  से  दूसरे
 कोने  तक  कोप्मापरेटिव  फारमिंग  करते  हैं
 उनको  यह  सहायता  नहों  मिल  पाती  ।  हम
 देखते  है  कि  एक  किसान  जिसके  पास  एक
 बैल  है  वह  दूसरे  किसान  के  साथ  मिल  कर

 हल  बलाता  है  झा  दो  तोन  चार  किसान  मिल
 कर  हल  बबलाते  हूँ  ।  में  लोग  कोश्रापरेटिय
 ढ्ग  से  काम  करते  हैं,  लेकिन  कोई  कोशभ्राप-
 रेटिव  डिपार्टमेंट  उनकी  मदद  करने  नहों
 धाता  ।  मदद  तो  दूर  रही  उनको  समस्याश्रो
 का  प्रध्ययत  भी  नहीं  किया  जाता  ।  अध्ययन
 किया  जाता  है  बड़े  बह  लोगो  को  फार्म्स

 का,  चाहे  वह  कोझ्मापरेटिन  हो  या  न  हो  ।

 थौर  उनके  फेच्योर  से  किसान  का  कं्योर
 सापा  जाता  है  कि  कोम्रापरेटिव  फाभिंग

 सफल  नहीं  हो  सकता  तो  में  इन  चीजो  को

 ग़लत  समझता  हू  |  अ्रगर  सचमुच  कोर्ट  चाहता

 है  कि  इन्स्टिटयूशनल  चेन्जेज  हो,  भौर

 सबको  ag  wren  चाहिरे,  तो  झाप  सब-

 सिवटेंद  होट्डिंग्ट  को  बदलें  झौर  चाहे  बड़े

 Demands  CHAITRA  Mw,  388i  (SAKA)  for  Grants  TOZ0G

 at  फार्म  बनायें,  लेकिन  यह  काम  केवल
 हवाई  कल्पना  से  नहीं  हो  सकता  ।  कहाँ
 भी  घान  का  खेत  मेंड  तोहने  से  नहीं  होगा  ।
 धान  के  श्षेत  में  मे ंको  जरूरत  हमेशा  रहेगी
 क्योकि  पानी  को  जेरने  को  जरूरत  हातो  है।
 हा  गेहू  की  खेती  उस  तरह  से  हो  सकतो  है  t
 कछेकिन  उसमें  मो  जब  आप  ४०  हाें  पावर
 का  ट्रेक्टर  चलायेंगे  तो  ४०  जोडी  बैल  बेकार
 हो  जायेंगे,  ४०  हल  चलाने  वाले  बेकार  हों
 जायें।  पात्रता  पिलाने  वाले  बेकार  हो  जायेंगे
 यह  भी  झापकों  सोचना  चाहिये  ।

 झाज  करीब  २७०  मिलियन  एकड़
 जमीन  हमारे  जोत  में  है  जिसमें  से  मुश्किल  से
 २०  परसेंट  सिंचाई  वाली  जमीन  है  1  इस
 २०  प्रतिशत  भिचाई  वानों  मूमि  में  भो  यह
 समव  नहों  है  कि  एक  हजार  ए  कह  का  केविल
 होल्दिंग  बताया  जा  सके  जिसमें  दो  दो  तोन
 तीन  इच  पानी  बराबर  रह  सके  ।  बहुत
 हेवेनप्ड  देशों  में  शायद  यह  छेविल  सम्भव

 हो  सके  लेकिन  यहा  तो  अ्रसम्भव  है  ।  इस
 मामले  में  हम  नुवसीदास  किलाचन्द  के
 दिमाग  से  काम  नहों  कर  सकते  और  ने
 उन  लोगों  को  राय  से  काम  कर  सकते  हैं
 जो  दूसरे  देशों  को  बात  कहते  हैं  ।  मान

 लोजिये  कि  कैकोताल  में  कोई  खेतो  करना

 चाह  तो  वहा  बड़ें  खेत  कपे  सम्भव  हो  सकते

 है  ।  जहा  मैदान  में  सवाई  वानो  मि  है
 बहा  मुमकिन  है  कि  यह  कुओ  सम्भव  हो  सके  1
 लेकिन  धान  के  लिये  यह  तरोका  ठोक  नहों

 हो  सकता  t  ag  के  लिये  किया  हुद  तक  डाक

 हो  सकता  है।  लेकिन  उसके  लिये  नमो  बहुत
 बड़े  खेत  बनाने  में  कठिताई  होगो 1

 मेरे  विचार  में  जरूरत  इस  बात  की  हैं

 कि  हमें  छोटों  छोटो  मप्तोतों  को  खांज  करनो

 चाहिये  क्योकि  जब  तक  हमारे  दुम्ववानिंड

 नहों  धुररेगे  तब  तक  हमारा  स्वाइन  नहीं

 बढ़  सकता  ।  हमें  करालिडेशत  भी  करना

 होगा  हालाकि  इपनें  भो  हम  प  पवोरों  को

 बहुत  ब्या,  सुक्ते है  है।  धनी  TR  ३७९
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 पसिलियन  जमीन  में  से  जिस  पर  कि  हुमारें
 यहां  खेती  होती  है,  कंबन  १६  मिलिबत
 जमीन  का  कंसालिडेशन  किया  गया

 है  ।  हमको  झपने  यहां  ve  धौर  ६०  हार्स
 पावर  क ेट्रेक्टर  नहीं  चाहिये  हमको  तो  छोटे
 छोटे  ट्रेक्टर  बनाने  चाहिये  जैते  कि  जापात
 में  बनाये  गये  हैं  ।  उनका  |  थोड़ा  होता

 है,  एक  झावमी  उनको  चला  सकता  है  ।
 फिर  ाप  देखें  कि  हमारे  यहां  कितने  ऐसे
 थांव  है  जिनमें  कि  एवरेज  में  एक  हजार

 एकड़  लेती  की  जमीन  हो  ।  जब  हमारे  यहां

 इतने  बड़े  गांव  ही  नहीं  है  तो  फिर  एक  हजार
 एकड़  के  फार्म  कैसे  हो  सकत ेहै  ।  भ्रमरीका
 झौर  कनाडा  में  महू  सम्भव  हो  सकता  है  |
 कताड़ा  में  एवरेज  होल्डिंग  र३ेड  एकड़
 का  हैं।  पर  यहां  पर  तो  ५  एकड़  से  कम

 के  करीब  MER  vale  होल्डिंग  है  H  तो

 इसमें  यह  सारी  बातें  सोचनो  समझनी  होंगी  ।

 फिर  खाद  का  सवाल  है  ।  हमारे

 यहां  धरती  में  से  जो  शक्ति  हर  साल  निकल
 जाती है  उसको  प्रा  करने  के  लिये  हमें  चार
 मिलियन टस  शाद.  बाहिये  ।  पर  इस  बारे

 में  तो  किसी ने  भी  नहीं  कहा है  कि  हम  इतता
 रासायनिक  साद  पैदा  कर  सकते  है  1
 तो  फिर  खाद  कंसे  दिया  था  सकता  है

 हमारे  यहां  ओ  गोबर  ज्े  रुप  में  खाद  होता  है
 डउसका  ४०  प्रतिक्ष। हम  बला  2%  है  ।
 झगर  इसके  लिये  कोयला  सबरदीट्यट  के
 तौर  १९२  दिया  जा  सके  तो  बह  लाद  काम

 हा  शकता है है  फिर  सिंचाई का  सवाल  है  1
 में  कहता  हूं  कि  खेत की  उपज  बढ़।ना  उस

 खमय  तक  मुष्किल  है  जब  तक  कि  एप्रीकल्बर
 एिपार्टभेंट  शिक्राई  झादि  तमाम  जरूरी
 ग्ीजों  को  भ्पने  सामने  न  रखे  |
 यें  क्षेत्री  के  लिये  मस्य  जरूरी  सारी  बीजें

 किसान  को  दी  जायेंग  तभी  उसका  उत्पादन
 बढ़  सकता  हैं  ।

 34308

 फिर  हमारी  कैटिल  वैल्थ  कौ  भी  ave

 है|  हमको  उनकी  भी  ठोक  देख  श्ल  करनी

 चाहिये  1

 हमारे  यहाँ  जमीन  पर  बहुत  बड़ी  संख्या
 में  लोग  निर्भर  कर  रहे  हैं।  हमारे  यहां  एक  मौ

 एकड़  पर  डेढ़  सौ  प्रादमी  मिर्मर  करते  हूँ
 य  कि  दूसरे  देशों  में  दस,  पांच  या  छः  झादमी
 इतनी  अमीन  पर  निर्भर  करते  है  1

 प्रथा  hrs.

 {Ma.  Dervrr-Sraaxm  in  the  Chair}

 we  हमको  इतने  झादमियों  को  शती  पर
 सपोर्ट  करना  है  किर  भी  हमारे  यहां  यह  हालत
 है  कि  कही  कोई  कारणाना  बनता  है  चा
 कोई  योजना  बनती  है,  जैसे  कि  सिंदरी  का
 कारणाना  या  भाजरा  मंगल  गा  बांध,  तो  उस
 जांबी  से  जो  किसान  हटाये  जाते  हैं  उनको
 काम  नहीं  मिलता  ।  मैं  स्टेट  एंटरप्राइज  के
 भामले  में  किसी  का  ताम  नहीं  लेना  चाहता
 छेकिन मे  देखता  हूं  कि  स्टेट  एंटरप्राइज  में
 व्यापारियों  की  क्षबित  बहुत  बढ़ा  दी  गई  है  ।
 ्याज  हम  देखते  है  कि  झगर  कोई  व्यापारी
 बाजार  में  गड़बड़  करता  है  तो  उसको  शान्त
 कर  सकते  हैं  ।  लेकिन  गर  उसी  को
 आरी  स्टेट  की  ताकत  मित्र  जायेगी  तो  उसको
 नियंत्रित  करना  असस्भव  हो  आयेगा  |

 तो  इस  भवसर  पर  इसलिये  मैं  इस  बात  का

 बहुत  मजबूती  से  समर्थन  करता  हूं  कि  गांव
 गांव में  कोझापरेटिव का  मिर्माण  हो  जिसका
 बोडवदाने  शौर  भमारकेटिंग  दोषों  से  सीधा
 सम्बन्ध  हो  ।  डेकिन  यह  काम  केबल  eat

 बहाल  कर  देने  &  नहीं  हो  सकता  ।  उस
 ग्रवरया में  तो  कैसा  ही  काम  होगा  जैसे  कि
 मास्को  को  [ई  मर्वे  भेजे  गये  वे  धारे  के  तारे

 टीक  नही  थे  फर  उस  मामले  की  बाद भी  गहीं

 हो  पायी  t  तो  भयावह रक  शप  से  इन  सर  चीजों
 को  शोर  बदम  बढ़ाना  चांहय  ौर  सब  से
 ना  जरूरत  है  अमीन  की  कवेरा  oie
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 को  बढ़ाने  की  भौर  इसके  लिये  मृक्य  रूप  से
 विचाई  की  अरूरत  है  |  झगर  हम  चार
 मिल्तिपण  कैमिकल  फरटिलाइजर  नहीं  दे
 सकते,  श्रीन  मेस्योर  काफी  मात्रा  में  नहीं  दे
 सकते  तो  हमको  गोबर  को  अचाने  के  लिये
 लाने  का  कोयला  देगा  चाहिये  ताकि  गोबर
 को  साद  के  रुप  में  काम  में  लाया  जा  सके  t
 पर  यह  काम  भ्रांसानी  से  नहीं  हो  सकता  |

 इस  दिशा में  ठोस  काम  करना  होगा  d  हमारे
 किसान  में  पैंदाबार  बढ़ाने  की  बहुत  दाग्बत

 है  प्रगर  उसकी  छोटी-छोटी  जरुरतों  को

 धृश  किया  जाये  और  उसकी  कठिनाइयों  को

 डूर  किया  जाये  |  कहा  जाता  हैं  कि  हमारे
 गहाँ  सन्‌  QEKANL  में  १७  प्रतिशत  खेती
 की  अमीन  में  दरिगेक्षन  होता  था  t  उसको

 पहली  योजना  में  बढ़ा  कर  Ue  मिलियन
 कर  दिया  जायेगा  धौर  बसरी  पंच  अर्वीय
 मोसना  में  उसको  ३०  मिलियन  कर  दिया
 जायेगा  |  टेगिन  झापने  जहां  महरो  या  ट्युथ
 बैल  सगाये  हैं  उनका  उपयोग  करने  में  आज
 बिसान  fenfrsrar  है  हमारे  पास  इन
 लोगों  की  हजारों  दरस्वाहों  ्ाती  है  कि

 नहर  के  शशिया  में  नाजायज  कार्ंगाई  हो
 रही  है,  ट्पूबबल  एरिया  में  समय  पर  पानी

 नहीं  मिलता  !  बल  मैं  इरिगेदान  मिनिस्टर
 से  कह  ग्हा  था  कि  नहर  के  एरिया  में  ऐसा
 होता  है  कि  एक  किशान  को  १२  श्यया  देना

 है  पर  उसके  पास  परणा  झाता  है  ५७  *पये
 का।  भ्रद  धाप  उसके  दिमाग  की  उद्विम्नता
 को  समझ  सकते  हैं।  जब  तक  उसका  परभा
 टीक  महीं  हो  जायेगा  बह  परेशान  रहेगा
 शौर  झपना  काम  टीक  से  नहीं  कर  सकेगा
 तो  ाप  देखें  कि  इस  बाटों  से  कितनी  afe-

 माई  एक  छोटे  किसान  को  हो  सकती  है  I

 cre  हमःरी  सरकार  काती  है  भर
 प्लानिंग  कमीशन  भी  कहती  है  कि  हमने
 इतने  ट्यूबर्वेल  लगा  दिये  है,  इतने  बाघ  बना
 द्यि  है।  लेकिन  हसित  यह  है  कि  ट्युरैल
 चलाने  के  लिये  विजली  नहीं  मिल  रही  है
 ौर  आंधों  के  पानी  के  लिये  गहरे  नहीं  बन

 for  Grante  TOo30g

 रही  हैं ताकि सस  पानी  का  सदृपयोग हो  सके  ।
 झौर  उन्पादन  बढ़  सके  t  re  झाप  देखें
 fe  रेहन्द  बांध  एक  हेड  साल  में  बन  कर
 तैयार  होने  वाला  है  शौर  उसका  पानी  सोस
 में  गिरेगा  पर  सोन  पर  प्रभी  तक  बाय  नहों  बने
 रहा  है  जिसकी  चर्चा  प्रथम  'पचर्पीय  योजना
 में  ही  थी  -  इस  कारण बाद  में  पनेकों  बजेडे  उठ
 ह, अ  हो  सकते  हैं।  उस  की  नहरे  बन  कर  तैयार

 है।  उन  से  झाठ  लाल  एकड़  जमीन  की
 सिलाई  हो  सकती  है।  मैं  यह  कहना  चाहता
 हूं  कि एक  झौर  रिहूंद  डैम  बना  दिया,  लेकिन

 दूसरी भोर  सोन  बांध  नहीं  बनाया,
 तो  को-भाडिनंटिड  ढंग  से  काम  नहीं  होगा  |
 हम  देखते  है  कि  लोगों  के  खाने  को  मात्रा
 कम  होती  जा  रही  है,  बर्षोंनि  cw  उपलब्ध

 नहीं  प्रति  ब्यक्षि  एक  झौंस  अधिक
 अन्न  देने  के  लिये  दो  मिलियन  टन
 शन  की  जरूरत  हैं।  एक  हज़ार  स्ववायर
 माहल्ड  में,  रिहृंद  डैस  के  पानी  का  उपयोग

 सोन  बान्घ  को  बना  कर  कर  सकते  है,  इससे
 दो  मिलियन  टन  उत्पादन  ax  सकेगा  t
 केकिन  कठिनाई  यह  है  कि  वैसे  को-आडिनेटिड
 थिकिंग  का  झभाव  हैं।  धझाज  को-प्राडिने-
 टि  चिकिंग  की  झ्ावश्यकता  है  |  वहां
 पर  के  रोड्ड  पर  पुल  होने  से  कोयरा  इधर
 पहुंचाया  जा  सकता  है,  जो  कि  झाज  तक
 संभव  नहीं  हो  रहा  था।

 सेठ  भोधिम्द  दास  (जयसपुर  )  ४
 उपाध्यक्ष  जी,  इस  समय  देश  से  जो  स्थिति

 है,  उस  की  दृष्टि से  हमें  मानना  होगा  कि

 झषिक  प्रन्न-उत्पादन हमारे  देश  की  सब  से
 बड़ी  समस्या है  शौर  जब  तक  इस  समस्या  का
 हम  किसी  ने  किस,  प्रकार  हल  नहीं  करते,  तब

 तक  हम  चाहे  कितनी  ही  पंच-दर्षोय  योजनाएं
 बनाते  जायें,  उन  में  हमें  सफलता  प्राप्त  नहीं

 हो  सकती  IT  जिस  समय  प्रयम  पंच-वर्षीय

 बोजना  समाप्त  हो  कर  हितीय  पंच-वर्षीय

 योजना  हमारे  सामने  धाई,  उसी  समय  मैंने

 एक  बात  कही  थी  कि  द्वितीय  पंच-वर्षीक'
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 [te  गोविन्द  दात्त]
 योजना  में  भ्रधिक  प्रन्न-उत्पादन  की  तरफ़
 और  छेती  को  उन्नति  की  तरफ  सब  से  पहले
 ध्यान  त  दे  कर  जो  उद्योग-पंधों  की  प्रगति
 की  तरफ़  ध्यान  विया  गया  है,  यह  ग़लत
 बात की  गई  है।  भैंते  यहां  लोक  सभा  में  भी

 कहा था  और  बाहर  भी  नि  दन  किया  था  |
 मैं ध्रादा  करता हूं  कि  परब  जैसे-जैसे  तृतीय
 'पंच-वर्षीय  योजना  बनने  का  समय  झाता  जा

 रहा  है,  इस  बात  पर  सब  से  अधिक  ध्यान

 दिया  जायेगा,  हम  फिर  उस  शलत  रास्ते

 नहीं  जायेंग,  जिस  रास्ते हम  द्वितीय  पंच-
 वर्षीय  योजना  के  समय  गये  थे  भौर  तृतीय
 पंच-वर्धीय  योजना  में  हम  सब  से  अधिक  भ्यान
 शती  शौर  अझपिक  भध्न-ठत्पादन  कौ  घोर  देंगे  t

 wet  तक  लेती  भौर  प्रश्न-उत्पादन का
 श्रदन  है,  वहां  तक  अनेक  बातें  हैं,  जिन

 की  तरफ  हम  को  ध्यान  देना  भावश्यक  है।
 में  अपने  मित्र  wre  राम  सुभग  सिंह  से

 बिल्कुल  सहमत  हूं  कि  मोटे  तौर  से  देखा

 जाये,  तो  अधिक  प्रन्न-उत्पादन  के  प्रहन  पर

 हमें  सब  से  ज्यादा  सिंचाई  की  ओर  ध्यान
 देना  है।  सिचारई की  हम  ने  बड़ी-बड़ी
 योजनायें  बनाई,  करोड़ों  रुपया  उसे  पर
 च  किया,  परन्तु  सब  से  अधिक  ध्यान
 देता  होगा  हम  को  छोटी  सिचाई  को  योज-
 नाभों  पर  और  श्भी  से  इस  तरफ  हम  को
 ध्यान  दे  कर  झपनी  तृतीय  पंच-वर्षोय  योजना
 में  सबसे  ज्यादा  महत्व  छोटी  सिचाई  की
 बोजनाशों  को  देना  है।

 दूसरा  प्रइन  खाद  का  है।  में  वेज्ञानिक
 शाद के के  विद्ध  नहीं हू ।  कई  लोगों का
 इस  सम्बन्ध  में  मत-भेंद  है,  परन्तु  हमारे
 यहां भी  थोड़ी  बहुत  खेती  होती  रही  है--
 श्षभी  भी  होती है  --  पभौर  मैं  उस  मत  से

 सहमत  नहीं  हूं,  जो  यह  कहता  है  कि
 वैज्ञानिक  खाद  के  लम्बे  दौरान  में  उत्पादन
 ।  जाता है।  परन्तु  उसी  के  साथ  केवल
 वैज्ञानिक खाद  से  हमारा काम  नहीं  होने

 वाला  है  t  हम  को  कम्पोस्ट  खाद  भी

 आाहेये  भौर उस  में  बर  का  सब  से  अधिक
 महत्व है  है।  नमी  ढा»  राम  सुभग सिंह  ने
 कहा  कि  गोबर  का  चालीस  प्रतिशत  जलाने
 के  काम  झाता  है।  ow  बात  है  1  ठेकिन

 हमारे  यहां  पर  गोबर  के  कुछ  गैस  के  प्लॉट
 निकले हैं।  एक  जोड़ी  बैल  के  गोबर  के
 लिये  जो  प्लान्ट  लगाया जाता  है,  उत्त  पर
 सिर्फ  co  रुपये  लगते है

 थी  शरण  Wo  बव :  _  ह ३ अ  इपये  1

 लेड  गोबिन्द बात  :  हमारे  यहां  ६०
 रुपये  में  बना  है  घौर  मैं  कृषि  मंत्री  जी  के
 बंगले पर पर  उस  प्लान्ट को  लगा  कर  सिद्ध
 कर  सकता  हूं  कि  to  रुपये  में  बन  जाता

 है  1

 who  रण दीर  तिह  (रोहतक)  :  हमारे
 बंगले  पर  भी  लगवा  दीजिय े।

 उपाध्यक्ष  महोदय  :  इस  बात  की
 जानकारी  कैसे  हो  कि  मिनिस्टर  साहब  का
 बनाया  हा  प्लान्ट  कैसा  हैं  भौर  मेम्यर

 साहब  का  कंसा है
 ?

 थी  ‘@omo da:  मेंतों  कबूल  करता
 हूं  ।

 लेढ  गोविन्द  बास :  इस  प्रकार के
 ब्लान्ट  सगाने  चाहिये,  जिस  से
 गोबर  जलाने  के  काम  भी  भा  सकता  है  भ्रौर
 डससे  खाद  भी  बन  सकतो  है  ।  उससे
 जो  गैस  निकलती  है,  उस  से  इंधन  का  काम
 निकल  सकता  है  धौर  गोबर  &  का  वैसा
 बचा  रहता है  ।

 भ्रथिक  अन्न-उत्पादन  के  लिपे  छोटी

 सियाई,  बाद  शौर  अच्छे  बीजों  की  भ्ावश्यकता

 है  भौर  जिस  की  सब  से  धधिक  भावशयकता

 है,  मुझे  इस  बात  का  खेद  है  कि  धर्मी  तक
 भी  सरकार  का  ध्यान  उस  घोर  नही  जा  रहा
 है।  वह  प्रहन है  गाय  का  ।  मैं  हमेशा

 इस  बात  को  कहता रहा  हुं  भौर  जड़  हक  यह



 हल  नहीं  हो  जायगा  और  जब  तक  मैं

 रहूंगा,  तब  तक  हमेशा  इस  बात  को

 रहूंगा।  गाय  के  प्रत  को  भ्रभी  भी

 दृष्टि  के  देखा  जा  रहा  है।  गाव

 4

 है. ह

 की,

 {

 3  सास्कृतिक  शौर  ;

 ब्लर  a  i  q
 प्राप्त  प्  हम  को  बारह  वर्ष  हो  गये  ।

 का  एक  युग  बीत  गया  भौर

 हम  हैं  कि  यह  प्रश्न  भव  तक  सुलझा
 नहीं  है।  इतना  ही  नहीं, वह  भ्रधिक  से
 झषिक  उलहता  जाता  है  धौर  जटिल  होता
 जाता  है  1

 444

 पहले  गोवध  के  सवाल  को  लीजिये  ny

 ag  सर्वविदित  है  कि  मैं  सम्पूर्ण  गोवध-
 बन्दी  का  पक्षपाती  हूं,  परन्तु  यदि  इस  प्रइन
 को  एक  प्रोर  रख  दिया  जाये,  तो  भी  प्रश्त

 यह  है  कि  क्या  उपयोगी  पशुधों  को  भी
 रक्षा  बिना  गोवध-बन्दी  के  हो  सकती है  1
 मैं  प्रनेक  बार  इस  बात  को  सिद्ध  कर  चका
 हैं  कि  उपयोगी  पशुप्रो  को  रक्षा  भी  गोवज

 के  कतई  बन्द  होने  पर  ही  सम्भव है  d

 कहा  जाता  है  कि  स्वराम्य  के  बाद  जहा  तक
 शोवध  का  सवाल  है,  वह  कुछ  कम  होता
 जा  रहा  है।  यहू  दात  भी  गलत  है  1

 पहली  बात  चमड़े के  निर्यात  के  सम्बन्ध में
 सीजिये--  te¥g-wu  में  कुल  W,¥s 000
 शमदों  का  निर्यात  हुभा  था,  जिसमें

 Qieoo  गामों  का  चमड़ा  या  शोर

 LRecee  बछड़ों  का  चम  था  ।

 REMLHT  में  यह  स्पा  ६४,००,०००  तक

 पहुं  गई  जिस  में  से  TR, XR,000  बड़ों  का
 चमर  वा  और  ¥W4,0  2,000  गायों  का
 गमा  था  7  POR S  में  यह  सशया

 करीब  F0,00,008  तक  पहुंच  गई,  जिस  में
 से  BU, ce,coe  बचछुदों  का  भरा  था

 धो  र  ५३,६२,०००  गायों  का  अमड़ा  था  |

 रद  एड  य-प्राप्सि  क ेसमथ  चमड़े  का  निवाग

 Ale  coo  या  शौर  नी  दस  वर्ष  के  बार

 ३१९१  -१६  में  बहू  §0,00,000  तक
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 पहुंच  गया  झौर  उसमें  ब जडों  का  चमड़ा

 २६,००,०००  Ht  मैं  यह  जानता  चाहता

 हूं  कि  कया  अछेरे  भनृपयोगी  कहे  जा  सकते

 हैं।  इस  के  सिवा  जित  गायों  का  चमश

 जाता  है,  वे  गायें  भच्छी  से  अच्छी  होती  हैं  q

 शोमास  का  निर्यात  यहा  पर  बन्द  हो  गया  था  t

 eat  गये  २८  मार्च  को  ही  एक  प्रश्त  का

 उत्तर  देते  हुये  कृषि  मंत्री  जो  ने कहा  —

 “The  export  of  beef  was  ban-
 ned  wth  effect  from  llth  May,
 i954  except  ag  shipped  stores.  It
 was  placed  on  O.G.L.  from  8th
 July,  952  in  pursuance  of  the
 export  drive  initiated  by  the  Gov-
 ernment  थी  int’.

 क्या  यह  हमारे  लिये  लज्जा  की  बात  नहीं  है
 कि  स्वतन्त्र  भारत  से  गोमांस  झाज  भी  बाहुर
 जाता  है  और  पाकिस्तान  को  जाता  है  ?

 मैं  तो  समझता  हूं  कि  पाकिस्तान  को  इस  देश

 &  गोमास  जाता  हमारे  लिये  चुल्लू  मर  पानी

 मैं  डूब  मरने  की  चोड़  है  1

 क्री  an  राज  &लिह  :  कोौत-कौत

 हबेगा  इसमें  ?

 सेठ  गोबित्यद  ma:  आप  बम्बई,
 कलकत्ता,  मद्रास  झादि  में  कसाई  खानो  को

 देखें  ।  वहा  पर  उपयोगी  पशुभों  का  बय

 किया  जा  रहा  है  ।

 झाप  निरुषयोंगी  पशुमों  को  बात  को

 ही  लीजिये,  उनको  त  को  लीजिये  जिन

 को  बेंकाम  पशु  कहा  जाता  है।  विशेषज्ञों  की

 राय  है  कि  हमारे  यहा  पर  जितने  पशु

 है  उनमें से  केवल  दो  परलेंट हो  बेकाम  हैं।

 फिर  इन  बेकाम  पशुमों  को  भी  अगर  गोसदनों

 में  रखा  जाये  तो  इन  पर  व्यय  होगा  वर्ष भर
 में  केवल  ३०  रुपये  झौर  उनसे  गोबर  अादि

 हमको  मिलेगा  ४५  रुपये  मुल्य  का  तथा  चमड़ा

 मिलेगा बहू  झलय से  है  1

 बंडित  मुगोशयर  दस  उपाध्याय  (प्रताप-

 गढ़)  :  गोबद्ध  का  इस  विभाग से  क्या

 सम्बन्ध  हैं  ?

 सेठ  गोविस्थ  अब  तक  बेल न
 हों,  जायें  ने  हो  धोर  तब  तक  बेलों  बौर



 £0309  Demands  APRIL  7,  2969  है...  Grants  29339

 [सेठ  गोविन्द  दास]

 शारयों का  खाद  न  हो,  तब  तक  धापके  यहां पर

 $  का  मसला  हस  नहीं  हो  सकता,  फूड
 पैदा  नही ंहो  सकता ।  मैं  समहता हूं  कि
 यह  बहुत  बड़ा  अमर  है  कि  प्रधिक पन्  उत्पादन

 से  गोबड  का  कोई  सम्बन्ध  नहीं है।  भ्रधिक
 ह, द  उत्पादन से  जिस  श्रीज़  का  |. ड  से
 झषिक  सम्बन्ध  है,  बहू  योवद्ध से  है  v
 इस  बास्ते  गोबर को  रोकना एक  दम
 झतिवाये  है  |

 इसके  साथ  ही  साथ  नसल-सुधार की
 घोर  भी  धापका  ध्यान  जाना  आाहिये  ।

 झाप  कहते  हैं  कि  नसस-सुधार हुआ  है  ।

 में  समझता हूँ  कि  सुधार  की  बात  हो  दूर,
 बिगाड़ हुआ  है।यह  इसी  से  सिद्ध  हो  जाता
 है  कि  हमारे  यहां  दूध  का  उत्पादन घटा  है  ।
 १६४०  थें  करीब  ५२  करोड़ मन  द््भ  होता
 था।  १६५५-५६ में  वह  ४७  करोड़  मन
 रह  गया  1  (१६४१  थें  एक  गाय  प्रतिवर्ष

 ४१३  पाउंड दर्भ  देती  थी,  भव  देती है  ३६१
 पाउंड  ।  यह  सब  क्यों हुआ  है  ?  इसमें
 विधोषज्ञों  की सब  से  बड़ी  गलती  है।
 हमार ेये  विशेषज्ञ कोई कोई  पपनी  विशेष  राय
 नहीं  रखते  ।  एक  समय  हनकी एक  राय
 होती है,  दूसरे  समय  इनकी  दूसरी  राव
 हो  बाती है।  ऐसे  विशेषज्ञों कों  अब  इस
 अकार  के  प्रहन  सौंपे  जाते  हैं  तव  उनमें  सुधार
 न  हो  कर  बिगाड़ होता  है।  मैं  एक  बहुत
 बड़े  विक्षेष्ष  का  नाम  छे  रहा  हूं,  श्रीमान्‌

 जी  हैं  जिन  का  नाम  प्राण  नाथ  नंदा
 ये  सरकार  के  एक  बड़े  विशेषज्ञ  मानि

 हैं।  teve-¥o  में  जब  एक
 डिबेलेपमेंट  कमेटी  बनी,  जिसका  मैं  भी  एक
 इदरय था  पौर  मेरे  मित्र  टाकुर  दास  भागेव
 थी  भी  उसमें  थे  और  नंदा  जी  भी  थें.  on

 aa  थोचिल्द  बास :  थी  वहीं,  नै
 धपने  भाप  को  विशेष नहीं  मानता  हूं  ।
 मंदा जी जौ  विशेषज्ञ के  कप  में  में  भौर  में  एक
 TOT  सदस्य  के  रूप  में  था

 पंडित  ककुर  दास  चार्भेष  (हिसार)  :
 थे  उत्त  कमेटी  में  नहीं  था  ।

 सेड  भोषिस्द  ure:  ाप ग  होंगे  >

 Ue¥e-ve  में  इत  गंदा  जी  ने  उसके

 एक  विद्येषज्ञ  मैम्बर  की  हैसियत  के  इस  बात
 पर  हस्ताक्षर किये  थें  कि  इस  देश  में  गाय  का
 परवन  हस  होने  के  सिये  हमें  गोवड  कते
 बन्द  करना  चाहिये  ।  PERK-RE  में
 जब  एक  दूसरी  कमेटी  बनी  श्री  गंदा  जी  के
 ही  समापतित्व  में,  तो  उन  विधोषज्ञ  महोदय  की
 विक्षेष राय.  बदल  गई  बौर  यद्यपि  गस  कमेटी
 के  ट्म्सें  झाफ  रेफेंस  में  गोबद्ध  का  विषय  नहीं
 था,  लेकिन  खींच  तान  कर  इस  विषय  को
 लाया  गया  भौर  १६४७-४८  की  राय के
 ठीक  खिलाफ  उन्होंने  यह  राय  दी  कि  इस
 देश  में  गोबद्ध  होना  चाहिये  |  इस  देश
 को.....

 ली  शुनशुनबाला  (भागलपुर)  :  भाष

 मैम्बर  में,  भापने  उत  को  इस  बारे  में  ष््या

 नहीं  कि  ष्यों  वह  दूसरी  राय  दे  रहे  हैं  ?

 लेह  चोजिन्ददास  :  में  इस  कमेटी

 का  मैम्बर  नहीं  था,  पहली  कमेटी
 का  बैम्बर

 था  1  ऐसे  विशेषज्ञों से  भगवान  हमारी
 सरकार  शौर  इस  देश  को  बचाये  ौर  इस

 कार के  विशेषज्ञों  की  राय  पर  प्रभर  हमारी

 सरकार भौर  हमारा  देश  चलता हैं  तो  इसके
 अधिक  शौर  कौन  सी  जेद  की  बात  हो  सकती
 है,  कोई  नहीं  हो  सकती।

 सम्त  में  संक्षेप  में  मैं  भापके  सामने  गुल
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 इतने  चे  बीत  जाने  पर  भी  सरकार  की  कोई

 कि  खादी  भौर  दामोद्योग  के  सदृश  ही
 शोसंबर्धन  एक  स्टेच्युटरी  बाडी हो  जानी

 चाहिये  ।  ब्बौचा  शुक्षाव यह है यह  है  कि  गोचर

 भूमि  की  रक्षा  भौर  सिंचाई से  बरसीम,
 रिजका,  मेंगोलु,  गिनी  प्रादि  चारे  की  उत्पत्ति

 चाहिये  मौर  एसी  नसलें  तैयार  होनी
 को  बयूभल  परपञ  की  नसल

 झच्ष्छा  दूध  देने  बाली  गायें
 और  अ्रऊद्वी  खेती  करने  के  लिये  मच्छे

 जेरा  झाठया  सुताव  हैं  कि
 जो  पशुधों  के  लाश  पदार्थ  हैं,

 निर्यात  बन्द  होना  चाहिये  ।  साथ

 के  यातायात  में  रेल  के  किराये  में  कमी

 होगी  चाहिये  :  मेरा  भन्तिम  सुझाव  है  कि
 १६५५  की  जो  एक्सपर्ट  कमेटी  थी,  उसकी

 म

 4,

 लिन के

 में  कह  रहा  हूं,  मैं  िरो्ट  के  बारे  में धौर
 ०  गकी  राय  के  बारे  में  कह  रहा  हूं  .  .

 ह...  Grants  2932

 क्च  उपपंत्रो  (भी  बोन  To  छृष्णप्या)  :
 wre  तो  भहितावादी  हैं।

 सेठ  शोजिन्व  स:  में  कह  रहा  हूं  कि
 रिपोर्ट  और  विशेत्ज्ञों  की  राय  को  गाहा  जा
 सकता  है।  में  गलती  कर  गया  प्रगर  मैं
 उनको  हीं  कह  गया  ।  भौर  १६४७-४८
 की  हमारी  जो  समिति  थी,  उसकी  जो  राय
 थी,  उसके  प्रनुसार  काम  होना  चाहिये

 इन  सब  बातों  के  साथ  ही  साथ  गो
 जिकित्सा  का  समुचित  अगन्भ  होता  चाहिये।

 झन्त में  में  कहूंगा  कि  गायों  जी,
 राष्ट्रपति  जी,  विनोबा  जो,  दयानन्द  जो,
 मदन  मोहन  भमालव्रीय  जी,  लाला  लाजपत
 राय  जो,  भ्रादि  के  गाय  के  सम्बन्ध  में  जो
 विचार  हैं  उनको  सभो  जानो  हैं।  पर  में
 यहा  अपने  भाषण  का  शन्त  कल्गा  1  जवाहर-
 साल  नेहरू  जो  की  ज बनों  के  उद्धरण
 पड़  कर  मालूम  होगा  कि  उन्होंते  गाय  के
 बारे  में  क्‍या  कहा  है  भौर  उसे  ह... (ह  माना

 िन्  भिन्न  देश  वालों  ने  मित्र

 पशु-पक्षियों  को  पग्रपती  महत्वा-
 काका  या  भपने  चारिजय  का
 प्रतीक  बनाया  है।  उकाव

 सयुक्त  राज्य  पभ्मरोका  का,
 सिंह  जमुँनी  का,  बुचडाा
 इग्नैंड  का,  लड़ो  हुए  मुर्गे
 फ्रास  को  झौर  भानू  पुराने  रूस
 का  घत्रीक  है  t  सवाल

 यहू  है  कि  ये  सरक्षक  पणु-
 पक्षों  राष्ट्रीय  .चारिश्य  को
 किस  तरफ  ले  जायेंगे ।

 इनमें  से  ज्यादातर  तो

 आक्रमणकारी,  लड़ाकू  भौर
 सिकारी  जानवर  है  |  ऐपों
 दशा  में  यह  कोई  ताज्जूब  को
 बात  नहीं  है  कि  जो  लोग  इन

 ननूरों  को  परे  सामने  र
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 कर  अपना  जीवन  निर्माण

 करते है  वे  जान  बूझ  कर  भपना
 स्वभाव  वैसा  ही  बनाते  हैं,
 ग्राकामक  रूप  झखत्यार  करते

 हैं,  दूसरों  पर  गुरति  हैं,
 गरजते  हैं  भौर  शझ्षपट  पड़ते
 है।  भ्रर  यह  भी  झाइचर्य
 की  बात  नहीं  है  कि  हिन्दू
 नरम  भहिसक  है,  क्योकि
 उनका  भादह्शं  पशु  है  गाय  a

 में  कहना  चाहता  हूं  कि  गाय  पंचतील
 के  जो  सिद्धान्त  है  उनका  भी  एक  प्रतीक

 है।  जहां  पर  पंडित  जी  ने  गाय  के  सम्बन्ध
 में  द  द

 उपदध्यक्ष  भहेदप  पंचशील  में
 कोझोप्रेदन  पहला  है  ।  में  चार  बार  घंटी
 बजा  चुका  हूं  और  झाप  परवा  ही  नहीं  कर

 रहै ।

 के  गोजिम्द  दाल  :  में  ग्र॒भी  खत्म

 कर  रहा  हूं  ।

 मै  ग्राशा  बरता  हूं  कि सरकार  इस  शोर

 समुचित  रूप  से  ध्यान  देगी  क्योकि  जैसा
 मैने  अआारम्भ  में  निवेदन  कया  है  कि  झधिक
 यन्न  उत्पादन  धौर  लेती  के  प्रदन  से  हमारी
 गाय  का  बहुत  निकट  का  सम्बन्ध  है  !

 Mr.  Deputy-Speaker:  I  would
 request  hon.  Members  not  to  exceed
 the  limit  of  5  minutes.  They  come
 and  whisper  ‘nto  my  ears  that  they
 would  not  exceed  0  minutes.  but
 when  they  are  called,  they  would  not
 stop  even  after  20  minutes.

 fat  हुहेदरा  थाइ  राय  (सागर--
 रक्षिट--भ्नुसूचित  जातियां):  हमें  भी  मौका

 दिया  जाय
 i

 डप  ध्यक्ष  महोदय :  झाप  तो  भी

 बहुत  दूर  हैं।

 Shrimati  Renuka  Ray  (Malda):
 shall  try  to  be  as  brief
 You  have  asked  me  to  keep  to  is

 .  Wa

 the  country,  viz.,  the  quest  on  of  self-
 sufficiency  in  food  for  our  people.  It
 is  something  about  which  Govern-
 ment,  the  Planning  Commission  and
 all  of  us  are  aware  and  measures  were
 taken  so  that  increase  of  food  produc-
 tion  and  agriculture  were  given  the
 first  priority.  Those  who  say  that
 nothing  has  been  done  are  wrong.  But
 all  the  same,  in  spite  of  whatever  has
 been  done,  I  think  the  Government
 is  the  first  to  be  aware  of  the  fact
 that  our  situation  is  very  critical.  Last
 year,  the  over-all  deficit  in  foodgrains
 was  6°7  mill  on  tons  according  to  the
 Government's  report,  Mr.  Naga  Reddy
 has  been  pleased  to  be  very  amusing
 at  the  expense  of...

 The  Minister  of  Agriculture  (Dr.  FP.
 s.  Deshmukh):  His  name  is  Nagi
 Reddy  and  not  Naga  Reddy.

 Shrimati  Renuka  Kay:  I  am  sorry.
 Mr.  Nagi  Reddy  said  that  they  have
 shown  a  spirit  of  self-justification  and
 complacency  throughout.  It  all
 depends  on  the  angle  of  vision  from
 which  you  look  upon  a_  report  or
 upon  any  work.  I  was  giad  that  in
 spite  of  the'very  critical  situation,  the
 angle  of  v.sion  of  this  report  is  that
 we  will  not  succumb  to  a  policy  of
 suicide,  but  we  shall  try  to  do  some-
 thing.  That  is  one  way  and  the  other
 one  which  he  adopted  was  that  since
 there  are  ते  fficulties,  you  should  com-
 777६  suicide;  probably  he  wants  us  to.
 That  was  his  outlook.  Certainly,  we
 have  a  very  critical  situation.  The
 M  nistry  has  given  food  statistics
 which  are  very  revealing,  viz.,  that
 whi'e  our  agricultural  production  has
 gone  up  by  about  7°3  per  cent,  the
 population  has  gone  up  by  I2°67  per
 cent,  from  1951.  This  is  very  reveal-
 ing.  Obviouslv,  we  have  to  revolu-
 tlonise  our  thinking,  not  only  our
 thinking,  but  eur  activity  also,  if  we



 7०375

 are  to  meet  the  situstion  before  us.
 But  this  is  not  the  immediate  need,
 because  howsoever  we  may  revolu-
 tionise  our  activity  and  thinking,  it
 will  take  some  tume.

 I  woud  like  to  deal  firstly  with
 the  immediate  need  of  today  which
 the  consumers  and  the  prmary  pro-
 ducers  in  this  country  are  facng.  I
 have  said  it  before  and  I  want  to
 Tepeat  that  I  do  not  wish  to  m  nimuse
 in  any  way  the  difficulties  that  face
 the  Food  Ministry  I  thnk  the  Food
 Minister  at  the  Centre  and  his  col-
 leagues  in  the  States  have  a  very
 unenv  able  task  to  perform;  I  do  not
 want  to  mnimi-e  their  difficulties  in
 the  least.  But  nonetheless,  there  are
 certa  n  points  I  wish  to  bring  forward.

 The  first  point  is  in  regard  to  State-
 trading  in  foodgrains  This  has  been
 spoken  of  for  some  time  and  the
 object  ve,  which  the  Food  Mhnister
 mentioned  in  his  statement,  is  very
 commendable,  He  says:

 “The  objective  of  State-trading
 js  to  mantain  prce  levels  which
 are  fair  to  the  producer  and  to
 the  consumer  and  to  reduce  to
 the  minimum  the  spread  between
 price  recerved  by  the  farmer  and
 the  price  pad  by  the  con-
 sumer...  ”

 What  can  be  a  better  objective?  But
 how  has  he  armed  h  mself  to  brng
 this  about?  Here  I  have  to  confess
 very  frankly  that  I  feel  this  is  the
 case  of  the  mountain  of  labour  bring-
 ing  forth  the  proverb  al  mouse  Are
 the  interim  measures  going  to  bring
 about  any  results  that  can  possibly
 be  successful?  Why  has  the  Food
 Minister  crippled  himself  to  this
 extent?  The  seeds  of  failure  are
 wr  tien  in  these  very  interim  measures
 I  fee)  that  this  country  must  arm  the
 Food  Minister  and  hs  Ministry  better
 if  thev  are  gong  to  give  the  results
 of  State-trading  in  this  country.

 Mr.  Nagi  Reddy  said  many  things,
 but  he  would  not  face  up  to  the  very
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 implications  of  what  this  means,
 because  if  State-trading  is  to  be
 brought  in,  snevitaby  the  corollary
 of  that  must  be  and  ts,  monopoly  pro-
 curement  by  Government  It  means
 dhstribution.  Howsoever  we  may  huve
 surplus  and  deficit  areas,  the  over-all
 picture  is  one  of  deficit  in  this  coun-
 try  We  must  recognise  it  If  we
 recognise  it,  we  must  know  that  dis-
 tributon  also  has  to  be  effective
 through  a  system  of  prorities  and
 rationale.  If  ths  ts  not  done,  we  are
 really  not  bringing  in  State-trading
 in  foodgrains;  not  only  that,  we  are
 not  really  facing  upto  the  issue  as  we
 should

 The  Food  Mister  has  pointed  out
 the  admin  strative  difficulties  I  do
 not  doubt  there  are  tremendous
 administrative  difficulties  Shn  Asoka
 Mehta  went  into  the  question  of  ware-
 housing,  how  it  should  be  increased,
 *tc  There  are  so  many  difficulties.
 7  want  to  ask  this  House—because  it
 is  this  House  which  must  ult  mately
 give  the  power  to  the  Food  Ministry
 —when  it  comes  to  the  queiton  of
 Jaw  and  order,  do  we  say,  because
 there  are  =  difficulties,  because  some-
 times  things  go  wrong,  that  there
 should  be  no  law  and  order  and  that
 Government  should  divest  itself  of  its
 powers  and  that  we  should  allow  the
 law  of  the  jungle  to  prevail?  It  is
 for  the  people  of  the  country  to  face
 up  to  this.  We  have  not  got  the  mnd
 to  do  it  The  hesitant  and  haulting
 pohcy  that  we  see  is  the  result  of
 the  fact  that  we  ourselves  are  con-
 fused  in  our  mnds  in  ths  respect.
 One  of  the  reasons  why  we  do  not
 like  it  ss  because  of  the  light  of  our
 past  expenence  Now  what  was  one
 of  the  basic  d  fferences  in  the  approach
 then  and  today?  One  of  the  basic
 d  fferences  was  that  in  those  day:  the
 producer  was  not,  his  needs  were  not,
 emphasised;  it  was  only  the  con~
 sumer's  angle  that  was  emphasised.
 Todzy  we  have  an  objective  that  35
 quite  different;  the  objective  78  the
 price  support  to  the,  producer,  far
 price  to  the  consumer  and  el:m:nation
 of  the  intermediaries.  The  object  is
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 clear,  If  that  is  20,  then  let  us  really
 -eampewer  Government  and  let  the
 Goverament  come  eut  with  suca
 measures  as  they  cam  carry  out  to
 achieve  the  objectives.

 24  ars.

 One  of  the  ultimate  measures  sug-
 gested  is  the  organisation  and  develop-
 ment  of  co-operat.ves  of  the  various
 types  that  are  required.  Then  it  will
 be  easier  for  the  Government  and  the
 people  as  a  whole  to  be  able  to  carry
 out  this  polcy  properly.  But  until
 such  time  the  Government  machinery
 has  to  function.  And  if  it  fails  to
 tunction,  will  the  Government  aay:
 we  shall  retire  because  there  are

 -certain  failures  in  Government  itself?

 Therefore,  I  plead  with  the  Food
 M  nister  to  look  into  this  matter  aga:n,
 and  I  ask  him  to  look  into  this  matter
 again  in  the  light  of  the  experience
 that  we  have  recently  had  in  a  State
 whch  has  been  deficit,  in  a  State
 whch  faced  a  very  critical  pasition
 Jast  year,  West  Bengal.  What  happen-

 -o4  in  West  Bengal?  And  what  are
 the  interim  measures?  Licensing
 dealers,  statutory  control  of  whole-
 salers  and  lukewarm  support—Luke-
 warm  support,  mind  you—by  retail
 price  control  measure,  fair  price  shops
 and  concessions  to  some  States  which
 have  certain  difficulties,  and  some
 annual  levy  system.  These  are  the
 interim  measures.  Al]  these  interim
 measures  have  fa-led  in  West  Bengal,
 and  the  West  Bengal  Government
 have  brought  in  retail  price  control.
 ‘They  have  brought  in  a  levy  of  25  per
 cent.  on  all  rice  milis;  they  have
 brought  in  direct  procurement  through
 co-operatives  for  purchasing  paddy  at
 min'mum  price.  They  have  gone  a
 step  further.  Aa  the  Food  Minister
 has  himself  stated  West  Bengal  has
 gone  a  step  further  in  the  matter  of
 ‘Btate  trad  ng  than  any  other  State  in
 india.  They  have  done  so  compelled

 ‘by  the  circumstances.  But  they
 realise  also  that  there  are  certain
 difficulties.  One  ef  the  difficulties  i
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 advantage  of  the  circumstances,  rose
 up  to  the  position  w.th  the  result  that
 now  in  the  month  of  March  this  year
 the  price  was  lower  thas  that  of  lash
 year  by  some  points.  I  do  not  know
 the  exact  amount  of  price  but  in
 March  this  year  the  price  of  cereals
 is  lower  by  2°59  per  cent.  And  that
 is  due  to  those  other  measures  brought
 in  from  January  this  year.  But  that
 js  not  the  only  thing.  The  Central
 Government  has  come  to  the  ad  of
 the  State  Government,  because  it  ls  a
 zone  that  has  always  been  deficit.
 The  Government  there  in  the  past  used
 to  buy  from  the  country  outside  as
 well  as  from  other  areas  in  the  State.
 The  Central  Government  has  come  to
 their  aid  to  the  extent  of  8  lakh  tons
 from  the  Central  reserves  in  ‘1959.
 They  come  to  our  aid  in  the  first  few
 months.  Then,  about  giving  help  te
 the  State  Government  people  often
 make  a  mistake.  Help  does  not  mean
 that  the  State  has  not  to  purchase
 it,  They  have  to  purchase  it.  Hers
 I  would  submit  that  unless  most
 stringent  measures  are  taken  the
 result  will  not  be  very  satisfactory.

 ‘Then  I  will  come  to  another  point.
 Many  people  thnk  that  West  Bengal
 ds  getting  more  of  assistance  from  the &
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 Tnerefore,  would  ask  the  Food
 Minister  that  he  should  take  full
 powers  in  his  hands  to  deal  with  the
 situation  Why  should  he  take  so
 little  power  in  this  matter  that  he
 cannot  bring  in  State  trading  m  food-
 gtains?  I  could  understand  if  the
 position  were  not  one  of.short  supply
 if  there  is  abundant  suppl,  then  we
 could  have  the  normal  laws  of  supplv
 and  demand  That  is  not  the  po  ition
 now  When  we  are  faced  with  such
 an  urgent  situation,  will  he  not  em-
 power  himself  with  the  necessary
 powers?  His  Jot,  as  I  said,  is  an  arto-
 lerable  one  and  his  sincerity  of  purpose
 is  above  question  But  he  will  be
 able  to  carry  out  what  he  wants  only
 by  having  enough  powers  to  do  so

 I  will  turn  now  to  the  other  side  of
 the  picture  for  a  few  minutes  and
 that  is  the  question  of  increase  of  [ood
 production  so  that  there  may  come  a
 day  when  we  in  this  country,  a  pre-
 dominantly  agricultural  country  can
 overcome  our  greatest  tragedy  and
 have  enough  food  for  our  pecple
 Now,  as  I  said  at  the  outset,  the  posi-
 on  38  a  very  difficult  one  and  unless
 we  have  a  revolutionary  change  not
 only  in  thinking  but  in  our  entre
 activity  we  canot  go  ahead  Though
 some  suggestions  have  been  made  on
 this  matter,  I  am  rather  inclined  to
 agree  with  Dr.  Ram  Subhag  Singh  that

 30  (Ai)  LSD.—S.
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 into  the  details  For  example,  take
 the  details  of  co-operatives  If  the
 co-operatives  of  today  could  get  over
 the  :mpeduments  that  they  face  en
 only  service  co-operatives  can  be
 successful  Then  collective  fatrung
 xt  not  something  very  far  Now  sitting
 m  Delhi  or  Calcutta  we  think  about
 the  farmers  and  the  cultivators  Here
 I  want  to  give  one  or  two  examples
 on  our  policy  Take  for  instance,  the
 tribals  who  have  shifting  cultivation
 The  practice  there  is  cultivating  in
 common  They  do  not  have  big  words
 such  85  <0-operatives  But  they  do  it

 Mr  Deputy-Speaker-  The  hon
 Member  should  conclude

 Shrimati  Renuka  Bay.  I  will  .inish
 in  8  few  minutes

 Now  instead  of  allowing  them  to  do
 so,  they  have  taken  them  away  from
 shifting  cultwation  and  settled  them
 on  Land  We  want  them  to  act  mnde-
 pendently  They  have  a  custom  We
 break  that  Then  we  talk  of  co-
 operatives  in  other  spheres  I  think  it
 is  necessary  to  bring  all  these  things
 together  and  to  really  follow  a  pattern
 that  is  uniform  that  goes  into  the
 details  of  these  matters.  so  that  we
 can,  in  fact  be  successful

 Lack  of  time  makes  ota  impossibse  for
 me  tO  go  into  other  matter.  thal  I
 wanted  to  say,  except  to  say  two
 things  I  would  lke  the  Minister  to
 look  into  the  fact  that  last  year,
 dunmng  the  discussion  of  the  Demends
 for  Grants,  he  made  a  statement  which
 he  made  because  the  Planning  Com-
 mission  had  laid  it  down  that  out.de
 the  Plan  provision,  mmor  irmgation
 mhemes  would  be  sanctioned  and
 money  allotted  He  made  this  siate-
 ment  and  I  think  he  did  it  because  be
 was  2n  the  full  understanding  that  ths
 would  be  done  Not  only  im  West
 Bengal,  it  may  be  the  same  else
 where  Six  schemes  were  sent  up  and
 they  have  been  sanctioned  [hey  have
 been  asked  to  find  money  for  them
 from  their  present  allotments  either
 from  Community  projects  or  from
 agneulture  ‘The  whole  point  that
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 outside  the  Plan  provision,  minor  irri-
 gation  schemes  were  considered,  has
 not  been  carried  out.  I  do  not  think
 it  is  the  Minister's  fault.  I  would  ask
 him  to  look  into  it.  It  may  be  that  the
 Planning  Commission  has  not  done  it.
 Tt  may  be  that  the  directive  has  not
 been  carried  out.  Somehow  ur  other
 it  has  happened.

 Similarly,  the  State  Governmenis  do
 a  similar  thing.  We  have  minor  irri-
 gation  schemes  Plans  go  on  from
 year  to  year.  They  do  not  come  to
 fruition,  Yet,  in  the  meantime,  we
 find  that  lakhs  of  money  gets  spent
 in  relief.  Because,  floods  and  drought
 come  in  an  area  and  relief  comes  up
 costing  about  Rs.  8  lakhs.  Fertilisers,
 manures,  seeds  are  given  in  much
 more  profusion  than  before  What
 happens  down  in  the  field?  The  co-
 operatives  wait  and  wait.  They  do
 not  come  in  time.  I  do  not  say  every-
 where,  I  am  not  making  a  sweeping
 statement.  But,  the  point  that  a  cuffl-
 cient  amount  is  not  put  m  is  some-
 thing  we  should  take  note  of

 Similarly  in  regard  to  fertilisers
 and  seeds,  surely,  when  we  have  this
 experience,  we  can  do  one  thing.  This
 is  very  important  during  certain
 months  in  the  year.  Could  we  not
 mobilise  our  resources  on  this  side  to
 see  that  they  reach  in  time’  That  at
 least  would  certainly  improve  the  food
 production  to  a  certain  extent.  It  may
 be  that  we  cannot  meet  tne  whole
 requirement  But,  it  is  one  of  the
 things  that  needs  particular  attention.
 I  do  not  say  that  the  Centra!  Food
 Minister  can  work  wonders.  But,
 surely  he  can  try  to  mobilise  and  ask
 each  State  during  a  particuiar  period
 to  mobilise  many  more  persons  mtc
 this  work  of  seeing  that  distribution
 takes  place  in  tume.

 Before  I  conclude,  I  have  one  more
 appeal  to  make  to  the  Food  Minister,
 that  is,  in  regard  to  milk  for  children.
 We  are  short  in  milk  supply.  In
 wartime  England,  although  they  faced
 many  privations,  there  was  one  thing
 that  they  did  and  that  was,  priority
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 Teally  enforce  prices  in  the  interests
 of  both  the  consumer  and  the  producer.

 Shri  D.  EB.  Chavan  (Karad):  Mr.
 Deputy-Speaker,  I  have  heard  the
 debate  with  rapt  attention  and  consi-
 dered  the  crises  that  are  facing  our
 country  for  the  last  ten  years.  What
 are  the  basic  needs  of  the  country
 today?  Enough  food,  enough  work  to
 buy  food  The  question  is  whether
 the  Government  has  been  able  to  rolvc
 this  problem

 In  spite  of  the  fact  that  serious
 efforts  are  being  made  to  increase  the
 country’s  food  production,  our  country
 is  deficient  in  food  both  qualitatively
 us  well  as  quantitatively,  though  agri-
 culture  is  the  main  and  bas.c  industry
 of  the  country.  What  are  our  difficul-
 ties?  There  cannot  be  any  doubt,  it
 4s  no  use  to  have  a  controversy  over
 the  point  that  this  country  has  landed
 into  difficulties.  Our  difficulties  are
 both  internal  as  well  as  external
 Internally  we  have  production  short-
 age,  especially  of  food.  Then,  there
 is  the  problem  of  rising  population;
 there  is  the  problem  of  increasing  un-

 iets  tek  Pipers
 threat  of

 people's  co-operation.
 lack  of  Government

 But,  the  external  difficulties  I  am  not
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 placing  just  now,  because  they  are
 ivrelevant  for  today's  discussions
 Let  us  analyse  all  these  factors  and  see
 what  they  really  are

 In  an  agricultural  country  lke
 India,  scarcity  of  ‘food  cannot  be  a
 problem  But,  it  us  today  Some  of
 the  factors  that  have  been  put  for-
 ward  by  the  Government  in  defence
 of  shortage  of  food  productien  are
 ramd  growth  of  population,  hoarding
 and  inefficient  production  We  have
 to  consider  whether  rapid  growth  of
 population  is  responsible  for  ‘food
 shortage  It  is  no  use  denying  the
 fact  that  there  is  rapid  grovth  of
 population  The  Census  report  of  95
 predicts  that  our  population  ir  96l
 would  be  4  crores  Considering  the
 rate  of  growth  of  population  according
 to  the  Census  of  ‘1951,  let  us  take  it
 for  granted  thet  Indza  todav  is  inhabit-
 ed  by  40  crores  of  people  I  have
 read  ajl  the  reports  Nowhere  have
 I  found  out  any  calculation  made  by
 the  Government  concerning  the  coun-
 try’s  total  food  requirements  No-
 where  have  I  found  any  statstics  con-
 cerning  the  country’s  requirements
 with  regard  to  food  I  found  that  the
 total  requirements  of  the  country
 today  are,  according  to  certain  calcu-
 lations  made  by  certain  experts,  582
 crores  oz  per  day  or  6ll  lakh  tons
 per  year  I  do  not  know  whether
 this  calculation  that  has  been  made  by
 some  experts,  is  correct  or  not  But
 one  thing  is  certain  Nowhere  dc
 ]  find  this  calculation  made  on  the
 basis  of  the  population  by  the  Govern-
 ment.

 As  against  this,  production  of  food-
 grains  according  to  the  revised  estimate
 comes  to  687  lakh  tons  during  the

 the  year  1957-38  What  does  it  md:-
 cate?  There  छ  8  surplus  of  76  lakh

 ‘1986-57,  and  about
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 age?  This  shortage  is  due  to  what
 3  asons?  Why  is  this  causing  consi-
 derable  difficulties  in  the  economy  of
 the  country?  How  i  hoarding  res-
 ponsible?  One  of  the  arguments
 advanced  is  that  the  farmers  keep
 some  marketable  surplus  with  them
 Let  us  see  the  validity  of  thus  argu-
 ment  Let  us  analyse  who  is  responsi-
 ble  for  this  shortage,  which  48  causing
 considerable  stressts  and  strains  in
 the  country’s  economy  today.  The
 poor  small  farmers  as  well  as  the
 masses  in  general  are  unable  to  hoard
 foodgrains  due  to  want  of  money  To
 know  the  real  posstion,  it  will  be
 necessary  for  us  to  analyse  the  national
 income  Details  of  the  nationsl
 income  tell  us  about  the  dependence
 of  the  country  on  different  economic
 pursuits  and,  as  such  mvite  attention
 to  any  imbalance  that  might  be  there
 Such  studies  also  bring  to  light  the
 economically  weak  spots  within  the
 nation  Such  studies  throw  light  on
 the  distribution  of  wealth

 It  has  been  stated  that  our  national
 income  is  to  increase  from  Rs  10,800
 crores  in  1956-57  to  Rs  13,480  crores
 at  the  end  of  the  Second  Plan  and  the
 per  camta  income  from  Rs  28i  to
 Rs  33]  The  per  capita  income  is  no
 dependable  index  of  the  economic
 conditions  of  the  masses  <A  very
 Jarge  section  of  the  Indian  people  have
 income  much  below  the  per  capita
 figure

 According  to  Professors  Shah  and
 Khambata,  five  per  cent  of  the  people
 constituting  the  richer  classes  enjoy
 more  than  one-third,  that  is,  nearly
 thirty-six  per  cent  of  the  nationa)
 income  Thirty  per  cent  of  the  people
 comprising  the  muddle  classes  enjoy
 another  thirty-three  per  cent  of  the
 nationa]  income  and  the  remaimuing
 sixty-five  per  cent  of  the  people  are
 left  with  almost  thirty-one  per  cent
 of  the  national  income

 On  this  basis,  the  per  capita  income
 of  the  poorer  classes  constituting
 sixty-five  per  cent  of  the  total  popu-
 lation,  mostly  mhabitng  rural  Indha,
 does  not  exceed  six  annas  a  day  Thus
 as  not  his  real  income  The  real  per



 en
 dered  with  respect  to  the  per  capita
 figure  of  ‘1959-60,  no  real  change  is
 discernible

 From  this,  at  will  be  clear  that  more
 than  half  of  India's  total  population,
 that  2s,  twenty-five  crores  of  people,
 who  have  hardly  thirteen  rupees  per

 under-employed,  under-nourished  and
 are  sunk  in  indebtedness  and  who  live
 om  a  diet  inviting  all  kinds  of  diseases
 —aamomems  the  paar  fem  Jehousrers,
 amal]  farmers  as  well  as  the  masses
 im  general  inhabiting  the  rural  India—
 cannot  afford  to  hoard  foodgrains

 So,  the  conclusion  is  The  poor
 farmer  is  not  hoarding  Then,  who  is
 hoarding?  That  has  got  to  be  seen
 The  All  India  Rural  Credit  Survey
 has  brought  new  evidence  about  the
 meagre  earnings  of  the  Indian  farmers
 They  say

 “About  one-third  of  the  cultivat-
 ing  families  were  found  to  have  a
 gross  produce  of  the  value  of  less
 than  Rupees  two  hundred  per
 year  and  about  half  of  them  a
 gross  produce  of  the  value  of
 Rs  400  per  year  The  farm  ex-
 penses  of  the  farmer  exceeded  the
 value  of  the  gross  produce  by
 twenty-five  per  cent  All  the
 farmers  have  to  supplement  ther
 farm  income  with  other  income,
 the  most  important  source  of
 which  ws  wage  employment”

 It  follows,  therefore,  that  either  the
 statistics  supplied  by  the  Government
 foncerning  the  country’s  food  produc-
 tion  are  wrong  and  musleading  and
 that  there  53  general  shortage  of
 foodgrams.  demand  outstripping  the
 supply,  or  that  the  statistics  are  cor-

 The  root  of  the  evil,  Sir,  lies  in
 the  economic  policjes  pursued  by  the
 Government  In  the  statement  circu-
 i  g  g  g  and
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 af cost  of  cultivation  plus  a  margin

 profit  I  have  been  heamng  terms
 ‘ike,  reasonable  price,  fair  price,  ete.
 What  %  meant  by  fair  price’?  Does
 it  include  cost  of  cultivation  as  well

 g  5 aa  a  fair  margin  of  profit
 has  to  be  considered

 Shri  A  P  Jain:  If  it  does  not
 include  the  cost  of  production  and  a
 reasonable  profit,  it  would  not  be  a
 fair  price

 Shri  Ranga  (Tenah)  Does  it  include
 both?

 Shri  A.  P.  Jain:  Yes

 Shri  Ranga:  I  am  glad  you  gave
 that  assurance

 Shri  D.  E  Chavan:  I  cannot  follow
 what  the  hon  Munster  said.

 Mr  Deputy-Speaker:  He  said,  ‘t
 includes  both  these  things

 Shri  Ranga.  Cost  of  production  and
 a  fair  margin  of  profit
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 incomes  and  standards  of  living.

 The  most  striking  feature  of  national

 According  to  the  Central  Statistical
 Organisation,  this  contribution  was
 50°09  per  cent  in  ‘1953-54  As  against
 this,  for  the  year  950-5l,  mining
 manufacturing  and  handtrades  provid-
 ed  Il  per  cent.  Commerce,  Trans-

 for  Grants  70328

 of  the  Plan.  The  hon.  Prime  Minister,
 having  realised  this,  has  said:

 “We  shall  have  to  work  with  our
 sweat  and  blood  to  increase  our
 agricultural  production,  and  if  we
 don't,  we  just  don’t  get  on  with
 the  Plan”,

 But,  our  Food  Minister  appears  to
 thik  that  food  shortage  is  inevitable,
 that  more  food  cannot  be  produced  in
 the  country  on  a  large  scale  without
 chemical  fertilizers  and  without  com-
 pleting  major  irrigation  projects  or
 utilising  fully  the  irrigation  potential
 already  created.

 Laat  year,  in  the  course  of  his  reply
 m  connection  with  the  debate  in  Lok
 Sabha,  he  propounded  a  novel  econo-
 mic  theory.  He  said:

 “I  would  say  that  in  a  develop-
 ing  economy,  self-sufficiency
 becomes  an  ever  receding  ideal,
 because  the  demand  for  food

 between  ovr  production  and  our
 demands.”

 This  is  the  thing  that  he  advocated
 while  replying  during  last  year’s
 debate.  What  is  the  conclusion,  Sir?
 The  conclusion  is  that  the  hon.  Minis-
 ter  is  difident  about  the  country’s
 capacity  to  produce  more.  It  is  very
 surprising  that  such  a  Minister  has
 been  charged  with  the  responsibility
 of  increasing  the  country's  food  pro-
 duction  As  regards  the  possibilities  of
 increased  agricultural  output  in  India,
 the  report  of  the  World  Bank  Mission
 to  India,  which  was  made

 in!  August, 3956  says:



 present  among  the  lowest  in  the
 world;  with  the  labour  force  avail-
 able  they  could  be  among  the
 highest.  There  is  thus  a  great  deal
 of  scope  for  progress  that  is
 technically  easy  but  is  retarded  by
 poverty  and  ignorance.”.

 I  only  hope  that  the  hon.  Minister
 should  have  read  this  report  very

 ideal  in  a  developing  economy’.
 Only  a  bold  and  well  directed  agri-

 cultural  policy  backed  by  enthusias-
 tic  drive,  and  not  the  policy  of  apathy
 and  drift  can  hope  to  bring  about
 reorganisation  of  agriculture  on  the
 right  lines,

 During  the  last  ten  years,  we  arc
 nowhere  nearer  the  sight  of  self-
 sufficiency  as  pronounced  by  Govern-
 ment  from  time  to  time.  On  the  con-
 trary,  we  are  feeding  our  people  on
 the  imports  from  foreign  countries

 More  than  2,87,40,000  tons  of  food-
 gvains  were  imported  since  1948-49  up
 to  ‘1957-58  December.  And,  for  that,
 we  have  paid  more  than  Rs.  300

 were  of  the  order  of  Rs.  733  crores.

 our
 and  tears.  These  assets  which  could
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 reduced  from  st  per  cent.  in  the
 First  Plan  to  11-8  per  cent.  in  the
 Second  Plan.  The  total  fina  pro- nelal
 vision  proposed  under  this  head  is
 Rs.  568  crores  of  which  only  Ra.  34)
 crores  is  agsigned  for  agricu
 velopment.  And  even  under  this  head.

 only  Rs.



 The  Second  Plan  originally  pro-
 vided  for  an  increase  in  production  of
 foodgrains,  of  the  order  of  i5  per
 eent,  or  0  million  tons,  over  the  esti-
 mated  production  of  65  million  tons
 in  1955-56,  The  targets  were  con-
 sidered  low  by  the  National  Develop-
 ment  Council  and  were,  therefore,  in-
 creased  to  5°6  million  tons  of  addi-
 tional  foodgrains.  These  targets  have
 been  arbitrarily  fixed,  and  although
 the  National  Development  Council
 raised  the  physical  targets,  financial
 allocation  for  the  attainment  of  the
 additional  target  figures  was  not
 made

 The  present  policy  pursued  by  the
 hon,  Minister  of  Food  and  Agricuiture
 is  a  policy  of  apathy  and  drift,  lacking
 confidence  and  enthusiasm,  It  is
 confined  only  to  three  things,  namely
 procurement,  distribution  and  import
 It,  therefore,  needs  a  radical  change

 The  policy  should  be  production-
 oriented,  and  the  various  targets
 should  have  corresponding  official
 organisations  and  Ministers  directly
 responsible  for  their  fulfilment.  The
 allocation  of  responsibility  should
 extend  to  every  grade  of  administra-
 tive  unit.  All  these  responsibilities
 and  services  should  be  co-ordinated
 and  brought  to  a  focus  at  specific
 short-term  and  long-term  targets  of
 production.

 Now,  the  question  is  what  should
 be  done  immediately  to  increase  food
 production,  so  that  we  should  be  not
 only  self-sufficient  but  should  have  a
 surplus  production  for  the  purpose  of
 building  our  exports.  I  have  to  men-
 tion  three  suggestions  in  this  connect-
 ion.  But  since  you  have  rung  =  the
 bell  already,  and  my  time  is  up,  I
 shall  just  refer  to  them  in  passing.
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 as  the  other  side,  but  so  far  as  the
 cultivators’  interests  are  concerned,
 nobedy  has  represented  their  cases,  as
 I  have  just  submitted.  The  All  India
 Rural  Credit  Burvey  has  stated  that
 the  cost  of  production  exceeds  by  25
 per  cent,  the  value  of  gross  produce,
 but  nobody  considers  the  price  that
 has  to  be  paid  to  the  cultivator.  When-
 ever  the  price  increases,  the  people
 all  of  &  sudden  kick  up  a  row  and
 say  that  the  prices  have  increased,  and
 they  must  be  brought  down.  But
 nobody  considers  what  the  cost  of
 cultivation  is  and  how  much  the  culti-
 vator  nas  to  ve  paid.  It  is  very  neces-
 sary,  therefore,  that  thoee  persons  who
 are  interested  in  the  welfare  of  the
 cultivators  should  immediately  be  on
 their  legs  to  defend  their  legitimate
 rights  What  happens  is  that  people
 talk  of  stabilisation  of  prices,  fair
 prices,  this  price  and  that  price,  but
 nowhere  have  Government  come  for-
 ward  with  a  categorical  statement
 that  the  cultivator  of  the  country
 would  be  paid  such  and  such  a  price
 which  will  include  the  cost  of  pro-
 duction  as  well  as  some  resonable
 margin  of  profit

 Shri  Ranga:  He  has  made  the  state-
 ment  today

 Shri  D.  BR.  Chavan:  Uniess  Govern-
 ment  come  forward  with  such  a  cate-
 gorical  statement,  there  is  no  hope  of
 getting  increased  production  in  the
 country

 Shri  Ranga:  That  is  right

 Shri  D.  R.  Chavan:  You  may  have
 irrigation  projects,  minor,  medium
 and  major,  and  you  may  have  other
 projects  also,  but  unless  the  cult:-
 vators  of  the  country  are  given  27
 assured  price,  a  price  which  would  be
 announced  by  Government  much
 earlier,  and  the  cultivators  of  the
 country  ere  told,  well,  leok  here,  f
 you  produce  so  much  eo  much  =  price
 would  be  given  and  if  nobody  is  pre-
 pared  to  purchase,  then  all  the  pur-
 chases  will  be  made  by  Government
 and  this  price  would  be  given,  there
 ig  no  hope  of  increased  production
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 {Shri  D.  R.  ‘Chavan)}
 Only  if  this  is  done  is  there  a  posst-
 bility  of  getting  an  increase  not  only
 of  0  per  cent  but  an  increase  of  even
 5  per  cent.  That  is  one  aspect  of  the
 matter.

 Mr  Deputy-Speaker:  If  that  is  one
 aspect,  and  the  other  two  are  to  be
 mentioned  now,  then  I  am  afraid  I
 ahall  have  to  ask  the  hon,  Member  to
 conclude  now.

 Shri  D.  BE.  Chavan:  I  shall  just
 touch  the  other  suggestions  and  finizh

 Concerning  agricultural  finance,  the
 All  India  Rural  Credit  Survey  has
 sad  that  70  per  cent.  of  the  contribut-
 jon  to  agricultural  finance  comes  from
 the  money-lenders,  and  the  rate  of
 interest  varies  from  7  to  40  per  cent
 Even  with  regard  to  the  advances
 that  are  made  by  Government  and
 the  co-operative  credit  societies,  what
 is  the  position?  The  position  is  that
 the  co-perative  credit  societies  get
 loan  from  the  Reserve  Bank  of  India
 at  the  rate  of  )  per  cent.  which  is  2
 per  cent  below  the  bank  rate;  and  the
 rate  of  interest  at  which.  they  advance
 the  money  to  the  cultivators  varies
 from  7  to  2  per  cent.

 Shri  Ranga:  New  money-ienders.

 Shri  D.  Eg.  Chavan:  When  Govern-
 Ment  advance  loan  to  the  Tatas,  they
 advanced  to  Tatas  Rs.  0  crores  with-

 Demands  APRIL  7,  900  for  Grants  70334

 many  other  things,  but  that  will
 never  be  achieved.

 Then,  again,  Sir.,..one  point  and
 I  finish.

 Mr,  Deputy-Speaker:  Then  again,  I
 am  not  helpless,  I  am  calling  Pandit
 Munishwar  Dutt  Upadhyay.  ’

 Shri  D.  BR.  Chavan:  Concerning...  .

 Mr.  Deputy-Speaker:  Order,  order.
 His  speech  shall  be  deemed  to  have
 been  concluded.

 satya  लगी  बाई  :  विकाराशद  :  में
 प्राबंना  करती  हूं  कि  बहिनों  को  भी  बोलने
 का  भ्वसर  दिया  जाये  ।

 Mr.  Deputy-Speaker:  Order,  order.
 T  have  called  Pandit  Munishwar  Dutt
 ‘Upadhyay.

 पंडित  अुनीइबर  इस  उपाध्याय  उपा-
 ध्यक्ष  महोदय,  मे  ब  तक  अपने  मित्रों  की

 बातें  सुनता  रहा  ।  जिस  विषय  पर  चर्चा

 चल  रही  है  वह  एक  ऐसा  विषय  नहीं  है
 जैसे कि  वे  विषय जिन  पर  हम  रोज  रोज

 चर्चा  किया  करत ेहैं  7  यह  एक  ऐसा  विषय
 है  कि  जिस  का  इस  देश  के  प्रत्येक  मागरिक
 के  जीवन  से  घनिष्ठ  सम्बन्ध  है  ॥  भौर  इति-
 फाक  से  यह  विषय  कई  वर्षों  से  ऐसा  सकट-
 मय  रहूता  आया  है  कि  इस  पर  विचार  करते
 समय  यह  कह  देना  काफी  नहीं  होगा कि  फलों
 ने  यह  कह  दिया  बौर  फला  ने  यह  विरोध

 किया,  बल्कि  हम  सब  को  मिल  कर  यह
 विचार  करना  चाहिये  कि  इस  सकट  से  कैसे

 बाहर  हो  ।  जब  तक  हम  इस  उद्देश्य  से  इस
 विषय पर  चर्चा मही  करेंगे  तब  तक  हम  किसी

 सही  निष्कर्ष  पर  नही  पहुंच  सकेंगे  ।  मेने
 देखा  कि  ो  हमारी  पालिमामेंट  में  इस  विषय
 पर  बड़ी  बड़ी  बहसें  होती  रही  हैं  उन  का

 मतीजा  यह  होता  रहा  है  कि  बाजारों  में

 शीजों  की  कीमतें  बढ़ती  रही  हैं।  हमारी
 झन  की  स्थिति  ऐसी  खराब  नहीं  भी,  लेकिन

 मार  और  की  इस  चर्चा  से  लोग  अबरा  गये
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 और  समझने  लगे  कि  बड़ा  संकट  आने  बाला

 है,  जाने  बाना  मिलेगा  या  नहीं,  झौर  जिस

 के  पास  गल्त  था  बह  उस  पल्ले  को  ले
 हिमच जिस  का  नतौजा  यह  ह््भा  कि  कीमतें

 गयीं  तो  हमें  इस  विषय  पर  ध्यवहारिक
 तरीके  से  विचार  करना  जाहिमे  भौर  ऐसी

 शक्ति  करती  चाहिये  कि  हम  इस  संकट  से

 >बाहर  झा  सकें  ।

 तो  जब  में  इस  उदेश्य  से  इस  विषय
 को  देखता  हूं  तो  पाता  हैं  कि  यहां  ज्यादातर

 बातें  कीमतों  के  बारे  में  हुई  हैं  ।  इस  में  सन्देह
 नहीं  कि  इस  वक्‍त  कीमतों  का  प्रश्न  महत्व
 रखता  है  और  आज  क्रीमतों  का  हमारे  जीवन
 पर  एक  संगीन  हमला  हो  रहा  है  भौर  इस-
 लिये  हम  इस  को  छोड़  नही  सकते,  शौर
 हवामस्वाह  हमारा  दिमाग  भरा  कर  इस  पर
 झटकता  है  |  लेकिन  जब  हम  इस  की  चर्चा
 करते  हैँ  तो  हमें  यह  भी  देख  लेना  चाहिये  कि
 जो  कुछ  इन्सान  कर  सकता  है  गया  वह  सब
 किया  गया  है  था  नहीं,  जो  करना  सम्भव  है

 बह  हो  रहा  है  या  नही  अगर जो हो जो  हो  सकता  है

 उस  को  सरकार  नहीं  कर  रही  है  तब  तो  कोर्ट

 दूसरा  सुझाव  दे  सकता  है  जो  इस  से  बेहतर

 हो,  और  तब  उस  के  बारे  में  वह  बताये  कि
 किस  तरह  से  उस  सुझाव  को  ध्रमल  में  लाया
 जा  सकता  है।  पर  यदि  ऐसा  नहीं  है  तो  जो
 भी  कहा  जाता  है  वह  केवल  बहस  की  बालें

 हैं।  यह  कहने  से  कि  मेरी  बात  ठीक  है  या

 उस  की  बात  गलत  है,  इससे  तो  कुछ  बनने
 बाला  नही  है  7

 तो  में  यह  निवेदन  करना  चाहता  हूं
 कि  जिन  मित्रोंने  यहां  बालें  कही  है  यदि

 उन्हों  ने  प्लानिंग  कमोशन  की  रिपोर्ट  को

 पड़  लिया  होता  तो  उस  को  बहुत  सी  बातें

 कहने  की  प्रावश्यकता  ही  न  रह  जाती  श्रौर
 सन्हों  ने  इतमी  बातों  पर  इतना  जोर  न  दिया

 होता,  जिस  से  बहुत  समय  बच  जाता  ।  छेकिन

 मुझे  ताज्जब  हुआ  जब  हमारे  भ्रशोक  जो
 से  कुछ  बातें  कहीं  ।  बह  तो  इस  विषय  के
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 बड़े  जानकार  है,  झर  जिस  विषय  की  आज
 ब्यर्चा  हो  रही  है  उस  के  बारे  में  जो  कमेटी

 बनी  थी  उस  के  तो  वह  प्रच्यक्  थे  भौर  उन्हों
 ने  अपनी  बडी  रायें  दी  हैं  -  एक  आाध  चीज़
 के  बारे  में  तो  मुझे  लगा  कि  उन  की  राय

 बहुत  ठीक  है  ।  उन्हों  ने  बताया  कि  अगर
 एक  साल  फूड  का  प्रोडक्दान  ज्यादा  हो  गया
 तो  उस  को  बहुत  अच्छा  समझ  छेना  या  भ्रगर

 दूसरी  साल  प्रोडक्शन  कम  हा  तो  यह  समझना
 कि  बहुत  खराबी  हुए  उचित  नहीं  होगा  ।

 नहों  ने  कहा  कि  हमे  इस  से  गाइड  नही  होना
 आाहिये  क्योंकि  यह  ऐसा  विषय  है  जिस  में
 प्रकृति  का  बहुत  बड़ा  हाथ  है  ।  इस  में  केवल

 भरुष्य  का  ही  हाथ  नहीं  है  ।  भनुष्य  घोड़ा

 बहुत  कर  सकता  है  लेकिन  प्रकृति  श्रनुकुल
 न  हो  तो  हमारा  सारा  करा  धरा  मिट॒टी  में
 मिल  जाता  है  |  तो  मै  समझता  हूं  कि  इस  बारे
 में  उन  की  राय  टीक  है  |  पर  उन्हों  ने  भ्रपनी
 रिपोर्ट  में  जो  फिगर  दिये  है  उन  को  झगर

 वह  देखें  तो  मालूम  होगा  कि  जो  पैदावार
 पाजच  सात  झाठ  साल  पहले  ५८  मिलियन
 टन  थी  वह  गत  वर्ष  कम  से  कप्त  ६८  मिलियन
 टन  हो  गयी  और  इस  वर्ष  वह  wo  मिलियन
 टन  पहुच  जायेगी  ऐसी  आशा  की  जाती  है  t

 कुछ  मित्रों  ने  यह  कहा  है  कि  जितनी  हमारी
 पैदावार  बढती  है  उस  से  ज्यादा  हमारी
 प्रानादो  बढ  रही  है  ।  में  समझता  हू  कि  यह
 ब्वयाल  सही  नहीं  है  ।  जो  प्राकड़े  दिये  गये

 है  भगर  वह  सही  है  तो  उन  को  देखने  से

 हम  को  पता  चलता  है  कि  हमारी  झभाबादी
 के  बढ़ने  का  जो  इंडेक्स  है  उस  में  हमारी
 पैदावार  का  इडेंक्स  ज्यादा  है  ।  में  इस  बीज़
 को  झाकडे  दे  कर  साबित  कर  सकता  हु  लेकिन

 समय  कम  है  इसलिये  में  झागे  बढता  हू  q  तो

 जो  हमारी  पैदाबार  बढ़  रही  है  वह  भावादी
 के  बढ़ने  से  ज्यादा  है  लेकिन  वह  अकेला

 ही  फैक्टर  तो  मही  है  कि  जिस  से  कीमते

 बढ़ती  हैँ  -  न  जाने  कितने  झौर  फैक्टर  है  जो

 इस  दिशा  में  काम  कर  रहे  हैँ  -  हम  बराबर

 बह  कोशिश कर  रहे  है  कि  हमारा  जीवन  का
 ह्तर  ऊंचा  हो  शौर  हमारी  धामदनी  कुछ.
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 बढ़ी  भी  है  ।  उस  का  असर  कया  होगा  ?
 जिस  की  भामदनी  बढ़ेगी,  वह  बाजार  में

 जायेगा  झौर  चीजें  खरीदेशा  t  वह  प्रामदनी
 जायेगी  कहा

 ?  तो  जो  जीवन  का  स्तर  बढता

 है  उस  से  भी  भाव  बढ़ते  है  शाप  इतना
 अडा  प्लान  लिये  बैठे  है  जिस  पर  ४८००

 करोड  रुपया खर्च  कर  रहे  है  ।  इस  में  से  कुछ
 जरूर  बाहर  मशीनरी  भादि  खरीदने  के
 लिये  जायेगा,  लेकिन  बाकी  तो  देश  में  ही  खर्च

 होगा  ।  जिस  के  हांथ  में  पैसा  प्रावेगा  वह
 बाजार  में  जायेगा  शौर  चीजे  खरीदेगा  भौर
 भाव  बढ़ेंगे  शौर  भी  कई  फक्टर्स  है  जिन
 को  में  गिना  सकता  हू  जिन  को  वजह  से
 भाव  बढ़ते  है  ।  बाजार  में  माल  की  सप्लाई
 का  भी  सवाल  है  ।  जो  लोग  बाजार  में  माल
 लाते  थे  उन  की  हालत  सुघरने  से  उन  की
 'रिटेंशन  पांवर  बढ़े  गई  है  1  इसलिये  वें  जब

 ठीक  समझते  है  तब  गल्‍ला  बाजार  म॑  लाते

 है  ।  इसलिय  जो  हमारा  मारकेटबिल  सरप्लस
 था  वह  घट  गया  है  ।

 दूसरे  कहा  गया  कि  प्राइसेस  का  कंट्रोल
 नही  हो  रहा  है  डस  का  स्टविलाइज्रंशन
 होना  चाहिये  |  यह  झदोक  मेहता  जी  को
 रिपोर्ट  में  भी  दिया  गया  है  ।  गवर्नमेट  ने  भी

 इस  को  मुनासिव  समझा  ओर  स्टेबिलाइजेशन
 करने  का  प्रयास  किया  ।  सरकार  ने  स्टेट

 ट्रेडिग  की  स्कीम  सामने  रखी  !  उस  स्कीम
 के  सामने  प्राते  ही  सारे  देश  में  बावला
 अच  गया  ।  जितने  सोगो  पर  इस  का  सर
 पड़  सकता  था  उन  सब  ने  मिल  कर  इस
 स्कीम  को  फेल  करने  की  कोशिश  की  ।

 नहों  ने  कोदिश  की  कि  ने  गांव  से  गल्‍ला
 शाने  पाने  और  न  दूसरी  जगह  से  आने  पा
 ताकि  यह  साबित  किया  जा  सके  कि  यह
 स्कीम  काम  नहीं  कर  सकती  ।  उने  सारे
 खोगो  ने  मिल  कर  जोर  लगाया  ।  मतीजा

 न्यह  हुआ  कि  बाजार  में  गला  कम  झाने
 लगा  और  भाव  बढ़तें  लगे  ।  ऐसी  हालत  हो
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 गई  कि.  जैसी  कभी  इस  से  पहले  हिन्दुस्तान
 की  'तथारीख  में  धुनने  में  नहीं  भाई  ।  जो
 माथ  भाजकल  हो  रहा  है  वह  प्राप  इस
 देश  के  इतिहास  में  नही  पायेंगे  |  ऐसी  हालत
 होते  हुए  भी,  इतनी  कमी  होते  हुए  भी  भाप
 देखे  कि  स्टारवेशन  से  लोग  नहीं  मरे  ।  झाज
 हालत  झकाल  से  भी  ज्यादा  खराब  है,  लेकिन
 फिर  भी  आप  देखें  कि  जो  इन्सान  कर  सकता
 है  बह  किया  गया  है  या  नहीं  ।  झ्ाखिर  एड-
 मिनिस्ट्रेंलन  में  भावमी  ही  है,  जावुगर  या
 देवता  नहीं  हैं  -  जो  इन्सान  कर  सकता  है
 वह  किया  जा  रहा  है  |  जो  मसाला  हमारे
 पास  है  वह  देश  के  हर  कोने  में  पहुचायो  जा

 रहा  है  ताकि  कोई  बाख्स  मूख  से  न  मरने
 पावे  ।  यह  खूबी  तो  हम  ने  देखी  ।  में  नहीं
 समझता  कि  इस  में  कोई  बडी  क्षिकायस

 हो  सकती  है  I  कोई  इधर  उधर  से  नाम  पेश
 कर  दे,  वर्ना  झाम  तौर  पर  यह  मौबत  प्राने

 नही  पाई  है  |  इन्सान  जो  कुछ  कर  सकता  है
 हमन  बीइग  के  हाथ  में  जो  है,  वह  तो  हुझा
 जहा  तक  पैदावार  बढ़ाने  का  प्रयास  है,  उस
 में  सब  जुटे  हुए  है  ।  जब  प्रशोक  जी  ने  डायाकी
 को  बात  कही,  तो  मुझे  ताज्जुब  हुआा--इस-
 लिये  कि  जब  में  उन  की  रिपोर्ट  पढ़  रहा  था,
 ता  पढ़ते-पढ़ते  उन  की  रिपोर्ट  से  ही  मुझ  यह
 झाइडिया  स्ट्राइक  होने  लगा  कि  यहू  कहते
 तो  हैँ,  लेकिन  इस  का  नतीजा  क्‍या  गृज़रेगा  |
 झभी  ज्न्हों  ने  कहा  कि  यह  डायाकी  नहीं
 चलेगी  ।  में  चाहता  ह  कि  यह  ध्यान  दे  कि

 यह  उन्हीं  को  दिया  हुआ  भाइडिया  है  |  इस
 में  क्या  शीड  बदल  गई  है  ?  उन्हों  ने  किसी
 जमाने  की  पोलीटिकल  टायाकी  की  मिसास
 दी  t  में  कहना  चाहता  हूं  कि  उठ  मिसालों
 से  काम  नहीं  चल  सकता  है  v  यह  बात  इतनी
 साफ  है।  गवर्नमेट  ने  ओ  रास्ता  एडाप्ट  कया

 लाइनें  पढ  कर  सुनाना  चाहता  हूं,  जिस  से

 जाहिर  होगा  कि  वह  उसे  के  बयान  से---
 इम्ययायरी  कमेटी  की  रिपोर्ट  से  बहुत  |...
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 चीज़  है  t  स्टेट  ट्रेडिंग  की  योजना  में  कहा
 गया  है  —

 an  experimental  measure  the
 purchase  of  the  entire  marketable
 surplus  of  particular  foodgrains
 in  certain  selected  areas  will  be
 examined  in  consultation  with  the
 State  Governments  concerned.”

 यही  है  जो  उन्हों  ने  इस  पैरा  में  डेवेलप  किया  t

 मे  उस  की  रिपोर्ट  से  दो  चार  लाईन  पढ़  कर

 सुनाना  चाहता  हूं  ।  उन्हों  ने  ही  इस  को

 एडवोकेट  किया  था  '  चन्हो  ने  पृष्ठ  ct  पर

 फरमाया  है---

 “In  the  initial  stages,  this  or-
 ganisation  may  face  stiff  compe-
 tition  from  traders.”

 यानी  इस  का  आभास  उन  को  था  या  उन

 के  विचार  में  सब  बातें  थी  ।  फिर  जन्हों  ने

 कहा  है--

 “But  since  it  will  be  a  govern-
 ment-sponsored  organisation  with
 large  capital  and  a  net-work  of
 agencies,  it  should  be  able  soon
 to  acquire  for  itself  a  position  to
 strengthen  and  dominate  the
 market.”

 यह  पैरा  जरा  लम्बा  सा  है,  लेकिन  फिर
 भी  मैं  इस  को  पढ़  देना  चाहता  हू  |  इस  में

 एक  मिनट  लगेगा  t  इस  में  कहा  गया  है  —
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 try  Our  policy  should,  there-
 fore,  be  of  a  progressive  and
 planned  socialisation  of  the  whole-
 sale  trade  in  foodgrains.”

 उन्हो  ने  यह  फ़रमाया  था,  लेकिन  मैं  जानता

 हु  कि  उस  डायार्की  पर  उन  को  क्‍या  एतराज

 है  ।  में  यह  निवेदन  करूंगा  कि

 Shri  Asoka  Mehta:  If  the  hon.
 Member  will  yield  for  a  minute,  I
 will  explam.

 The  difference  us  this—I  am  very
 anxious  to  hear  his  criticism,  but  it
 seems  I  have  not  made  myself  clear
 to  hum—-that  in  the  scheme  that  the
 Government  have  suggested,  the  same
 traders  will  be  buying  for  the  Gov-
 ernment  as  well  as  for  himself  The
 trader  is  not  going  to  be  even  the
 agent  of  the  Government.  He  will
 be  buying,  and  Government  will  take
 over  a  portion  of  it;  the  trader  can
 dispose  of  the  rest  of  it,  of  course,
 at  controlled  pmces.  Here  what  was
 suggested  was  that  there  should  be
 a  separate  organisation  of  the  Gov-
 ernment  which  would  be  handling
 the  thing  In  both  the  schemes,  as
 far  as  the  total  trade  is  concerned,  a
 portion  of  it  would  be  handled  by
 the  Government  and  a  portion  by  the
 trade.  But  here  the  same  trader  will
 be  performing  a  dual  function,  the
 function  of  being  representative  of
 the  Government  and  the  function  of
 acting  on  himself.  That  is  the  dis-
 tinction  on  which  he  may  say  what-
 ever  he  likes  to  say.

 Pandit  Munishwar  Dett  Upadh-
 yay:  He  is  of  course  the  agent  of
 the  Government.  He  shall  be  acting
 in  that  manner.  But  what  difference
 does  it  make  at  all?

 Shri  Asoka  Mehta:  I  leave  it  to
 him  to  say  whether  it  makes  a  differ-
 ence  or  not.

 पंछित  मुनीक्यर  इस  उपाध्याय  चूकि
 मेरे  पास  समय  सिमिटिड  है,  इसलिये  इस

 में  न  पद  कर  मैं  निवेदन  करूगा  कि  जहा  तक

 स्टेट  टृडिग  का  ताल्लुक  हूँ.  प्राइसिज्  को

 स्टैबिलाइज़  करने  का  एक  तरीका  निकाला,
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 a जिस  का  प्रयास  सभी  सोग  कर  रहे  हैं  ae
 सम्भव  नहीं  हो  सकता  था  जब  तक  कि

 होलसेल  ट्रेड  होलसेल  डीलजें  के  हाथ  में

 रहता  ।  यह  सब  लोगों  को  स्पष्ट  हो  गया
 शौर  हम  वे  यह  समझा  कि  वे  लोग  प्राइसिश
 जौर  मार्कट  को  मैनिपुलेट  कर  रहे  हैं  भौर
 किसी  तरह  काबू  में  नहीं  झा  रहे  हैं,  जो  कुछ
 झन  हमारे  देश  में  है,  बह  भी  बाज़ार  में  नहीं
 झाने  पाता  है  और  लोगों  को  नहीं  मिलता  है  ।

 इस  का  एक  ही  तरीका  दिखाई  पड़ा  कि  हम
 स्टेट  ट्रेडिंग  जारी  करें,  जिस  में  होलसेल  ट्रेड
 को  ले  &  ।  इसलिये  होलसेल  ट्रेड  लिया
 गया  उस  पर  प्रन्तिम  विचार  होने  को  है  ।
 मेरा  ख्याल  है  कि  संभवत:  भ्रशोक  जी  को
 भी  इस  बारे  में  बरामद  किया  जायेगा,  जैसा-
 कि  मुझे  भी  जैन  साहब  से  मालूम  हुभा  है  1

 में धाशा  करता  हूं  कि  फ़ाइनलाइज  करने  में
 उस  में  ऐसी  कोई  दाक्ल  नहीं  रह  जायेगी,  जो

 कि  काबिले-एतराज़  हो  |

 हमारे  सामने  मुख्य  बात  यह  है  कि  हमारा
 संकट  कैसे  मिटे  ।  वह  मिट  नहीं  सकता  है,

 जब  तक  कि  हम  इम्पोर्ट  के  जरिये  से  जिन्दा

 रहें  ।  करोड़ों  रुपया  हमारा  जा  रहा  है,
 जिस  से  न  तो  हमारी  विकास  की  योजनायें
 ग्बलने  वाली  है  और  न  देश  आगे  जाने  वॉला

 है  |  हम एक  खेतिहर देश  हैं  |  ग्गर हम  अपने
 हाने  को  भी  पैदा  नही  कर  सकते,  तो  फिर  हम
 क्या  करेंगे  ?  कुछ  अौर  पैदा  करने  की  शक्ति
 भ्ौर  साधन  हमारे  पास  क्‍या  है  ?  दरभअस्ल

 हम  को  इतना  पैदा  करना  चाहिये  कि  हम  प्रपने
 खाने  का  सामान  भी  पैदा  कर  सके  भौर  उस
 के  बहलावा  इंडस्ट्रीज़  को  भी  कच्चा  माल  दे

 सके  भर  उस  के  साथ  ही  फ़ारेन  एक्सचेंज  भी
 उस  के  जरिये  पैदा  कर  सरकें--इसलिये  कि

 कोई  और  जरिया  नहीं  है,  जिस  सके  हम  फारेन

 एक्सचेंज  पा  सकें--हुम  फ़ारेन  एक्सचेंज  कैसे

 बायेंगे,  ।  तक  कि  दूसरे  देशों  को  देने  के  लिये
 हमारे  पास  सामान ने  हो  ।  इतना  पैदा  करना

 चाहिये,  लेकिन  हमारी  हालत  यह  है  कि  उस

 पैदाबार  कौ  तरफ़  ध्यान  न  दे  कर  हम
 कर  रहे  हैं  कि  यह  है,  गह  है,  उन्हों ने  मह  कह
 दिया  झौर  इन्हों  ने  यह  कह  दिया,  बगैरह  ।
 वास्तव  में  हम  को  एग्रीकल्चरल  प्रोडक्शन
 स्कीम  पर  ध्यात  देना  चाहिये झौर  प्रगर  कोई
 उस  पर  ध्यान दे,  तो  झांख  शुल  जाती  है  1 मेरे
 मित्र यह  कहेंगे  कि  उन्हों  ने  एपरेशल भौर  रौ-
 एपरेज़ल  की  रिपोर्ट्स  देखी  ।  उस  में  कमियां

 भी  हैं।  बहुत  सी  चीजे  नहीं  हो  सकी  ाप मे
 कहा  कि  सैकंड  प्लान  में  टारगेट  को  बढ़ाइमे
 और  टारगेट  को  इयोढ़ा  कर  विशा--दस
 मिलियन  से  १५.५  टन  कर  दिया झौर  जब
 रिसोर्सेज  बढाने  का  सवाल  धाया,  तो  एक

 टका  भी  नहीं  बढ़ा  ।  सतलब  यह  कि  रिसोसिज्ञ
 ज्यों  के  त्यों  हों  भौर  पैदावार  शयोठ़ी  कर  दी
 जाये  ।  इस  में  मिनिस्ट्री  प्र्क़  एप्रीकल्थर  कया
 कर  सकती  है,  जब  आप  रिसोसिज  देने  वाले

 नही  हैं  शोर  झाप  कहे  कि  पैदाबार  बढ़ा
 दीजिये  ।  इस  तरह  पैदावार  को  कैसे  बढ़ाया
 जा  सकता  है  ?  जब  स्टेट्स  ने  डिमांड की,  तब
 भी  नहीं  हों  सका  ।  झौर  प्लानिंग  कमीशन
 कहा  से  लाता  ?  उस  के  रिसोसिज  जो  है,
 वे  सब  जानते  है--इस  मुल्क  से  कर्ज  ले  रहे
 है,  उस  मुल्क  से  उधार ले  रहे  हैं।  जब  तक  हम
 शग्रीकल्थरल  पैदावार  को  बढ़ायें  नहीं,  १५  ५
 मिसियन  टन  तक  बढ़ायें  नहीं,  सब  तक

 हमारी  हालत  सम्हलने  वाली  नहीं  है  1  हमारी
 डिसाइड  बढ़ती  जा  रही  है  ।  इस  सब  को  देख
 कर  चन्हों  ने  यह  तय  किया  कि  हँस  ने  बढ़ाना

 है  ही,  लेकित  रिसोसिज्ञ नहीं  दे  सकते  ।  उस
 का  नतीजा यह  है  कि  सारी  स्कीम्श  में  कमिया
 हैं।  इस  देश  को  फ़र्टनाइज़़्  की  ज़रूरत  है,
 लेकिन  उस  के  लिये  कारेन  एक्सचेंज  नहीं  है  ।

 उस  की  मांग  कई  गुमा  बढ़  गई  है।  इस  भिनिस्ट्री
 का  या  इस  गवर्नमेंट  का  या  झूमेग  बीइंग
 का  काम  यही  हो  सकता  था  कि  फ़र्टलाइणर्य
 को  पापुलसराइज़  किया  जाये,  कल्टीवेटर्स  के

 पास  पहुंचाया  जाये  ।  वास्तव  में  एश्रीकस्थर
 का  सारा  सैक्टर  प्राइवेट  सैक्टर  है  t  उस  में

 पब्लिक  सैक्टर  क्या  है  ?  सब  पैदा  करते  बालि
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 शाँबों  में  किसान  बसे  हुए  हैं  -  मे  किस  सगठन
 में  है,  कहां  हैं,  क्या  सोचते  है,  यह  झलग  बाल

 है|  में  तो  कहूंगा  कि  यह  तो  प्राइवेट  सैक्टर
 भी  नहीं  है--पह  तो  प्राकृतिक  सैक्टर  है  t
 किसान  बेचारा  क्‍या  करे  ?  उस  को  तो  बीस
 वरसेंट  पर  कनात  करना  है  झौर  प्रस्सी
 परसेंट  उस  के  काबू  में  नहीं  है  A  उस  के  पास

 पानी  नही  पहुचता है,  कोई  सामान  नही  पहुचता
 है  q  वह  क्‍या  करे  ?  अगर  हम  पैदावार  बढाने
 पर  ध्यान  देते  है,  जिस  के  मरोसे  हम  को  सकट
 के  बाहर  होना  है,  तो  हम  पहुच  जाते  है  डरि-
 मेशन  फैसिलिटीज़  पर  ।  हम  किसानों  पर  यह
 छोड  देत ेहै  कि  वे  नालिया  भर  जैनल  बनाये  ।
 किसानो  के  पास  इसने  साधन  कहा  है  ?  इस-
 लिये  वे  नही  बना  सकते  है  ।  गवर्नेसेट  के  पास
 भी  साधन  कहा  है  ?  मै  ने  सुना  है  कि  ह... ज
 गवनेमेंट  ने  २६  करोड़  रुपया  दिया  है,  जिस  की

 बजह  से  उस  का  इस्नेमाल  हो  सके  ।  माइनर
 इरिग्रेश्न  में  योही  बहुत  गुजायश  है  1  उस  के
 प्रयाल  पर  सब  जुटे  हुए  है  ।  जहा  तक  बीज
 उपलब्ध  करने  के,  सवाल  है,  उस  में  लैड  रेक्ची-
 जोशन को  दिक्कत  थी  ।  उस  के  दर  होने  पर

 कुछ  प्रगति  हुई  है।  इस  के  बाद  इन्सेक्‍्टी-

 माइइजड,  खरीफ  कैम्पेयन,  रबी  कंम्पेयन
 को  देखिये  ।  मैं  बहा  क्रिटिकल  था  ।  मैं  कभी

 उस  पर  बोला  भा,  तो  में  ने  बहुत  साफ  त्रुटिया
 को  बताया  था  t  लेकिन  उस  के  बाद  मै  ने  देखा
 कि  जितना  प्रयास  सम्भव  है,  जितना  प्रयास
 कोई  हामन  बीइंग  कर  सकता  हैं  जितता
 गवर्नमेंट  प्रयास  हो  सकता  है,  बह  सारा  प्रयास

 जुट  कर  के  किया  जा  रहा  है  i  जब  में  स्टेट्स
 में  गया  और  प्रफसरों  को  जट  कर  के  काम
 करते  हुए  देखा  तो  यह  थीज  देख  कर  मझे  बहुत
 ताम्जुद  हुआ  ।  प्रोडक्शन  को  बढाने  में  एक
 कम्पीटीक्षन  सा,  एक  होड  ही  उन  में  लगी

 दिलाई  देती  थी  d  लेकिन  कुछ  लिमिटेशस  है,

 जो  कि  कुदरती हैं.  स्वाभाविक है,  नैचरल  हैं
 और  उनको  हमे  हमेक्षा  श्रपने  सामने  रखना
 होगा।  उन  लिमिटेशस के  होते  हुए  हम  क्‍या
 कर  सकते  हैं,  क्या  नहीं  ार  सकते  है,  यह  हमे
 देखना  होगा
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 we  में  मैं  कुछ  सुझाव  दे  कर  भझपना
 भाषण  समाप्त  करता  हू  |  पहली  बात  तो  में
 यहे  कहना  चाहता  हू  कि  इटेंसिव  कल्टीवेशन
 के  साथ  साथ  उत्पादन  बढ़ाने  का  जो  दूसरा
 एक  रास्ता  हो  सकता  है  बहु  बडल  क्रापिण
 का  है  और  उस  पर  मै  जोर  दैना  चाहता  हू
 हमारे  पास  जो  एरिया  है,  वह  लिमिटेड  है,
 इस  बास्ने  हमें  डबल  क्रापिग  पर  जोर  देना
 चाहिये  |  भ्रगर  हम  कोई  ४०  परसेट  बोई  हुई
 जमीन  में  डबल  क्रापिग  कर  सके,  ज्यादा
 जमीन  में  नहीं  दा  बहुत  कुछ  पैदावार  बढ
 सकती  है  ।  इस  के  सिवाय  मुझे  और  कोई
 तरोका  जान  नहीं  पता  है  जिस  से  कि  पैदावार
 बढ  सके  t

 दूसरा  सजेशन  में  यह  देना  चाहता  हू
 वि  जा  प्रनहकौनोमिक  होल्डिग्सहै  इस  पर
 हमारी  जा  कांआप्रेटिव  की  योजना  है,  इस  को
 हम  चलाये  ।  मैं  ने  भ्रपने  कुछ  भाइयों  को
 कहते  हुए  भुना  है  कि  यह  कैसे  होगा  शौर
 कब  हांगा  में  इस  के  बारे  में  अ्रधिक  न  कह
 कर  इतना  ही  कहना  चाहगा  कि  यह  होगा
 जरूर  ।  जिन  मेरे  मित्रों  को  कोई  शुभा  है,
 में  बाहता  हु  कि  वे  उस  शुभ  को  अपने  दिमाग
 में  से  निकाल  दे  t  लेकिन  अगर  वें  ऐसा  हो
 करते  रहे  कि  हमें  कुछ  राय  देते  रहे  धौर

 दूसरों  को  कुछ  भौर  ही  तो  कठिनाई  अवश्य
 सामने  आयेगी  ।  इस  वास्ते  अनइकीनिोमिक

 होल्डिग्ज  कोआप्रेशन  के  तहत  हीने  चाहिये  t

 इस  से  हमारी  जो  पैदावार  है  वह  बढ़े  सकती

 है।

 तौसरी  तजबीज  मैं  यह  देना  चाहता

 हूं  कि  माइनर  इरिगेशन  पर  हमें  विशेष
 ध्यान  देना  चाहिये  ।  यही  एक  गस्‍्ता  है
 जिसम  विदेशी  मुद्रा  भौर  दूसरी  नीड़  बहुत
 ज्यादा  नहीं  लगेगी  शौर  हम  भागे  बढ  सकेंगे

 लोकल  मैन्योर  भौर  कम्पोस्ट,  आन  मैन्योर

 पर  हमारा  ज्यादा  ध्यान  जाना  चाहिये  ।

 फटिलाइज़से  की  जो  'डिमाद  है,  उसको  श्राप
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 पूरा  नहीं  कर  सकते  हैं,  उसकी  डिमांड  बहुत
 ज्यादा  हो  गई  है  ।  में  मानता  हूं  कि  उस
 डिमांड  को  मीट  करने  के  लिए  साधनों  की
 झावश्यकता  होती  है,  फारेन  एक्सचेंज  की
 झ्रावश्यकता  होती  है  भौर  भाप  फारेन  एक्सचेंज

 इस  वक्‍त  दे  नही  सकते  है।  मैं  यह  नहीं  कहता
 कि  आपकी  देने  की  मंशा  नहीं  है  या  इच्छा
 नहीं  है  लेकिन  ाप  मजबूर  है।  आपने
 इसकी  डिमाड  को  प्रापेगंडा  करके  बहुत  बढ़ा
 दिया है  t  इस  वास्ते में  जाहता  हूं  कि लोकल
 मैन्योर  पर,  ग्रीन  मैन्योर  पर  हम  ज्यादा
 ध्यान  दें  ।

 झब  में  सीड़  के  बारे  में  कुछ  कहना
 चाहता  हू  ।  सीड  इत्यादि  को  निरोग  करने
 के  लिए,  उसको  ट्रीट  करने  के  लिए  भी  झ्रापको
 प्रापेगंडा  करना  चाहिये  ।  १र्मी  में  ही उसका

 ट्रीटमेंट  हो  जाए  तो  पैदावार  को  बढाया
 जा  सकता  है  1

 कऋडिट  के  बारे  में  t  यह  कहना  चाहता
 है.  कि  बहुत  दिक्कत  का  सामना  करना  पड़ता

 है  पौर  स्टेट्स  में  बहुत  कठिनाई  होती  है  q

 सिक्‍योरिटी  झ्रावश्यक  होती  है  7  में  मानता

 हूं  कि  बिना  सिक्योरिटी  के  रुपया  डब  भी
 जा  सकता  है  ।  लेकिन  फिर  भी  बहुत  ज्यादा

 मुश्किल  का  सामना  करना  पता  है  t  मैं

 भाहता  है  कि  कोई  न  कोई  तरीक़ा  निकाला
 जाना  चाहिये  जिससे  क्रैडिट  ठीक  वक्‍त  पर
 मिल  सके  ।  जब  ऐसा  होगा  तभी  हमारी
 जो  पैदावार  है,  उसको  बढ़ाया  जा  सकता  है
 झौर  जो  संकट है,  उसमें से  निकला  जा  सकता
 है।  इसी  तरह  से  वेस्टेज  की  बात  है  ।

 चैस्ट्स  शौर  वाइल्‍ड  एनिमल्स  वगैरह  की  वजह
 से  जो  साढ़ें  बारह  परसेंट  हानि  का  शल  बना

 हुआ  है  कि  इतना  वेस्टेज  में  काट  दिया  जाए,
 इसको  बचाया  जाना  चाहिये  भौर  देखा  जाना

 शाहिये  कि  वेस्टेज  न  हो  धौर  इसको  बचाने
 के  उपाय  किये  जाने  चाहियें!
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 wer  में  मैं  इतना  ही  कहना  भाहता  हूं
 कि  झगर  डबल  क्रापिंग  किया  गया  केडिट
 वगैरह  संब  साधन  ठीक  समय  पर  मुहैया
 करने  का  प्रबन्ध  किया  गया  तो  जो  संकट  है,
 उससे  निकलने  की  झाषा  की  जा  सकती  है
 वर्ना  ये  जो  जवानी  नुक्ता  चीनी  है,  ये  हमारी
 कोई  मदद  करने  वाले  नही  है  ।

 Shri  Thiruamala  Eao  (Kakinada):
 Mr.  Deputy-Speaker,  looking  at  the
 demands  for  food  and  agriculture,  we
 find  that  it  comes  to  a  total  of
 Rs.  274-69  crores.  The  ramifications  of
 this  department  are  cotterminous  with

 the  whole  country  and  the  activities
 seem  to  be  appalling  and  it  takes  all
 your  energy  and  ingenuity  to  under-
 stand  them.  An  expenditure  of  Rs,  86
 crores  is  set  apart  for  the  import  of
 foodgrains  while  Rs.  88  crores  is  to
 be  spent  by  way  of  expenditure  which
 could  not  be  counted  in  terme  of
 rupees,  annas  and  pies  by  way  of  re-
 turn  to  the  department.  That  is,  as
 it  should  be.  It  is  expected  that
 all  this  money  will  be  spent  in  de-
 velopmental  schemes,  in  investigations
 and  in  scientific  researches.  This

 primary

 In  1958,  we  have  imported  Rs.  20
 crores  worth  of  foodgrains.  We  have
 made  provision  in  1959-60  for  Rs.  86

 Shri  A.  P,  Jain:  That  includes  in-
 ternal  procurement  aiso.
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 Shri  A.  P.  Jain:  We  have  alre:dy
 purchased  foodgrains  worth  Rs.  40
 crores.

 Shri  Thirumala  Rag:  Wr  are  told
 that  this  year  we  are  going  to  have
 a  good  crop

 Shri  M  V  Krishnappa:  We  have
 had  a  good  crop.

 Shri  Thirumala  Bao:  We  expect  8
 production  of  about  70  mullion  tons  of
 foodgrains  m  1959-60  or  in  1958-59
 Your  calculations  are  not  quite  clea:
 whether  these  figures  relate  to  the
 period  January  to  December  or  from
 the  middle  of  August  to  the  next
 August.  But  one  thing  is  certain  We
 have  estimated  an  extra  production  of
 105  million  tons  Perhaps  the  Plan-
 ning  Commission  puts  it  at  I5°5  million
 tons  which  is  to  be  achieved  by  the
 end  of  the  Second  Plan  period  Our
 food  production  is  not  keeping  pace
 with  the  growth  of  population  When
 we  find  an  all-round  increase  in  pro-
 duction,  we  do  not  find  a  correspond-
 Ing  progress  or  increase  in  foodgrain-
 production  From  the  statistics  sup-
 plied  by  the  department,  one  could
 see  the  figures  about  the  extra  food
 production  mm  States  and  we  find  १
 sorry  tale  in  many  States  in  respect
 of  their  efforts,  The  rice  production
 in  Bihar  was  38:52  lakhs  tons  in  1953-
 54  and  it  is  37°00  lakhs  tons  in  1956-
 57.  It  was  particularly  a  bad  year
 last  year  when  it  was  only  27-81  lakhs
 of  tons.  In  the  case  of  wheat  also
 from  3°90  lakhs  of  tons  in  1963-54  it
 has  come  down  to  182  lakh  tons  in
 ‘1986-57  and  last  year  it  was  243  lakh
 tons.  In  the  case  of  Bombay  also,  the
 Tice  production  has  come  down  from
 34'I]  lakh  tons  in  1984-55,  to  13-78  lakh
 tons  in  ‘1957-58,  Of  course  Kerala  has
 always  been  a  deficit  State  and  it  has
 not  improved  much  in  ite  production
 Its  production  was  eight  lakhs  and
 odd  tons  in  1956-87  and  in  ‘1957-58.  it
 5  eight  lakh  tons.  Madras  has  shown
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 a  little  umprovement  m  its  rice  =  85
 well  as  wheat.  Coming  to  Uttar  Pra-
 desh,  that  is  a  problem  State  again
 as  Bihar

 for  Grants

 An  Hon,  Member:  What  about
 Orissa?

 8 Shri  Thirumala  Rao:  I  will  come  to
 that  In  1953-54  the  total  rice  pro-
 duction  was  25-96  lakh  and  it
 went  up  to  2632  lakh  tons  m  1956-
 57  but  it  has  come  down  to  2]  lakh
 tons  in  1957-58,  In  U.P.  the  wheat
 production  in  1953-54  was  3°06  lakh
 fons  and  rice  production  was  22°55
 lakh  tons  In  1957-58,  it  has  slightly
 gone  up  in  its  production  but  has
 fallen  in  ats  wheat  production  by  about
 four  lakh  tons.  The  total  production
 of  U  P.  in  ‘1953-54  was  12,381,000  tons
 and  m  1957-58  it  was  11,136,000  tons
 It  is  showing  a  downward  —  trend
 Similar  is  the  case  in  West  Bengal
 Rice  production  there  m  1953-54  was

 é

 55,56,000  tons  In  ‘1956-57,  it  was
 45,03,000  tons  Last  year  it  Was
 41,85,000  tons  When  we  see  the
 figures  we  find  that  except  in  Madras
 and  Andbra,  Punjab  and  Madhya
 Pradesh,  many  of  the  States  have
 been  showmg  a  downward  trend
 in  their  total  production  during
 the  last  five  years.  That  is  a  matter
 which  has  to  be  given  some  serious
 attention

 There  is  no  point  in  the  Central
 Government  assuming  responsibility
 for  the  whole  country,  whatever  the
 attitude  and  whatever  the  behaviour
 of  the  States  might  be.  There  should
 be  an  amount  of  decentralisation  nm
 responsibility  and  powers,  which
 claimed  for  im  every  other  matter,
 with  regard  to  food  also,  and  the
 States  should  be  saddled  with  this
 duty  of  trying  to  become  self-suii-
 cient  in  foodgrains.  It  is  not  only  a
 drain  on  our  foreign  exchange  Te
 sources,  the  foreign  import  is  so  great
 that  it  is  8  constant  source  of  worry
 to  the  Central  Government  to  see  tnat
 they  make  both  ends  meet  with  ve-
 gard  to  the  food  situation.
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 I  now  come  to  the  question  of  State

 trading  about  which  there  seems  to
 be  some  controversy.  If  you  read  the
 report  of  the  Mehta  Committee,  it  is

 Clearly  envisaged  there  that  the  state
 of  affairs  has  already  arisen  in  the
 country  when  Government  must  enter
 into  this  trade  with  some  effectiveness
 and  foresight.  When  the  Committee
 with  regard  to  procurement  and  dis-
 tribution  was  set  up  in  1950,  the  situ-
 ation  was  one  of  the  worst  in  the
 whole  of  India  with  regard  to  food
 production  and  distribution.  Even
 then  it  was  sought  that  a  half-heartec
 measure  will  not  suffice  to  deal  with
 the  situation.

 When  this  Mehta  Committee  hay
 toured  the  whole  country  in  957  and
 ‘seen  things  for  itself,  how  the  inter-
 medaries,  the  large-scale  business-
 men,  the  mill-owners  and  the  millers
 are  playing  with  the  fortunes  of  the
 people  and  the  food  situation  in  the
 country  there  shculd  be  no  half
 hoartied  measure  about  these  things

 The  only  point  is,  the  Government
 should  have  given  greater  attentius
 to  this,  because  it  requires  a  careful
 handling.  There  are  a  large  number
 of  vested  interests,  huge  cartels  that
 are  entrenched  behind  this  rice  andé
 wheat  trade  in  big  cities  like  Bombay,
 Calcutta,  Kanpur  and  Delhi.  They
 will  be  the  last  persons  to  yield  to
 the  huge  scheme  which  the  Govern-
 ment  want  to  bring  into  existenve
 without  giving  the  bitterest  fight.
 Very  eminent  and  influential  Mem-
 bers  of  Parliament  are  also  behind
 them  to  help  them  in  seeing  that
 this  scheme  does  not  come  into  force

 What  is  the  alternative?  Have  they
 behaved  fairly  by  the  country?  As
 I  have  already  said,  in  १949  we  m-
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 where  rice  is  scarce  or  in  short  sup-
 ply.  This  artificial  scarcity,  this
 ficial  rise  in  prices  ia  created  by  a
 large  number  of  people  whom  we
 know  very  well.  For  instance,  in
 places  where  the  production  is  good,
 the  land  holder  has  become  the  hoar-
 der,  as  we]l  as  the  miller.  In  a  family
 owning  50  to  60  acres  of  land,  one
 brother  is  an  agriculturist  and  another
 brother  is  a  miller.  Both  of  them  go
 to  the  bank,  get  credit  and  buy  an-
 other  500  bags  from  a  lean  neighbour
 and  then  store  them  up.  That  is  how
 they  artificially  make  the  prices  go
 up.  They  do  not  release  the  stocks
 until  the  Reserve  Bank  comes  down
 upon  them  freezing  their  credit.  If
 really  the  big  business  and  the  medi-
 um-size  businessmen,  who  claim  to  be
 serving  the  society  in  their  own  way,
 come  to  the  rescue  of  the  ordinary
 man,  the  Government  need  not
 have  come  into  the  picture  at  all.

 What  I  say  is,  Government  have
 been  talking  about  this  even  before
 they  have  got  any  plan  about  it.  That
 has  created  a  difficult  situation.  This
 does  not  require  any  propaganda  on
 the  part  of  the  leaders  of  Government
 to  make  the  people  ready  for  it,  be-
 cause  with  the  majority  of  the  people
 food  is  a  problem.  The  majority  of
 the  people  are  ‘have-nots’,  the  ordin-
 ary  lower  class  people  who  are  affect-
 ed  by  the  rise  in  prices  even  by  one
 anna.

 We  say  that  the  production  in  1956-
 57  was  68  million  tons.  In  ‘1057-58  it
 came  down  to  62  million  tens.  We
 expect  this  to  go  up  to  70  million  tons.
 If  we  organise  State  trading  offecti-
 vely  even  in  a  rather  half-hearted
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 way,  which  us  sought  to  be  promulgat-
 ed  through  the  statement  given  by  the
 Miruster  yesterday,  we  will  be  able  to

 I  do  not  know  how  far  we  will  be
 able  to  do  ths.  We  require  at  least
 Rs  300  crores  to  Rs  400  crores
 capital  We  do  not  have  any  blue-
 print  of  the  scheme  that  the  Govern-
 ment  are  contemplating,  but  from

 statement  given  by  the

 to  largely
 depend  on  these  millers  both  for
 finance  and  operations  It  requires  a
 lot  of  energy  and  organisation  to
 control  these  millers  We  have  got
 the  experience  of  these  mullers
 There  is  a  system  working  in
 Madhya  Pradesh  for  a  long  time
 whereby  the  millers  will  have  to
 surrender  a  certain  proportion  of
 their  market  purchases  to  Govern-
 ment.  That  also  has  been  tried  in
 certain  other  places  hke  Madras  The
 rest  of  the  foodgrains,  after  surrender-
 mg  the  quota  to  Government,  i°
 allowed  to  be  sold  in  the  free  markct

 I  think  that  i  a  danger  which
 should  be  effectively  controlled  by
 the  Government.  If  you  take  even  50
 per  cent  of  the  millers’  procurement
 at  controlled  rates  and  leave  50  per
 cent  to  the  millers,  your  purpose  may
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 With  regard  to  co-operatives,  they
 depend  largely  on  the  co-operative
 machinery  to  help  Government  with
 regard  to  procurement  and  distribu-
 tion  of  foodgrains  The  co-operative
 machinery,  we  know,  s  working  7  all
 the  States,  and,  probably,  Andhra,
 Madras,  Punjab  and  Bombay  are  the
 States  where  the  co-operative  move-
 ment  is  working  with  some  efficiency
 compared  to  the  rest  of  India  It
 requires  a  large  manpower  For
 instance,  im  Andhra  there  are  about
 20,000  to  25,000  societies,  each  having
 at  least  a  President  and  a  Secretary
 Besides,  there  are  the  penchayat-
 dhars  That  means  there  are  about
 50,000  people  trained  to  kecp  accounts,
 to  run  societies,  to  bring  loans  and
 disburse  them  You  require  at  least
 half-tramed  personnel  to  run  these
 co-operative  institutions  before  they
 ean  be  expected  to  handle  all  these
 things  It  is  a  large  order  that  we  are
 giving  to  ourselves  It  requires  to  be
 carefully  looked  into  before  this  trade
 78  entrusted  ta  ¢o-operative  movement
 But  I  would  suggest  that  2f  you  entrust
 it  to  certain  State  Governments  and
 atk  them  to  experiment  on  these
 lines,  ask  them  to  organise  distribu-
 tion  of  foodgrams  in  an  effective  way,
 I  think  they  will  work  as  models  and
 they  will  be  able  to  give  sufficient
 expenence  to  the  rest  of  the  country
 in  both  buying  and  storing  and  also
 distributing  foodgrains  on  8  large
 scale

 Coming  to  land  reforms,  I  want  to
 say  a  few  words  about  it  The  ques-
 tion  has  been  agitating  the  munds  of
 the  people  very  much  Co-operative
 farming  Ww  another  thing  that  35
 creating  a  sort  of  scare  among  certain
 people,  but  before  we  come  to  co-
 operative  farming  I  think  the  Gov-
 emment  of  India  have  decided  to
 think  first  of  organismg  co-operative
 service  to  the  agriculturists  This  co-
 operative  service  is  seen  in  50  many
 places  The  pattern  of  society  38
 changing  fast  and  with  the  increase
 of  population,  the  problem  of  un-
 employment  is  also  assuming  greater
 proportions  Many  educated  young
 men  are  leaving  the  villages  and  are



 १०३5३  Demands  APRIL  7,  i959  for  Grants  30354

 {Shri  Thirumalp,  Rao)
 going  far  and  wide  into  the  country
 l  |

 people  gather  the  advantages  of  orga-
 nising  service  co-operatives  and  reap
 the  benefit  of  these  co-operatives,
 then  by  themselves  they  will  organise
 co-operative  farming  for  greater  pro-
 auction  and  realise  the  fruits  of
 mutual  help,  mutual  assistance  and
 co-operation.  That  is  the  basic  prin-
 ciple  of  co-operative  service.

 पंडित  ठाकुर  ava  aria:  जनाब
 डिप्टी  स्पीकर  साहब,  मै  ने  पिछले  ५०-६०
 सालों  में  कभी भी  ऐसा  वक्‍त  नहीं  देखा  जेसा

 कि  इस  साल  देखने  को  नसीब  हुआ  है  ।  मेंहूं
 झौर  चने  की  कीमत  पिछले  ५०-६०  सालो  में

 कमी इस  तरह  से  नहीं  बढ़ी  जिस  तरह  से  झब

 बढ़ी है।  नतीजा  यह  हुआ  कि  लाखों  प्रादमी
 बेचारे  भूख  के  मारे  तडपते  रहे।  कुनबों को
 खाना नहीं  मिला  ।  यह  शायद  ठीक  हो  कि
 स्टारवेझन  डैप्स  नहीं  हुई  लेकिन  जितना

 डिस्ट्रेस  हुआ  है  उसका  अन्दाजा  लगाना

 बहुत  मुपकिल  है  -  कितने ही  गांवों  और
 झहरों  में  लोगों  के  झन्दर  हतना  डिससैटिस-
 फैक्शन  शौर  अनरेस्ट  पैदा  हुआ  कि  जिसका
 ठिकाना  गहीं  |  इसिफाक  से  इन्हीं  दिनों  में
 हिसार की  एक  छोटी सी  जगह  में  एक  म्युनि-
 निश्चिललटी  के  झन्दर  चुनाव  हुआा  था  |

 जिस  बक्‍्त  चुनाव  हो  रहा  था  उसी  वक्‍त  बराबर
 की  फ्रेयर  प्राइस  क्षाप  पर  खरीदारों  का  क्यू

 लगा  हुआ  था  I  a  सोग  कांग्रेस के  खिलाफ
 @  ag  बोटरों  से  पह  कहते  थे  कि  देखो  इस

 कांग्रेस  हुकूमत  की  करतूत  ।  तुम  किसको

 बोड  देते  हो  ।  नतीजा  यह  |...  कि  कांग्रेस
 के  बहुत  सारे  उम्मीदवार  चुनाव  में  हार  गये  $

 यह  छोटी  सी  बात  है।  लेकिन में  बहुत
 झदब  से  1.  करता  हूं  कि  हमें  इस  पर  बहुत
 गौर  से  सोचना  चाहिए  कि  क्या  बजह  है  कि  देश
 के  प्रत्दर ध्नाज  की  ऐसी  कमी  भो  न  हो  भौर
 फिर  भी  ऐसी  प्राफ़त पा  जाये  कि  मामूली
 भादमी को  झपने  रोजमर्रा  के  गुजारे  के  वास्ते
 गल्ला  न  मिले  ।  इससे  ज्यादा  मैं  कोई

 इसएफीशेंसी  गवर्ममेंट  की  नहीं  देख  सकता  t

 इस  इनएफीशेंसी के  बहुत  सारे  वजहात हैं  ।  के

 बजूहात  ऐसे  हैं  कि  झमर  हम  उनकी  तरफ़

 तवज्जह  नही  देंगे  तो  भाहे देश  में  कितनी  भी
 पैदावार  बढ़ा  लें,  लेकिन  देदा  के  झन्दर  भाराम

 और  तसल्ली नही  हो  सकेगी  1

 में  ने  यह  पिछली  बार  झर्ज  किया  था
 और  झाज  में  इसको  फिर  दृहराना  बाहता  हूं

 कि  जब  तक  हम  प्रपने  इस  कांस्टीट्यूपान को
 तबदील  नहीं  करेंगे  तब  तक  यह  गैरमुमकित
 है  कि  हम  कमी  भी  झपने  फूड  प्रावलम  को
 साल्य  कर  सकें  -  झाज  श्री  अजित  प्रसाद
 जैन  के  सिर  पर  इस  हालत  के  बारे  में  सारे
 इल्जामात  थोपे  जाते  हैं।  कहा  जाता  है  कि

 उतकी  वजह  से  ही  सारी  तकलीफ़  हुई।  लेकिन

 मैं  उनसे  ही  पूछना  चाहता  हूं  किक्या  फिलवा  के
 उनको  ऐसे  हुकक  हासिल  हैं  कि  वह  भ्रहकाम
 जारी  करक॑  स्टेट  गवर्नेमेंट्स  को  फुड  प्रोडक्शन

 के  बारे  में  भ्रपनी  जिम्मेदारी पूरी  करने  के  लिए

 मजबूर कर  सकते  हैं।  यह  सही  है  कि  स्टेट्स
 के  प्रन्दर  फूड  प्रावलम  की  धरजेंसी  को  उतना

 महसूस  नहीं  किया  जाता  जैसा  कि  इस
 हाल  के  प्ल्दर  हम  लोग  महसूस  कर  रहे  हैं
 झगर  स्टेट्स  में  जिलों  के  झफसर  शौर  दूसरे
 लोग  इस  की  प्ररजेंती  को  इसी  तरह
 महसूस  करें  तो  हमारा  फू  प्रावत्षम  जल्द

 हल  हो  सकता  है।  प्रा  ब  कि  झाज  हालत
 यह  है  कि  फूड  प्रोडक्शन  की  जिस्मेदारी  तो
 स्टेट्स  पर  है  भौर  फूड  के  डिस्ट्रौज्यूजन  की
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 जिम्मेदारी  भिनिस्टर  साहब  के  ऊपर  है,  या

 नहीं  1
 यह  मुझे  नहीं  मासूम  कॉस्टी-

 टूयूक्षण  का  झ्राटिकल  ३७६  का  चर्स  खत्म

 ही  गया  झौर  भव  लैंड  भौर  फूड  स्टेट  सबजेक्ट

 हैं  ।  लेकिन  फिर  भी  हम  देखते  हैं  कि
 केरल  भौर  दूसरी  स्टेट्स  शिकायत  करती  हैं
 कि  मिनिस्टर  साहब  हमको  कड  खरीदने  की
 इजाजत  नहीं  22,  हमको  जितना  चाहिए

 उत्तना  फूड  सप्लाई  नहीं  करते  ।  तो  हम  वेखते
 हैं  कि  फूड  के  डिस्ट्रीव्यूशन  की  जिम्मेदारी
 मिनिस्टर  साहब  के  ऊपर  है  शौर  पैदावार

 बढ़ाने  का  काम  स्टेट्स  का  है४--इसका
 नतीजा  यह  है  कि  स्टेट्स  के  फूड  मिनिस्टर

 हिस्ट्रीज्यूशन  के  लिए  जिम्मेदार  नहीं  हैं  1
 पंजाब  में  इतना  गेहूं  होते  हुए  भी  लोगो  को

 गेहूं नही  मिल  रहा  लेकिन  वहा  के  फूड  मिनिस्टर
 की  यह  जिम्मेदारी  नहीं  है।  इसलिए  मैं
 अदब  से  अर्ज  करना  चाहता हूं हूं  कि  जब  तक  इस
 सारी  जिम्मेदारी  को  श्राप  एक  जगह  नही
 रखेंगे  सब  तक  काम  ठीक  नहीं  हो  सकेगा  t
 या  तो  सेटर  प्रोडक्शन  की  भी  जिम्मेदारी  ले  ले
 या  हडिस्ट्रीव्यूशन  की  जिम्मेदारी  भी  स्टेट्स

 को  दे  दें  ।  जब  तक  ऐसा  नहीं  किया  जाता
 यह  प्राथलम ते  नहीं  होगा  ।

 में  ने  पिछली  दफा  तजवीज की  थी  कि

 हमारे  प्राइम  मिनिस्टर  साहब  इस  फूड  के  मसले

 को झपने हाथ में से । हाथ  में  ले।  उसका  मतलब  यह  नहीं
 था  कि  4  श्री  झजित  प्रसाद  पर  कोई  नो

 कासफिडेंस ला  रहा  था  |  मैं  जानता हु  कि
 उन्होंने  बहुत  भ्रच्छा  काम  किया  है  ।  लेकिन
 &  ने  बहु  सजवीज  इसलिए  की  थी  कि  4

 जानता  हूं  कि  जिस  वक्‍त  तक  प्राइम  मिनिस्टर
 साहब  शर  स्टेट्स  के  चीफ़  मिनिस्टर

 इस  जिम्मेदारी  को  झपने  ऊपर  नहीं  लेते
 तब  तक  यह  मसला  हल  नहीं  हो  सकता  t
 मैं  ने  यह  तजबीड़  कोई  मजाक  के  तौर  पर  नही
 की  ली  मेरा  यास  है  कि  जब  तक  ऐसा
 नहीं  होगा  यह  मसला  तै  नहीं  होगा  ।  प्ानरेबिल

 निनिस्टर साहब  स्टेट  मिनिस्टर्स  पर  बह  जोर
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 नहीं  डाल  सकते  जो  कि  प्राइम  मिनिस्टर
 साहब डाल  सकते  हैं।  मैं  जानता  हूं  कि  प्राइम
 मिनिस्टर  साहब  एग्रीकल्चर  में  शौर  फूढ
 में  कोई  खास  तजुर्बा  नहीं  रखते  लेकिन  में  ने
 इसलिए  यह  कहा  था  कि  वह  चार्ज  लें  क्‍यों
 कि  भगर  वह  इस  तरफ  तवज्जह  देंगे  तो  हो
 सकता  है  कि  उनकी  कोई  ऐसी  ब्रेन बेव  आवे कि कि
 जिससे  यह  मसला  हो  जाय  ।  तो  मैं  यह
 भज  करना  चाहता  हूं  कि  जब  तक  श्राप

 कास्टीट्यूशन  को  तबदील  नहीं  करते  तब  तक
 यह  मसला  तें  होता  गैर  मुमकिन  है।

 as  divided  responsibility  is  the
 bane  of  admumstrative  efficiency.

 5.27  brs.

 (Sur  Barman  wn  the  Char]

 दूसरी  बात  मैं  झ्  करना  चाहता  हू
 लेड  रिफार्म  के  बारे  में  ।  जब  से  हमारी
 गवर्गमेंट  पावर  में  श्रायी  है  इसने  लेड  के  बारे

 में  इतनी  बातें  कही  है  कि  जिनसे  लोगों  में  बड़ी
 अनमरटेंटी  बढ  गयी  है  ।  कोई  आदमी
 आज  यह  सरटेन  फील  नहीं  करता  कि  अगर

 वह  भाज  किसी  को  झपनी  जमीन  बोने  को
 दे  देगा  तो  बहु  उसके  पास  वापस  झायेगी  या

 नहीं।  जब  से  यह  कहा  गया  है  कि  गवर्नमेट
 लैहलैस  नेबरर  को  जमीन  देगी  तब  से  बड़ी

 प्रनसरटेटी  फैली  हुई  है  :  में  कहता हू
 कि  बनेंगे  कहा  से  जमीन  दे  देगी  ।  गवनेमेंट

 के  पास  इतनी  जमीन  है  कहा  ।  में  अदब
 से  प्र्जें  करना  चाहता हू  कि  कितनी ही  ऐसी

 बातें हुई  है  कि  जिनकी  वजह से  लैंड  के  बारे

 में  सख्त  भ्रनसरटेंटी पैदा  हो  गयी  है  भ्

 बकील  हू  लेकिन  मैं  नहीं  जानता  कि  आज

 वजन में लेड में  जेड  के  मृताल्लिक  क्या  कानून  है  1

 और मैं  दावे  के  साथ  कह  सकता  हू  कि  वहा
 का  कोई  मिनिस्टर भी  नहीं  जानता  कि  भ्राज

 लैंड  के  मुताल्लिक सही  ला  क्या  है।  पगर

 कोई  लेंड  झोनर  गाज  मेरे  पास  झाकर  पूछता

 है  कि  बह  किस  जगह  पर  है  तो  +  उसको

 दीक  नहीं  बतला  सकता  L  तो  में  प्रदय से
 ज  करना  चाहता हूं  कि  जो  मी  लैंड  रिफार्म
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 [पिडित  ठाकुर  दास  भार्गव]
 शाप  करना  चाहते  हैं  उनको  क्विकली  धौर
 प्राम्पटली  शौर  सरटेंटी  के  साथ  कर  दीजिये  |

 जब तक  यह  हालत  रहेगी तब  तक  कोई  झादमी
 झपने  को  भ्रपनी  जगह  पर  सीक्योर  नहीं  समझ
 सकता  ।  किसी  को  यह  भरोसा  नहीं  है  कि
 उसकी  जमीन  उसके  पास  रहेगी  या  नहीं  ।
 में  इसकी  डिटेल्स  मे  नहीं  जाना  चाहता  क्योंकि

 मुझे  एक  दो  भौर  जरूरी  बातें  कहनी  हैं।

 में  ग्रापसे  भज  करना  चाहता  हू  कि
 ाप  कोप्रापरेशन  को  खूब  जोर  से  ग्बलावें  |
 नेकिन  इस  तरह  से  ब्वलावें  कि  जिससे  देश  के
 झन्दर  खराबी  न  पदा  हो  |  प्रगर  झाप
 देश  के  भनन्‍्दर  बड़े  बड़े  फार्म  बनाना  चाहते
 हैँ  तो  बनावें  लेकिन  एक  चीजू  को  न  भूलें  ।
 बैस्टनें  यूरोप  को  भौर  हमारे  देश  का  यह
 तजर्बा  है  कि  जो  छोटे  छोटे  इकानमिक

 होल्डिग्स  के  प्रोप्राइटर  होते  है  बह  भपनी
 जमीन  के  ऊपर  जितनी  मेहनत  से  काम  करते

 हैं  उतनी  मेहनत  से  कोई  दूसश  नहीं  कर
 सकता  |  अगर  उसके  पास  ६4 श  या  २०  एकड
 जमीन  है  तो  वह  और  उसका  सारा  परिवार

 सुबह  ६  बजे  से  शाम  तक  भौर  रात  के  १२  बजे
 तक  उस  पर  पूरी  मेहनत  से  काम  करते  हैं  ताकि
 ज्यादा  से  ज्यादा  पैदावार  हों  1  जैसा
 कि  मिल  साहन  ने  लिखा  है,  उस  जमीन  में  से
 सोना  निकलता  है,  जहा  पेटि  कल्चर  या
 पेंजन्ट  प्रोष्राइटर  से  खेती  हों  t  सारी

 दुनिया  और  यूरोप  का  तजुर्बा  यह  बताता  है
 कि  छोटा  मालिक,  जिस  के  पास  इकानोमिक

 होल्डिग  हों,  जितनी  मेहनत  वह  भौर  उसका
 परिवार  करता  है,  उतनी  मेहनत  हायडे  लेबर
 से  हरगिज़  मुमकिन  नहीं  है  -  इस  को  आप
 ने  मूलिए  t

 इसी  तरह  में  यह  भी  1. अ  करना  भाहता

 हैं  कि  आप  यहां  पर  सीलिंग  मुकरेर  करने  जा

 रहे हैं  बाशौक  मुकरंर  कीजिए  t  मुझे
 उस  में  कोई  एतराज़  नहीं  है,  लेकिन  वह
 खौलिंग  लुडिकरस  नहीं  होनी  चाहिए  ।
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 सीलिंग  इतनी  छोटी  नहीं  होती  बाहिए  कि
 गांव  का  बड़े  से  बडा  भादमी  झाप  के  अर्दली
 के  बरावर  हो  जाये  ।  भाज  झाप  अर्दली  वा
 खलासी  को  ६०,  ७५  रुपए  माह॒वार  देते  हैं  1
 इतनी  सीलिंग  धौर  इतनी  भ्रामदनी  मुकरेर
 न  कर  दे  कि  गाव  के  लोग  हयुभय  ws  ae
 एण्ड  डाभ  झाफ  वाटर  बन  कर  रह  जायें  |
 श्राप  Ro  एकड़  की  सौलिग  बनाते हैं,  जिस  की
 भ्रामवनी  ३६००  रुपए  होंगी  ।  पता  नहीं
 कितनी  होगी,  क्योकि  इरिगेशव  डिपार्टमेंट
 सारी  ज़मीन  को  पानी  देसे  की  गारण्टी  नहीं
 करता  है  /  लेक़ित  मात  लीजिए  कि  इतनी
 झामदनी  हो,  तो  कुनबे  के  पाच  श्रादमियों  में
 से  हर  एक  के  हिस्से  में  कया  झायगा *  भाज
 भी  सारे  पंजाब  में  मजदूर  को  ढाई  रुपए  मिलते

 है।  ग्राप  जो  कुछ  करने  जा  रहे  हैं,  उस  का
 नतीजा  यह  होगा  कि  आप  गाव  वालो  को
 अर्देली  भौर  नौकर  के  दर्ज  तक  पहुचा  देंगे  भौर
 उस  से  ज्यादा  हैसियत  उन  को  नहीं  वेंगे।
 किस  तरह  ने  अपने  बच्चों  को  अच्छी  तालीम
 दे  सकेंगे  -  किस  तरह  वे  बीमारो  का  इलाज
 करा  सकेंगे  :  किस  तरह  में  पके  मकान
 बना  सकेंगे ”  कसि  तरह  वे  इलैक्शन  लड़
 सकेंग  ?  मेँ  झख  करना  चाहता  हु  कि  झगर

 इतनी  छोटी  सीलिग  बनाई  जायगी,  तो  यह

 एक्सप्राप्रिएशन  होगा--हमारे  कास्टीव्यूइन
 के  खिलाफ  हांगा  झौर  यह  भाप  को  दुख  देगा  |

 यह  भाराम  की  चीज  नहीं  है।  जब  हमारी
 पालियामेट  की  'रिफार्म्स  कमेटी  बनी,  जिस  में
 सौ  मेम्बर  थे,  तो  उस  में  बडी  बहस  हुई  ।
 प्राखिर  हम  एक  नतीजे  पर  पहुचे  :  उस  वक्‍त
 मैं  वे  कहा  था  कि  सौ  एकड  से  कम  सीलिग  नही
 होनी  चाहिए,  क्योंकि  मे  समझता  हू  कि  ore

 एकड  की  इकोलोमिक  होल्डिंग  २८००  रुपये
 सालाना  या  २५०  माहवार  की  भामदती  होनी
 चाहिये  |  यह  ज्यादा  नही  है  |  मुश्किल  से

 एक  था  डेढ  परसेंट  लोग  ऐसे  होगे,  जिन  की

 यह  २०,०००  सालाना की  झामदती हो  सकती
 है।  दस  एकड़  तो  भारे  शौर  बाए  के  लिये
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 दीजिए  बौर  €०  एकड़  भौर  दीजिए  भौर  इस
 तरह  कुल  too  एकड़  की  सीलिंग  होनी
 चाहिए,  जैसा कि  पजाब ने  शुरू  में  कहा  था  |
 झगर  शाप  ऐसा  न करेगें,  तो  मेरी  नांकिस  राय
 में  शाप  द 3  पोलीटिकली,  ते  इकानोमिकसी
 झौर न  किसी  पौर  तरह  से  सही  काम  कर
 सकेंगे  ।  यह  सीलिंग  व्यक्तिगत  होनी  चाहिये
 बरना  बाप  बेटों,  मिया  बीवी  व  बच्छों  सें

 झगड़े  का  पूरा  प्न्देशा  है  t

 “जहा  तक  को-भापरेटिव  फाम्जें  का

 हाल्लुक  है,  श्राप  बडें-बढे  फार्म  बनायें,
 केकिन  उसमें  सबसे  बडी  ज़रूरत  यह  है  कि
 शबनेमेंट  इस  सिलसिले  में  क्रपनी  पालिसी
 एनाउन्स  करें  कि  बड़े  फाम्ज  को  क्रेडिट,

 ट्रैक्टर,  थीज  बगैरह  की  बह-यह  रियायतें  दी
 जायेंगी  |  इसके  झलावा  बढ़े  को-झापरेटिव
 काम्य  में  छोटे  इकानोमिक  होल्डर्ज  को  और
 जिनकी  सीलिंग  बनायें,  उनको  शामिल  करने
 में झाप  दरेग  न  करे,  क्योंकि  झगर  बड़े  फाम्ज़
 के  लिए  ब्यूरोफटिक  तरीक॑  से  इन्तजाम
 करेंगे---एक  मैनेजर,  एक  कैशियर  और  एक
 सुपरिन्टेंडेंट  वर्गरह  रखेंगे,  नो  वढ़ी  सारी
 भ्रामदनी  सवा  जायेंगे  शोर  छोटे  ज़्मोदार  को

 कुछ  भी  नहीं  मिलेगा  और  करप्शन  इतती
 बढ़ेगी  कि  भाप  इन्तजाम  नहीं  कर  सकेंगे  ।

 खुद  गाव  बालों  को  इन्तजाम  देने  से  श्राप  इन

 मूसीबतो  से  बरी  हो  जायेग्रे  । जिस  थख्स  का
 सो  पचास  एकड़  का  खेत  होगा,  वह  जिम्मे-
 दारी  लेगा  कि  दुसरो  के  लिए  ज्यादा  खेतो  की
 जाये  ।  इस  सिलसिले  में  ऐसा  इन्तशाम  करना

 चाहिएं  कि  बडे  रिसोसियं  का  भी  फायदा
 उठाया  जाये  झौर  जिन  भादमियों  के  बड़े  खेत

 है,  भगर  में  चाहे,  तो  वे  अपनी  भलहिदा
 एण्डिसटेंस  कायम  कर  सकें  शौर  साथ  ही
 उसका  हिस्सा  बना  कर  काम  कर  सके  शौर
 पेटिट  कल्बर  के  श्सूल  का  भी  फ़ायदा  उठा
 सके  ।  में  भर्ज  करता  चाहता  हु  कि  हमारे
 जर्मोदार  बढ़े  समझदार  हैं।  उनको  कहा  यया
 कि  नई  काटन  बोइये,  तो  उन्होंने  ऐसा  करना

 शूरू  कर  दिया  उमींदार  को  फ़ायदा  पहुचना
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 बाहिए  ।  उसके  दिमाग  में  पहुंचना  चाहिए
 कि  फला  काम  में  मेरा  फायदा  है  और  वह  उस
 काम  में  शामिल  हो  जायेगा  i  अगर  ऐसा
 किया  जायगा,  तो  हर  एक  जमीदार
 को-प्रापरेटिव  फाम्ज  में  श्वासिल  हो  जायेगा,
 बर्ना  श्राप  कितनी  भी  कोशिश  करें,  वह  शामिल
 नही  होगा  ।

 झब  में  असल  मज़मून  की  तरफ  झाता

 हू  t  मेरी  राय  में  जिस  तरीके  से  शाप  पैदावार
 बढ़ा  सकते  है,  वह  तरीका  दुनिया  में  शआाज
 रायज  है  1  नाईजर्या,  इटली,  इजिप्ट  व  भ्रास्ट्रे-
 लिया  में  श्रापको  उसके  बारे  में  कई  दफा

 कहां  गया  |  आपके  आई०  सी०  To  झार०
 ने  कहा  कि  आप  इस  का  मान  लीजिये,  लेकिन
 आपने  भ्राज  तक  उस  पर  अमल  नही  किया  1

 हिन्दुस्तान  में  श्राज  भी  १००  मिलियन  एकल
 के  करीब  ऐसी  ज़मीन  है,  जहा  या  तो  इरि-
 गेंटिड  होने  या  ट्यूबवैल्ज  का  पानी  पहुचने
 से  या  ईश्वर  की  तरफ  से  रेन-फाल  होने  से
 दो  फसलें  बडी  भासानी  से  हो  सकती  हैं  y
 आज  तक  दो  "फसलो  की  ऐवरेज  ४३  मिलि-
 यन  एक्ड  की  है  t  में  समझता  हू  यह  एक  बडी
 भारी  गलनी  है  1  भभी  मैने  भ्पने  दोस्त  डा०
 राम  सुभग  सिह  की  तकरीर  सुनी  ।  मुझे  उन
 की  तकरीर  सुन  कर  यह  छूयाल  हुआ  कि  शायद
 यह  मर्ज  ऐसा  है,  जिसका  इलाज  न  हो,  लेकिन
 में  समझता  हू  कि  ऐसी  सूरत  नहीं  हैं,  बल्कि

 यह  मर्ज  ऐसा  है,  जिसका  हम  इलाज  तो  कद
 सकते  है  बच्चे ंकि  हमारा  एग्रीकल्बर  डिपाटरेमेंट

 एक  काम  द्युरू  कर  दे  t  मेरी  राय  में  बारह  बरस

 के  तजुबें  से  यह  साबित  हुआ  है  कि  सैन्टर  का

 एग्रीकल्बर  डिपार्टमेंट  फौरन  बन्द  कर  दिया

 जाये  ।

 को  ब्रजराज  सिह  मिनिस्टरों  को

 क्या  होगा  ?

 चंडित  ठाकुर  दास  भाभंव  ६ धब  तक

 Y¥,f0,00,080  दुपया  बाहर  से  गल्ला

 मगवाने पर  खचे  किया  गया  है  ।  पिछले  पांच
 सालो  में  हमने  यहा  पर  ५,४१,००,०००  मन
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 [पंडित  ढाकुर  दास  भागंष]

 दूध  कम  कर  दिया  i  ये  दो  चीज़ें  ही  यह  दिलाने

 के  लिए  काफ़ी  हैं  कि  इस  महकमे
 का  इस्तजाम

 देश  के  लिये  हानिकर  है  ।  लेकित  सैष्ट्ल
 एग्रीकल्चर  डिपार्टमेंट  ने  जो  काम  बहुत
 इच्छा  किया  है,  मै ंउसकी  तरफ  भी  तबस्जहू '
 दिलाना  चाहता  हू  ।  जितती  रिसर्च  हुई  है,
 उसके  मुताल्लिक  जो  कुछ  काम  हुआ  है,  वह
 इसी  डिपार्टमेंट  की  तरफ़  से  हुमा  है  ।  उसमें
 जितनी  तरक्की  हुई  है,  वह  इसी  की  बजह  से

 हुई  है  ।  भाज  भी  उस  में  बहुत  ज्यादा  काम
 करने  की  पोर्टेशिलिटी  है  t  प्रोडक्शन,  डिस्ट्री-
 ब्यूसन  वगैरह  सारे  के  सारे  बह  खुद  अपने

 हाथ  में  ले  या  प्राविसिज  में  जला  जाये,  लेकिन
 'रिसच  का  काम  सैष्टर  के  जिसमे  रहना  चाहिए,
 क्योंकि  फड्ल  इंस्टीच्यूशन्द  में  हमेशा  रिसर्च
 का  काम  सैष्टर  के  जिम्मे  होता  है  ।  मैंने
 आानरैबल  मिनिस्टर  साहब  से  एक  सवाल
 इस  गजे  से  पूछा  था  कि  दरभस्ल  इस  देश  में

 जूस  देश  की  इकानोमी  से  एनीमल्स  की  क्‍या

 बुक्कत  है  ।  मैंने  यह  सवाल  पूछा  aI

 “Will  the  Minister  of  Food  and
 Agnculture  be  pleased  to  state:

 (a)  what  is  the  approzimate  value
 ef  cowdung  and  urine  available  in
 the  country  annually;

 (b)  what  quantities  of  nitrogen

 The  hon.  Minister’s  reply  was:

 Demands  APRIL  7,  989  for  Grants

 terms  of  N,  Ko  end  po,

 N  KO  PO,
 (figures  in  million  tons)

 Dung  24  re  a
 Unne  200003  6  0-03"

 oF

 मेरी  =  गुज्ारिश  यह  है  कि  अभी  बड़ा
 फिक्र  जाहिर  किया  गया  कि  बार  मिलियन

 के  नाइटरोजन के  बगैर इस  देश  में  झनाज  की

 पैदावार पूरी  नही  बढ  सकती  ।  मैं  पय  करता

 चाहता हूं  कि  हमारे  पास  फिगर्ज हैं  कि  बाद

 हजार  मिलियन  की  चीजों  सिर्फ़  हन  जानबरो

 के  ह्ससे  से  मिल  सकती  &  धगर  पाप  सारे
 देस  में  जमीन  की  फ़टिलिटी  बढ़ाना  चाहतें  हैं,

 तो  श्राप  गोबर  का  इस्तेमाल  कीजिए  ।  झाप

 क्या  करते  हैं
 1

 सारे  एनिमल्ज  में  बहुत  थोडे

 एनिमल्ज  ऐसे  है,  जो  कि  सूजलैस  हैं--कोई
 डेढ़  परसेंट  के  करीब  होगे  लेकिन  सारा  एग्री-
 कल्चर  डिपार्टमेंट  भौर  उस  के  सब  विशेषज्ञ

 यह  कहने  के  लिए  मिले  हुए  हैं  कि  वे  हस्वानाश
 कर  देंगे  और  में  सारा  अनाज  चारान  1... ह

 जामबरो के  हिस्से  का  ला  जाते हैं  -  जहां तक
 फ़टिलिटी  का  सवाल  हैं,  में  पूछना  चाहता  हूं
 कि  पिछले बारह  सालों  में जमीन की  कितनी
 फ़टिलिटी  बढ़ाई  गई  हैं  ।  पिचसी

 दफा  प्राई०  सौ०  णु  झार०  ने  फ़िमज दिए दिए
 थे  कि  पैदावार  यड़ी है,  लेकित  फटिसिटी  नही

 नही हूँ  t  sere  care  फ़टिलिटी बढ़ावा  चाहते

 हैं,  तो  वह  इन  चीड़ों  से  बढ़  सकती  है,  जिंगका
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 आपने  भी  फ्रायवा  नहीं  उठाया  है  भौर  न
 उठा  रहे  हैं।  में  कहना  भाहता  हू  कि  भाप
 इसका  फ़ायदा  उठाइये  और  श्रापका  प्रावलभ

 साल्व हो जायेगा हो  जायेगा  |  जहा तक  दूध  का  सवाल
 a  उसकी  तरफ़  भापने  न  सिर्फ़  तबज्जह  ही
 जही दी  बल्कि  एक  क्रिमितल  बैगलैबट की

 है  ।  प्रापने  देश  का  सत्यानाश कर  दिया  है  ।

 बहा  पर  बच्चों,  बूढ़ो,  भौरतों  भौर  हर  एक
 झादमी  के  लिए  जो  भ्रव्यल  दर्ज की  खुराक
 ली,  उसका  झापने  उपयोग  नहीं  किया  ।  मैने

 इस  बार ेमैं  एक  सवाल  पूछा  था,  जो  कि  २७
 सितम्बर  की  प्रोसीडिग्श में  छपा  हुआ हैँ  t
 अगर  में  पढ़  कर  सुनाऊगा,  तो  देर  लग  जायेगी

 इसलिए  म॑  मुस्तसर  तौर  पर  1. 2  करना

 आहता  gt  मवनंमेट के जवाबे के  जवाब  में  दर्ज  हैं
 कि  एक  सेर  दूध  में  नौ  डो  की  ताकत  होती  है,
 सेर  भर  गोदत  की  ताकत  होती  हैँ,  झाध
 सेर  चिकन  की  ताकत  होती हूँ  ।  उन्होंने  यह

 सब  माना  था।  में  आपको  फिगर  दगा,  जिन

 की  रू  से  बिला  क्षको-शुबहा  इन  विशेषज्ञों  की

 मेहरबानी  से  इस  देश  में  १६५१  से  १६५६
 सके  पात्र  करोड़  मन  से  ज्यादा  दूध  कम  हो
 भया  ।  में  ग्रापकी  तवज्जह  इन  एग्रीकल्थर
 जीफ  की  तरफ  दिलाता  हु  और  इसके  पेज
 ४०  की  तरफ  दिलाता  हु  t  इसमें  लिखा

 हुआ  हूँ  कि  १६५१  में  ५२  करोड़  मन  दूध
 हुआ  शौर  १६५६  में  ४७  करोड  मन  1  १६५१
 व  १६५६  की  बीफ  की  दोनो  किताबें  मेरे
 सामने  हूँ  t  मैने  एक  सवाल  भानरेबल  मिनिस्टर

 साहब  से  पूछा  था  भौर  मुझे  यकीन  है  कि
 झानरेवल  मिनिस्टर  साहय ने  जबाब को  देखा
 होगा  t  लेकिन में  समझता हु  कि  उनको  दूसरे
 कामों  से,  गल्ले  के  काम  से  ही  फुरसत  नहीं

 मिलती हूँ,  इस  बास्ते  वह  भ्रथिक  ध्यान  इस
 सरफ  नहीं  दे  पाते  है  ।  उन्होंने  उस  जबाब  में

 लिखा हूँ  कि  १६५४  में  हमने  एक  सर्वे  कराया
 शौर  उसमें  १६४१  के  फिगर  निकाल  लिये  |

 यह  शान दी  फंस  जाक  इट  एबसड  है,  स्पु-
 डिकरस हूँ  ft  हालांकि  पहले  की  फियर  ५२

 करोड़  कौ  वी,  ल ेकित  १६४१  की  ४५  करोड़

 for  Grants  20368

 की  दिखला  दी  t  छ'  सात  करोड़  मन  दूध  ही

 सा  गये  |  मे  समझता हु  कि  फर्जी  फिगर  हमको
 दे  दी  गई  हैं।  सन्‌  १६४१  से  लेकर  सारी
 फिग्स  भेरे  पास  मोजूद  हैं।  में  भापको  भापकी
 रिपोर्ट  से  भी  बता  सकता  हु  कि  झापने  ५२
 करोड  की  जो  फिगर  लिखी  वह  ठीक  लिखी
 और वह  १६५१  की  फिगर थी  t  oe  फर्जी
 फिगर जवाब  से  लिये  फर्जी  पडली  गई  और
 इस  बिना  पर  कि  चूकि  गाय ने  ४१३  पाउण्ड
 से  घटा कर  ३६१  पाउण्ड दर्भ  देना  शुरू  कर
 दिया  भौर  मंस  ने  ११०१  के  बजाये  ६७०
 देना  शुरू  कर  दिया  इसलिये  नई  फिगर  होनी
 चाहिये  ।  भापने  १६५१  की  जानवरों  की
 तादाद  से  ज़रब  देकर  यह  किया  हूँ  कि  ५२
 करोड  के  बजाय  ४५  करोड  थी  ,  और  इसके
 साथ  ही  साथ  यह  भी  कहा  गया  है  कि  अब
 ४७  करोड हो  गया  है  t  मैं  कहना  चाहता हू

 कि  यह  शर्म  को  बात  है,  पोच  बात  है  भौर  किसी
 रीजनिंग  को  यह  स्टैण्ड  नहीं  कर  सकती  है  ।
 में  कोई  विशेषज्ञ  नहीं  हु  ।  भ्रापकी  किताबों  से

 यह  डाहिर  है  शौर  झापके  विशेषज्ञों  का  यह
 मत  है  झौर  बने  जो  कि  एक  बहुत  भारी
 ग्रायारिटी  इस  विधय  में  थे  उन्होने  एक
 किताब  लिखी  हैँ  और  उसके  पेज  १०६  में

 उन्होंने कहा  है  कि  इस  देश के  अन्दर  गाय की
 पोर्टेशियलिटी  इतनी  हैं  कि गाय  की  ठीक  खुराक

 होने  से  एक  सेर  की  अजाय  उससे  डेढ़  सेर  दूध
 लिया  जा  सकता &  ;  उन्ही  की  यह  राय  नहीं
 है,  यही  राय  राइट  की  भी  हैं,  भापकी  रिपोर्ट
 जो  मिल्क  माकिटिंग  १६४१  के  बारे  में  है,
 उसमें  भी  यही  दर्ज  हैँ,  फिर  मार्कोटंग  ऑफ
 मिल्क  १६४०  में  भी  भ्रापन  यही  राय  जाहिर
 की  हूँ  :  एक  किताब  होती  तो  म॑  उसको  न

 मानता  लेकिन  हर  जगह  पर  यह  चीज़  लिखी

 हुई  है।  इन  सभी  किताबों  मे  यह  लिखा  हुभा
 है  कि  माय  भौर  मेंस  की  इतनी  पोर्टेशियलिटी

 महज  ठीक  फीडिग  से  ही  बढ  जाती  है  भौर

 ag  water  दूध  दे  देती  हैं।  भगर  गव्नेमेंट

 ने  ठीक  तरह  से  काम  किया  होता  तो

 पिछले  बारह  सालो  में  दूध  की  मात्रा  ४८
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 करोड़ से  बढ़  कर  ७२  करोड़ मन  हो  जाती  ।
 लेकिन  गवर्नमेंट  तो  खरगोश  की  नींद  सोई

 हुई  है  ।  गाय  का  नाम  चूकि  हिन्दुभों के  मजहब
 के  साथ  जुड़ा  हुभा  हैं  भौर  वे  इसकी  पूजा
 करते  है,  इसलिये  बह  उसके  बारे  में  कुछ
 करना  नहीं  चाहतो  है  1  अगर  उसका  नाम

 हिन्दुधो  के  नाम  से  जुड़ा  न  होता  तो  उसकी

 हालत  कुछ  भर  ही  होती  q  मै  नही  कहता कि
 गाय  के  बारे  में  सभी  एक  सी  राय  रखें  |  हर
 एक  को  पअ्पनी-भपनी  राय  रखने  का  हक़
 हासिल  हूं  और  कोई  किसी  को  मजबूर
 नहीं  कर  सकता  है  कि  बहू  मुख्तलिफ  राय
 रखे  1  कृष्णप्पा  साहब  ने  कहा  था  एक  तकरीर
 में  कि  गाय  फटिलाइज़र  भी  है,  फटिलाइज़र

 क्लेकट्री  भी  हैँ,  चितरजन  भी  है,  सिंधरी  भी

 है।  यह  भी  उन्होंने  कहा  था  कि  इसके  बिना

 गुज़र  नहीं  है  ।  भगर  भाप  चाहत  है  कि  खाने

 की  चीजो  की  पैदावार  बढ  तो  आपको  दूध
 की  तरफ  भी  ध्यान  देना  द्वागा  t

 हमारी  बहन  श्रीमती  रेणुका  राय  ने

 कहा  कि  बच्चों  को  दूध  दिया  जाए  विलायत

 के  प्रन्दर,  स्वीडन  के  अन्दर,  डैनमार्क  में  बच्चो
 को  मुफ्त  दूध  दिया  जाता  है  क्या  हिन्द  सरकार

 ऐसा  कर  सकती  है  ?  यह  करना  तो  दूर  रहा,
 पिछले  पाल  साल  में  पा  करोड़  मन  दूध
 कम  हो  गया  है  जिसकी  कोमत  कम  से  कम
 ८००  करोड़  होती  है  1

 में  श्रापकों  यह  भी  बतलाना  चाहता  हू
 कि  मेरे  देखते-देखते  इस  गवनमेंट  ने  हिसार
 की  जितनी  भी  भच्छी-प्रच्छी  गायों  इत्यादि
 की  नस्लें  थी,  उनको  बरबाद  कर  दिया  है  t

 wo  बरस  से  हिसार  से  इनको

 कलकता,  बम्बई  इत्यादि  भेजा  जाता  प्रा

 रहा  है  I  एक  बार  इनका  लैक्टेशन  होता  है
 शौर  इसके  बाद  इनको  बूचर  के  हवाले  कर

 दिया  जाता  है  ।  पंडित  नेहरू  ने  हमारे  कहने
 क्र  एक  कमेटी  की  स्थापना  की  थी  शौर  उसके

 अध्यक्ष  नन्दा  साहब  थे  जिनका  जिक्र  सेठ

 गोबिन्द  दास  जी  ने  किया  है  ।  मैं  नन्‍्दा  साहब
 के  खिलाफ  कुछ  नहीं  कहता  चाहता  t  मैं  '

 उन  लोगों  के  बारे  में  भी  कुछ  नहीं  कहता
 चाहता  जो  यह  कहते  हैँ  कि  खराब  गायों  को
 मार  दो  t  मै  तो  यही  चाहता  हू  कि  श्राप  इसको
 एक  इकोनोमिक  यूनिट  के  तौर  पर  देखें  ।
 उस  कमेटी  ने  ग्बम्द  'तजबीजें  रखी  थीं  भौर

 कुछ  उसमें  गलत  बातें  भी  थी  और  श्च्छी  भी
 थीं  -  उनकी  तरफ  हमने  गवर्नमेंट  का  ध्यान
 भी  दिलाया  था  ।  लेकिन  में  कहना  शाहता

 हूं  कि  बव्नमेंट  ने  उस  कमेटी  की  सिफारिशों
 पर  झमल  तक  नहीं  किया  है  ।  हमारे  देखते
 देखते  जो  गाय  १०-१५  सेर  दूध  देती  थी,
 झाज  ७-८  सेर  दूध  देती  है  ।

 उनका  दूध  सूख  गया  है  भोर  यह  सब
 गवर्नमेंट  की  खराब  पालिसी  के  कारण  हुआ
 है  ।  इससे  ज्यादा  खराबी  गवर्नमेंट  की  दूसरी
 नहीं  हो  सकती  है  कि  उसने  हन  गायों  का

 दूध  सुखा  दिया  है  |  गायो  की  नस्‍्लें  खराब
 की  हैं।  और  यह  सब  गवनंमेंट  की  गलत
 पालिसी  के  कारण  हुआ  है  ।  जिस  गलत
 पालिसी  पर  पुरानी  गवर्नमेंट  ने  अमल  करना

 शुरू  किया  था  उसी  पर  हमारी  गवर्नमेंट  प्रमल
 कर  रहो  हैं  ।

 ह ।  बजराज  सिंह  गायो  का  दूध  भौर

 इन्सानों का  खून  सूल  गया  है  t

 पंडित  ठाकुर  दास  भार्गव  :  हमारे  मिनि-

 स्टर  साहब  कहेंगे  कि  भारे  कालोनी  घौर

 हरनघाटा  को  जाकर  देखों  हरनघाटा  के

 बारे  में  यह  कहा  गया  कि  कलकत्ता  की  जरूरतों

 को  हम  पूरा  कर  रहे  है।  जहा  तक  झारे  कालोनी

 का  सम्बन्ध  हैं  में  कहना  चाहता  हूं  कि  सिल्क

 पाउडर  वगैरह  पर  कस्टम्स  का  जितना  भी

 रुपया  होता  है  वह  सारे  का  सारा  श्राप  उसकी

 नजर  कर  देते  हैं,  लेकिन  फिर  भी  श्राप  सैल्फ

 सफियोंट'  नहीं  हैं  ।  भापने  यहां  पर  ८,०००
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 भैंसें  रखी  हुई  हैं,  मैं  श्राप  से  पूछता  भाहता  हूं
 कि  उन  में  से  कितनों  के  बच्चे  हैं  जो.  कि  बचे

 हुए  हैं।  ८,०००  गायों  के  नीजे  भ्राठ  हजार
 ही  बच्चे  होने  चाद्दियें  ।  में  समझता  हूं  कि  इन
 बच्ष्दों  की  रक्षा  न  करके  देश  की  दौलत  को

 अरबाद  किया  जा  रहा  है!  यही  हालत  हरन-
 भाटा  कालोनी  की  है  t  वहां  पर  भच्छे-भच्छे
 गायों  के  बच्चे  नीलाम  किये  जाते  हैं  भौर
 उनको  कसाई  ले  जाते  हैँ  t  में  कहना  चाहता

 हूँ  कि  झगर  भ्राप  भ्रच्छी  नस्ल  चाहते  हैं  तो
 गायों  इत्यादि  के  बच्चे  पालना  आपका  फर्जे

 i  a

 एक  सवाल  मैंने  पूछा  कि  पहले  पांच

 साला  प्लान  में  और  दूसरे  में  कितना  रुपया

 काइर  पर  सच  किया  गया  ।  मुझे  इसका
 जवाब  दिया  गया  कि  उस  पर  एक  पैसा  भी

 खर्च  नहीं  किया  गया  t  यह  सुन  कर  मुझे

 बहुत  ताज्जुब  हुआ  1  भाज  मैं  देखता  हूं  कि

 शायों  को  खाले  के  लिए  नहीं  भिलता  है  |

 हमारी  गायों  को  इस  तरह  खाने  को  न  देकर

 हमारी  गवर्नमेंट  ने  भूलों  मारा  है,  इन्सानों
 को  ही  नहीं,  जानवरों  को  भी  इसने  भूखों
 मारा  है  1  मैं  समझता  हूं  कि  उन्हीं  को  नहीं
 मारा  है  बल्कि  देश  को  भी  तबाह  कर  दिया  है  ।

 मैं  समझता  हूं  कि  देश  के  भन्दर  परमात्मा
 की  कृपा  से  काफी  चारा  खाने  को  है  ।  लेकिन
 गवर्नेमेंट  खुद  अपनी  गलत  पालिसी  की

 वजह  से  न  तो  उनको  चारा  खाने  देती  है  भौर

 न  ही  दूध  ज्यादा  होने  देती है  t  दूध  को  गवनेमेंट

 खुराक  ही  नहीं  समझती  है  ।  यही  नहीं  इसका
 धन्न  पर  क्‍या  सर  पड़  सकता  है  और  पड़ता

 है,  इसकी  तरफ  भी  उसका  कोई  ध्यान  नहीं

 हैँ  ore  पिछले  पांच  सात  बरसों  में  दूध
 कम  ने  होता  तो  क्‍या  जरूरत  थी  बाहर  से

 बल्ला  मंगाने  की  t  भापके  प्लान  में  लिखा

 हमा  हैं  कि  झगर  दूध  ज्यादा  हो  जाए  तो

 इसका  असर  गल्ले  परे  पड़ेगा  i  लेकिन  भापने

 कोई  ध्यान  न  देकर  देश  को  बरबाद  कर  दिया

 ह
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 जानवरों  की  खुराक  का  ही  सवाल  लीजिये।
 आज  भाप  हिन्दुस्तान  के  अन्दर  चार  परसेंट
 चारा  बोते  हैं|  प्राप  कहते  हैं,  हमारे  विशेषज्ञ

 कहते  हैं  कि  आज  देश  के  झन्दर  आनवरों  में
 और  इंसानों  में  कनफ्लिक्ट  हे  कि  चारा
 उगाया  जाए  या  श्रमाज  उगाया  जाए  +
 @  कहते  है  कि  अगर  चारा  उगाया  गया  तो
 सोग  भूलों  मर  जायेंगे  ।  मुझे  यकीन  है.
 कि  हमारे  मिनिस्टर  साहब  की  यह  राय  नहीं
 है  भौर  झगर  है  तो  मैं  चाहता  हूं  कि  वह  इसको
 निकाल  दें  और  इस  राय  को  निकालने  के
 लिए  मैं  आज  उनको  आथोरिटी  देता  हूं  t
 मैं  चाहता  हूं  कि  इस  बारे  में  आप  विशेषज्ञों  की
 राय  को  न  मानें  ।  इस  सम्बन्ध  में  मैं  झापका
 ध्यान  एक  बड़े  झाथर  जिनका  नाम  रसल  है,
 उनके  ॥रा  लिखी  गई  किताब  के  पेज  ४२  की
 तरफ  दिलाता  हूं  ।  इसमें  उन्होंने  लिखा  है--

 “A  wider  introduction  of  fod-
 der  crops  into  Indian  agriculture
 would  probably  effect  great  im-
 provement  in  yields  and  in  total
 output.  More  food  for  the  animals
 would  mean  more  manure  and
 enhanced  fertility  of  the  soil.
 This  was  the  prime  factor  in  the
 improvement  of  British  agricul-
 ture  and  the  additional  yields  of
 grain  more  than  compensated  for
 the  area  taken  from  grain  and
 put  into  fodder  crops.  Leguminous
 fodder  crops  in  addition  to  in-
 creasing  the  quantity  of  farm-
 yard  manure  also  enrich  the
 ground  on  which  they  grow;  they
 cannot  usually  be  fed  alone,  how-
 ever,  and  generally  ate  mixed
 with  non-leguminous  crops.”

 इसका  यह  मतसब  है  कि  प्रगर  भाप  बार

 परसेंट  के  बजाय  दस  परसेंट  यहां  चारा  उगाने

 लगें,  तो  इतना  ही  नहीं  कि  दूध  की  मात्रा

 बढ़ेगी  शौर  जानवरों  को  चारा  मिल  सकेगा

 बल्कि  इस्सानों  के  खाने  के  लिये  जितने  भी

 ग्रेंस  हैं,  उनके  झन्दर  भी  तरक्की  होगी  t  भगर

 एक  झाथर  ने  या  एक  ही  किताब  में  इस  तरह

 *
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 की  बात  लिली  गई  होती  तो  मैं  उसको  डिस-

 मिस  कर  देता  लेकिन  सभी  जगह  इस  तरह  की

 बातें  सिली  गई  है  y

 मैं  एक  झौर  विषोषज्ञ  की  तरफ  तवज्जह
 विलाना  चाहता  हूं  जो  कि  बहुत  ही  मशहर
 झ्रादमी  है  भौर  जिस  को  पुरानी  गवर्नमेंट

 at  इंडिया  न॑  खूद  बुलाया  था  सफा  ५६

 प्र  राइट  साहब  लिखते  है  :

 जनाब  वाला  पिछली  दफा  हमारे  प्राइम

 मिनिस्टर  साहब  ने  फ़रमाया  था  कि  इस  देवा  .

 में  इंटेंसिव  कल्टियेशन  होना  चाहिये  ।  लेकिन

 वह  गैरमुमकिन  है  जब  तक  झाप  मिक्स्ड

 फ़ामिंग  न  करें  मिक्स्ड  फामिंग  एक  इंसिडेंस

 बंटसिव  कस्टिवेशन  है  ।  इसलिये  उन्होंने

 यह  लिखा  है  :

 हा]
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 यहीं  पर  खत्म  करता  हूं  ।  लेकिन  फिर  भी

 निहायत  अदब  से  भर्ज  करना  चाहता  हूं  कि
 मामला  इतना  ही  नही  है  |  झ्राई०सी u  ०  प्रार  ०
 जो  कि  हमारा  ही  एक  इन्स्टिट्यूशन  है,

 उस  मे  खुद  तजुर्बा  कराया भौर  उस  के  बाद
 एक  ब्ोएर  निकाला  |  एन०  डब्ल्यू०  एफ  पी०
 में,  उत्तर  प्रदेश  में  तजुर्बा  कराया  और
 देखा  कि  मिक्स्ड  फासिंग  का  क्‍या  असर

 होता  है  साढ़े  बारह  बीधे  की  होल्डिग  पर  भौर

 वह  इस  बोहर  में  दज  है  |  उन  का  तर्जुर्बा
 यह  था  कि  मिक्‍स्‍्ड  फामिंग  ही  सिर्फ  हमारे  देश
 का  वाहिद  इसाज  है  भौर  हिन्दुस्तान  के  भनन्‍्दर
 जितनी  इरिगेटेड  लैड्स  है  उन  की  पैदावार

 इस  से  कई  गुती  हो  जायेगी  ।  कैटल भी  बढ़ेंगे
 शौर  मेन  भी  कई  ग्‌  ना  ही  जायेगा  ।  यही  एक
 तरीका  हैं  जिस  के  ऊपर  इन्हेंसार  कर  के  हम
 ज्यांदा  अनाज  पैदा  कर  सकते  है  t  लेकिन

 जहां तक  मुझे  स्याल है,  इस  की  तरफ  तवज्जह

 नहीं  दी  गई  अभी  तक।  झगर  इसे  की

 तरफ  तबज्जहू दी  जाती,  प्रगर  १००  मिलियन
 एकड़  पर  मिक्स्ड  फामिंग  शुरू  की  जाती  तो
 शाप  की  सारी  प्राम्लेम हल  हो  जाती  |  देक्ष को
 जितने  गल्ले  थी  जरूरत है  उस  से  ज्यादा  भल्ता

 पैदा  होता  पौर  भुझे  यकीन  हूँ  कि  प्रगर  यह
 डबल  कापिम  की  जाय तो  हिन्दुस्तान  जो  ७०

 मिलियन टन  की  बात  कहता  है  बह  तो  होगा

 ही  उस  से  शौर ज्यादा  भी  होमा  t  झगर  भाप

 झाइन्दा  ्रपनी  उपज  बढ़ाना  चाहते  हैं  तो

 झपनी  किस्मत  ाप  के  झपने  हाथ  में  है  भौर

 बह  है  ऐनिमल  हस्वैस्ट्री  कौ  तरफ  लबज्यहू
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 वैसा  ।  झगर  झाप  ऐ  निमल  हस्मैग्डी  की  तरफ

 सयण्जह  देंगे  तो  वह  धाप  को  रचि  डिबिडेंड
 ये  करेंगी  ।  इस  के  सिवा  धौर  कुछ  हो  नही
 सकता  t  आप  सोच  सकते  हूँ  कि  मै  इसलिये

 कहता  हूं  कि  माय  पर  मेरा  यकीन  है  लेकिन

 अपने  देश  की  एकासमी  में  सब  से  ज्यादा
 यकीन  रखता  हू  भौर  झगर  झाप  उस  को  पूरी
 तरह  करेगे  तो  मुझे  कोई  शक  नहीं  है  कि

 इस  से  ाप  को  बहुत  फायदा  होगा  |

 इस  के  झलावा  में  श्राप  की  तवज्जह

 इन  सब  बीजों  को  छोड  कर  जो  सब  से  जरूरी
 चीज  है  उस  की  तरफ  दिलाना  चाहता  हूं
 झौर  वह  यह  है  कि  अगर  झाप  इस  देश  के
 झस्दर  किसी  गाव  में  जाये  भौर  वहा  के

 जमीदारों  से  बात  करे  कि  वह  बतलाये  कि

 झ्राखिर  देश  की  पैदावार  कैसे  बढ़ेगी  तो  छोटे
 से  छोटा  जमीदार  कहेगा  कि  बिना  इन
 जानवरों  की  ठीक  परवरिश  किये  पैदावार

 का  बढ़ना  t  रमुमकिन है  v  लेकिन  श्राप  उस

 की  बात  नही  सुनते  t  भाप  ऐसे  विशेषज्ञों  की
 जो  अझाप  की  हा  में  हा  नहीं  मिलाते,  नहीं

 सुनते  t  झाप  सुनत ेहै  ऐसे  लोगो  की  बात जो
 कि  ठीक  नहीं  हैँ,  जो  खेती  से  दूर  रहते  है,
 जो  बात  झाप  को  कभी  कोई  फायदा  नहीं

 पहुंचा  सकती  ।  भगर  श्राप  इस  तरह  यकीन
 करें  तो  तीन  बरस  के  प्रन्दर  सारा  मसला

 हल  हो  सकता &  मिल  ने  पनी  'पोसिटिकल

 एकानमी”  में  लिखा  है  कि  ऐसे  ऐशग्रिकल्नरल
 देश  में  जहा  पर  जानवर  इतने  हो  झगर  गिसी

 दूसरे  देश  का  हमला दो  जाये  तो  भी  वह  दस

 सालों में  हरा मरा  हो  सकता है  4  हमारे  मुल्क
 के  घन्दर इतनी  उम्दा  भीजें  मौजूद  हैं।  पड़ित

 जी  रोज  कहते  है  कि  हमारे  यहां  दूनी  पैदावार
 क्यों  ग्ही  होती

 ?  क्‍यों  शाइना  में  ४०  परसेंट

 पैदावार  बढ़  गई  है  भौर  हमारे  यहा  नहीं
 बढ़ती  ?  केकिन  मैं  कहना  चाहता हूं

 कि  यह

 गैरमुमकित  है  जब  तक  भाष  ट्रैक्टिव  पावर

 की  तरफ  तथज्यह  नहीं  देंगे  ।  झाज  भाष  के

 यास  ३६  मिलियन  एकड़  जमीन है  |

 for  Grants  le372

 5°55  hrs.

 (Mr.  Derury-Spgaxer  wn  the  Char]

 लेकिन  प्राप  के  पास  सिर्फ  १८०००  दैँगट्स
 है  ।  अगर एक  ट्रैक्टर  १००  एकड़ की  जोताई
 भी  करता हो  तो  भाप  कुल  जमीन  का  है  परसेंट

 ट्रैक्टर  के  जरिये  से  जोतत ेहै  -  बाकी  सारी  की

 सारी  जमीन  बेलो  के  जरिये  जोती  जाती  है  ।
 में  एक  पते  की  बात  अतलाता  हू  ।  ब्राज  श्राप
 किसी  कल्टिवेटर  से  पूछ  लीजिये  जब  तक
 श्राप  गेहू  की  फसल  का  ६  दफा  बाहम  नहीं
 करेगे  तब  तक  उस  में  पूरी  फसल  नही  होगी  ।
 पजाब  का  जमीदार  हमारे  यहा  से  ज्यादा
 गल्ला  पैदा  करता  है  उस  की  दो  वजूहात  है  q

 एक  तो  पानी  शौर  दसरी  ट्रैक्टिव  पावर  ।
 उन  के  यहा  छ  दर्फ  फसल  वाहम  होती  हैं
 इसी  लिये  उतने  खेत  से  हम  उतनी  फसल
 पैदा  नहीं  करते  क्योकि  हम  छ  दफ्फे  फसल
 को  वाहम  नहीं  कर  सकते  ।  हिन्दुस्तान  के
 अन्दर  एक  बडी  भारी  भ्रथारिटी  ने  लिखा  है
 कि  जितनी  फ्रोक्‍्वेंट  कल्टिवेशन  आप  करेगे
 उतना  ही  अनाज  होगा  ।  लेकिन  आप  के  पास

 ट्रैक्टर  भी  पूरे  नही,  बेल  भी  पूरे  नहीं।  आप  के

 यहां  २  करोड़  बैलो  की  कभी  है  ।  एक  न्यूट्रिशन
 को  किताब  में  लिखा  है  कि  बैलो  का  एक  पेअर
 ८  एकड़  को  जोतता  है  ।  झ्ाप  की  मार्केटिंग
 झाफ  कंट्ल  नाम  की  किताब  में  लिखा  है
 कि एक  बैलो  का  “भर  &  एकड  को

 जोतता  है  |  सन्‌  १६२८  में  यह  १०  एकड
 जोतता  था,  ऐपग्रिकल्चर  कमिशन  की  हू  से  ।

 मैं  अर्च  करता  हूं  कि  भाप  के  पास  ६  करोड़

 १७  लाख  काम  करने  वाले  बेल  है  जब  कि

 झाप  को  जाहिये  £  करोड़  जानवर,  झगर  भ्राप

 आडिनरी  खेती  करे  1  प्रोडक्टिव  पावर

 ट्ैक्टस  से  होती  है  t  ore  दिल्ली  में  घूम
 झाइये  झाज  आप  के  पास  ट्रैक्टर  नही  है  q

 art  ने  उस  के  ऊपर  इतना  कस्टम  रला  है  1

 जाज  हालत  यह  है  कि  ट्रैक्टर  भाप  के  पास

 काफी  नहीं  है।  भाज  बैल  श्राप  के  पास  काफी
 नही हूँ  ।  भाज  गणे  जोते जाते  है,  गाय  जोती
 जूती  हैं,  भादमी  जोते  जाते  हैं  खेती  के  वास्ते

 t
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 की  ।  राज  सिह:  गधे  बढ़ते  जा

 रहे  हैं।

 पंड्ति  ठाशुर  दास  गंघ :  भाप  इस  को
 डाउट  कर  रहे  है,  लेकिन  यह  रिपोर्ट  दिया

 हुमा  है  ।

 शी  ब्रभराज  सिह  :  में  ने  कहा  कि  गधे

 बढ़ते  जा  रहे  हूँ  ।

 पं  डिस  ठाकुर  दास  माप :  जब  तक
 झाप  ट्रैक्टिव  पावर  उन  के  पास  नहीं  पहुचायेंगे
 तब  तक  झाप  का  मसला  हल  नहीं  होगा  |

 उस  के  पहुंचाने की  तरकीद  यह  है  कि  श्राप

 ड्रैक्टरों  का  इन्तजाम  कीजिये  ।  उन  से  ६०
 परसेन्ट  ट्रैक्टिव  पावर  बढ़  जाती  है  1

 मैं  इस  लिये  सिर्फ  तीन  चीजें  ही  कहना
 चाहता  हूं  जिन  को  झाप  को  फौरन  अपनाना

 जाहिये  i  एक  तो  मिक्‍सड  फामिंग,  दूसरे
 शेनिमल  हस्वैन्डी  का  ठीक  इन्तजाम  ।  मेँ  ने
 अभी  शमी  भाप  को  पढ़  कर  सुनाया  कि
 कम  से  कम  १०  करोड़  रुपया  ऐनिमल  हस्बेन्डी
 के  लिये  श्राप  को  खर्च  करना  चाहिये  |  तीसरी
 चीज़  यह  है  कि  श्राप  एक  झलाहदा  मिनिस्टर
 रुख  दीजिय  जो  कि  इन  चीजों  की  तरफ

 तवज्जह  दे  सके  ।  भाप  को  तो  फूड  से  ही  कुर्मत
 नहीं  मिलती  ।  जब  मै  ने  यह  कहा  या  तो  मुझे
 भवाब  मिला  कि  इस  से  खर्च  ज्यादा  बढ़
 जायेगा  t  मै  ने  उस  वक्‍त  कहा  था  कि  हा,
 खर्च  जरूर  बढ़  जायेगा  लेकिन  यहा  तो  झक्ल

 की  कमी  है  ।  भज  करूगा  कि  एक  झलाहदा
 मिनिस्टर  जब  तक  धाप  नहीं  करेगे  सब  तक
 आप  प्लैनिंग  में  सेपरेट  रिप्रजेन्टेशन  नही  देगे,
 जब  तक  सारी  स्टेट्स  के  झन्दर  एक  प्रलाहदा
 शुनीमल  हस्बैन्डी  मिनिस्टर  नहीं  होगा  तय
 तक  झाप  की  पैदावार  नहीं  बढ़  सकती  और

 हिन्दुस्तान  की  हालत  खराब  होती  जायेगी  ।
 शाप  को  चाहिये  कि  श्राप  इस  की  तरफ

 हवज्यहू  दें  ।

 Mir.  Depaty-Speaker:  The  following
 ate  the  selected  cut  motions  relating
 to  the  Demands  under  the  Ministry  of

 ह... ह  and  Agriculture  which  may  be
 moved  subject  to  their  being  other-
 wise  admissible:—-
 Demand  No.  No.  of  Cut  Motion

 36  286  (Disapproval  of  Policy),
 287  (Disapproval  of  Policy),
 336  (Disapproval  of  Policy),
 ‘1387  (Disapproval  of  Policy),
 7338  (Disapproval  of  Policy),

 (Token)
 2i3,  ‘281,  282,  283,  284,  285,  574,
 843,  844,  1078,  1079,  1670,  67l,
 1672,  l690,  1691,  1682,  1608,  1774,
 1775,  ४776,  1797,  1798,  ‘1799,
 1800,  ‘1801,  1823,  ‘1624,  1825,

 37  66i,  662,  663,  1694,  1695,  1696,
 ‘1697,  1702,  1708,  ‘1704,  1708,
 1706,  1707,  1778,

 38  344,  345,  615,  6i6,  617,  618,  6I9,
 627,  628,  629,  630,  63i,  632,  633,
 34,  664,  665,  666,  667,  668  669,
 815,  8I6,  846,  847,  848,  849,  850,
 851,  853,  854,  855,  856,  857,  1080,
 1081,  1082,  1619,  1620,  62i,  1622,
 1628,  1624,  1625,  1626,  1627,
 i678,  ‘1674,  1675,  ‘1698,  ‘1708,
 720७0  1710,  wu,  1712,  पाई,
 1723,  (1726,  ‘1727,  1728,  ‘1729,
 ‘1780,  ‘1731,  «782,  =  «733,
 I734,  ‘1785,  1738,  1737,  1738,
 ‘1739,  1740,  1741,  1742,  1743,  ‘1744,
 ‘1745,  1746,  ‘1747,  1748,  1749,  1750,
 I75,  1752,  1753,  1754,  ‘1758,
 I756,  1757,  ‘1758,  1759,  1760,
 76i,  1762,  ‘1763,  1764,  1765,  1766,
 1767,  1768,  ‘1769,  1770,  ict

 39  346,  ‘347,  362,  ‘363,  1083,  1714,
 1715,  7i6,  1717,  1718,  ‘1719,  1720,
 1721,  7722,  1723,  1724,  184,  1843,

 40  1779,  1780,  1781,  ‘1782,  1783.
 4l  1084,  1699,  1700,  ‘1847,  1848.

 9  1849.

 20  1677,  1701.
 121  1090,

 Export  of  beef  from  India
 Shri  M.  B.  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  to  Re,  I.”



 70375

 Slaughter  of  cows,  bulls,  o1en,  calves
 and  buffaloes

 Shri  M.  B.  Thakore:  I  beg  to  move:

 “That  the  demand  under  tae
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  to  Re.  I.”

 Restriction  on  manufacture  of  gur  im
 Sugar  Factory  Reserve  Zones

 Shri  8,  L.  Saksena:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  to  Re.  ww

 Restriction  on  manufactur2  of  Khand-
 sar,  sm  Sugar  Factory  Reserve  Zones

 Shri  s.  L.  Saksena:  I  beg  to  move

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agn-
 culture  be  reduced  to  Re.  i"

 Fatlure  to  rate  the  mimmum  price  of
 sugarcane  to  Rs.  °75  per  maund

 Shri  8.  L  Saksena:  I  beg  to  move

 “That  the  demand  unde-  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  to  Re.  i"

 Rue  sn  prices  of  food  stuffs
 Shri  P.  T.  Punnoose;  |  beg  to  move

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agn-
 culture  be  reduced  by  Rs.  100."

 Neeg  for  fixation  of  higher  prices  of
 foodgrains  in  West  Bengal  and  other
 States

 Shri  M.  है.  Thakore:  ]  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs,  100."

 Failure  to  provide  equitable  and
 reasonable  prices  for  agriculture
 goods
 Shri  M.  5.  Thakeore:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs,  100."

 Demands  CHAITRA  17,  88]  (SAKA)  for  Grants  70377

 Failure  to  7096  the  Living  standard  of
 agriculturists

 Shri  M.  B.  Thakore:  I  beg  to  move:
 “That  the  demand  under  the

 head  Mimstry  of  Food  and  Agri-
 culture  be  reduced  by  Rs,  100."

 Failure  to  keep  purity  of  prices
 between  agricultural  goods  and
 other  necesnties  of  life.
 Shri  M.  B.  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  Mimstry  of  Food  &  Agricul-
 ture  be  reduced  by  Rs.  100.”

 Failure  to  construct  tubewells  suc-
 cessfully  in  Chausma  and  Vizsapur
 and  other  taluks  of  Mehsana  district
 of  Bombay  State

 Shri  M.  B.  Thakore:  I  beg  to  move:
 “That  the  demand  under  the

 head  Mimstry  of  Food  and  Agri-
 culture  be  reduced  by  Rs,  100."

 Failure  to  bring  down  food  prices

 Shri  Ss.  L.  Saksena:  I  beg  to  move:
 “That  the  demand  unde~  the

 head  Ministry  of  Food  and  Agrt-
 culture  be  reduced  by  Rs.  100.""

 Need  for  firation  of  lower  prices  of
 foodgrains  m  Uttar  Pradesh

 Shri  Sarja  Pandey:  I  beg  to  move-
 “That  the  demand  under  the

 head  Mimstry  of  Food  and  Agri-
 culture  be  reduced  by  Rs.  100."

 Fatlure  to  provide  aid  to  Agriculturssts
 holding  small  pieces  of  land  mm  the
 rural  areas

 Shei  Sarju  Pandey:  I  beg  to  move-
 “That  the  demand  under  the

 head  Ministry  of  Food  and  Agn~-
 culture  be  reduced  by  Rs,  100.”

 Need  for  coordination  of  the  work  of
 the  Mmustry  of  Food  and  Agricul-
 ture  and  the  Ministry  of  Irngation
 and  Power

 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs,  100."
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 Need  for  giving  priority  to  cooperative
 societies  for  the  allotment  of  fair

 price  shops
 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Re,  100."

 Foilure  to  curb  the  tendency  of  rising
 prices  in  lean.  months

 Shri  Nagi  Reddy:  J  beg  to  move:

 “That  the  demand  unde:  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Res,  100.”

 Failure  to  supply  mce  to  the  Kerala
 States

 Shri  Nagi  Reddy:  I  beg  to  move.

 “That  the  demand  unde-  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs.  100."

 Failure  to  purchase  nce  in  the
 harvesting  season

 Shri  Nagi  Reddy:  I  beg  to  move-

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs.  100."

 Need  to  open  cheap  grain  shops  in  the
 scarcity  areas  of  Onssa  State

 Shri  P.  K.  Deo:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Ra,  100,”

 Method  of  fixing  the  procuretment
 price  of  foodgraims

 Shri  P.  K.  Deo:  I  beg  to  move:

 culture  ;be  reduced  by  Rs,  100."

 Desirability  of  raising  the  procure-
 ment  price  of  foodgrains

 Deniands  APRIL  7,  3989  for  Grants  70376

 Irregularities  in  the  appointment  of
 purchasing  agents  for  foodgrains
 Shri  P.  K.  Deo:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs.  100."

 Need  for  self-sufficiency  in  food
 Shri  Aurobindo  Ghosal:  I  beg  to

 move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs.  100."

 Failure  of  Japanese  method  of  rice
 cultivation

 Shri  Aurobinds  Ghesal:  |  beg  to
 move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs.  100."

 Introduction  of  Chinese  method  of
 rice  cultivation

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs  100”

 Supply  of  foodgrains  to  Uttar  Pradesh

 Shri  8.  M.  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs.  100."

 Functioning  of  Central  Tractor
 Organisaton

 Shri  8.  M.  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs.  100."

 Supply  of  wheat  to  Flour  Mills

 Shri  8.  M.  Banerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Ra.  100.""
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 Need  to  set  up  a  Price  Stabilisation
 Committee

 Shri  6.  M.  Banerjee:  I  beg  to  move:
 “That  the  demand  under  the

 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Ks,  100."

 Grow  more  food  scheme

 Shri  a.  M,  Banerjee:  I  beg  to  move:
 “That  the  demand  under  the

 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Re,  100."

 Failure  to  stabilise  the  pricea  of  food-
 grains  in  the  country

 Shri  है,  M.  Banerjee:  I  beg  to  move:
 “That  the  demand  undef  the

 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs.  100."

 Need  fon  fixation  of  sugar-cane  price
 in  Utter  Pradesh  and  Bihar  at
 Rs  |  75  per  maund

 Shri  B.  M.  Banerjee:  |  beg  to  move:
 “That  the  demand  under  the

 head  Ministry  of  Food  and  Agn-
 culture  be  reduced by  Rs.  100."

 Need  to  treat  Uttar  Pradesh  Delhi
 and  Punjab  as  one  zone

 Shri  8,  M.  Banerjee:  I  beg  to  move:
 “That  the  demand  under  the

 head  Ministry  of  Food  and  Agri-
 culture  be  reduced  by  Rs,  100"

 Failure  to  tackle  effectively  the  prob-
 lem  of  soil  erosion

 Shri  D.  RB.  Chavas:  I  beg  to  move:
 “That  the  demand  under  the

 head  Forest  be  reduced  by  Rs.  100.”

 Failure  to  check  deforestation.
 Stiri  D.  R.  Chavan:  I  beg  to  move:

 “That  the  demand  under  the
 head  Forest  be  reduced  by  Rs.  100"

 Neceasity  to  grow  grease  on  upper
 slopes  of  hiils  bunding  and  terracing
 to  afford  protection  against  sort
 erosion

 Shri  D.  B.  Chavan:  I  beg  to  move:
 “That  the  demand  under  the

 head  Forest  be  reduced  by  Rs,  700"

 for  Grants  0380

 Desirability  of  taking  up  large  scale
 afforestation  in  the  Mahanadi

 Sari  P.  K.  Deo:  I  beg  to  move.
 “That  the  demand  under  the

 head  Forest  be  reduced  by
 Ra.  100."

 Need  for  arresting  the  wmroads  of  the
 great  Indian  desert  by  taking  up
 afforestation  work

 Shri  P.  K.  Deo:  ]  beg  to  move.
 “That  the  demand  under  the

 head  Forest  be  reduced  by
 Rs.  100”

 Demrabiiity  of  rehatnitateng  the
 Adwasts  displaced  by  the  stoppage

 on
 cultivation  on  the  hill

 slopes.

 Shri  P.  हू,  Deo:  I  beg  to  move-

 “That  the  demand  under  the
 head  Forest  be  reduced  bv  Rs.  100.”

 Need  for  scientific  working  of  the  wl
 lage  forests  and  other  community

 forests
 Shri  P.  HK.  Deo:  I  beg  to  move

 “That  the  demand  under  the
 head  Forest  be  reduced  by  Rs  100.”

 Fatlure  to  utuhee  wood  for  manu-
 facturing  paper

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 4
 “That  the  demand  under  the

 head  Forest  be  reduced  by  Rs.  100.”"

 Want  of  stientific  cultivation  of
 medicinal  plants

 Shri  Aurobindo  Ghoml:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Forest  be  reduced  by  Rs.  100."

 Need  of  a  pharmaceutical  research
 laboratory  for  experimentation  in
 medicinal  plants
 Shri  Aurobindo  Ghosal:  I  beg  to

 move:

 “That  the  demand  under  the
 head  Forest  be  reduced  by  Rs.  100."
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 °  Importance  of  afforestation
 Shri  Aurobindo  Ghosal:  I  beg  to

 move:

 “That  the  demand  under  the
 head  Forest  be  reduced  by  Rs.  00."

 Need  for  scientific  selection  of  dry
 regions  for  afforestation

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Forest  be  reduced  by  Rs.  100."

 Need  to  link  up  afforestation  and
 forest  clearance

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Forest  be  reduced  by  Ra.  100."

 Need  for  soil  conservation  on  a  wider
 scale

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Forest  be  reduced  by  Rs  100."

 Failure  to  reclarm  flaw  and  waste  (and
 for  cultivation  +

 Shri  M.  है,  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Failure  to  provide  fertilizers  to  the
 farmers  of  Gujerat  and  Bombay  State

 Shri  M.  B.  Thakore:  ]  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100”

 Failure  to  put  the  sugar  economy  on
 sound  footing

 Shri  D.  BR.  Chavan:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Re.  100,"

 Demands  APRIL  7,  959  for  Grants  r0g82

 Failure  to  increase  the  yield  and  to
 improve  the  quality  of  sugarcane
 Shri  0.  BR.  Chavan:  I  beg  to  move:

 Failure  to  bring  down  the  cost  of
 production  of  the  sugar

 Shri  0,  E.  Chavan:  I  beg  to  move:
 “That  the  demand  under  the

 head
 ongriculture

 be  reduced  by
 Rs.  1  i

 Lack  of  market  intelligence  regarding
 P  agricultural  products

 Shri  9.  B.  Chavan:  I  beg  to  move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs  100."

 Need  for  prevention  of  excessive  price
 fluctuations  in  Indian  Mandis

 Shri  D.  R.  Chavan:  I  beg  to  move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100  "

 Problem  of  muluphcatwn  and  distri-
 bution  of  seeds

 Shri  D.  EB.  Chavan:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100"

 है.
 Failure  to  supply  pest  free  potato  seed

 to  cultivators

 Shri  0.  &.  Chavan:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100"  :

 Fatlure  to  prevent  adulteration  of
 food-stuffs

 Shri  D.  BR  Chavan:  I  beg  to  move:

 “That  the  demand  under  the
 bead  Agriculture  be  reduced  by
 Re.  100,"
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 Wailure  to  prévent  adulteration  of

 Shri  D.  ‘Ohé¥iin:  [  beg  ४0  move:

 “That  the  deniand  under
 bead  Agriculture  be  reduted  by
 Rs.  100”

 Failure  to  populaHse  compost,  night-
 sotls,  bone  meat  ond  green  manure

 Shri  D.  BR,  Chavan:  I  beg  to  move

 “That  the  demand  under  the
 head  Agricultur®”  be’  reduced  by
 Rs.  100.”

 Defects  in  the  present  system  of  कटान
 cultural  marketing

 Shri  D.  EB.  Chavan:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Taack  of  storage  facilities  in  the  Indian
 villages

 Shri  D.  BR,  Chavan:  I  beg  to  move

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Shri  D.  R.  Chavam:  I  beg  to  move:

 “That  the  demand  ‘under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Failure  to
 bi a  eee

 in

 य्त  D.  BR.  Chavam  J  eg  move:

 Demands  CHAITRA  पर,  7557  (SAMA)  jor  wrants  ‘10384

 Failure  to  control  effectively  pests  and
 7  plant  diseases

 Shri  D.  RB.  Chavan:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100"

 Failure  to  step  up  the  tempo  of  land
 ae  reclamation

 Shri  B.  RB.  Chavan:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs,  100.""

 Failure  to  check  effectively  the  wast-
 age  of  the  cow-dung  manure

 Shri  D.  BR.  Chavith:  t  beg  to  move:

 “That  the  deniand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100"

 Need  to  supply  fertilizers  in  sufficient
 quantitier+o  farmers

 Shri  D.  R.  Chavan:  [  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Failure  to  provide  quality  seede  te
 ee  Agricwlturists

 Shri  मा,  B  Thakere:  I  beg  to  move:

 “That  the  demand  ‘under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Need  to  remove  _mal-administration
 from  marketing  yards

 Shri  MB  Thakere:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100°

 Failure  to  prevent  adulteration  of
 grain  and  potato  seeds

 Shri  Barjo  Pandey:  I  beg  to  move:
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 Failure  to  popularize  compost,  night
 soil  and  green  manure

 Shri  Sarju  Pandey:  I  beg  to  move:

 “That  the  demang  under  the
 head  Agriculture  be  reduced  by
 Rs.  100"

 Need  for  storage  facilities  in  the  vil-
 lages  mamly  in  Uttar  Pradesh

 Sbri  Sarju  Pandey:  I  beg  to  move:

 “That  the  demang  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Failure  to  prevent_mal-practices  in
 the  seed  stores

 Shri  Sarju  Pandey:  I  beg  to  move"

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  100."

 Adminstration  of  the  marketing  yards

 Shri  Sarja  Pandey:  I  beg  to  move:

 “That  the  demang  under  the
 head  Agriculture  be  reduced  by
 Re.  100."

 Failure  to  provide  quality  seeds  and
 cheap  manure  to  agnculturiuts

 Shri  Sarja  Pandey:  I  beg  to  move

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100”

 Falure  to  tcrease  the  price  of  sugar-
 cane  from  Rs.  °44  to  Rs.  °75  per

 maund

 Shri  Sarju  Pandey:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Re.  100.”

 Failure  to  bring  down  the  cost  of
 production  of  sugar

 Shri  Sarju  Pandey:  I  beg  to  move:

 “That  the  demang  under  the
 head  Agriculture  be  reduced  by
 Rs,

 Dewands  APRIL  7,  सभा  for  Grants  70386

 Failure  to  merease  the  yield  and  to
 improve  the  quality  of  wheat

 ;  Shri  Sarja  Pandey:  I  beg  to  move:

 “That  the  demand  under  the

 a  ‘eutture
 be  reduced  by

 Failure  to  mamntain  balance  between
 the  prices  of  agncultural  and  indus-

 trial  commodities

 Shri  Sarju  Pandey:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Need  to  allot  more  funds  for  minor
 irmpation  works

 Shri  Nagi  Reddy:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  100"

 Failure  to  mcrease  the  production  of
 foodgratns

 Shri  B.  Das  Gupta:  |  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  100"

 Ways  and  means  of  wmproving  the
 potentiahty  of  cultivators  for  food~-

 grains  production
 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Retrenchment  and  working  conditions
 of  the  employees  of  the  Central

 Tractor  Organtaahon
 Shri  B.  Das  Gupta:  I  beg  to  move’

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100"

 Failure  to  improve  the  low  morale  in
 agricultural  services

 Shri  U.  &  Patil:  I  beg  to  move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  y¥
 Rs  100."
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 Failure  to  expand  the  fleld  of  agricul-

 Shri  U  L  Patil:  I  beg  to  move

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Re  100”

 Failure  to  have  proper  स््-(ाएंघाद ए,
 between  the  Departments  of  Agricul-

 ture  and  Irrigation

 Shri  U  L  Patil:  I  beg  to  move

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  100”

 Need  to  evolve  a  model  agricultural
 organisation  to  suit  the  present  needs

 of  the  country

 Shri  U  L  Patil:  I  beg  to  move
 “That  the  demang  under  the

 head  Agriculture  be  reduced  by
 Rs  100"

 Working  of  the  Agnculture  Depuart-
 ment

 Shri  U  L  Patil:  I  beg  to  move
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs  100  ”

 Need  to  step  up  research  programmes
 and  teaching  tn  agncultural  services

 Shri  U  L  Patil:  |  beg  to  move
 “That  the  demang  under  the

 head  Agriculture  be  reduced  by
 Rs  100"

 Insufficent  and  belated  supply  of  fer-
 tiliers

 Shri  U  L  Patil:  I  beg  to  move.
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100"

 Insufficrent  marketing  and  storage
 facnktes  for  agrcultursts

 Shri  U  L  Patil:  I  beg  to  move
 “That  the  demang  under  tne

 head  Agriculture  be  reduced  by
 Rs  100"

 Demands  CHAITRA  1,  98]  (SAKA)  30388

 Need  to  stabtlise  price  leve!  of  agri-
 cultural  produce

 shri  U  L  Patil:  |  beg  to  move:

 “That  the  demang  under  the
 head  Agriculture  be  reduced  by
 Rs  00  "

 Fa:lure  to  check  the  falling  prices  of
 gute

 shri  Nagi  Reddy.  I  beg  to  move

 “That  the  demand  under  the
 head  Agriculture  be  reduced  bv
 Rs  100”

 Failure  to  provide  marketing  facilitiex
 to  tobacco  growers

 Shri  Nagi  Baddy.  Lt  beg  to  move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs  100"

 Need  for  proper  co-ordinatwn  bet-
 ween  irrigation  co-operation,  revenue

 and  agncultural  departments

 Shri  Nagi  Eeddy:  I  beg  to  move

 ‘That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  i00”

 Introduction  of  Chinese  method  of
 cultwwathon  of  paddy  m  this  country

 Shri  P  EK  Deo:  I  beg  to  move

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  १00  "

 Failure  to  fix  up  proper  price  of
 sugar-cane

 Shri  Aurobindo  Ghosal.  I  beg  to
 move

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  100"

 Need  to  develop  the  quakty  of  sugar-
 cane

 Shri  Aurobindo  Ghoml.  I  beg  to
 move

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 fiz  00  "

 for  Grants
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 Nted  to  ‘set  up  model  Government  Need  for  improvement  in  csshewumt
 farms  for  ह. ह  cultivation  cultivation  in  the  BMidnepur  Distrect
 Ghri  Aurobindo  Ghesal:  I  beg  to  of  West  Bengal

 move:
 .  9  mat,  the  demand  under  the  wn

 Asrobinde  Ghoml:  I  beg  to

 heed  Agriculture  be  reduced  by
 Res.  100."  “That  the  demand  under  the

 Inadequacy  of  locust  warning  —  es
 be  reduced  br

 head  Agriculture  be  reduced  by  move:
 '

 Re.  100."  “That  the  demand  under  the
 Need  to  sef up  units of  locust  warning  heed

 Agriculture
 be  reduced  by

 orpamiation  reguon-wire  Res.  1

 —_—  stock  in  West  Bengal
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by  Shri  Auroblado  Ghoml:  I  beg  te
 Rs.  100."  move:

 Adulteration  in  vanaspati  “That  the  demand  under  the
 Shri  Aurobindo  Ghesal:  I  beg  to

 ge  imi
 be  reduced  by

 move:

 “That  the  demand  under  the  Aid  to  tobacco  cultivaters  of  Wet

 =  —
 be  reduced  by

 Suri  Aurobindo  Ghesal:  ]  beg  to  head  Agriculture  be  reduced  by
 move:  Rs  100”

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Need  for  Government  ware-housing
 Res:  100."  ™  tadaceo

 .  an 228५
 7  ome  Shri  Aurebinds  Ghesal:  I  beg  to

 Shri  Aurobindo  Gheml:!  beg  to  ™°V’

 move re  +  ww  “That  the  demand  under  the
 ‘  “That  the  demand  under  the  bend  Agrioditare

 be  reduced  ty
 heed  Agriculture  be  reduced  by
 Rs.  100."  Abolition  of  ‘mahajan’  system  =

 Pilbtication  of  nlarketing  journals  m  tobacco  cultwwation.
 regional  languages

 Shri  Aurobindo  Ghesl:  I  beg  to  Shri  Aurobinds  Ghemi:  I  beg  te

 move:  move:

 under  the  “That  the  demand  under  the
 Agriculture  be  reduced  head

 Agiculture
 be  reduced

 Re.  100."  nd  Re.  ‘100,  bed



 Roggt  Demands  CHAITRA  I7,  388i  (SAKA)

 Meed  for  simplification  of  laws  for
 retaining  tobacco  by  the  cultivator:

 Shri  Aurobindo  Ghoml:  I  beg  to
 move:

 “That  the  demand  wnder  the
 head  Agriculture  be  reduced  by
 Res.  100.”

 Marketing  of  tobacco  through  Co-
 operatives

 Shri  Aurebindo  Ghewal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100.”

 Improvement  of  lsc  cultivation  in  the
 Purulw  district  of  West  Bengal

 Shri  Aurebindo  Gheml:  I  beg  to
 move:

 “That  the  demand  under  the

 Proper  gradmg  of  ecws  and  bulls  for
 artificial  insemination

 Sbri  Aurebinde  Ghomal.  |  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Ra.  100."

 Publicity  of  artificial  msemtnation
 acheme  for  ve  stock  in  regwnal
 languages  in  rural  areas

 Shri  Anrebinds  Gheml:  I  beg  to
 move:

 for  Grants  10393

 Need  for  tntroduction  of  agncultural
 marketing  scheme  cron-wise

 किया  Aurobindo  Ghoaal:  I  beg  to
 move:  t

 “That  the  demand  under  the
 head  Agnculture  Be  reduced  by
 Re  l00"

 Need  for  co-operatspes  ३  Agricul-
 tural  marketing

 Skri  Aurobindo  Ghomal:  I  beg  to
 mere:

 “That  the  demand  under  the
 bead  Agnculture  be  reduced  by
 Bs  100",

 Failure  to  mtroduce.quahty  control  of

 Research  for  ascertaining  the  foed
 value  of  vanaspati

 Shri  Aurobindo  Ghoml:  I  beg  to
 move"

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100.""

 Research  for  ascertaining  the  effect  of
 vanaspatsi  on  the  human  heart

 Shri  Aurobinde  Ghosal:  I  beg  to
 move’

 ‘That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Ba.  100."

 Administration  of  Central  Mechanwed
 Farm
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 Need  to  allot  more  funds  for  the
 improvement  of  ground-nut  cultive-
 tion

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Need  to  allocate  more  funds  for
 improving  linseed  cultivation

 Shri  Aurobindo  Ghowal:  l  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Ra  300.”

 Feiture  of  the  art:ficial  insemination
 of  live  stock  scheme  in  rural  areas

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Need  to  give  encouragement  to  poul-
 tres  in  rural  areas  os  a  part  of
 cottage  industry
 Shri  Aurobindo  Ghosal:

 move:
 “That  the  demand  under  the

 head  Agriculture  be  redueed  by
 Re.  100.""

 Disposal  of  good  tractors
 Shri  Aurobindo  Ghosal:  I  beg  to

 move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100."

 Need  for  supply  of  more  fertilizers
 Shri  Aurobindo  Gbosal:  I  beg  to

 move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100."

 Diversion  of  fertilizer:  to  tea-gardens
 Shri  Aurobindo  Ghosal:  I  beg  to

 move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100."

 I  beg  to

 Derdands  APRIL  7,  2989  for  Grants  1णवैप्रेव

 Need  for  more  nitrogenous  fertilizers
 Shri  Aurobindo  Ghesal:  I  beg  to

 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  ‘100.""

 Need  for  proper  distribution  of
 fertilisers

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Need  of  more  trowlers  for  deep  ses
 fishing

 Shri  Aurobindo  Ghowal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Ra.  100"

 Undemrability  of  monopoly  business
 in  fish

 Shri  Aurobindo  Ghowal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100"

 High  price  of  fish  in  West  Bengal
 Shri  Aurobindo  Ghoml:  I  beg  to

 move:

 “That  the  demand  under  the
 head

 opiates
 be  reduced  by

 Rs.

 Need  of  better  preservation  system  for
 fish

 Shri  Aurobinde  Ghesal:  !  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs,  100,""

 Need  of  quicker  transport  for  fish
 Shri  Aurobindo  Ghosal:  I  beg  to

 move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Re.  100."



 70395  Demands  CHAITRA  mY,  1881  (SAKA)

 Need  to  give  encouragement  to  Long
 staple  cotton  cultivation

 Shri  Aurobindo  Ghosal:  ]  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Desirability  of  grading  ghee  according
 to  the  standard  of  cows  and  buffaloes

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Need  to  standardise  ghee  on  the  basis
 of  properties  available  in  the  milks
 of  respective  regions
 Ghri  Aurobindo  Ghosal:  I  beg  to

 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Need  for  better  grading  of  wool

 Shri  Anrobinds  Ghoml:  I  beg  to
 movei

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  100."

 Use  of  gout-haws
 Shri  Aurobindo  Ghowal:  I  beg  to

 move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs.  100."

 Need  to  give  impetus  to  horticultvre
 Sari  Aurobindo  Ghosl:  |  beg  to

 move:
 “That  the  demand  under  the

 head  Agriculture  be  reduced  by
 Rs,  100."

 improvement  of  tobacco  cultivation
 Shri  Aurebinds  Ghemal:  I  beg  to

 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.

 for  Grants  70396

 Failure  to  improve  fruit  products
 in  Himachal  Pradesh

 Shri  Aurobindo  Ghosal:  |  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs.  i00."

 Need  to  promde  cheap  transport  for
 fruits

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  100"

 Need  to  provide  quick  transport  for
 fruits

 Shri  Anrobindo  Ghosasl:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agnriculture  be  reduced  by
 Rs  i00.”

 Inadequate  storage  system  for  fruits

 Bhri  Aurobindo  Ghosal:  |  beg  te
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  100"

 Need  for  rmprovement  in  the  fruit
 packing  system

 Shri  Aurobindo  Ghoml:  1  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by
 Rs  100"

 Failure  to  open  sub-Agricultural
 Research  Centres  all-over  Indu

 Shri  M.  B.  Thakere:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agricultural  Research  be
 reduced  by  Rs.  Iw.’
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 Failure  to  make  any  research  to  pro-
 tact  pulses,  jowar  and  -bajra  from
 decay
 Shri  M.  B.  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agricultural  Research  be
 reduced  by  Rs.  100-"5 2,

 Failure  to  protect  ‘jeera’  from  damage
 by  different  type  of  insects

 Shri  M.  B.  Thakore:  I  bez  to  move:

 “That  the  demand  under  the
 head  Agricultural  Research  be
 reduced  by  Rs.  100."

 Failure  to  make  agricultural  land  fit
 jor  ‘Jeera’  cultivation  for  more  than
 four  years
 shri  M.  B.  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agricultural  Rasearch  be
 reduced  by  Rs  100."

 Need  for  supplying  information  about
 agriculture  obtained  by  research  to
 the  peasants  extennvely
 Shri  B.  Das  Gupta:  I  beg  to  move’

 “That  the  demand  under  the
 head  Agricultural  Research  be
 reduced  by  Rs.  100."  ‘

 Heed  for  incentwe  to  gur  and  khand-
 gan  sugar  production

 Shri  Aurobindo  Ghosali  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agricultura]  Research  be
 reduced  by  Rs.  100."

 High  prices  of  milk
 Shri  Aurobindo  Ghosal:  I  beg  to

 move:
 “That  the  demand  under  the

 pead  Agricultural;  Research  be
 reduced  by  Rs.  100."

 Introduction  of  hubrid  breeding  of
 milch  cows

 Demands  APRIL, 7,
 1958  for  Grants  ५  1939%,

 Need  for  supply  of  adequate  fodder,
 tg.  cows  ५

 Skri  Aurobindo  Ghosal;  I  beg  to
 more:
 *  That  the  demand  under  the

 bead  Agrigultural  Research  be
 reduced  by  Rs,  100"  es

 Need  to  exhibit  films  on  agricalturat
 topics  in  reglona?  ianguages  th  ruret
 areas  Ly

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  andar  the
 nead  Agricultural  Research  be
 reduced  by  Rs.  100."  है."

 Selection  of  crops  on  the  basis  of  soit
 tasting  लक

 Shri  Aurobindo  Ghosml:  I  beg  to
 move:

 “That  the  demand  under  |  the
 head  Agricultural  Research  be
 reduced  by  Rs,  100."

 “e  .
 Need  for  wtroduction  of  bee-keeptny

 as  a  cottage

 Shri  Aurobinde  Ghesal:  |  beg  to
 more.

 “That  the  demand  under  the
 head  Agricultural  Research  bé
 reduced  by  Res.  100."  a

 Restrictons,on  poppy  culfivation

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agnrcultural  Research  be”
 reduced  by  Bs,  100."

 Need  for  proper  botanical
 -
 sttvey  of

 ali  regions
 Shri  Asrebigge  Ghoml:  .I  beg_to

 rmaeve:  +r

 reauced  ty  a  i04 ieg*  wen ae
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 Need  for  more  pastwrage

 watt
 Acnrobindlo  Ghesxi I  bey

 to
 ,  =

 “That  the  demand  under  the
 head  Agricultural  Research  be
 reduced  by  Rs.  100"

 areas  before  cultivation

 Shri  Aurobindo  Ghoml:  I  beg  to
 wove:

 “That  the  demand  ‘tinder  the
 head  Agricultural  Research  be
 reduced  by  Rs.  100.”

 Need.  to  esteblish  a  modern  fish  -pro-
 cessing  plant  at  Balugaon  in  Orissa
 to  exploit  the  Chilka  ‘lake  fish  sold
 out  at  Calcutta  markets

 Shiri  Bamra:  I  beg  to  move:

 “That  the  demand  under  the
 head  Agricultural  Research  _be reduced  by  Rs.  100,"  =

 Meed  to  establish  an  All  India  Deep
 Fishing  Industry  by  use  of  moderm
 methods  to  catch  sea  fizh  all  round
 over  Indian  ocean  क च *
 Shri  Bamra:  I  beg  ४०  mors:

 *

 t  the  demand  under  the
 Agnultural  Research  be

 reduced  by  Rs.  109.”

 Heed  for  improvement  in  rearing
 _aystem  of  sheep  |

 Shri  Aurebinde  Ghessl:  |  beg  to
 move:

 “That  the  demand  under  the
 head  Agricultural  Research  be
 reduced  by  Rs.  100.”

 Need  for
 a  #

 i  preliminary
 véterinary  |  ion  to  peasanis

 Shr}  Aurebinde  Ghesal:  I  beg  ४०
 mave:  -  oy

 “That  jhe  demand.  under  the

 स्  २  Manone
 be

 pani ™  1:  one  +

 Demands  CHAITRA  v,  883
 SARA

 )  for  Grants  Logon

 Need  to  provide  more  veterinary
 doctors  in  rural  areas

 Shri  Aurobindo  Ghoml:  I  beg  ~
 move:  oe

 “That  the  demand  under  the
 head  Agricultural  Research  be
 reduced  by  Rs.  100."

 Weed  for  supply  of  plod  bulls  to  rural
 hreeding  centres

 Shri  Aurobindo  Ghowal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agricultural  Research  be
 reduced  by  Rs.  100.”

 Need  for  better  breeding  of  cows  i
 West  Bengal  :

 Shri  Aurobindo  Ghosal:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agricultural  Research  be
 reduced  by  Rs.  100."

 Import  of  foodgrains  from  foreign ‘  countries
 Shrt  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  Miscellaneous  Departmenta
 and  other  Expenditure  under  the
 Ministry  of  Food  and  Agriculture
 be  reduced  by  Rs.  100.”

 Preservation  of  wild  tem  the
 country

 Shri  P,  K.  Deo:  I  beg  to  move:

 “That  the  demand  under  the
 head  Miscellaneous  Denartments
 and  other  Expenditure  under  tne

 be  redused  by  Rs.  100."

 Urgency  of  stopping  poaching  mm  the
 <  game  sanctuaries

 Shri  F  K.  Dee:  I  beg  to  move:

 “That  the  demand  under  the
 ead  Miscellaneous  Departments
 द... उ  other  Expenditure  under,  the
 Ministry  ef  Foog*and
 be  redused  by  100.” मा



 Aojor  Demands

 Need  to  supply  pamphlets  regarding
 various  aids  etc.  for  the  develop-

 subjecta  in  regional  languages  direct
 to  farmers  and  villagers  m  India

 Shri  Bamra:  I  beg  to  move:

 “That  the  demand  under  the
 head  Miscellaneous  Departments
 and  other  Expenditure  under  the
 Munistry  of  Food  and  Agneculture
 be  reduced  by  Rs.  100."

 Need  to  construct  food  storage
 godowns  at  Bagdia  and  Kiakata
 (Distt.  of  Dhenkanal)  and  at
 Bhojpur  and  Barkote  (Distt.  of
 Sambalpur  im  the  State  of  Orissa).
 Shri  Bamra:  I  beg  to  move:

 “That  the  demand  under  the
 head  Miscellaneous  Departmenw
 and  other  Expenditure  under  the
 Minstry  of  Food  and  Agriculture
 be  reduced  by  Rs.  100.""

 Desirability  of  establishing  a  forest
 school  at  Garvosh  m  the  Distt.  of
 Sombalpur  (Orissa)  to  meet  the
 growing  demand  छा  the  Eastern
 region

 Shri  Bamra:  I  beg  to  move

 “That  the  demand  under  the
 head  Capital  Outlay  on  Forests
 be  reduced  by  Rs.  100."

 Failure  to  imvlement  the  State  trade
 m  foodgrains

 Shri  Nagi  Reddy:  I  beg  to  move’

 “That  the  demand  under  the
 head  Purchase  of  Foodgrains  be
 reduced  by  Rs.  100."

 Defects  of  the  State  trading  in  food-
 grains

 *
 हल  P.  K.  Doo:  I  beg  to  move:

 “That  the  demand  under  the
 head  Purchase  of  Foodgrains  be
 reduced  by  Rs.  100."

 APRIL  a  7989  for  Grants  30402

 Need  to  establish  Central  institutions
 in  every  district  for  training  of
 peasants  in  improved  and  up-to-date
 agricultural  methods

 Shri  B.  Das  Gupta:  I  beg  to  move

 “That  the  demand  under  the
 head  Other  Capital  Outlay  of  the
 Ministry  of  Food  and  Agriculture
 be  reduced  by  Res.  100."

 Mr.  Deputy-Speaker:  All  these  cut
 motions  are  now  before  the  House

 ~
 Shri  Supakar  (Sambalpur):  Mr.

 Deputy-Speaker,  Sur,  day-before
 yegterday,  a  document  was  circulated
 amongst  Members  and  it  gives  an
 insight  into  the  tragic  realities  of  our
 food  situation  and  strongly  contradicts
 the  observations  made  by  Pandit
 Munishwar  Dutt  Upadhyay  that  dur-
 ing  the  last  four  or  five  years  the
 population  of  India  has  gone  ाा.
 increasing  by  about  °25  per  cent
 every  year  and  that  food  production
 during  the  last  four  years  from  958
 to  4957  has  been  almost  steady  and
 there  has  been  a  sharp  decline  in  the
 year  1957-58,  Now,I  shall  come  to
 discuss  these  details  at  a  later  stage,
 but  I  wish  to  ask,  first  of  all,  this
 question.  How  are  the  Government
 going  to  achieve  the  targets  laid  down
 in  the  Second  Five-year  Plan  if  this
 is  the  progress  of  our  food  production?
 It  wag  stated  in  the  Second  Five-year

 If  we  take  into  account  the  growth
 population  by  the  year  2960  as  stated
 in  page  4  of  the  bulletin,  we  might
 assume  that  the  population  by  2980

 |  g  i
 i
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 But  we  find  that  though  3000  calories
 have  been  fixed  as  the  minimum
 requirement,  according  to  scientific
 standard,  the  Second  Five  Year  Plan
 has  fixed  a  very  modest  target,  namely
 726  millon  tons  by  the  end  of  the
 Second  Five  Year  Plan  One  year
 after  the  publication  of  the  Second
 Five  Year  Plan.  this  valuable  docu-
 ment  Ind:san  Agriculture  in  Bref  was
 brought  out,  and  there  it  was  stated
 that  the  target  was  further  increased.
 It  was  stated  there  that  by  the  end  of
 the  Second  Five  Year  Plan,  the  annual
 production  of  foodgrains  will  be  80  5
 million  tons  uf  we  see  the  actual
 figures  mentioned  at  page  9  of  ths
 document,  we  find  that  the  total  pro-
 duction  of  foodgrains  m  India  in  the
 year  ‘1953-54  was  68,718,000  tons  in
 1954-55,  it  was  66  million  tons,  that  15,
 at  was  less;  in  ‘1955-56  it  was  still  less,
 namely  65  million  tons,  m  1956-57  it
 was  68  million  tons  and  there  is  a
 sharp  decline  in  ‘1957-58,  and  it  comes
 to  62  million  odd  tons

 Converted  m  terms  of  the  per
 capita  consumption  of  ounces  of  food-
 grains,  it  comes  to  8  08  oz  in  1953-54,
 and  in  the  year  1957-58.  if  we  take

 But  if  we  come  to  the  poorer  States
 of  India  Lke  Orissa—I  have  made  the
 calculation  for  957-58—it  comes  to
 13-2  oz  per  head  per  day  in  Orissa

 i

 g  total  |  i  |

 ्
 ्  558 ie  ri  :
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 Demands  CHAITRA  27,  3887  (SAKA)  for  Grants  Taoqog

 nur  National  Extension  Service  pro-
 gramme  and  the  community  develop-
 Ment  programme  in  those  areas,  the
 production  of  foodgrains  has  gone  up
 by  25  per  cent,  If  this  is  a  fact,  we
 cannot  escape  from  the  conclusion,
 since  the  average  production  has  been
 going  down,  that  this  so-called  increase
 by  25  per  cent  m  the  community
 development  areas  is  either  unreal  or
 there  has  been  a  still  sharper  decline
 in  the  production  m  the  rest  of  the
 area  We  know  that  a  good  deal  oi
 the  total  area  of  India  us  now  covered
 either  by  the  community  development
 programme  or  by  the  national  exten-
 sive  service  programme  ‘This  short-
 fall  in  production  has  entailed  a  large
 volume  of  import,  and  that  is  an
 alarming  situation,  and  it  necessarily
 mvolves  a  large  expenditure  in  terms
 of  foreign  exchange  Pigures  have
 been  quoted  here  In  1956-57  it  was
 of  the  order  of  Rs  62  crores.

 We  find  that  the  per  ton  value  of
 imported  foodgrams  has  been  going
 up  It  came  to  nearly  Rs  457  in  957
 whereas  in  956  it  was  only  Rs  3338
 Thus,  we  see  that  in  the  course  of
 these  eleven  years  there  has  been  a
 steep  rise  m  the  prices  of  umported
 foodgrains  This  figure  is  the  landed
 cost  per  ton  m  India  inclusive  of
 freight  charges  If  we  compare  this
 with  the  internal  prices  of  foodgrains,
 you  will  see  that  there  us  a  good  deal
 of  difference  How  is  this  accounted
 for?

 This  brings  me  to  the  question  of
 maladjustment  or  rather  the  indolence
 m  the  policy  of  the  Government
 Before  1952-53,  the  Government  used
 to  give  a  certain  amount  of  money  35
 subsidy  to  the  States  for  the  distn-
 bution  of  foodgrains  mnported  from
 abroad  or  procured  inside  the  country
 This  system  has  now  been  abolished
 While  on  the  one  hand  we  hear  com-
 plaints  that  the  water  meant  for
 irmgation  is  not  being  made  use  of  on
 account  of  betterment  levy  and  the
 high  water  rate,  on  the  other  hand
 we  import  a  large  quantity  of  food-
 grains  at  a  very  high  price,  and  since
 we  are  not  able  ta  pey  the  price



 | to  repay  it.  This  creates

 import  of  foodgrains  with  the  strict

 of  additional  foodgrains  produced  in
 eur  country,  we  could  save  not  only
 Rs.  700  as  such  but  probably  Rs.  00
 every  year  per  ton,  excluding  interest.

 If  the  Government  take  into  calcula-

 foodgrains  and  to  make  better  utilisa-
 tion  of  the  water  made  available.

 try.  I  hope  the  Government  would
 take  a  rather  long-sighted  view  of
 these  matters  and  see  what  is  the  best
 way  of  diminishing  the  import  of  food-
 grains  from  foreign  countries  and
 giving  a  stimulus  to  the  producer.

 I  am  sorry  to  say  that  this  year
 though  the  Govérnment  were  very
 gilda  to  find  that  the  harvest  is  a
 bumper  harvest,  as  I  have  submitted
 earlier,  they  have  bungled  the  whole
 sitwation  and  neither  the  producer  nor
 the  purdaser  has  béen  able  to  take
 the  advantage.  Y  will  not  labour  this
 point  because  I  have  dealt  with  it  on
 an  earlier  occasion.

 I  -will  just  say  a  कार  ।  twe  regard-
 ing  the  agriwulture  depertmen®  sné

 2  years  ago,  in  spite  of  the  agricub
 ture  departments  in  the  States  and  in
 the  Centre,  in  spite  of  the  fact  that
 national  extension  service  and  com-
 munity  development  programmes  are
 there  to  give  a  stimulus  to  our  food
 production  drive,  the  agriculture
 department  has  become  more  or  less
 a  greenhouse  plant.  It  has  not  taken
 deep  root  in  the  soll  of  our  country
 and  has  not  been  popular  with  the
 agriculturists.  They  have  not  much
 benefited  from  the  researches  and  the
 advantages  offered  by  the  agricul-
 ture  department.  The  Government
 must  have  some  sort  of  heartsearching
 and  see  what  is  the  best  way  of
 making  the  agriculture  department
 really  serve  the  purpose  for  which  it
 is  there

 In  this  connection,  I  will  only  say
 that  the  Government  should  lose  no
 time,  if  they  are  quite  serious  about
 it,  in  implementing  the  recommenda-
 tions  of  the  Agricultura]  Administra-
 tion  Committee.  They  have  made
 some  valuable  suggestions  in  the
 matter  which,  if  implemented,  will,  |

 ची -  प्रभाकर  :  (वाहूय  विल्पी-

 महोदय,  दिल्‍ली  वालों  को  भी  समय



 10407  Demands  CHAITRA  17,  1851  (SAKA)

 Mr.  Depaty-Speaker:  May  I  enforce
 the  ten-minute  limit  Congress
 Members  at  least?

 Shri  Satya  Narayan  Sinha:  Yes.  On
 behalf  of  the  Party,  I  would  request
 you  that  that  be  enforced  because  a
 larger  number  of  Members  could  be
 accommodated  thereby.  Lat  us  co-
 operate.

 Some  hon.  Members:  Yes.

 Pandit  Thakur  Das  Bhargava:  It  will
 de  discriminatory.

 Ro  रणबीर  सिह  :  उपाध्यवा  महोदय,

 मैं  शाथ  तथा  कृषि  मंत्रालय  को  मुबारकबाद
 दिये  बगैर  नहीं  रह  सकता  कि  इस  बात  के

 बावजूद  कि  यह  संसद्‌  मत्रालय  को  उतना

 इपया  नहीं  दे  सकी,  जितना  कि  उस  ने  मसूरी
 काफरेंस  के  जरिये  मांगा  था,  वह  भागे  बढ़
 रहा है  |  कुछ  दोस्तों का  क्याल  है  कि  शापद

 खेत  की  पैदाबार  कम  हो  रही  है  भर  इसी  लिये
 शामद  देश  को  मुश्किलात  से  दो  चार  होता
 पढ़  रहा  है  t  उन्हें  मालूम  नहीं कि  जहा  देश
 में  हर  साल  पचरास  साख  के  करीय  भावादी  में

 बढ़ोतरी  होती  है.  वहां  ऐसे  भी  बहुत  सारे  माई
 हैं,  जो  पहले  बायरा  लाते  थे  भौर  याज  गेहू
 आते  हैं  मुझे  शी  है  कि  जो  गरीब  भाई

 पहले  मेह  नहीं  खा  सकते  थे,  चावत  नहीं  शा
 सकते थे,  झाज  देश  में  ऐसी  हालत  पैदा

 हुई  है  कि  वे  मी  गेहूँ  शौर  बावल  सा
 सकते  हैं।  इस  के  साथ  साथ  हैल्प
 मिनिस्ट्री  के  काम की  वजह  से  देश  का
 स्वास्थ्य  धच्छा  होता  आ  रहा है  भौर
 उस  को  वजह से  झादमीं का  जीवन
 लम्बा  होता  जा  रहा  है  भौर  यह  अन्दाजा
 लगाया  गया  है  कि  हर  झादमी  पाय  साल

 ज्यादा  जिन्दा  रहता  है  वह  भी  लाता ही  है
 इन  सारे  मसलों  का  हल  खाथ  शौर  कृषि
 मंत्रालय  से  करेगा  है  1  मेरी  राय  है  कि  इस

 मंत्रालय को  तीन  हिस्सों  में  बांटना  बाहिए---
 एक  ere  मंत्रालय  रहे,  एक  कृषि  मंत्रालय

 रहे  धौर  एक  पशू-पासन  का  मंत्रासम  अलाहिद
 बनाया  थावे  1

 4  Grants  १0475

 भी  मो०  do  कृष्णप्पा :  पु  ौर
 पक्षी  ।

 चौ०  रणबीर  सिह  :  ये  तीनो  मंत्रालय
 बहुत  जरूरी  हूँ  t  ये  झापस  में  एक  तरह  के
 विरोधी  हूँ  t  ere  मंत्रालय  का  काम  है  कि
 देश  के  लिए  सस्ते  से  सस्ता  झनाज  दे  भौर
 कृषि  मंत्रालय  का  काम  है  कि  ज्यादा  से  ज्यादा
 झनाज  पैदा  कर  के  दे  t  कृषि  मंत्रासय  का  यह
 काम  हो  सकता  है  कि  इस  देश  में  ज्यादा
 ट्रैक्टर  बनाये,  छोटे  ट्रैक्टर  बनायें,  ताकि  इस
 देश  में  जो  बहुत  बडी  तादाद  में  खेती  करने
 के  लिये  ऊटो,  बैलो,  झोटो,  घोडो  भौर  खच्चरों
 की  आावधयकता  पड़ती  है,  वह  कस  हो,  ताकि
 किसान  जितना  पैदा  करता  है,  वह  सब  अपने
 बच्चों  की  परवरिद्त  के लिए  और  भपने  सुख
 और  झाराम  के  लिए  इस्तेमाल  कर  सके  ।

 मैं  मानता  हूं  कि  जो  दूध  देने  वाले  पथ
 है,  उन  की  तादाद  बेशक  बढ़ें  झौर  उन  की

 दूध  देने  की  दाक्ति  भी  बढ़नी  चाहिए  भौर
 इस  के  लिए  जरूरी  है  कि एक  पशुपालन
 मंत्रालय  भलाहिदा  बनाया  जाये  ।

 एक  भागनीय  सबस्य  :  पफ्शु  मंचालय  ?

 Whe  waite  सिंह  :  उस  मत्रालग  की
 उभर  जरूरत  है  पशु-पालन  मंत्रालय  ।

 जो  मो०  ह ह  कृष्णप्या  :  पशु  भोर  पक्षी
 जंत्रालय  ।

 बीन  रजवीर  सिह  *  सबोल  यह  है  कि

 इस  देश  में  खेती  की  पैदावार  क्यो  नहीं  बढ

 रही  है।  ाप  को  पहु  जान  कर  ताज्जुब  होगा
 कि  १६४६  से  ले  कर  १६५८  तक  इस  देश  में

 बाहर  से  जो  झनाज  झापा  है,  उस  की  कीमत

 १४५६  करोड़  दपये  है  भ्रौर  उस  पर  जो

 सबसिडी  दी  गई  है,  ay  २४०  करोड  रुपये  हू
 और  इस  के  अलावा  जो  बोनस  की  क्षकल  में

 दिया  गया,  बहू  २१  करोड  है  दूसरे  मायनों

 में  जो  भाई  झनाज  खाते  है,  उन  के  लिए  एक

 तरफ़  देश  के  बाहर  से  १४५६  करोड  का  झमाल
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 [चौ०  रणबीर  सिह]
 अंगाया  गया  और  उन  को  सस्ता  झनाज
 खिलाने  के  लिए  २६१  करोड़  रुपया  खच
 किया  गया  झाप  को  यह  जान  कर  ताज्जुब
 होगा  कि  इस  के  मुकाबले  में  भ्रनाज  की
 पैदावार  बढ़ाने  के  लिए  या  पानी  का  इन्तज़ाम
 करने  के  लिए  देक्ष  में  कितना  एपया  सबसिडी
 या  मदद  के  तौर  पर  खर्च  किया  गया  ।  पहले
 पाच  साला  प्लान  में  ५  2o,00,000  पये
 रखा  गया  ।  PENE-KYD  शौर  १६५७-५८
 को  भी  उस  में  शामिल  कर  दिया  जाये  तो

 ११  करोड  १६  लाख  रुपया  हो  जाता  है  जिस
 के  मुकाबले  में  २६१  करोड़  रुपया  सस्ता
 नाज  ल्लोगो  को  खिलाने  में  खर्च  किया  गया

 है  ।  भ्राप  जानते  ही  है  कि  देश  की  भ्रनाज  की
 पैदावार  बढानं  के  लिए  देश  के  अन्दर  जो

 दरिया  हूँ,  उन  के  पानी  का  इस्तेमाल  किया  जा

 रहा  है  t  मैं  समझता  हू  कि  इस  प्रोग्राम  को

 झापको  और  भी  बढाना  होगा  ।  आप  भालडा
 डैम  के  ऊपर  too  करोड़  रुपया  खं  कर  रहे

 हूँ  झौर  इसके  ऊपर  ५०  करोड  रुपया  सद  का
 लगेगा  ।  तकरीबन  २१  फी  सदी  रुपया  अनाज
 की  पैदावार  बढाने  के  लिए  किसानों  को  सूद
 की  शक्ल  में  देना  होगा  t  किसानो  से  तो

 २१  फी  सदी  रुपया  सूद  का  लिया  जायेगा  झौर

 दूसरी  तरफ  २६१  करोड  रुपया  झौर  लोगों

 को  मुफ्त  में  दिया  जाता  है  1

 थ्दो  wo  fao  बोलता  (झम्जर)  यह
 आपकी  पार्टी  का  कसूर. है  ।

 आऔ०रणबीर  सिंह:  मे  समझता  हू  कि  इसके

 अन्दर  मेरे  दूृभरे  साथी  भी  शामिल  हैं  क्योकि

 बह  भी  ससद  के  सदस्य है  भौर  दूसरे  जो  विरोधी

 पार्टी के  लोग  है  वें  भी शामल 2  इन  साथियों
 ने  कोशिश  को  थी  इसके  बारे  में  लेकिन  वे

 नाकामसमाब  रहे  है  भौर  वे  इसलिए  नाकामयाब

 रहे  हैँ  कि  लोग  समझते  है  कि  उनके  अन्दर

 स्ाकत  नहीं  है  सौर  जनता  के  पास  ही  ताकत  है  I

 लोग  चाहते  हूँ  कि  जल्दी  से  भाखड़ा  डैम  को

 बनाया  जाये  ौर  जितना  कम  से  कम  बोझ
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 किसानों  के  ऊपर  पड  सकता  है,  पड़े  ।  चूंकि
 लोगों  को  गवर्नमेंट  में  विश्वास  था  इसलिए
 उन्होंने  इन  साथियों  का  साथ  नहीं  दिया
 मेरी  हमदर्दी  लोगों  के  साथ  है।  मेरे  साथी  दौलता

 साहव  जेल  हो  प्राये  हैं,  मैं  इसको  जानता  हूं  ।
 मैं  समझता  हूं  कि  झाज  भी  पंजाब  के  लोगों  का

 मुख्य  मंत्री  सरदार  प्रताप  सिंह  करों  के  ऊपर
 विश्वास  है,  किसानो  का  उनके  ऊपर  विद्वास

 है  |  कैरों  साहब  ने  बैटरमेंट  लेवी  का  जो  १११
 करोड़  का  प्रंदाज़ा  था  उसको  घटवा  कर
 ३३  करोड़  कर  दिया  है।  किसान  लोग  जानते

 है  कि  भारत  की  शौर  पजा  की  सरकार  जो

 कुछ  उनके  लिए  कर  सकती  है,  करेगी  1

 &  कहना  चाहता  हु  कि  हमारे  भाई
 जो  शहरो  के  झन्दर  रहते  है,  उनके  पास
 अखबार  है,  उन  के  भ्रन्दर  ताकत  है,  उनकी
 आवाज़  ऊची  है  भश्ौर  इस  सदन  के  झन्दर  भी
 झौर  बाहर  भी  वे  भ्रपना  दबाव  डाल  लेते  है  ।

 यही  वजह  है  कि  उनको  २६१  करोड  रुपया
 मिला  ।  वर्ना  आज  अगर  कोई  दोस्त  कहे  कि
 बिना  गुड  डाले  या  थोडा  गुड  डाले  ज्यादा  मीठा
 हो  जाये,  तो  यह  नही  हो  सकता  है,  जितना  गुड़
 डाला  जायंग्रा  उतना  ही  मीठा  होगा  t  मे
 समझता  हू  कि  तकरीरों  से  ज्यादा  अनाज  पैदा

 होने  वाला  नहीं  है  प्रौर  जो  समझते  है  कि  यह
 हो  सकता  है  थे  अम  में  है  अनाज  भ्रथ्विक  पैदा
 करने  के  लिए  पैसा  खर्च  करना  होगा  धौर
 किसानों  को  रुपया  देना  होगा  |

 सर्विस  कोपक्‍्मापप्रेटिब्स  का  शिक्  भी  किया
 जाता  है  ।  मुझे  मालूम  है  कि  साजे  साइज़
 कोप्रोप्रेटिव  चलाने  के  लिए  जो  इमदाद  दी

 जांती  थी  उस  इमदाद  को  प्लानिय  कमिशन  की

 सलाह  के  ऊपर  बन्द  किया  गया  है।  झाज  हमारे
 देश  के  झन्दर  एक  नया  युग  झुरू  होने  जा  रहा

 हैं।  मुझे  मालूम  नहीं  भाया  वह  युग  तकरीरों
 से  शुरू  हो  सकेगा  या  उसके  लिए  हम  रुपया
 बचे  करने  को  भी  तैयार  हैं।  अगर  खर्च  करना
 है  तो  में  समझता हूं  कि  कम से  कम  १५०



 70477

 करोड़  रुपया  कैपिटल  चाहिसे  सविस  कोझोप्रे-
 टिव्स  में  हिस्सेदारी  के  लिये  ।  इसके  साथ  ही
 साथ  कम  से  कम  ३०  करोंड  रुपया  उन

 कार्यकर्ताओं  पर  खर्च  करना  पड़ेगा  जोकि

 शुरू  दारू  में  वहा  पर  काम  करेगे  भौर  इस
 काम  को  झागे  बढ़ायेंगे  ।  उनको  हमें  इतने
 र्पये  की  मदद  देती  होगी  ।  इसके  झलावा
 कम  से  कम  १,०००  करोह  रुपया  बतौर  करें के
 देता  होगा  ।

 श्ाज  देखा  जाता  है  कि  अगर  कोई
 किसान  अ्रपने  खेत  के  अन्दर  कुझा  लगाना

 चाहता  है  तो  उसकों  रुपया  नहीं  मिलता  है,
 कर्जा  नहीं  दिया  जाता  है|  अगर  खाद्य  भौर

 क्रषि  मत्रालय  अनाज  ज्यादा  पैदा  करवाना

 चाहता  है  ता  उसे  ज्यादा  रुपया  इस  तरह  के

 कामो  के  लिए  ब्ज्ध  देना  होगा  t

 मैं  मानता  हू  कि  भ्राज  भी  देश  के  ऊपर

 ११०४  करोड़  रुपये  का  कर्जा  ह ैभौर  उस  पर

 हमें  ब्याज  देना  पडता  है।  लेकिन  ऐसी  चजो

 पर  खर्च  होते  है  जहा में  ब्याज  नही  मिलता  है,
 जो  इटिरेस्ट  बेयरिंग  भावलीगेशस  के  भ्रन्दर

 शामिल  होते  है,  छेकिन  इटरेस्ट  बेयरिंग

 सेट  के  भन्दर  वह  रकम  दामिल  नही

 है,  उसके  मुकाबले  में  डिफिसिट  फाइनेंसिंग

 की  रकम  कोई  १४००  करोड के  करीब की  है  ।

 में  समझता  हू  कि  अगर  डिफिसिट  फाइनेसिंग
 को  कामयाबी  के  साथ  चलाता  है  तो  यह  जरूरी

 है  कि  दपमा बाथ.  पौर  कृषि  मंत्रालय को  दिया
 जाये  ताकि  सस्ता  अनाज  पैदा  हो  सके  शौर

 उसकी  कीमत  ना  बढ़  भके।

 ब  मै  खडसारी  शौर  गुद  के  बारे  में

 कुछ  कहना  चाहता  हू  |  अजीब  बात  है  कि

 qo  dte  के  झन्वर  गुड़  का  सट्टा  करने  के

 लिये  आर  पांच  सैंटर्स  को  इजाजत  दी  गई  है  q

 लेकिन  पंजाब  के  झन्दर  एक  भी  सैटर  को  इजाजत

 नहीं  दी  गई  है  ।  भगर  सट्टा  बुरी  चीज़  है  तो

 बह  पंजाब  के  लिए  भी  है  भौर  w  पी०  के  लिए

 भी  बूस  है  पौर  बह  वहां  भी  बन्द  होना  चाहिये।
 लेकिन  झगर  भच्छी  गीज़  है  तो  उस  मे  पजाब

 को  भी  हिस्सा  मिलना  चाहिये  क्योंकि  वहाँ
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 भी  गूड  पैदा  होता  है  t  मुझे  मालम  है  कि  इससे
 काइतकार  को  जो  भाव  मिलता  है  उसमें
 फर्क  पढ़ता  है  ।  लेकिन  मुझे  यह  देख  कर

 ताज्जुब  हुआ  है  कि  जो  रिपोर्ट  भेजी  गई  है
 कमिदन  की  तरफ  से  उसमें  कुछ  गलत  बातें

 कहीं  गई  हैं  f  उसके  झन्दर  कहा  गया  कि

 रोहतक  की  झाबादी  ५५,०००  है  जबकि
 झाज  रोहतक  की  आबादी  एक  लाख  के
 ऊपर  है  ।  इसके  श्रला  वह  कहते  हैं  कि  वहा
 पर  नौ  टेलीफोन  लाइस

 शी  Wo  wo  जैन  :  इससे  इस  मिनिस्द्री
 का  ताल्लुक  नहीं  है  ।

 जौ०  रणबोर  सिह  :  में  इसको  जानता

 हूं,  लेकिन  भावों  से  तो  है  ।  गन्ने  की  जो  कीमत

 मूकरेर  होती  है  वह  यहां  मे  सलाह  मशिविरा
 करके  ही  होती  है  ।  उसका  सीधा  सम्बन्ध

 गुड  को  कौमत  से  है  भौर  उसके  भाव  से  है  1

 में  मानता  हू  कि  फार्बेड  ट्रेडिग  जो  है  वह
 कामर्स  और  इइस्ट्री  मिनिस्ट्री  के  अन्दर

 झाती  है  |  लेकिन  में  चाहता  हु  कि  उसकी
 इमदाद  ली  जाये  ।  मै  यह  भी  चाहता  हु  कि
 जो  इश्गिशन  प्रोजेक्ट्स  हैं  उनके  लिए
 बगैर  सूद  के  रुपया  दिया  जाये  ।  किसी  इरिगेशन
 श्रोजैक्ट  को  पूरा  होने  में  १५  बरस  लगते  हैं
 और  किसी  प्राजैक्ट  के  कामयाब  होने  में

 उसके  पानी  का  पूरा  इस्तेमाल  होने  में  झौर

 पद्रह  बरस  लगते  है  ।  गुड  के  बारे  में  जो

 सहूलिमतें  आपने पू  पी०  को  दी  हैं,  वे  पजाब

 झौर  रोहतक  को  भी  र्दे।

 सहसारी  के  सिलसिले  में  मै  एक  1.

 करना  चाहता  हू  t  बड़े  बड़े  सलफ्यूटेशन  प्लाट्स
 वाले जो  लोग  है.  उन  के  माथ  मुझे  ज्यादा

 हमदर्दी  नही  है  ।  छेकिन  मै  कहना  चाहता  हू
 कि  जितनी  भी  कोप्रोप्रेटिब्स  पजाब  में  बनेंगी

 या  देश  में  बनेंगी  या जितनी  भी  कोप्रोप्रेटिव

 सोसाइटी  ने  खडतारी  के  कारखाने  लगाये  हैं,
 उनके  ऊपर  महू  टैक्स  जो  झापने  लगाया  है

 नहीं  लगना  चाहिये  झौर  उसकी  वजह  मह  है

 कि  इससे  काएतकार  को  उसके  गन्ने  को  ज्यादा

 कॉमत  मिल  सकती  है  ।
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 की  जो  ढिमांड्स  सदन  के  सामने  रखी  गई  हैं,
 जे  उन  का  हादिक  स्वागत  करता  हूँ  ।

 भी तक तक  जितने  भी  भाषण हुए  हैं  शर

 'जितने  भी  वक्‍ता  बोले  हैं  उन  सभी  ने  कंज्यूमर्स
 का,  शहर  वालों  का  प्वाइंट  भाफ  यू  ही  भापके
 सामने  रखा  है।  सभी  से  यह  कहा  है  कि  शलल्‍्ले
 के  दाम  कम  हों  ।  हमारे  भ्रक्नोक  मेहता  मेरें
 बिले  के  बगल  बाले  इलाके  से  सुन  कर  भाये
 और  किसानों के कोरों दे के  कोट  से  कुछ  कर  आगे है हैं
 धौर  कांग्रेस  की  मदद  से  जुन  कर  शाये  हैं
 भौर  उन्होंने  मी  यही  कहा  है  कि  कीमत  कम
 दनी  चाहिये  |  समी  यह  चाहते  हैं  कि  किसान
 जितना  कम,  पाये  उतना  हो  अच्छा  है  t  में
 धापको  बतलाना  जाहता  हूं  कि  किसान  के

 ऊपर  कितना  बोला है  q  भिन्न  भिन्न  चीजें  जो

 किसान  मैदा  करता  है  जैसे  चना,  चावल,

 भेहूं,  इत्यादि  उस  सब  की  कास्ट  आफ  प्रोडफ्शन
 निकालने  का  हमारी  सरकार  ने  कोई  मी  कदम

 अही  उठाया  है  ।  प्रगर  ऐसा  किया  गया  होता
 हो  हम  देख  सकते  थे  कि  किस्मत  का  फायदा
 किया  जा  रहा  है  या  नुकसान  किया  जा

 रहा है  ।  सब  से  बड़ी  शातदतो  यह  है  कि  जितने
 व्याल्यान  मैं  ने  सुने  उन  में  कही  फ्र  यह  नहीं
 सुना  कि  उत्पादन  कैसे  बढ़ाया  जाय.  |  उत्पादन

 बढ़ाने  की  सहुलियत  तो  देनी  भाहिये  ।  मैं
 बतलाना  चाहता  हूँ  कि  हिन्दुस्‍्तात  में  २५०
 मिखियन  एकड़  जमौन  शती  के  लिये  हे  कर
 ३५०  मिलियन  एकड़  में  से  सिर्फ  ६८
 मिलियन  टन  गल्ला  होतों  है।  एक  एकड़ का
 हिसाव  गाया  जाय  तो  यह  करीब  थौने  पांच
 द...  Sr  एकड़  पड़ता  है  ।  इस  पोने  पांच  मस

 को  कैसे  बढ़ाया  जा  सकता  है  ?  मैं  आप  को
 बतलाना  भाँहतों  हूँ  कि  पोते  पांच  सन  का

 शना  वो  हो  संगंता  है  बदातें  उसके  लिये

 शहूलियते भौर  साधन  हों  ।  में  झमी  हाम  में
 औरड़  गया  था  |  हुमारे  साथ  प्रोफेसर  |... |

 अन्दर जी  भी  थे  t  उन  को  भी  पता  द्ग  कि
 किसी  खेत  में  तो  भ्रच्छी  फलल  है.  बौर  किसी

 में  खराब,  एक  ही  जगह  पर  ।  इस  के  भाते यह
 है  कि  जिस  खेत  में  फसल  1...  है  उस  को
 ज्यादा  सहूलियत  मिली  बौर  जिस  में  कम  है
 उस  को  कम  सहूलियत  मिली  ।  मैं  अतसाता
 चाहता हूं  कि  हिन्दुस्तान  में  हमारा  लेती  का

 तरीका है  उस  में  हम  को  मदव की  जरूरत है
 लेकिन  हम  किसानों  को  उतनी  मदद  नहीं
 मिलती  t  शमी  हमारी  सरकार  के  पहले  टाटा  ने
 कारलाना  खोला  |  उस  बब्त  सेंट्ल  भसेम्वी
 में  पंडित  मोती  लाल  नेहरू  हमारे  नेता  थे

 उन्होंने  उसे  पूंजी  दिलाने  के  लिये  कहा  था

 हालांकि उस से उस  से  वाटा  होता  वां  लेकिन  हारे
 किसान  जब  कर्ज  लेते हैं  तो  उन  को  £  परसेन्ट
 झौर  १०  परसेन्ट ब्याज  पड़ता  है  ।  जब  हमारी
 न्य  कोई  झामदती  बही है,  जब  हमारी  लेती

 के  साथ  प्रश्न  की  खेती  का  पड़ता  नही  पड़ता  t

 हमारे  खेत  बिना  सीभे  रह. जाते  हैं।  तो  झषर
 झन  की  हालत  को  सुधारना  है  तो  ow  को
 पैदाबार  के  सिये  मदद  कीजिये  |  ह...  की
 पैदावार  होती  है  पानी  से,  खाद  से,  1... ह
 बीज  से  ।  ऐसी  चीजें  की  जायें  तो  उस  से

 भन्न  की  पैदावार  ज्यादा  होती  है  लेकिन  पन्न
 की  पैदावार  को  बढ़ाने  के  लिये  हसारे  कितने
 बेत  सीचे  गये  ?  हमारे  जिले  में,  हमारी
 ठहुसील  में;  हमारे  गांव  में  कितनी  ना
 सरकार  से  मिली  ?  मैं  फटिसाइजर का  हामी
 नही हूं  लेकिन  अगर  थोड़ी  शत  फर्टिलाइजर
 भी  हो  जाय,  हालांकि  गांव  के  लिये  जो

 जरूरी चीड़  है  यह  है  हरी  खाद,  घोड़ा  सा
 फटिसांइजर हम  लोगों  को  दिया  जाय  तो  उस

 से  गांव  हे भन्न  की  पैदावार बंग  सकती  हैं  ।
 बॉवि  का  कूड़ा करकट  जो  हैं  उसे  ठीक  से  रखें
 तो  उस  की  खाद  बन  सकती  है  |  मेरा  प्रपना
 अभ्दाजा  है  कि  अगर  केत  कौ  ठीक  से  जोता

 जाय---पहां पर  जो  लेतिहर  होगा  बह  समशेगा
 गर  धान  के  लेत  की  भच्छे  ढंग  8  मान  कै

 महीने  में  जोता  जाय  धौर  चैत  के  महीने  में
 जोता  जाय  भौर  प्रासाढ़े  ह उ  मुंदीने  में  शान

 बोयी  जाये  तो  पैदावार  पूरी  होगी।  खाद  की
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 कोई  ज्यादा  जरूरत  नहीं  है  क्योंकि  खेत  को
 डीक  के  जोतने  से  उस  में  ताइट्रोजन  ह्बयं
 सैदा  हो  सकती  है  I  oe  के  लिये  गोजर  की
 ाद  न  भी  मिले,  तो  कार्तिक,  भगहन,  पूस
 और  मात्र  में  थोड़ी  सी  खाद  डालने  के  बाद
 खेत  को  ठीक  से  जोतें  तो  नाइट्रोजन  पैदा  हो
 जाती  हू  भौर  उस  से  पैदावार  बढ़  सकती  है  ।

 हिन्दुस्तान में  श्रभी  तक  जो  खेती  की

 हालत है  उस  में  पूरे  ५  करोड़,  ५५  लाख,

 ४४  हजार  एकड़  खेत  की  प्रावपाणशी  होती  है  ।

 उस  में  हम  को  पेदावार  बढ़ानी  है।  मरें
 साथी  श्री मोला  शुक्सत  ने  बताया  था
 कि  एक  एकड़  में  उन्होंने  ६०  मन  घान
 मैदा  किया  ।  तो  यदि  हा  अपने  खेत
 को  जो  कि  हमारो  सिवाई  के  प्रन्दर

 है,  ठीक  करें,  उस  में  अच्छी  तरह  मेहनत
 करें,  तो  पैदावार  बढ़  सकतो  हैं  ।  बिहार
 में  जो  हमारे  पुराने  जमींदार  थे  वह
 गांवों  में  तालाबों  पर  भौर  जो  दूसरे  सिंचाई
 के  साधन  हुआ  करते  थे,  उन  पर  कुछ  पैसा
 बाच  करते  थे  |  लेकिन  जब  से  जमीवारो  हमारे
 हाथों  में  भाई,  तब  से  हम  ने  उन  को  उसी

 तरह  से  छोड  दिया  है  भौर  बहुत  से  गांवों  में

 तौ  मैं  ने  देखा  कि  वे  यो  ही  पड़े हुए  है  ।  इस

 झ्ाल  हमारे  उत्तर  बिहार  में  सरकार ने  ३००

 ट्यूबबेल  लगाये,  छेकिन  ट्यूबबेल  तो  लगाये

 पर  उनके  लिये  चैनल  ठीक  नहीं  की  ।  नतीजा

 यह  है  कि  बामो  को  जितनी  दूर  तक  आता
 चाहिये,  जितनी  ऐरिया  दुयूबबेल  को  कवर
 करना  चाहिये  उस  को  कमाड  न  करने  से

 नुकसान  हो  रहा  है  I  झ्रगर  हम  सिचाई  की

 तरक  ध्यन  दे  तो  पैदावार  बढ़  सकती  है
 लेकिन  चूकि  हम  सिंचाई की  तरफ  ध्यान  नहीं
 देत ेहैं  इस  लिये  सारी  विककत  पैदा  हो  रही  है  4

 दूसरी  बात  यह  है  कि  हमें  दुफसला  खेती

 बढ़ानी  चाहिये  ।  देश  में  जितने  खेत  हैं  उन  में

 से  सिर्फ  १४५  फीसदी  लेत  दुफसला  हैं।  भगर

 हम  उस  को  तीस  फसला  कर  दें  तो  पैदाबर

 और  भी  बढ़  सकती  है  ।  यहां  पर  एक  बात  है  1

 हमारे  भाई  कहते  हैं,  हमारे  सोशलिस्ट  भर
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 कम्यूनिस्ट  साई,  कि  साहब,  हम  को  भच्छा

 प्रश्न  नहीं  मिलता  -  बात  असल  यह  है  कि

 मोटा  मनन  खाने  का  तरीका हम  ने  छोड़  विया  ।
 हमारे  यहां  एक  चीज  होती  है  जिस  को
 महंभा  कहते  है,  कोदां  कहते  हैं  वह  बहुत  पैदा
 होता  है  ।  लेकिन  हम  लोगों  का  स्टैन्ड

 इतना  बढ़  गया  है  कि  कोई  उस  को  खाना  नहीं
 चाहता  ।  इसी  लिये  हमारी  भन्न  की  पैदावार
 कम  हो  जाती  है  |  भ्रगर  हम  दुफलला  लेती
 करें  तो  उस  से  ह... ह  ज्यादा  होगा  |  रबी
 की  फसल  हमारे  यहां  कम  होती  है,  लेकिन
 अगहन  में  ज्यादा  पैदावार  होती  है  t  ग्रगर
 हम  दुफसला  पैदावार  करे  तो  पैदावार  काफी
 बढ़  जायेगी

 हमारे  पंडित  ठाकुर  दास  जी  ने  कहा  कि
 कृषि  मंत्रालय  को  तोह  देना  चाहिये।
 जतें  पता  नहीं--हमारा  भी  कृषि  मंत्रालय

 से  थोड़ा  सा  सम्बन्ध  है--में  बिहार  में  भी
 गया  धौर  देखा  कि  कृषि  मंत्रालय  हमारी
 बहुत  मदद  करता  है  और  उस.  के  झन्दर
 बड़े  बडे  जानकार  आदमी है  t  उन  को  पता  है
 कि  जो  प्लादमी  नये  ढंग  से  खेती  करता  है
 उस  की  पैदावार  बढ़  जाती  है  ।  लेकिन  हमारे
 पंडित  ठाकुर  दास जी  को  पता  नहीं  ।  उन्होंने
 कहा  कि  इस  लिये  कृषि  मंत्रालय  से  सब्सिडी

 नही  भिलती  है  कि  खेती  से  सम्बन्ध  रखने

 बाले  भादमी  उस  के  झन्दर  नहीं  हैं।  लेकिन में
 उन  को  बतलाता  हूं  कि  दम  में  बहुत  से  ऐसे
 आदमी  है  जो  कि  बड़े  बड़े  विशेषज्ञ

 है  पैदावार  बढ़ाने  के  |  मेरा  भपना  खयाल

 है  कि  इस  विभाग  से  उन  लोगों  का  सम्बन्ध
 रखना  जाहिये  और  उन  को  बढ़ावा  मिलना

 चाहिये  ।

 हमारी  सरकार  हर  साल  जितना  गल्ला

 इम्पोर्ट  करती  है  झगर  इम्पोर्ट  के  बराबर

 कीमत  लेतिहर को  सबसिडी  के  रूप में  दे

 दें  तो  लेती  की  उपज  काफी  बढ़  सकती  है  ।

 सन्‌  १६५७  में  सरकार  ने  १६२  २  करोड़
 श्पये  का  गल्ला  मंगाया  भौर सन्‌  १६५८  में

 उसने  १२०  .  ५  करोड़ ह्  का  गल्ला  मंगाया।
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 चानी  हमारी  सरकार  ने  दो  चों  के  अन्दर
 २८७ .७  करोड़  ३०  का  ग्ल्ल  मंगाया  n  यह
 धरकार  जितने  दपये  का  गला  बाहर  से  मंगा  कर
 हमको  खिलाती हैं  भगर  उतने  दपये  को  वह
 चेतिहरों को  बगैर  सूद  के  दे  दे  तो  हम  पैदा-
 धार  काफी  बढ़ा  सकते  हैं।  लेकिन  हमारी
 प्रकार का  हाल  यह  है  कि  जब  श्रनाज  घर
 जाता  है  तब  तो  बाहर  से  मंगा  कर  खिलाती

 है,  लेकिन जब  हालत  भष्छी हो  जाती  है  तो

 ध्यान  नही  देती  ।  में  जैन  साहब से  कहूंगा कि कि
 इस  साल झाप  इतने  रुपये हम  को  दे  दें  तो
 हम  अगले  साल  के  लिये  निश्चिन्त हो  जायें  ।

 खेती  की  बात  तो  यह  हैं  कि  प्रगर  ठीक  से  खेत
 की  जोताई  की  जाय  तो  पानी  की  कमी  होने
 पर  भी  भ्रच्छी  पैदावार  हो  सकती  है  ।  हमारे

 झूलन  सिन्हा  साहब  जानते  है  कि  भगर  खेत
 को  ठीक  से  जोता  जाये  शौर  उसमें  गोबर  की
 खाद दी दी  जाये  तो  शरार  महीने में

 भगर  पाती  कमर  भी  ही  तो  भी  घान  फूट
 जायेगा  ।  यह  बात  हमारे  दूसरे  भाई  नहीं
 जानते  हैं  1  भाखीर  सरकार  क्‍या  करे  ?  वह
 कितने  भाखरा  नंगल  बना  सकती  है  ?  यदि

 प्रच्छें  सापन  भौर  सहूलियतें  हमारे  पास  प्राज

 हों  भौर  उनको  ठीक  से  काम  में  लाया  जाय

 तो  हमारी  पैदाबार  बहुत  बढ़  सकती  है  1

 को  यादव  (बाराबंकी)  :  भाषण  से  ही

 खेत  सिंच जाते हैं जाते  हैं  ?

 को  विभूति सिच ८  जी  नहीं  वह  मर

 पहले  आपने  अपने  भाषण  से  ही  सींच  दिया  ।

 दूसरी  बात  मुझे  यह  कहनी है  कि  जिस
 समय  पाटिशन  हुआ  उस  समय  १७  लाख

 बेल जूट  पैदा  हुआ  था  ।  आज  सन्‌  १९५७-
 RG  में  ७८  लाख  बेल  जूट  पैदा  हुआ  ।  उस  वक्‍त

 शूट  की  जो  कीमत  हमको  मिलती  थी,  झाज

 हमारी  अपनी  गवर्नमेंट  होते  हुए  उतनी  कीमत
 नहीं  मिलती  है  !  मुझे  इस  के  लिये  जैन  साहय
 &  कहना  हैं  कि  वह  तो  हमारे  वकोल  हैं।  यह
 मामला  ष्ब्ला  गया  है  कामसे  मिनिस्ट्री  के

 हाथ में  ।  ४०,  ५०  फैमिली  कसकते  में  रहती

 रहती  है  उपाध्यक्ष  महोदय,  श्राप  गांवों  में
 कभी  नहीं  गये  होंगे।  में  झाप  से  भाग्रह  करूंगा
 कि  भाप  विहार  में  भादों  के  महीने  के  प्रालीर
 में  जाकर  देखिये  कि  किसानों  को  पैसों  की
 कितनी  जरूरत  रहती  है।  हमारे  यहां  १२
 है (  या  १३  to  मन  जूट  मिलता  है  लेकिन
 कलकते  में,  हमारे  जैन  साहब  कहते  थे,  २३
 to  मन  बिकता  है  1

 उपाध्यक्ष  महोदय  :  बिना  बुलाये  मैं  वहा
 नहीं  जाऊंगा  ।  भाष  बुलायें  तब  जाऊंगा  !

 a  विभूति  सिल्र  :  म॑  बूलाता  हूं,  प्राप

 आइये,  क्योंकि  ूद  जो  है  उसको  बोते  वक्‍त
 जो  कीमत  लगती  है  बहु  हमको  उसके  दाम  से

 नही  मिलती  है।

 दूसरी  बात  यह  है  कि  ग्न  के  दाम  भी

 बढ़ने  चाहियें  ।  क्योंकि  ४५  करोड़  झुक  तो

 हमारी  सेंट्रल  सरकार  एक्‍्साइज  के  रूप  में

 से  लेती है  गश्ने के  ऊपर,  फिर  १०  करोड़ हद
 स्टेट  की  सरकार  लेती  है|  इस  तरह  से  प्रगर

 देखा  जाय  तो  एक  मन  चीनी  के  ऊपर  १४
 Bo  to  झाण  किसान को  मिलता  है  भौर  १३
 Fo  ६  धा०  सरकार  लेती  है।  फिर  जैन  साहब
 कहते  हैं  कि  तुम  गना  क्यों  बढ़ाते हो

 ।  हम

 गन्ना  इस  लिये  बढ़ाते  हैं  कि  उसमें  हम  को
 वैसा  ज्यादा  मिलता  हैं  ।  वजह  यह  है
 कि  आप  गल्ले  का  दाम  ठीक  नहीं  रखते  |
 ाप  गल्ले  का  दाम  कम  रखते  हैं  इसलिये

 हम  लोग  गन्ना  ज्यादा  पैदा  करते  हैं  |  झगर

 हम  को  ग्ह्ले  का  दाम  ठीक  से  दिया  जाये  तो
 हम  उसे  भी  वैवा  कर  सकते  हैं।

 जो  बात  मैं  कहना  चाहा  हूं  वह  यह  है

 कि  यह  दाम  जरूर  बढ़  सकता  है  लेकित

 हमारे  सोशलिस्ट और  कम्युनिस्ट  भाइयों  ते  हड़-

 ताल  कराई  उसकी  बजह से  हमारे  गन्ने का  दाम

 टीक  से  नहीं बढ़  पाया  ।  दुनिया में  सब  जगहों
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 we  हुकताल  चल  सकती  है,  लेकिन  नन्ने  के
 बारे  में  हुड्ताल  नहीं  बस  सकती  ।

 इक  भानभोव  क  चलेगी  |

 wht  चिनूति त्ति  सिथ  :  नहीं  चलेगी,  यह  बात
 -  है  |

 ‘ware  महोदय  :  लेकिन  भूमी  से  यहां
 we  तो  इस  का  फैसला  मं  किया  जाय  |

 ah  विभूति  मिश्र  :  उपाध्यक्ष  महोदय,
 हमारे  लोग  गन्ना  नहीं  पातें  -  यह  रस  उसके

 मुंह  में  नहीं  जाता  जो  कि  गन्ना  उगाते  है  ।

 दूसरे  दूसरे  भ्रादमी  सब  रस  चूस  जाते  है  ।

 जो  गन्ने  की  लेती  करता  है  उसे  हडताल
 से  दुःख  होता  है  ।  ये  हमारे  माई  तो  खाली
 राजनीति  में  किसान  को  बढ़ाना  चाहतें  हैं,
 वे  किसान  की  भलाई  नहीं  चाहते  ।  जो  गन्ने
 की  खेती  करेगा  वह  कभी  हड़ताल  पसन्द  नहीं
 करेगा  ।  मै  इन  से  ही  पूछता  हू  कि  यह  भगवान
 का  ताम  लेकर  बतायें  कि  क्‍या  गन्ने  की  खेती
 करने  वाला  हडताल  करना  पसन्द  करता  है  ।
 @  मिनिस्टर  साहब  से  कहूंगा  कि  वह  इन  भाइयों
 का  खयाल  न  करें  क्‍योंकि  ये  किसान  का  भला

 नहीं  चाहते  t  पर  किसान  के  1,  का  दाम  कम
 से  कम  दो  झानें  बढ़ा  दें  ।

 थी  wa  राज  सिह  :  उपाध्यक्ष  महोदय,
 में  एक  व्यवस्था  का  प्रपन  उपस्थित  करना

 आाहता हूं  ।  मे ंजानना  चाहता हैँ  कि  यहा  इस
 अकार  के  बाबद  कहने  की  झनुमति  है  कि

 “अबवान्‌  का  नाम  लेकर  बतायें 1"

 ‘WaT  भहोद्थ  :  इसमें  झगड़े  की  क्या
 बात  है  ।  जो  धादमी  मगवान्‌  में  यकीन
 करता  है  उसके  मुंह  से  स्वामाविक  तौर  पर

 बहू  निकल  जाता  है  कि  इनसे  भगवान्‌  का
 नाप  सेकर

 पुण
 लिया  जाये  ।  लेकिन  जो

 अगधान में  यकीन  नहीं  रखते  उनको  इन
 बातों  की  तरफ  नहीं  जाना  चाहिए  ,  उनके
 नजदीक  मी  नहीं  जाना  चाहिए  |  इसमें

 शभड़े  कौ  कोई  बात  नहीं  है  ।
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 माननीय सदस्य,  भर्ब[सत्म  करें  ।

 शी  विमृति  बिच:  में  श््त्म  ही  करता
 है

 में  केवल  यह  कहना  चाहता  हूं  कि  मन्ने
 की  कीमत  बढ़ाना  जैन  साहब  के  हाथ  में  है  ।
 बह  इसकी  कीमत  दो  झाने  सन  जरूर  बढ़ा  दें  t
 झाज  किसान  छहर  बालों  के  लिए,  दुकानदारों
 के  लिए  शौर  इंडस्ट्री  बालों  के  लिए  पैदा  करता
 है।  अखबार  नवीसों  के  लिए  भी  किसान  गल्ला
 पैदा  करता  है।  उनको  कम  से  कम  एक  कालण
 रोज  लिखना  चाहिए  कि  किस  तरह  किसान
 उपज  बढा  सकता  है  भौर  किस  तरह  उसको
 उचित  दाम  मिल  सकता है  1

 एक  बात  में  घौर  कहना  चाहता  हू  ।
 झांज  स्वतन्त्र  देदा  में  चाहै  वह  राष्ट्रपति  का

 लड़का  हो,  चाहे  प्रधान  मन्त्री  का  सड़का  हो
 और  चाहे  गरीब  किसान  का  लड़का  हो  सबके

 लिए  शिक्षा  की  समान  सुविधायें  होनी  चाहियें।
 धाज  किसानों  के  लड़कों  के  लिए  उच्च
 शिक्षा  का  प्रबन्ध  नहीं  है।  इसलिये  में

 चाहता  हूं  कि  यह  अबन्घ  किया  जाये  ।  और

 इस  बात  का  भी  ध्यान  रखा  जाये  कि  किसान
 को  भपनी  उपज  की  उचित  कीमत  मिले  ।

 Shri  Rami  Reddy  (Cuddapah):  Mr.
 Deputy-Speaker,  in  the  limited  time
 at  my  disposal,  I  wish  to  touch  only
 on  one  point  and  that  is  a  point  which
 Shri  Bibhuti  Mishra,  the  previous
 speaker  appears  to  have  touched.  I
 could  not  follow  the  Hindi  version  of
 his  speech.  But  I  believe  I  will  be
 mm  complete  agreement  with  him  or  he
 must  have  been  in  complete  agreement
 with  the  views  that  I  am  going  to
 express.

 In  regard  to  the  prices  of  agricul-
 tural  commodities,  my  point  is  this.
 When  I  visited  the  India—i958  Exhi-
 bition,  I  visited  the  pavillion  of  the
 Food  and  Agriculture  Ministry.  At

 was  inscribed  that  the
 rinel

 is
 had most  important  person  in  ountry.

 True,  it  is,  because,  agricultural
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 Regarding  iron  and  steel  req
 for  agricultural  purposes,  supplies  have
 not  been  made  on  the  basis  of  the
 requirements  of  agriculture.  Andhra
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 Andhra  Pradesh.  I  do  not
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 पिछले  वर्ष
 ऐसे

 शी  यादव  :  उपाध्यक्ष  महोदय  किसी  भी

 की  हालत  बयान  की  भागन  दस  करोड़

 लोग  होगे  कि  जिनके  यहा  एक  ही  बार

 समय  सरकार  का  झौर  जनता  शस  चुनी  हुई
 सरकार  का  सर्वप्रथम कर्तव्य  होता  है  कि

 बस्तुभी  को  उपलब्ध  करे  उन  बस्तुप्रो  मे

 सरब-प्रथम  भोजन,  कपड़ा  धौर  मकान  होते

 है।  इन  में  से  यदि  हम  भोजन  की  स्थिति

 की  दिशा  में  देखते  है,  तो  पाते  है  कि

 इस  बारह  सालों  में  देश  की  हालत बद  से
 बदतर  होती  जा  रही  है  ।  मी  हमारे  बुजुर्ग
 साथी  पडित  ठाकुर  दास  भागंव  से
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 चूल्हा  जलता  है  t  श्री  भार्गव  ने  इसमें  कक

 झकाहिर  किया  कि  मूंखों  मरने  वाले  लोग  न

 दो,  लेकिन  में  इस  विषय  में  बता  सकता  हुं--
 तफ़्सील  के  साथ  नहीं,  क्योंकि  समय  कम  है  i
 में  केवल  एक  ही  मिसाल  दूंगा  कि  लोग  धना-
 भाव  के  कारण  शौर  धन्न  की  कमी  के  कारण

 मूलों  मर  रहे  हैं।  इसी  सदन  में  मैंने  एक  बार
 बरेली  की  एक  घटना  के  बारे  में  काम-रोको
 बस्ताव रखा था. रखा  था।  एक  प्रादमी  जेब  में  पैसा
 ने  होने  के  कारण  शौर  कोई  काम  ने  मिलते
 के  कारण  झन्न  a  ate  सका  भौर  मजबूर
 होकर  उसने  एक  लोटे  की  चोरी  की  ।  जब

 पुलिस  दरोगा  4  उसकी  तलाशी  ली  भौर
 उसको  उस  शभ्रादमी  की  प्रसलियत  का  पता

 बला,  तो  उसको  रहम  धाया  धौर  उसने  पाच

 हपए  उस  प्रादभी  को  दिया  |  वह  शब्स  झाटा
 लाया  भौर  शझाटे  में  जहर  मिला  कर  उसने
 रोटी  बनाई  धौर  फिर  पूरे  परिवार  को  खिला
 दी  शौर  वह  पूरे  का  पूरा  परिवार  इस  दुनिया
 @  बल  बसा  ।  इस  प्रकार  की  घटनायें  होती
 रहती  हैं।  हमारा  लाल  मन्जालय  इस  बारे  में
 क्या  कर  रहा  है  ?

 Shri  A.  2.  Jain:  The  story  was
 denied  by  the  District  Magistrate  of
 Bareilly.

 Mr.  Depaty-Speaker:  This  has  been
 denied  by  the  District  Magistrate  of
 Bareilly.

 ah  we:  इस  तरह  की  बहुत  सी
 चिसासें  हैं।  में  यह  बताना  चाहता  हुं  कि
 Vo  थाजें,  ११४६  को  प्रधान  मंदी  ने  एलान
 किया था  कि  “rent  तक  लाधान्नों के  मामणजे

 थे  देश  धात्म-निर्मर हो  बायेवा  "  किर  २२
 we  को  उन्होंने  रेडियो  पर  एलान  किया  कि
 8  | |  एक  दिन  के  सिए  भी  धागे  नहीं  बढ़ाना
 qren  जेफिन  किर  माजून  रिव्यू  में
 निकला  कि  ce  को  एक  सास  के  लिए  बढ़ा
 चिया  गया  t

 (laterruption.)

 warts  सदस्य  को  भी  बोलने का
 मौका  मिलेगा  I

 उपाण्यक्ष  भहोदर  :  भ्राप  को  कह

 कंठे  मासूम  है  कि  उस  को  मौका  हूर  मिलेगा?

 को बादल :  हम  को  तो  धाप  सी
 इद्य-दृष्टि पर  ज्यादा  मदोसा  है।  tot  १-३०
 को  उस  समय  के  wre  मंत्री,  जी  मुंशी,  के

 कहा  कि  “भारत  छोड़ो  धाग्दोत्तत”  के  बाद

 मुल्क  ने  सब  से  बढ़ा  फ्रैसना यह किया यह  किया  है  कि
 ॥ 4  मार्च,  १९५२  तक  ाथाओं  के  मामले
 में  देवा  धात्म-निर्मर  हो  जाये  ।  “भारत
 खोड़ो ।  नारा  गांधी  जी  ने  दिया  था  भौर

 प्रत्न-संकट के  टूर  करने  का  नारा  के०  एमन

 र्थ  महोदय ने  दिया।  लेकिन  होता  क्या
 हैं?  बह  तिथि  बदल  गई  शोर  प्रधान  मंत्री
 मे  PEVI-Ko  को  फिर  कहा  कि  से  ने  कोई
 बचतब्य  दिए  हैं  कि  १९५२  तक  लाचारों
 का  भायात  बन्द  हो  जायेगा,  मुझे  झफ़सोस  है
 कि  मेरा  बादा  ग़लत  साबित  हुभा,  लेकिन  हम
 हर  सम्मद  कोशिश  करेंगे  कि  योजना  की
 समाप्ति  तक  खाद्यान्नों  का  भायात  बन्द  हो
 लाये  7  एक  योजना  का  पन्त  हुआ  ।  दूसरी
 पोजना  चल  रही है  भौर उस  के  भी  तीन  वर्ष
 बीतना  चाहते  है  धौर  तीसली  योजना  की

 चर्चा जल  @  है  ।  पिछले बं  जब  इसी
 सदन  | 8  qrerat  के  सम्बस्थ मे  बहस  हुई  थी,
 तो  प्रधान  मंत्री  महोदय  ने  कहा  कि  प्रन्न  के
 बामले  में  देश  में  इतना  खबरस्त संकट है कि संकट  है  कि
 दुध  ज्ञात  नहीं  था,  में  समझ  नही  पाया  था  t

 बहु  सरकार  बारह  साल  से  are  स्थिति  में

 सुधार  नहीं  कर  पाई  है।  इस  विदय  में  पंच-
 बर्दीय  योजनाभों  कौ  बात  की  जाती  है  I
 पंचवर्षीय  बोलना  धौर  राजनीति  का  भी
 सर्व-अयम  उद्देषय  ब...  होना  भाहिए  कि  केश

 में  रहने  बाले  सभी  बातियों  को  पेट-मर  पेच
 दो  दिया  न  ।  लेकिन  पेट-जर मोजन  की
 कौत  कहे,  शाधे  भोजन  के  लिए,  किसी  तरह  जी
 कर  रहें,  रगढ़  कर  रहें,  उतना  भोजन  देने के
 लिए  ६५  करोड़  का  मोजन  बाहर  से  मंगावा

 जाता है,  जब  कि  मारत एक  कृषिअधान देश
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 है।  संयुक्त  राष्ट्र  संध  के  ८२  देशों  में  के
 कैबल  मिश्र  को  कर  मारत  साथात्रों

 के  तल  लत  है  दे  है।  लेकिन  सरकार
 का  ध्यान  उस  धोर  क्यों  नहीं  गया  ?  उस  का
 केजल एक कारण है. एक  कारण  है।  प्राज  भूखों मरने  वाले
 कौन है  Z  ओमात्‌, मैं  कह  सकता  हू  कि  न
 तो  इस  सदन  में  बैठने  वाले  माननीय  सदस्य

 ई  बोर  न  मंत्रीगण हैं।  मरते  कौन  लोग  हैं?
 अरते  मे  है  जो  इनके  वाले  होते  है,  जो  रिक्स

 बाले  होते  है,  गावों में  रहने  वाले जो  हरिजन
 सोग  होते  हूँ,  जो  पिछड़ी  जातियो  के  लोग

 ड्वोते हैं।  सवर्ण  हिस्ुभों  में  वही  लोग  मरते
 हैं,  जो  पिछड़े हुए हाते है, हुए  हते  है,  जो  पाजामा,  धोती,

 कुरता  पहनते  है,  ओ  गरीब  होते  हैं  भौर
 गरीबी  की  हालत  में  झपती  जिन्दगी  गुजारते
 है।  प्रधान  मजी  को  उनकी  क्या  चिन्ता  है

 *

 मुझे  एक  कहावत  याद  प्राती  है  ।  विष्णु
 अगवान  को  लक्ष्मी  से  फुरसत  नहीं,  बाहनदाहू
 जहागीर  को  नूरजहा  से  फुरसत  नहीं  भौर
 आज  दाहनपाह  जहागीर  मेहक  को  पंचशील  से

 फुरसत  नही  है।  दुनिया  को  शान्ति  का  सन्देश
 यह  देते  फिरते  है,  उनके  झापसी  झगडों  का

 फैसला  करवाते फिरते  है  ।  पर  में  नहीं हैं
 दाने,  मा  अली  भुनवाने  वह्दी  बात  भाज हो  रही
 है।  लोग  भूखों  मर  रहे  हैं,  भौर  उनको
 कोई  जिन्ता  ही  नही  है  |

 a7  bes.

 देश  भुझा  है  भौर  वह  गुलदस्तों  से
 खेलने  जाते  है  भौर  वह  भी  पब्लिक  स्कूल  के

 छोटे-छोटे  बच्चों  ते,  नैनीताल  जैसे  पब्लिक

 स्कूलों के  बच्चों  से  ।  क्या  प्रधान  मंत्री  काच्यान
 कभी  प्राइमरी  स्कूलों  के,  स्यूनिसिपैसिटियों
 भौर  नोटिफाइड  एरिया  हारा  थो  स्कूल  चलाये
 जाते  हैं  सौर  जिन  शक्लों  में  गरीब  ोग,
 हरिणनों  के  बच्चे,  साधारण  लोग,  मैले

 शुचैले  कपड़े  पहने  हुए  बच्चे,  घिनौने  अच्चे

 पढ़ते  है,  वहां  पर  तक्षरीफ़  ले  गये  हैं,  क्या
 उनका  उनकी  तरफ  भी  कभी  ध्यान  गया  है  *

 उनको  पेट  भर  भोजन  खाने  को  नहीं  मिलता  है।

 जहा  बह  जाना  पसन्द  नहीं  करते  है।  लाभ
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 समस्या  तब  तक  हल  नहीं  हो  सकती  है  जब
 तक  हम  उन  लोगों  को  रोटी  नहीं  दे  पायेंगे
 जो  कि  भूख  को  ज्वाला  में  शुलस  रहे  है  ।
 इस  सच  का  परिणाम  प्राज  क्या  हो  रहा  है  ?

 नेहरू  नोकरणाही  का,  नेहरू  मंत्रिमंडल  का
 ध्यान  उस  तरफ  है  ही  नहीं।  उनको  लोग
 चाचा  नेहरू  कहते  हैं।  लेकिन  उनको  उन्हीं
 भतीजो  का  पता  है  जो  भतीजे  गुलदस्तों  से
 खेलते  है,  जो  बुचर्ट  पहनते  है,  जो  टाई  भौर
 बेंट  पहनते  है,  भौर  उन  बच्चो  का  पता  तक

 नही  जो  भूखो  मरते  हैं,  जिन  के  तन  पर  कपड़ा
 नही  है  जिन  के  पढ़ने  लिखने  का  कोई  इंतिडाम
 तक  नही  है।

 शौ  Wo  Wo  वर्मा  (गुरदासपुर)  वह
 सब  जानते  है  |

 कली  यादथ  :  तब  तो  शौर  भी  बूरी
 बात  है  ।  जानते  हुए  भी  कुछ मे  करना,

 इससे  बुरी  बात  बया  हो  सकती है  ।

 सरकार  कहती  है  कि  खाद्य  समस्या  को
 राजनीतिक  प्रदन  न  बनाया  जाए।  में

 पूछना  चाहता  हू  कि  झाखिर  राजनीति  है  किस
 के  लिए  अगर  वह  साथ  की  समस्या  को  Ew
 wet  कर  सकती  है।  सरकार  बाह्  है  कि
 विरोधी  दल  बाले  उसके  साथ  सहयोग  करें  1

 सरकार  सवंदलीय  समिति  बनाती  है।  लेकिन
 जितना  भी  सलाह  मधिवरा  वहा  दिया  जाता

 है,  सब  पर  कोई  धमल  नही  होता  है।  ऐसी

 सबंदलीय  समिति  से  क्या  लाभ  हो  सकता है  ?

 इसी  बस्ते  तो  सोशलिस्ट  पार्टी  ने  उसमें  भाग

 लेगा  छोड  दिया  है।  इस  तरह से  कोई

 कश्याण  होने  नहीं जा  रहा  है  1

 अगर  भाप  सास  समस्या को  हल  करना
 चाहते  हैं  तो  मैं  झापकों  कुछ  बुनियादी  बातें

 बतलाना  चाहता  हूं।  में  चाहता हूं  कि  पाप
 उनकी  तरफ  ध्यान  दें  ।  भ्रप्न  की  पैदाबार

 कैसे  बढ़  सकती  हैं,  इसके  बारे  में  माननीय  सदस्य
 ने  प्रपने  प्रपने  सुझाव  दिये  है,  किसी ने  कहा  है,
 वानी  की  सुविधा  मिलनी  चाहिये,  बीज  मिसना
 चाहिये  इत्यादि!  लेकिन सब  से  बुनियादी
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 भी  बादबां
 बात जो  है  वह  मह  है  कि  जो  लेती  करता है,
 बह  जमीन  का  ही  मालिक  नहीं  है।  ore

 wry का  सासिक  यह  है  जिस  का  हल  काणज़ों

 पर  चलता है,  लेखापाल की  कलम  हारा  लिखे
 यें  कारज़ों पर  चलता  है  लेकित  जिस  का  हल

 जमीन  पर  जलता  है  उसके  पास  ज़मीन  ही
 नहीं  है,  वह  जमीन  का  मासिक  ही  नही  है  ।

 कहीं-कही  पर  भूमि  सुधार  लागू  किये  गये  है  1
 लेकिन  जब  तक  इस  बुनियादी  सिद्धान्त  को

 नहीं  माना  जाता  है  कि  सायल  टू  दी  टिल्लर,

 छत  उसका  जो  लेती  करता  है,  तब  तक  पैदावार
 नहीं  बढ़  सकती है।  तो  भगर  शाप  चाहते

 है  दि  ग्रधिक  |.  पैदए  हो  सो  जमीन  कर  फ््ल्दो
 वितरण  करना  होगा  भौर  इसके  लिए  कानून
 बनाना  होगा  ।  १४  करोड़  एकड़  जो  भूमि
 बंजर  पड़ी  हुई  है  उसको  प्रापको  सुड़वाना
 होगा  और  उसमें  खेती  करने  के  लिए  दस  साख
 खेतिहरों  की  पलटन  तैयार  करनी  होगी

 धाज  पांच  करोड  एकड़  के  लिए  पानी  उपलब्ध

 हैं  लेकिन  बाकी की  जो  कोई  २२  करोड़  एकड़

 भूमि  है,  जिस  पर  कि  खेती  होती  है,  उसके

 लिए  पानी  की  कोई  व्यवस्था  नहीं  है  ।  उसके

 लिए  भाषको  पानी  की  व्यवस्था  करनी  होगी  ।

 कुएं  इत्यादि  प्रपकों  खुदवाने  होंगे  ।  लेकिन
 में  सब  Se  न  करके  भाप  तो  उद्घाटन
 भाषण  ही  करते  रहते  हैं,  इसके  खाद्य  समस्या

 हल  होने  वाली  नहीं  है।  कई  ज्ञादय  मंत्री  भरा
 थुक  हैं  ।  te  एम०  मुशी  साहब  झाए,
 जयरामदास  दौलत  राम  साहब  झाए  |

 उन्होंने  कहा  कि  गमसों  में  खेती  हो,  च््तों  पर

 खेती  हो  पौर  गलैबटरों  के  बंगलोस  के  कम्पाउड

 में  खेती हो  लेकिन  मुझे  भ्रफतोस के  -
 कहना  पड़ता  है  कि  जो  लेती  करने  वाले  है,
 उनके  लिए  न  कोई  साधन  उपलब्ध  किसे  जा

 रहे  है ंभौर  ग  ही  उनको  जमीन  दी  जा  रही  है
 और  केबल  भाषणों से  ही  सारा  काम  चलाया
 बा  रहाहै।

 & 2  झापू  को  एक  सभिसाल  देना  चाहता

 हैं  7  एक  बात  लगाने  की  योजना  चली  है।

 केन्द्रीय  सरकार  का  कृषि  मंत्रालय उस  सिल-
 सिले  में  राज्यों  को  पैसा  देता  है  ।  उत्तर
 प्रदेश  को  भी  पैसा  मिला  और  उत्तर  प्रदेश
 के  प्रन्तगंत  बाराबंकी  जिले  को  भी  मिला  1
 ४०,०००  की  एक  इंस्टालमेंट  झाई  ।  लेकिन

 ag  पैसा  उस  को  कब  भिला,  वह  तब  सिला
 जब  फाइनेंशल  ईम्र  खत्म  होने  को  था
 शौर  प्रधिकांश  पैसा  बरागांव,  मसौली,  शौर
 भयारह,  इन  तीन  गांवों  में  तीन ही  भावमियों

 के  बीच  बांट  दिया  गया  1  इस  के  दाद  LKeoe
 रुपया  भौर  उसी  समय  गया  भौर  मह  र्पया
 भी  जिन  को  भूमिघर  कहा  जाता  है  भौर
 जिन  के  पास  सारी  जायदाव  है,  जो  बुरामे
 जमीदार हूँ,  उन  के  बीच  बांट  दिया  गया  t
 गरीबो  को  कोई  एक  पैसा  भी  नहीं  देता  है  ft

 जब  ऐसी  बात  है  तो  किस  तरह से  प्रश्न
 संकट  दूर  हो  सकता  है  ।  गर  सरकार  चाहती
 है  कि  ह. ल  संकट  दूर  हो,  तो  उस  को  इन
 गरीब  किसानों  की  तरफ़  ज्यादा  ध्यान  देगा

 होगा  t

 va  के  साथ  ही  साथ  में  यह  भी  कहना
 जाहता  हू  कि  जिस  खेती  से  कोई  मुनाफा
 नहीं  होता  है,  उस  पर  लगान  न  लगे  t  लेकिन
 इस  और  ध्यान  न  दे  कर  और  खेतिहरों
 के  पलटन  तैयार  न  कर  के  भफ़सरों  की  पलटने
 तैयार  की  जाती  &  ।  ये  लोग  तजबीज़ें  भेजते  है,
 उद्घाटन  करते  है  भौर  इत  को  तसवीरें
 भी  स्‍्लबारों  में  छप  जाती  है  ।  हमारे  यहां
 भी  एक  फूड  कसलटेटिव  कमेटी  बनी  हुई  है
 जहां  पर  हम  भी  जाते  है  t  वहां  पर  काजू,
 शाय,  इत्यादि  खाने  को  मिल  आता  है  धौर
 सा  पी  कर  हम  लोग  तकषरीफ  ले  भाते  हैं,
 होता  कुछ  नही  है।  इस  वास्ते  मैंने  ह, थ  बहां
 जाना  भी  छोड़  दिया  है  t

 दामो  के  बारे  में  मेरे  मातनौय  मित्रों  से

 सोक्षलिस्टों  पर  सीछन  लगाया  है  शौर  कहा
 है  कि  किसानों  का  इस  पार्टी  ने  बहुत  भहित
 किया  है  |  में  निवेदन  करना  चाहता  हूं  कि
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 are  जो  लोग  खाद्यान्नों  के  मूल्य  को  ले  कर
 उपभोक्ता  शौर  किसान  में  झगड़ा  पैदा  करना

 चाहते है,  वे  बहुत  ता-समझ  @  यह  किसाल

 झौर  उपभोक्ता का  झगड़ा  नही  है  ।  प्रदन  यह

 है  कि  जब  फसल  कटती है,  |  जब  गेहू  कट

 रहा  है,  तब  तो  वह  बहुत  सस्ता  बिकता  है,

 १४  रुपये  सस  बिकता  है  |  केकिन  जब  यह
 सारा  गेह  किसान  के  भर  से  निकल  जायेगा
 क्योकि  वह  ज्यादा  दिन  तक  इस  को  रख

 नहीं  सकता  है,  उस  को  लगान  भ्दा  करना

 होती  है,  उस  को  शादी में  खर्च  करना  होता
 है  तथा  दूसरी  अपनी  जरूरत  पूरी  करनी

 होती  है  भौर  Gong y  परतेंट  घरो  से

 बाहर  चला  जायेगा  शौर  छोटे  व्यापारियों
 के  हाथ  से  मी  निकल  जायेगा  भौर  करोड-
 पतियों  के  हाथ  में,  बिडला  जैसे  पू  जीपतियों
 के  हाग  में  चला  जायेगी  तो  इस  की  कौमत

 १४  रुपये  के  बजाय  २४-२८  रुपये  मन  हो
 जायेगी  |  सोशलिस्टो ने  तहरीक  शुरू  की

 थी  धौर  कहा  था  छाद्यान्नों  के  मूल्य  गिरे,

 उस  से  किसालो को  कहा  नुकसान था  ।  मेरी

 पार्टी  की  यही  माग  है  कि  सरकार  कोई
 निश्चित  और  सुदृढ़  दाम  नीति  श्रपनाये
 झौर  उस  का  भाभार  यह  हो  कि  दो  फसलों

 के  बीच  में  किसी  भी  खाद्यान्न  का  मूल्य
 सबेर  पीछे  एक  शाना  से  भ्रधिक  नहीं  बढ़ता

 चाहिये  !  इसी  तरह  से  हम  यह  भी  चाहते हैं
 कि  कारलानों  में  बती  किसी भी  जीवनोपयोगी

 वस्तु  का  बिक्री  दाम  लागत  खर्च  से  इयोढे
 से  धविक  किसी  हालत  में  न  हो  t  तीसरे,
 किसान  को  उस  के  झनाज  चौर  कच्चे  माल
 का  ऐसा  दाम  मिले  जो  लागत  ह्च  भौर
 जीवन  निर्वाह  को  सुभीते  से  कर  सके,  उस

 से  किसी  सूरत  में  भी  कम  त  हो  ताकि  खेतिहर
 भौर  भौध्ोगिक  चौकों  के  उत्पादन में  सतुलन
 और  समता  कामम  हो  सके  ।  इसलिये  यदि

 सरकार  चाहती  है  कि  निर्थित  दाम  नौति

 भ्पनाने  तब  तो  महू  जो  सरकार  घाज  व्यापार
 पने  हाथ  में  लेने  जा  रही  है  उस  से  कुछ
 फायदा  हो  सकता  है  भौर  भगर  इस  नीति
 को  तन  नही  करती है  तो  जो  व्यापार  भाज
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 सरकार  लेने  जा  रही  है,  उस  में  भी  इस
 को  कामयाबी  नहीं  सिल  सकती  है  ।  भाज
 दाम  की  लूट  के  सिलसिले  में  यह  हो  रहा
 है  कि  एक  तरफ  करोड़पति  सरदार  बिडला
 जैसे  है,  दूसरी  तरफ  सरकारी  सेठ  जिन  में
 सब  से  बड़े  नेहरू  साहब  भौर  जन  साहब
 है  और  तोसरे  वे  है  जिन  के  पास्त  ४००  से

 १
 ०००  एकड़  या  उस  से  ऊपर  मूमि  2  झौर

 ये  तीनो  मिल  कर  के  दामों  की  लूट  कर  रहे
 है  i  घगर  श्राप  ने  श्रब  जब  आ्राप  व्यापार
 प्रपने  हाथ  में  छे  रहे  है  निष्चित  दाम  नीति
 नही  प्रपणाई  तो  इस  का  यह  नतीजा  होगा
 कि  इन  तीतो  की  जगह  केवल  सरकार  और
 उस  की  भ्रष्ट  नौकरशाही  &  नेगी  भौर  उस
 से  कोई  कल्याण  नहीं  होगा  ।

 सहकारी  खेती  के  बारे  में  मैं  कहना

 आहता  हू  कि  मै  उस  का  स्वागत  करता हू  ।
 लेकिन  झावडी  के  समाजवाद  के  प्रस्ताव  का
 जिस  तरह  से  इलेक्यान  में  नाजायज़  फायदा
 उठाया  गया  था  उसी  तरह  से  इस  सहकारिता
 का  १६६२  में  होने  वाले  इलेक्शन में  इस्तेमाल
 करने  के  लिये  हस  को  गर  अपनाया  गया
 है,  तो  यह  बहुत  खतरनाक  बात  है  t  लेकिन
 अगर  यह  सही  मानों  में  सहकारिता  का

 नारा  है  तो  में  इस  का  स्वागत  करता  हू  ।
 में  इसलिये  यह  कहता  हु  कि  जब  दूसरी
 जगहो  पर  सहकारिता  जल  सकती  है,  तो
 खेती  में  भी  झवश्य  चल  सकती है  ।

 अ्ष्टाचार  का  मैं  जिक्र  कर  चुका  हू  ।
 लेकिन  एक  छोटी  सी  मिसाल  मै  भौर  देना

 चाहता है  |  भाग्भ में  राजा  महेन्द्री जेल  है  t
 उस  जेल  में  भ्रमरीका  द्वारा  ५,०००  डिब्बे

 दूध  के  भेजे  गये  ।  वहा  पर  खाने  को  भोजन

 ही  नहीं  मिलता, दूध  मिलने  की  बात  तो
 दूर  रही  ।  लेकिन  दूध  भ्रमरीका  की  तरफ

 से  भेजा  गया  ।  लेकिन  वहा  पर  पहुचते-पहुचते
 यानी  कैदियों  तक  पहुंचने-पहुंचते  कंबल

 जार  डिब्बे  दूध  के  ही  रह  गये,  बाकी  डिब्बे

 कहा  चले  गये,  कोई  जानता  ही  नहीं  ।
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 [आओ  यादव]

 बाज  कहा  जाता  है  कि  उपज  में  तरक्‍्को

 हुई है  है।  इस  की  भी  एक  मिसाल  में  श्राप
 के  सामने  रलना  भाहता  हूं  ।  उत्तर  प्रदेश
 @  नौ  कृषि  पंडितों  को  इनाम  मिला  है  भौर
 जिन  नौ  कृषि  पडितों  को  मिला  है  उन्होंने
 सिचाई  के  साधनों  से  सिर्फ  झपने  निजी  साधनों
 का  इस्तेमाल  किया  है,  सरकारी  साधनों
 का  इस्तेमाल  नहीं  किया  है,  सरकारी  साधनों
 का  इस्तेमाल  पूरी  तरह  से  ये  नही  करते हैं  ।
 क्योंकि  वह  नाकाफ़ी  है  |  झगर  औसत
 पैदावार  भौर  जो  कृषि  पंडितों  की  पैदाबार

 है,  उस  का  मुकाबला  किया  जाय  तो  दुगुने
 का  फर्क  पड़ेगा  |  र  जब  प्रौंसत  पंदावार
 और  कृषि  पंडित  की  पदावार  के  बीच  में
 कोई  नजदीकी  रिश्ता  न  ही,  तो  इतना  तो
 समझ  ही  लेना  चाहिये  कि  झाम  तौर  से  जो
 भारत  का  कृषि  ध्ान्दोलन  रहा  है  वह  असफल

 रहा  है  भौर  उस  से  देश  की  फसल  नहीं  बढ़
 सकती  |

 अन्त  थे  म॑  एक  बात  कहूगा  कि  हमारे
 भानतीय  भजित  प्रसाद  जन  से  जैब  कमी
 गे  के  बारे  में  बातचीत  होती  हैं  तो  जिस
 बंग  से  बिच्छ डक  भार  देता  है,  बसे  ही  वह
 जान  पड़ते  है  ।  यह  बहुत  पुराना  फार्मूला
 रहा  है  कि  जितने माने  मन  गन्ना  उतने  बपये

 भन  चीनी भौर  भगर  इस  भाधार को  माननीय
 मंत्री  महोदय  मान  कर  गन्ने  का  दाम  निदिचत
 कर  दें  तो  भ्रच्छा  है।  पिछली  बार  जब  हडताल
 चल  रही  थी  तो  इसी  सदन  में  काम  रोको
 इस्ताव  रक्ला  गया  था  1  मानेनीय  मत्री

 महोदय  ने  फ़रमाया  था  कि  दाम  तो  कम
 मिश्चित  हो  चुके  है  इसलिये  य  मौका

 नहीं है।  में  दाद  दिलाना  चाहता  हूं  कि  फिर
 मौका  ar  गया  है  दाम  निश्चित  होने  का  |
 थे  केवल  यह  कह  कर कि  पड़ता  नहीं  पड़ता,
 केवल  हां  या  न  में  उत्तर  दे  कर  इस  सवाल

 को  टाल  न  जाये ं|  यह  तच्छा  नहीं  होगा
 में  भाहूंगा  कि  किसी  दिन  भाप  बहस  करवा-
 लें  गे  के  मूल्य  पर  t  चीनी  के  मूल्य  में  शौर

 गन्ने  के  मूल्य  में  कोई  रिश्ता  कायम  करना
 चाहिये  1  चौनी  के  बारें  में  यह  किचः
 आने,  सा  सात  धाने  सेर  की  लागत  पढ़ती
 है  जबकि  चोती  !  रुपये  सेर  विकती  है!
 औीनी  के  दाम  गिरने  चाहिवें  भौर  मन्ने  के
 दाम  बढ़ने  चाहिये  ।

 एक  जुम्ला  मस्त  में  कह  कर  मैं  समाप्त
 कर  दूगा  कि  इस  से  झगर  मंत्री  जी  को  सन्तोष

 हो  गया  है  कि  सरदार  नगर  की  सरया  शूगर
 मिल  के  किसानों  के  ऊपर,  सरदार  सुरजीत
 सिह  मजीठिया  जैसे  भासिकों  को  प्यास

 ््कू  बौर  कन्दरा  बबर  मिजा  के  जून  दे  बुश
 चुकी  है  तो  फिर  समय  झा  घया  है  कि  किसानों
 को  लाभ  पहुचने  के  लिए  गन्ने  के  दाम  २  क
 मन  जरूर  रक्खे  जायें  ।

 इन  हाब्दों  के  साथ  मै  मानतीय  मंत्री
 जी  से  निवेदन  करूगा  कि  उन  का  यह  कतंव्य

 है  कि  वे  इस  पर  गौर  करे

 Mr,  Depaty-Speaker:  Shr  Sinhasan
 Singh—I  find  he  is  not  present.  Then,
 Shrimati  Laxmi  Bai-

 Seme  hon.  Members  rose—
 Shri  I.  Eacharan§  (Palghat):  Sir

 Kerala  is  a  deficit  State,

 Mr.  Depaty-Speaker:  Still  we  are
 carrying  on  this  debate  Kerala  will
 aleo  be  represented.

 Shri  Naval  Prabhakar:  What  about
 Delhi?

 Shri  Bishwamath  ॥. ड  (Salempur)
 Uttar  Pradesh?

 Shri  RB  a.  Tiwari  (Khajuraho)
 Madhya  Pradesh?

 eden  कमी  थाई  उपाध्यक्ष  महोदय,
 मैं  कुछ  सुझाव  रखना  चाहती  हूं,  हत  बोलना
 नहीं  चाहती  ।  हमारा  अन्न  त  मंभालम
 जानवरों  शौर  इस्सानों  सब  के  लिये  बहुत
 करीब है  |  मैं  सिर्फ  इतना  ही  कहना  भाहती
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 हूं  कि  थाय  गांव  गांव,  घर  बर  में  शाप

 के  नाम का  स्मरण हो  रहा  है  1  कारण  यह

 है  कि  जो  भी  सुझाव  श्राप  के  पास  भाते  हैं

 उन  पर  जब  नाप  चलने  की  कोधिए  करते  हैं
 तो  उस  में  कही  गड़बड़ो  हो  जाती  है  धौर

 उस  से  झाप  की  बदनामी हो  जाती है  ।  भौर
 किसी  भी  मंत्रालय  को  इतनी  गदतामी  नहीं
 होती  है  जितनी  बदनामी  शाप  के  मंत्रालय
 की  होती  है  क्योंकि  हस  देश  के  लोगों  के

 रोजाना  के  इस्तेमाल  की  थीजों  में  भाप  का

 महकमा सब  से  करीब है  ।  पहले  खाना  बाद
 में  वस्त्र  |  यह  श्राप  के  लिये  बहुत  भ्रहम
 चीज है  हैं।  लेकिन झाप  गांव  में  जा  कर  जगह

 जगह  पझ्पनी  पैरवी  तो  नही  कर  सकते  ।  बहुत
 सी  ऐसी  बातें  है  जित  में  झाप  कुछ  बोल

 नहीं  सकते  हैं।  जो  भी  भाप  की  रिपोर्ट  झाती.
 हैं  उन  में  सीधी  सीधी  बात  नहीं  रहती  है,
 कोई न  कोई  गोलमाल कर  के  लाई  जाती  है  t

 उन  में  कई  इधर  उभर  की  बातें  रहती  हैं
 जोकि  मे  समझती  हु  कि  बहुत  गलत  होती
 हैं।  भाष  हमेशा  बोलते  हैं  कि  हमारे  हां
 मख्तनियां  बढ़  गईं,  दूध  बढ़  गया,  दास  बढ़
 यी  और  साथ  ही  कहते  हैं  कि  लोग  भी

 बढ़ गये  ।  इसीसिये हम  को  बाहर के  बाजारों

 से  अनाज साना पढ़ता साना  पड़ता  है  1  में  श्राप  के  सामने

 एक  चीज  कहना  भाहती  हूं । भाज  रोजाना

 एक  भावमी को  भगर  भाषा सेर  दृष  मिलते

 का  प्ौसत  हो  तो  माप  सोचिये  कि  ३६  करोड
 झादमियों  को  झावा  सेर  दूध  के  दिसाव  से
 कितना  द्य  चाहिये  -  उस  का  हिसाव  कई

 करोड़  माता है  t  इस  के  लिये  हमारे  देदा में
 मद्यत्रियां  बाईं,  गोषत  भागा,  & ७  भाता है है  4

 इस  तरह  की  न  जाबे  कितनी  थीजें  धाती  रहती
 हैं, इस  का  कोई  हिसाव  नहीं  ।  हासांकि

 आज  इतनी  बरूरत  नहीं  है  फिर  भी  शाप  रोज

 कहते  रहते  हैं  कि  बहुत  सो  चीजें  बाहर  से  था  रही
 ज  हिन्दुस्तान  सब  चीजों  के  सिये  मोहताज  ही
 है  ।  लेकिन  यह  शीया  गलत  है  d  हमारे  यहां

 'कौस्य  अकर  कहते  है  कि  जीन  बढ़  रही  है,
 गई  जमीन  साम्मों  एकड़  जोती  जा  रही  है  ।

 यह  समझते  हैं  कि  गर  हम  इस  तरह  से
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 नहीं  27,  भगर  यह  नहीं  बतलायेंगे  कि  पिछले
 साल  से  इतनी  ज्यादा  जमीन  जोत  के  नीचे
 लाई  गई  तो  वह  नाकाबिल  साबित  होंगे  ।
 इ।्अलिये  यह  जमीन  को  बढ़ाते  चलते  हैं,
 छेकिन  जो  हकीकत  है  उस  को  नहीं  लिखते
 हैं  इस  तरह  से  जिले  से  स्टेट  में धा कर कर
 भौर  स्टंट  से  सेन्टर  में  झाते  भ्राते  जमीन  बहुत
 बढ़  जाती  है  t  लेकिन  दरझस्ल  सरकार  को

 ह  पता  नही  है  कि  भ्रसलियत  क्‍या  हैं  t
 भाप  के  भाकड़  बढ़ते  जाते  हैं  |  इस  तरह  के
 चोरी  हो  रही  है,  शैतान  लोग  बैठे  बैठे  था
 रहे  हैँ  ।  बात  यह  है  कि  भाप  के  यहा  नई
 जमीन  तो  बढ़  रही  है,  कल्टिवेशन  भी  1... ड
 रहा  है  सगर  पुरानों  जमीन  कितनी  खराब
 हो  रही  है,  इस  का  भनन्‍्दाजा झ्राप  को  नही  है  t

 च्‌  कि  माप  की  कोई  बहु  चीड़  नही  बतलाता  है
 इसलिये  उस  के  झाकड़े  आप  के  पास  नही  हैं  t
 दिल्‍ली  में  दस  पंद्रह  मील  तक  चले  जाइये  ।

 वहा की  जमीन  ऐसी  है  कि  १५  या  २०  सालों
 में  जमोत  मलाई  जेंसी  हो  सकती  है  पौर

 तिगुना  भ्रनाज  पेदा  किया  जा  सकता  है  a
 लेकिन  हम  देखते  क्‍या  है  कि  पत्थरों  वाली
 मीन  बढ़ती  जा  रही  है,  इस  तरह  तो  दस

 साल  तक  भी  वह  खेती  के  काबिल नही  होगी  ।
 जँसे  नये  बकील  की  बात  होती  है  कि  कोई
 भादमी  उस  के  पास  जाता  नहीं  है,  उस  को
 बैक्टिस  नहीं  चलती  है,  उसी  तरह  से  झाज

 भाप  जमीन  को  तालाबों  में,  धागों  में  इस्तेमाल
 कर  के  खराब  कर  रहे  है  I  श्राप को  इतना
 रहम  नही  हैं  कि  ाप  क्‍यों  जमोन  में  पत्थर
 चलाते  हूँ  ।  जो  जमीन  शभच्सो  हो  सकती  है

 जस  की  धोर  भाप  का  ध्यान  नही  है,  इसी  लिये
 झाज  पैदावार  कम  हो  रही  है,  लेकित  इतना
 होते  हुए  भी  भाप  के  धांफड़े  बढ़ते वा  रहे  हैं
 और  भाप  को  सही  पता  नहीं  लगता  कि
 कितनी  पैदावार  हो  रही  है  ।  हमारे  लो
 झाफिसों  में  शान  से  जा  कर  बैठ  जाते  है,

 चह  सोचने  का  काम  नहीं  करते  है  |  बह
 क्यों  नहीं  देखते  कि  प्राज  जमीन  पर  ट्रैक्टर
 चल रहे हैं था  कि  पत्थर  लग  रहे  है,  ई  बन

 रही  है  ।
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 मेरा  दूसरा  प्वाइंट  यह  है  कि  झझाप  के  पास

 खाद  नहीं,  ताकत  देने  वाली  चीज  नहीं  t

 फटिलाइजर  का  झाप  व्यापार  करते  है  ।
 शाप  कहते  है  कि  एक  साल  के  झन्दर  झाप  ने

 ३  करोड़  रुपये  कमाये,  सिंदरी  फैक्ट्री  से

 ३  करोड़  रुपये  के  व्यापार  की  व्यवस्था  की

 है  |  में  जा  कर  देख  भाई  हूं  1मनेही ही  उसने
 ३  करोड़  रुपया  एक  साल  में  कमाया  लेकिन
 उस  से  किसानों  कौ  कितनी  भलाई  हुई  ।  जब

 हमारे  सामने  वाले  भाई  बोलते  है  तो  हमें
 बहुत  गुस्सा  दाता  है,  लेकिन  हम  उन  को

 कंसे  कका  दे  ?  वह  लोग  सही  बात  कहते  हूँ  ।

 लेकिन  हमारे यादव  जो  ने  जो  कुछ  कहा  वह
 गलत है  qd  दो  महीन  लगातार  स्ट्राइक  करने से
 कितनी  पैदावार  बढ़ी  है  भ्रगर  काम  न  करें
 उल्टे  बगावत  करें  तो  उस  से  तो  नुकसान
 होगा  ।  आज  हमारे  यहां  फटिलाईजर  की

 बहुत  जरूरत  है  t  भाज  श्री  राम  सुभग  सिंह,
 मित्र  जी  भौर  भागंव  साहब  ने  जो  सुझाव
 दिये  है  @  मानने  की  बहुत  जरूरत  Gi  ११  साल

 से  हमारा  पैसा  खर्च  हो  रहा है,  लेकिन  इस  से

 हमारे  मेहनत  करने  वाले  कल्टिवेटर  का  कितना

 हित  होता  है,  हमारी  सारी  कोशिशों  का  क्या

 फल  होता है  ?  इसलिये  जो  ग्राप का  ११  साल
 का  तजुर्बा  है  उस  से  कुछ  सोखिये  भौर  नये

 तजुर्वे को दो  कीजिये  ।  मे  आप  से  कहना  चाहती

 हूं  कि  ध्योरेटिकल  प्रलग  बीज  होती  है  भौर

 प्रैक्टिकल चोज  भलग  होती  है  ।  हमारे  यहां
 ध्योरेटिकल बात  बहुत  जोर  से  चलती  है  t

 झगर  भाप  प्रेक्टिकल  चीज  को  देखें  तो  भार

 पांच  साल  आप  के  लिये  बहुत  भच्छा  रहेगा  4

 शाप  का  नाम  तो  राम  नाम  को  तरह  से  सारे
 गांवों  गावों  में  फैल  जायेगा  ।  भ्राज  भौरतों
 के  लिये  बड़ी  मुश्किल  है  t  भौरतें  रोती  हैं

 कि  कहां  जाय,  एक  bo  की  १४  छंटाक  दाल
 कैसे  लाये  ?  कँसे  १००  Fo  पाने  वाला

 गावल  प्रपने  लोगों  को  खिलाने  के  लिये

 जाये  ?  लाते  के  बाद  उस  को  बनाने  भौर

 खिलाने  में  औरतों  को  बड़ी  दिक्कत  होती  है  t
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 साधा  समस्या  ौरतों  के  लिये  बड़ी  मुश्किल
 है  ।  इस  बास्ते  आप  मेरी  बात  सुनिये  ।  भाप

 भौरतों  की  बुलाकर  उन  से  मदिबरा  लीजिये

 कि  पैदावार  कंसे  बढ़े?  अगर  भाप  इसके  लिए

 १  करोड  र०  रलिए  ।  प्रगर  भाप  बहेँगे  तो

 यह  बुड़ढ़े  के  हाथ  में  एक  लकी  का  सहारा
 जैसी  चीज  होगी  भाज  गांव  गांव  में  खाद  के

 लिये  काम  किया  जा  रहा  है  1  लोग  कहते  हैं
 कि  खाद  के  लिये  कुछ  होना  चाहिये  ।  प्राज

 लाखों  ह  का  गोबर  बरबाद  हों  रहा  है  ।

 गोबर  पाजई  बन  के  काम  में  लाया  जा  रहा  है  ।

 इस  पर  बोलने के  लिये  मेरे  पास  बहुत  बीज है.
 किसी  और  समय  में  इस  को  बतलाऊंगी  ।

 इंधन  के  बारे  में  मेरे  पास  बहुत  सामान  है  ।

 में  ने  इसके  वास्ते  बहुत  काम  किया  है  t

 मुझे  बहुत  कुछ  कहना  है  t  भाप  मेहरबानी
 करके  मुझे  एक  मिनट  भौर  दें  ।

 ाप  पंचायतों  को  मदद  दीजिये  ।  मैं  ने

 इस  बारे  से  अपनी  स्टेट  में  भी  कहा  था

 पंचायतों  को  दो  दो  सौ  रुपये  की  सबसिडी

 दी  जाये  ताकि  गांवों  में  ढ्च  लेटरिन  बनाये

 जाय॑  जैसे  कि  वरधा  में  है  ।  इससे  झारोग्य  भी

 बढ़ेगा  भौर  इससे  सस्ती  खाद  भी  मिलेगी  ।

 इसी  तरह  से  शहर  का  जो ड्रेनेज का  पानी
 है  उसका  उपयोग  खाद  के  लिए  किया  जा

 सकता  है  जो  लोग  जी०  टी०  एक्सप्रेस  से
 जाते  हूँ  वे  देख  सकते  हैँ  कि  दिल्ली  का  ड्रेनेज

 का  पानी  बीस  मोल  तक  जाता  है।  में  हैदराबाद

 के  ड्रेनेज के  पानी  से  ०  एकड़ का  पमबल्थ

 करती हूं  ।  प्रगर  इस  पानी  को  काम  में  लाया

 जाये तो  इससे  ५  परसेंट लाद  मिल  सकता  है।
 इसमें  पैसा  भी  नहीं  लगता  |  ड्रेनेज  बाटर  में

 बहुत  वाद  होता  है  nN

 we  में  कुछ  ऐसी  बातें  कहना  चाहती  हूं
 जो  कि  भरदों  को  नहीं  मालूम  ।  अगर  भाषकों

 सेर  दो  सेर  चाटे  कौ  जरूरत  होती  है  तो

 बार  सेर  सरकारी  की  भी  जकरत  होती  है  |
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 झाजकल  दिल्‍ली  में  १२  लाख  रुपये  रोज  की
 तरकारी  की  बिक्री  होती  है  ।  आजकल

 टमाटर  यहां  ६  भाने  पाव है  ।  घर  धर  में  यह
 शिकायत  है  कि  देश  आजाद हो  गया  लेकिन
 खाना  नही  मिलता  ।  यह  बुरी  बात  है  1  में

 इसके  लिए  एक  हल  बताती हुं  भ्राप  देखें  कि
 किसान  तीन  महीने  में  टमाटर  उगाता  है,
 साढ़े  तीन  महीने  में  बेगन  उगाता  हैं।  जब
 तरकारी  पैदा  हो  जाती  है  तो  उसको  उसे
 १४५  या  २०  मील  बाजार  में  लाना  पड़ता  है
 जिसमें  उसके  दो  तीन  रुपये  लग  जाते  हैं,
 झौर  कभी  कभी  उसको  जो  तर+ाटी  मेच  कर
 मिलता  है  वह  उसके  किराये  से  भी  कम  होता
 है  ।  इस  तरह  किसान  को  नुकसान  होता  हैं
 और  लेने  बालो  को  भी  तरकारी  महंगी  मिलती
 है  n  सिर्फ  जो  बैठकर  बेचता  है  उसको  लाभ

 होता है  |  बहू  किसानों से  भी  लाभ  उठाता  है

 भौर  खाने  वालों  से  भी  लाभ  उठाता  है  t
 ये  छोटी  छोटी  बातें  है  लेकिन  इन  की  तरफ

 भी  भाषको  ध्यान  देना  चाहिए  ।  मेरा  सुझाव
 है  कि  तरकारी  देहात  से  लाने  के  लिए  ढ्र्को  का
 इन्तिजाम  होगा  चाहिए  ।  किसान  प्रपनी

 तरकारी  ट्रकों  मे  लावें,  यहा  बेखें  औौर  उनको
 वापस  पहुचा  दिया  जाये  भौर  उनसे  केवस,
 पेट्रोल  का  दाम  भौर  ड्राइवर  की  तनश्वाह

 ही  ली  जाये  जैसे  कि  पब्लिक  स्कूलों  में  होता
 है|  यह  चीज  बहुत  जरूरी  है।  भाप  गावो  का,

 चैलों  का,  घोड़ों  आदि  का  इन्तिजाम  करते  है
 लेकिन इस  बात  को  मजाक  में  उड़ा  देते  है  4
 में  चाहती  हूं  कि  लोगों  को  भ्रच्छी  तरकारी
 सस्ती  भिसनी  चाहिए  धौर  किसान  को  भी
 लाभ  होना  चाहिए  1  प्रगर  किसान  को  लाभ

 नहीं  होगा  तो  बह  उस  गाय  की  तरह  होगा  कि
 जिसको  खाना  कम  दिया  जाये  |  ag  झाठ

 दिन  में  दूध  देना  बन्द  कर  देगी  |  तो  मैं  चाहती
 हू  कि  किसान  की  हालत  उस  सोने  के  घंडें
 देने  बाली  मुर्गी जैसी  न  हो  जाये  ।  झाज  जो

 हासत  है  उसमें  किसान  भी  नाराज  है  श्र
 शाने  बाले  भी  नाराज है  ।  प्रेस  दाले  भी
 नाराज  हूँ  t  प्रेस  वाले  इन  बातों  के  बारे  में
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 नहीं  लिखते  t  नें  तो  बेजेज  के  बारे  में  ही
 लिखते  हैँ  q

 मेरे  पास  भौर  भी  बहुत  सी  बातें  है  ।
 अगर  एग्रीकल्चर  वाले  चाहें  तो  मैं  उनको
 बतला  सकती  हूं  1

 उपाष्यक्ष  महोदय  और  किसी  वक्‍त
 सही  ।

 Pandit  K.  0,  Sharma  (Hapur):  Mr.
 Deputy-Speaker,  Sir,  I  am  grateful  to
 you  for  giving  me  this  opportunity  to
 make  a  few  remarks.  There  is  not
 enough  time  to  make  a  speech;  I  will
 simply  point  out  certamm  basic  charac-
 teristics  of  backward  agriculture.
 Thus  all  over  the  world  wherever
 there  is  what  is  called  uneconomic
 agriculture  firstly  there  us  low  capita-
 lisation;  that  is,  they  have  not  got
 enough  of  investment.  And  where
 there  is  a  rich  agriculturist  or  a  land-
 holder  he  spends  his  income  on
 marnages  and  other  costly  things
 which  have  little  to  do  with  the  pro-

 one  thing.  A  certain  attitude  has  to

 enough  into  the  soil  and  because  of
 that  the  heat  of  the  sun  does  not  go
 into  the  particles.  Therefore,  it  gives
 Poor  income.

 It  is  said  that  with  modern  manur-
 img  and  better  technique  the  difference



 occupation.  If  you  have  to  change  it
 into  an  industrial  enterprise  or  com-
 mercial  enterprise  then  investment  is
 necessary.  Situated  as  we  are  the
 cultivator  cannot  provide  the  invest-
 ment.  He  has  little  to  save,  poor
 technique  and  poor  soil.  So,  the  State
 has  to  provide  the  investment.  Now
 all  commerce  and  industry  requires
 investment.  [If  agriculture  is  to  be
 changed  into  an  industrial  enterprise,
 as  it  must,  then  investment  is  an
 essential  thing.  And  the  State  alone
 ean  provide  it.

 |
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 Passing  to  another  characteristic,
 the  holdings  are  very  small,  The  small
 and  uneconomic  holdings  should  be
 consolidated.  They  may  be  consoli-

 any  other  system.  Production  would
 increase  only  after  investment  and
 adoption  of  scientific  methods.  Then,
 Sir,  I  come  to  indebtedness.  I  want
 that  a  law  should  be  passed  that  if
 there  is  debt  on  a  cultivator  and  five
 years  have  passed,  that  debt  should
 be  wiped  out.  No  more  indebtedness
 should  remain  on  the  basis  of  past
 contract  if  five  years  have  passed.  Let
 us  have  a  clean  slate.  Let  the  culti-
 vator  be  relieved  of  all  the  old  worries
 so  that  he  may  have  fresh  air  to
 breathe  and  fresh  opportunity  to  move
 his  limbs.
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 have  No  232  and  38  There  is  a  lot
 of  dispute  and  20  many  strikes  are

 precaution  and  necessary  steps  are  not
 taken,  the  cultivator  is  to  be  punished
 What  I  beg  to  submit  is  that  we  have
 to  improve  and  radical  changes  are
 necessary

 The  Research  institutions  are,  in  the
 first  place,  few  in  number  and  in  the
 second  place,  the  frusts  of  their  re-
 searches  do  not  go  to  the  tenant
 Now,  fortunately,  there  are  enough
 educated  people  in  the  villages,—edu-
 cation  has  spread  and  it  will  spread
 more  rapidly—so  that  they  can  catch
 up  with  them  I  want  to  ask  you,
 how  many  of  the  gentlemen  in  the
 Research  institutions  go  to  the  village

 evolved.  I  belong  to  a  district  where
 there  is  enough  paddy  grown  This
 method  of  transplanting  the  plants  has
 been  long  in  use  It  gives  good  results
 But,  the  trouble  is  that,  in  our  part,
 it  o  given  to  the  labourer  and  he
 takes  a  half  share.  Giving  a  half

 :
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 I  want  &  point  out  that  in  the
 matter  of  seed,  this  experiment  should
 be  made  with  every  corn  It  is  not
 ood  only  in  the  case  of  potato,  it  uw
 equally  good  in  the  case  of  wheat  and
 any  other  corn  In  our  district,  we
 have  mango  trees  A  mango  plant  uw
 transplanted  in  8  or  9  places  Every
 month  he  changes  and  the  fruit  is  a
 beautiful  result  It  is  much  better
 and  it  is  much  sweeter  So,  for  the
 purpose  of  improving  the  variety  of

 =
 such  experiments  should  be  use-

 Our  low  agricultural  production  ts
 due  to  mal-nutrition  of  the  farmers
 Although  an  average  person  requires
 i880  calories  per  day,  our  agriculturist
 labour  do  not  get  more  than  1320
 calories  It  is  just  impossible  to  carry
 on  one’s  work  in  an  efficient  way  with
 such  low  calories  So,  their  food
 habits  must  be  changed  Our  Agricul-
 tural  Department  could  take  to  what
 §  called  mixed  farming  Some  method
 should  be  devised  whereby  more
 nutritious  food  could  be  provided  to
 our  peasants  The  fundamental
 trouble  with  our  peasant  is  that  he
 does  not  get  enough  food  to  keep  hum
 strong  enough  to  work  hard  He  says
 that  God  has  made  him  and  that  God
 will  give  him  food.  We  have  learnt
 the  doctrine  of  distribution  We  say
 that  when  there  is  some  wealth,  we
 are  equal  partners  The  fundamental
 core  of  this  socialistic  principle  is  a
 dynamic  creative  force  To  create,  we
 forget,  to  share,  we  learn  What  is
 to  be  shared  m  the  land  of  poverty,
 except  poverty?  What  is  to  be  shared
 an  the  land  of  ignorance  and  disease,
 except  ignorance  and  disease®  So,  our
 effort  should  be  to  create  more  wealth
 for  the  nation  For  this  purpose,  we
 must  educate  our  agriculturists  We
 should  inculcate  the  necessary  creative
 meentive  into  our  peasants  and  we
 should  make  him  work  harder  and
 better  for  the  good  of  the  community
 and  for  the  good  of  the  country

 Mr.  Deputy-Speaker:  Now  the  hon
 Member  must  conclude

 Pandit  HK.  C.  Sharma:  Another
 pont  I  would  request  that  new
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 very  necessary.  Since  my  time  is  up,

 point.

 ey  Eg

 d
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 i
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 8  :  e  i  F  }  4
 the  contract  for  supply  of  jowar
 fiaving  Been  given  to  a  non-existent
 firm.  He  read  out  some  portions  from
 the  report  of  the  Public  Accounts
 Committee  of  the  State  of  Bombay,
 and  it  does  give  a  wrong  impression
 about  the  facts,  which  I  would  like  to
 correct.

 I  know  Shri  Asoka  Mehta  is  not  a
 sensation-monger  in  any  sense  of  the
 term,  and  yet  what  he  has  said  mey
 create  a  sensation,  because  all  such
 things  attract  more  attention  of  the
 people  than  any  other  sober  and  real
 facts.

 It  3s  not  true  that  this  firm  was  non-
 existent,  Of  course,  first  of  all,  I
 would  like  to  point  out  that  this
 matter  is  as  old  as  February,  1953,

 U.P.,  which  took  the  responsibility  of
 providing  about  10,000  धा  of  jowar

 Demands  APRIL  7,  i989  for  Grants

 Dr.  P.  s.  Deshmukh:  It  is  not  only

 kick,

 i  3  i
 i 26  tons  having  been  given;

 not  claimed  any  price  on  account
 that.  The  trouble  has  arisen  [

 &

 the  9  a  :  3  E
 vee to  this  firm  some  gunny  bags

 about  Rs.  25,000;  these  gunny
 were  received  by  the  firm,  and
 Bombay  Government  wanted  certain
 security.  That  security  was  not  pro-
 vided.  The  contention  of  the  firm  is
 that  the  price  in  the  meantime  rose
 up,  and  the  Bombay  Government  did
 not  give  them  credit  in  the  proper
 time,  the  offer  of  credit  on  the  bank

 eg

 namely  that  the  firm  was  non-existent.

 the  money  involved
 es  they  are  likely  to  be  imagined  by
 the  Members  of  the  House  on  hearing
 Shri  Asoka  Mehta.

 The  next  point  he  made  was  about
 soil  conservation.  It  is  true  that  we
 did  not  realise  the  importance  of  soil
 conservation  very  early.  It  was  only
 in  5958  that  we  constituted  a  soil  con-
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 erosion  and  having  contour  bunding
 and  so  on,  but  we  have  taken  a  com-
 prehensive  view  of  the  whole  matter
 of  soil  conservation.

 Undou'  ,  this  is  a  colossal  pro-
 blem,  a  problem  which  affects  ur
 production  and  certainly  causes  a  good
 deal  of  harm  not  only  to  land  but
 consequently  to  the  crops  we  grow,
 and  to  the  farmers  who  are  interested
 in  growing  those  crops.  We  have  fully
 realised  the  importance  of  this.  There
 8  no  time  for  me  to  go  into  the
 details,  but  I  would  only  mention  that
 these  are  the  four  aspects  which  the
 board  is  dealing  with,  namely  reclama-
 tion  of  land,  afforestation,  and  preser-
 vation  of  land  by  scientific  manage-
 ment,  land  practices  on  farm  lands  and
 engineering  measures  like  contour
 bunding  and  so  on.  An  amount  of
 R:  3°25  crores  was  aliotted  for  soi!
 conservation  in  the  last  two  years  of
 the  First  Plan,  and  we  spent  Rs  °6
 erores  There  were,  of  course,  diff-
 rulties  in  the  way  of  our  proceeding
 fast  in  the  beginning  because  there
 was  lack  of  proper  organisation  for
 soil  conservation  in  the  States.  There
 was  paucity  of  trained  personnel,  and
 there  was  also  lack  of  legislative
 measures  m  order  to  compulsorily
 carry  out  some  of  these  measures,  but
 all  these  are  getting  progressively
 countered,  and  now  there  are  seven
 States  which  have  already  got  soil
 tonservation  boards.  We  have  also
 allotted  certain  large  sums  for  &  sur-
 vey,  because  even  soil  survey  was
 missing.  When  we  started  with  this
 Board,  there  was  not  a  complete  sur-
 vey  of  our  lands.  Even  that  had  to
 be  undertaken  on  a  large  scale,  and
 we  are  intending  to  complete  a  survey
 of  about  4  million  acres  of  land.  This
 wilk  show  to  my  hon.  friend  that  we
 are  not  sleeping  over  this  front,  that
 we  are  trying  to  tackle  it,  and  the
 tempo  of  whatever  work  we  are  doing
 is  likely  to  be  faster  in  the  years  to
 come

 T  may  particularly  mention  the
 excellent  work  that  is  being  done  by
 the  Bombay  Government,  especially
 in  the  Sholapur  District  which  is  a

 30  LeD9
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 famine-stricken  district  more  or  less,
 where  contour-bunding  is  heing  done
 by  the  farmers  on  the  advice  of  the
 Agricultural  Department,  and  the
 tempo  of  their  work  728  very  high.  I
 think  they  deserve  a  word  of  praise
 for  the  wav  in  which  they  are  tackling
 this  problem

 My  hon  friend  Shri  Nagi  Reddy
 referred  to  the  tobacco  trade  and  com-
 plained  against  grading.  I  for  one
 can  never  understand  anybody's  com-
 plaint  against  grading  Lack  of  grad.
 ing  will  mean  that  you  sell  the  best
 varities  at  almost  the  price  of  the
 middie  quality  if  not  the  lowest
 quahty  of  that  particular  goods.  So,
 this  is  a  thing  which  really  speaking,
 not  only  benefits  the  growers;  it  also
 oenefits  the  trade  I  am  sorry  to  see
 that  a  good  many  of  the  merchants
 ure  perpetually  complaming  against
 grading  methods  and  so  on

 Shri  Panigrahi  (Puri).  How  many
 erades  are  there  in  tobacco?

 Dr.  P.  5  Deshmukh:  His  main  com-
 piaint  was  that  as  against  three
 stades  in  USA  we  have  as  many  as
 33  grades  {  am  sure  our  experts  are
 «ot  ignorant  of  what  exists  in  the
 USA,  and  if  they  have  as  many  as
 33  grades,  there  must  be  some  pur-
 pose  behind  it,  and  that  purpose  is
 quite  simple  In  our  country  the
 varieties  of  tobacco  which  is  grown
 and  the  various  standards  of  purity
 and  so  on  are  50  varied  that  we  feel
 that  the  best  way  to  give  to  the
 growers  the  best  possible  price  is  to
 nave  a  larger  number  of  grades  than
 to  restrict  it  to  three,  because  if  you
 combine  all  sorts  of  grades  into  one,
 you  are  likely  to  get  the  price  not  of
 the  best  but  of  the  lowest  thus  caus-
 ing  some  loss,  m  fact  considerable
 loss,  to  the  grower.  I  am  sure  on  pro-
 per  study  my  hon.  ftnend  Shri  Nagi
 Reddy  would  not  find  fault  with  our
 having  3  grades  and  3  qualities  as
 against  three  in  U.S.A.  I  do  not  know
 how  far  his  mformation  is  correct.
 but  I  am  taking  what  be  said  as
 correct



 rate.  Although  I  am  no  longer  in
 charge  of  co-operatives,  I  would  like
 to  tell  him  that  this  is  rather  a  difficult
 problem,  because  the  various  agencies
 which  actually  provide  the  credit  to
 the  farmer  also  have  to  subsist  and

 to

 the  central  banks  and  then  the  apex
 bank  and  so  on.  So  I  can  assure  him
 that  we  are  all  interested  in  provid-
 ing  to  the  farmers  credit  at  the  lowest
 possible  rates.  We  are  all  determned
 to  see  that  he  will  not  have  to  pay
 anything  more  than  he  can  afford  to

 Dr.  Ram  Subhag  Singh  referred  to
 tractors  and  said  that  if  there  was  a
 40  HP  tractor,  then  40  pairs  of  bul
 locks  would  be  rendered  useless  [
 think  the  mathematics  is  somewhat
 exaggerated  I  do  not  think  that  a
 40  HP  tractor  can  do  the  work  of
 40  pairs  of  bullocks.  I  for  one  would
 like  to  say  that  Indian  tillage  is  not
 as  efficient  as  it  should  be.  Although
 we  do  not  want  to  go  to  the  extent
 the  Chinese  have  done,  there  is  need
 for  tilling  our  lands  more  and  better
 In  many  places,  this  cannot  be  done
 merely  with  the  aid  of  bullocks.  But
 I  am  not  one  who  is  in  favour  of
 wholesale  mechanisation.  We  are  also
 agreeable,  since  holdings  are  likely  to
 be  small  hereafter,  to  have  smaller
 tractors.  We  are  trying  to  manufac-
 ture  them  in  our  own  country

 The  problem  of  waterlogging  has
 also  been  referred  to.  The  hon.  ledy
 Member  (Shrimati  Laxmi  Bai)  refer-
 red  to  several  thousands  of  acres  of

 Demands  APRIL  a  3959  for  Grants  0450

 to
 be  tackled  also  on  a  big  scale.  I  am
 sure  we  will  do  it.  We  have  not
 neglected  the  problem  altogether.  A

 that  if  these  lands  could  be  resurrect-
 ed  and  brought  back  to  cultivation,
 our  food  production  will  increase  and
 to  that  extent  the  situation  will  be
 easier

 Some  hon  Members  referred  to
 mixed  farming  They  laid  consider-
 able  emphasis  on  it  I  do  not  know
 what  they  mean,  because  we  have  our-
 selves  been  preaching  mixed  farming
 In  India  there  is  probably  not  as  much
 of  animal  husbandry  as  they  have  in
 foreign  countries  But  we  have  always
 asked  the  people  to  take  to  mixed
 farming  We  have  laid  emphasis  on
 it  So  jong  as  the  bullock  and  the
 cow  are  with  the  cultivator,  it  is
 nothing  but  mixed  farming

 Shri  Yadav  made  more  a  propagan-
 dist  speech  than  advanced  any
 reasoned  arguments.  He  wanted  to
 condemn  the  Government  on  every
 score  and  referred  to  happenings  of
 3948  and  so  on.  In  spite  of  contradic-
 tions,  in  spite  of  more  or  less  effective
 proof  to  the  effect  that  there  have
 been  no  starvation  deaths,  he  tried  to
 refer  to  certain  things  which  really
 did  not  exist.  I  am  sure  he  wanted
 merely  to  catch  the  eye  of  the  people
 against  the  Government  rather  than  to
 make  any  particular  points  which
 require  to  be  dealt  with.

 Pandit  Munishwar  Dutt  Upadhyay
 made  two  suggestions.  One  was  about
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 double  cropping  and  the  other  about
 co-operative  farming.  We.  are  trying
 to  encourage  double  cropping,
 wherever  possible.  If  figures  are
 studied,  it  will  be  found  that  double
 cropping  is  on  the  increase  in  India.

 The  idea  of  co-operative  farming  is
 not  a  new  one.  As  will  be  found  from
 my  speech  of  last  year,  we  had  already
 indicated  that  Government  were
 intending  to  establish  co-operative
 farms—at  least  600—in  the  country
 during  the  last  year.  Considerable
 progress  has  been  made  in  that  direc-
 tion.  So  there  is  no  disagreement  so
 far  as  co-operative  farming  is  con-
 cerned.  I  do  not  see  any  reason  why
 people  should  be  so  much  against  it
 eo  long  as  it  is  clear  that  it  is  volun-
 tary  and  it  is  meant  to  benefit  the
 people.  There  will  also  be  consider-
 able  assistance  that  would  be  made
 available,

 I  would  now  come  to  the  speeches
 of  the  two  ‘Dases'—Seth  Govinda  Das
 and  Pandit  Thakur  Das,  It  just  occur-
 red  to  me  a  few  hours  back  that  pro-
 bably  they  feel  they  are  morally
 responsible  for  the  cow  because  of  the
 names  they  carry.  Thakurji  means
 Gopal):  and  Gopalji  means  Krishnaji
 which  comes  to  the  same  as  Govindji
 I  think  probably  even  their  names
 have  a  certain  amount  of  effect  an
 them  because  there  could  be  no  speech
 an  the  Food  and  Agriculture  Ministry
 without  either  of  these  two  Members
 referring  to  the  cow  and  the  milk  and
 80  on.  It  is  all  good  and  I  do  not
 condemn  them.  I  should  not  be  mis-
 understood  that  I  want  to  condemn
 their  references.  It  is  very  good.

 Mr.  Deputy-Speaker:  Is  it  that  the
 name  had  been  given  after  it  had  been
 found  out  that  they  had  certain  incli-
 nations  or  is  it  because  they  have
 those  names  that  they  are  always  one
 in  this  point...  (Interruptions)

 Shri  D.  C.  Sharma:  Does  the  hon.
 Minister  agree  that  one  seer  of  milk
 is  equal  to  nine  egge—that  is  the
 equation  that  Pandit  Thakur  Das
 Bhargava  gave.
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 Dr.  P.  8.  Deshmukh:  I  have  not  had
 time  to  ascertain  the  equivalent  value,
 I  will  investigate  into  it  a  little  Jater.
 I  am  afraid  I  cannot  answer  his  ques-
 tion  just  now.  Now,  both  of  my
 friends  have  lamented  that  milk  yield
 has  gone  down  not  only  per  cow  but
 also  so  far  as  the  total  is  concerned.
 He  has  referred  to  certain  replies
 given  by  us.  In  actual  fact,  when
 there  was  some  careful  investigation
 into  this  question,  we  have  found  that
 although  there  has  not  been  any
 spectacular  rise  it  is  not  correct  to  say
 that  the  total  milk  yield  is  much  less
 in  the  hon.  Member's  region.  The
 Northern  region,  etc  where  we  have
 carried  out  very  detailed  survey  and
 census  through  the  ICAR;  it  has  not
 substantially  diminished.  In  fact  it
 has  shown  improvement  but  one  fact
 which  I  have  referred  to  more  than
 once  is  that  it  is  very  difficult  to  main-
 tain  or  increase  the  average  because
 the  survival  of  cows  and  especially
 of  bad  cows  is  increasing  so  fast
 because  of  the  preventive  measures
 that  we  have  undertaken  that  it  is  not
 at  all  easy  to  keep  pace  with  the
 growing  demand  for  milk  or  to  make
 any  substantial  progress.  My  friends
 have  also  regretted  the  fact  that  we
 are  not  making  arrangements  for  a
 larger  amount  of  fodder  and  so  on.  So
 far  as  the  increase  of  fodder  supply
 is  concerned,  we  have  taken  a  large
 number  of  steps,  right  from  research
 and  try  to  get  new  varieties  of  grasse
 that  will  grow  under  our  conditions
 and  also  to  spread  the  habit  of  grow-
 ing  certain  green  fodder  and  so  on.
 My  friends  unfortunately  are  not  pre-
 pared  to  face  these  two  problems,
 namely,  the  increase  in  the  number  of
 the  cattle  in  the  country,  especially
 the  survival  of  the  dilapidated  and  old
 cattle  which  are  at  least  not  yielding
 the  same  quantity  of  milk—they  could
 not  even  yield  very  much  of  cow-
 dung—as  the  others;  in  fact  their  yield
 of  milk  is  bound  to  be  nothing.  This
 is  one  fact  which  our  friends  forget.
 Secondly,  it  is  impossible  to  maintain
 the  health  of  the  cows  even  as  it  was
 ten  years  ago  if  the  fodder  supply  is
 diminished  as  it  is  bound  to.  It  can-
 not  be  increased,  as  we  know  and  ss
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 the  statistics  will  also  show,  when  the
 acreage  under  agriculture  haz  con-
 siderably  increased  by  quite  a  few
 million  acres.  ‘To  that  extent  the  cows
 must  have  been  deprived  of  the  fodder
 produced  in  that  area.  The  very  fact
 that  we  have  more  cultivated  land  will
 show  that  the  fodder  must  have  gone
 down  On  the  other  hand,  the  num-
 ber  of  cattle  has  increased  so  much
 that  the  average  availability  of  the
 fodder  must  have  been  diminished  and
 that  must  have  affected  not  only  the
 health  but  also  the  yield  of  cows’
 milk

 uw  Gra.

 So,  Sur,  we  will  have  to  face  this
 problem  some  time  or  the  other.  On
 the  other  hand,  we  are  attending  to
 the  question  of  fodder  supply.  We
 have  got  the  key  village  centres  We
 have  also  the  gosadans  where  we  want
 to  care  for  the  cows  und  so  on
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 Now,  both’  of  these  hon.  friends  are
 fully  associated  with  the  Govern-
 ment's  pohcy  so  far  as  everything  in
 this  respect  is  concerned.  Both  of
 them  are  members  of  our  Gosamvar-
 dhan  Council,  and  they  are  almost
 day  to  day  in  the  know  of  the  facts
 and  the  things  that  we  are  doing.

 Mr,  Deputy-Speaker:  Is  the  hon
 Minister  likely  to  take  some  more
 time?

 Dr.  P.  5.  Deshmukh:  I  will  take  a
 few  minutes  more

 Yin.  Depts  -Bpeeker,  चुग  may
 continue  tomorrow

 48.0i  hres.

 The  Lok  Sabha  then  adjourned  tin
 Eleven  of  the  Clock  on  Wednesday,
 April  8,  959/Chattra  18,

 882  (Saka).
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 shri  Hem  Barua  and  Vay-
 payee  regarding  Peking’s
 announcement  of  the  news
 ofthe  Dale;  Lama’s  arrival
 in  Indi  b  fore  announce-
 ment  thereof in  New  Delhi

 PAPERS  LAID  ON  THE
 TABLE

 The  following  pap*rs  weie
 laid  04  he  erable

 MA
 by

 of  Nonfiction
 No  GSR  323  datedthe
 2ist  March,  959  issued
 under  sub-s  ट  97  (2)  of
 Secion  tofth’  Public
 Employmeit  (Requirs-
 ment  as  to  Residence)  Act
 I9S7

 (2)  A  copy  of  each  of  th
 following  Rules  under
 Section  4  of  the  Public
 Employm-n’  (R-q  nirem-nt
 as  to  Residerce)  Ac
 ‘1957,
 (The  Andh-a  P.ad-sh

 Public  =  Fmplsym'nt
 equirement  28  to

 endence)  Rules,  1959),
 published  in  No  ufica-
 tion  No  G.SR_  324
 dated  the  278  March,
 1959.

 (a)  The  Him-chel  Pra-
 and

 Tripura  Public  Emplo}-
 ment  (Requirement  as

 r0a47

 0357-58

 ०258

 70358=s9

 10259-60,
 70360

 026I-—-63

 ‘1026364,



 70459

 PAPERS  LAID  ON  THE
 TABLE—contd

 vosp.
 published in Now: 1959)  shed  in  No‘i-

 oe  No.  G.S.R.

 is
 dated  the  2st

 arch,  1959.

 Gg  A  copy  of  Notification
 rey  GSR.  326  dated  thr
 zist  March,  1959,  under
 sub-section  (4)  of  Sec-
 tion  4

 a8
 of  the  Sea  Cus-

 toms  +  1878  and  Sec-
 tion  38  of  he  Central
 Exciscy  and  Sel  Act,
 1944,  muking  cern
 further  Smendmet  ic
 the  Customs  and  C-sural
 Exerse  Dunes  Rifund
 (Fixed  =  Rares)  Rules
 sk.

 (4)  A  Copy  of  esch  of  the
 following  =  No  sfica  tons
 under  ‘sub-section  —  (4)
 of  Section  43B  of  the
 Sea  Custems  Act,  r78

 a)  G.S.R.  Neo  329  dated
 the  2i8t  Mirch  7960

 Qa)  G.S.Ro  No  330  dated
 the  arst  March,  1959
 containing  the  Customs
 Daties  Drawback  (Dia-
 monds'  Rules.  7959

 {Dany  Dicxst  }

 Co.usene
 MINUTES  OF  THE  ESTI-

 MATES  COMMITTEE
 LAID  ON  THE  TABLE

 Minutes  of  the  Tir  y-sixth.
 rty-seven  hy  Forty-

 fourh  and  =  Forsy-fifih
 Reporis  were  Isid  on
 the  Table.

 STATEMINT  BY  MINIS-
 TER

 The  Parlumentery  Serre
 2 sothe  Mirisser  of  Stee

 Mines  and  Fuel  (Shr:
 Gejendra  Prasad  Sinha,
 made  a  statement  corr-
 ceung  wht  reply  gives
 onthe  $th  March,  rosy fo  Supplementanes  by
 Sheomecc  Parvati:  M
 Krishnan  or  Stured  Ques-
 tion  No  933  regrrding
 Neyvehi  Ligni  «  Project

 0460

 Cousens

 0264

 10265-66

 DEMANDS  FOK
 GRANTS  10266—10454 Discusion  on  Di  monds  for

 Grants  in
 reaps

 of  rhe
 Mrwairy  of  Food  and  Aeri-
 sulure  commenced  The
 discussion  was  ono  cy  ao
 Cluded.

 eye
 FOR  WEDNES-

 Further  discusser  va  De-
 mands  for  Grants  in
 respec.  of  the  Munistry of  Food  and  Agriculture.
 and  alsy  discutsio7  on  De-
 mands

 pe
 Grants  in

 respect  the  Ministry of  Defencs

 Y,  APRIL  x,
 SA CHAITRA  t8,  २७७  (SAKA


